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2677750    04/10/2013
[International Registration No. : 1180425]
Harry's, Inc. 
161 Avenue of the Americas, Floor 8 New York NY 10013 US

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
FLAT NO. 021, MAHAGUN MAESTRO, PLOT F21A, SECTOR-50, NOIDA-201301, UTTAR PRADESH

Proposed to be Used
IR DIVISION
Cl.3;Shaving preparations and grooming supplies for men and women, namely, shaving creams, shaving gels, shaving 
lotions, and shaving foams; after shave lotions and balms; pre-shave facial washes and moisturizers; non-medicated skin 
care preparations.

Cl.8;Razors and razor blades; dispensers, cassettes, holders, handles, and cartridges all specifically designed for and 
containing razor blades, and structural parts therefor.

Cl.21;Shaving accessories, namely, shaving stands for razors.

Cl.35;On-line retail store services in the field of men's and women's grooming products, namely, razors and razor 
blades, dispensers, cassettes, holders, handles, and cartridges all specifically designed for and containing razor blades, 
and shaving accessories, namely, shaving stands for razors.
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2677775    31/07/2013
[International Registration No. : 1179002]
Riepe, Bernd
Oberes Feld 4 32257 Bünde Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial purposes, especially release agents and cleaning agents.

Cl.7;Applicators (machines) for release agents and cleaning agents.
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Priority claimed from 02/08/2013; Application No. : VA 2013 01952 ;Denmark 

2677777    05/08/2013
[International Registration No. : 1181429]
Brenntag Biosector A/S
Borupvang 5B, DK-2750 Ballerup (Denmark) 

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in science and industry; adjuvants for use in experimental immunology and in basic research; 
adjuvants for use in basic pharmaceutical research.

Cl.5;Pharmaceutical and veterinary preparations; adjuvants for human applications for use in vaccines and blood 
fractionation; veterinary applications for use in vaccines.
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Priority claimed from 12/03/2013; Application No. : 85873748 ;United States of America 

2677798    07/08/2013
[International Registration No. : 1179083]
FXDirectDealer, LLC
250 Greenwich Street 7 World Trade Center, 32nd Floor New York NY 10007 United States of America

Address for service in India/Attorney address:
NISHNAT ASSOCIATES
K1/125 LOWER GROUND FLOOR CHITTARANJAN PARK NEW DELHI-19

Proposed to be Used
IR DIVISION
Cl.36;Financial services, namely, providing consulting services to facilitate electronic trading in foreign currency, 
commodities, financial derivatives, interest rate products, equities and options thereon via the internet.

Cl.42;Platform as a service (PAAS) featuring computer software platforms for facilitating electronic trading in foreign 
currency, commodities, financial derivatives, interest rate products, equities and options thereon via the internet; 
providing trading technology services to facilitate electronic trading in foreign currency, commodities, financial 
derivatives, interest rate products, equities and options thereon via the internet.
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Priority claimed from 13/03/2013; Application No. : 642261 ;Switzerland 

2678148    02/09/2013
[International Registration No. : 1179558]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Address for service in India/Agents address:
INTEL ADVOCARE
F-252,SAINIK FARMS,N.DELHI 110062 *

Proposed to be Used
IR DIVISION
Cl.29;Milk, cream, butter, cheese and dairy products; milk substitutes; milk beverages, milk predominating; milk-based 
desserts and cream-based desserts; yogurts; soya milk (milk substitute), canned soya beans for human consumption; 
edible oils and fats; protein preparations for human consumption; coffee and/or tea whiteners (cream substitutes).

Cl.30;Coffee, coffee extracts, coffee-based beverages and preparations; chicory; tea, tea extracts, tea-based beverages 
and preparations; iced tea; malt-based preparations for human consumption; cocoa and cocoa-based beverages and 
preparations; chocolate, chocolate products, chocolate-based beverages and preparations; sugar; natural sweeteners.

Cl.32;Flavored waters; fruit-flavored beverages and fruit-based beverages, fruit juices and vegetable juices, nectars, 
lemonades, soda water and other non-alcoholic beverages (excluding mineral and aerated waters); syrups, extracts and 
essences and other preparations for making non-alcoholic beverages (excluding essential oils); beverages based on milk 
ferments; soya-based beverages; malt-based beverages; isotonic beverages.
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Priority claimed from 07/03/2013; Application No. : MI2013C002299 ;Italy 

2678840    06/08/2013
[International Registration No. : 1178826]
VALENTINO S.p.A
Via Turati, 16/18 I-20121 MILANO Italy

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; purses, 
school bags, school satchels, card cases, travelling trunks, backpacks, rucksacks, wallets, shopping bags, attaché cases, 
beach bags, bags, travelling bags, handbag frames, pouches, briefcases, cases of leather, vanity cases not fitted, leather 
key cases, suitcases, bags for sports, hat boxes of leather, garment bags for travel, leather shoulder belts, leather straps, 
fur, raw skins, dog collars, clothing for pets, umbrellas, walking sticks; whips, saddlery, harness fittings.

Cl.25;Clothing, overalls, underwear, sweaters, shirts, jumpers, suits, ready-made clothing, trousers, outer clothing, 
knitwear, coats, skirts, petticoats, pullovers, overcoats, jackets, stuff jackets, ski jackets, ski pants, parkas, clothing of 
leather, T-shirts, blouses, pants, dressing gowns, formal dresses, vests, jerseys, pajamas, bathrobes, brassieres, 
camisoles, corselets, slips, children's clothing, layettes, bathing caps, bathing suits, clothing for gymnastics, waterproof 
clothing, raincoats, masquerade costumes; footwear, slippers, bath slippers, boots, sport boots, horse-riding boots, 
galoshes, shoes, beach shoes, sandals, sport shoes, gymnastic shoes, overshoes; headgear, hats, caps, cap peaks; 
socks, sock suspenders, stockings, garters, gloves, mittens, muffs, shawls, ties, neckties, scarves and foulards (clothing 
article), veils, bandanas, fur stoles, furs (clothing): belts; wedding dresses.
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Priority claimed from 09/04/2013; Application No. : 85899575 ;United States of America 

2678852    07/10/2013
[International Registration No. : 1181386]
ERIC G. WRIGHT
Suite 612, 1101 New Hampshire Ave., NW Washington DC 20037 United States of America

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Cl.35;Business management and business consulting services in the fields of the evaluation, use, acquisition and 
monetization of intellectual property.

Cl.42;Analytical services, namely, scientific evaluation and mathematical modeling and research of economic effects 
upon a marketplace which result from the development and use of intellectual property, namely, determining the 
economic value and economic impact of intellectual property using analytic models; intellectual property valuation 
services; intellectual property consultation in the field of valuation of intellectual property by using mathematical 
modeling to predict how an invention impacts technological and economic change; and financial analysis services using 
a mathematic model of the marketplace to determine the valuation of intellectual property; legal consultation services in 
the field of intellectual property concerning the acquisition and use of intellectual property; legal services in the field of 
intellectual property law, namely, legal services for obtaining patents to protect inventions and patent litigation services.
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2679007    23/07/2013
[International Registration No. : 1180799]
DaddyScrubs, LLC
377 Van Ness Avenue, Suite No. 1206 Torrance, CA 90501 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.18;Diaper bags.

Cl.25;Athletic apparel, namely, shirts, pants, hats, caps, baseball caps, uniforms namely scrubs not for medical 
purposes, sweatshirts.
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2679310    03/09/2013
[International Registration No. : 1182670]
WISETECHGLOBAL PTY LTD
Unit 3A, 72 O'Riordan St ALEXANDRIA NSW 2015 Australia

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for business purposes; computer software products;computer software 
programs.

Cl.42;Computer software development; development of computer software; development of software; hosting of 
software as a service (SaaS).
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Priority claimed from 30/07/2013; Application No. : T1312148E ;Singapore 

2679383    30/08/2013
[International Registration No. : 1182620]
Sumitomo Chemical Company, Limited
27-1 Shinkawa 2-chome, Chuo-ku Tokyo 104-8260 Japan

Address for service in India/Agents address:
KAN AND KRISHME
B-483, KNK HOUSE, MEERA BAGH, PASCHIM VIHAR, NEW DELHI-110063,INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the manufacture of insecticides, fungicides and herbicides.

Cl.5;Insecticides, fungicides, herbicides, and preparations for killing weeds and destroying vermin.
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Priority claimed from 09/04/2013; Application No. : 85899200 ;United States of America 

2679851    09/09/2013
[International Registration No. : 1180192]
Freeport Cobalt Americas LLC
333 North Central Avenue Phoenix AZ 85004 United States of America

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.1;Cobalt acetates; cobalt carbonates; cobalt hydroxides; cobalt oxides; cobalt sulfates; mixed metal hydroxides.

Cl.6;Cobalt powders; non-ferrous metals, namely, cobalt.
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Priority claimed from 01/07/2013; Application No. : 1270999 ;Benelux 

2680039    01/08/2013
[International Registration No. : 1176074]
DSM IP Assets B.V.
Het Overloon 1 NL-6411 TE Heerlen (Netherlands)

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.5;Dietetic preparations or substances adapted for medical use; food supplements for medical use; food supplements 
based on protein; dietetic beverages adapted for medical purposes; vitamins; vitamin preparations; natural medicines; 
food for babies.

Cl.32;Preparations for making beverages, fruit flavored beverages, not included in other classes, flavored water 
(beverage), energy drinks, sports drinks, bottled water, fruit drinks, fruit juices, vegetable juices, herbal juices, isotonic 
beverages, mineral and carbonated waters, non-alcoholic beverages with tea flavor, smoothies and soft drinks; fruit 
flavored beverages, flavored water (beverage), energy drinks, sports drinks, bottled water, fruit drinks, fruit juices, 
vegetable juices, herbal juices, isotonic beverages, mineral and carbonated waters, non-alcoholic beverages with tea 
flavor, smoothies and soft drinks.

9512



Trade Marks Journal No: 1843 ,   02/04/2018           Class 99 
 

2680265    13/08/2013
[International Registration No. : 1178575]
Nippon Zenyaku Kogyo Co., Ltd.
1-1, Aza-Tairanoue, Sasagawa, Asaka-machi, Koriyama-shi Fukushima 963-0196 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations; investigative chemical reagents for use in cell cryopreservation.

Cl.5;Pharmaceutical preparations; pharmaceutical preparations for use in cell cryopreservation.
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2680877    01/10/2013
[International Registration No. : 1181496]
Mind and Life Institute
4 Bay Road, Suite 101, Hadley MA 01035 (United States of America) 

Address for service in India/Attorney address:
SAIKRISHNA AND ASSOCIATES
A-2E, CMA TOWER, SECOND FLOOR, SECTOR-24, NOIDA - 201 301

Proposed to be Used
IR DIVISION
Cl.16;Educational publications, namely, books, pamphlets and event programs in the fields of contemplative 
neuroscience, contemplative clinical science, traditional mind sciences, social sciences, contemplative scholarship and 
practice, philosophy and humanities.

Cl.35;Administration and management of research grants.

Cl.41;Educational services, namely, conducting dialogues, conferences, scientific retreats, and educational research in 
the fields of philosophy and humanities, namely contemplative neuroscience, contemplative clinical science, traditional 
mind sciences, social sciences, contemplative scholarship and practice and distribution of educational materials in 
connection therewith.

9514



Trade Marks Journal No: 1843 ,   02/04/2018           Class 99 
 

 

2680963    25/07/2013
[International Registration No. : 1176073]
Headspace Meditation Limited
Unit B-C, 7 Papermill Building, City Garden Row, London N1 8DW (United Kingdom) 

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;DVDs; computer software; software applications for meditation purposes; audio-books contained on disc or in 
electronic format such as MPEGs or other audio formats; timers to be used for meditation purposes; mobile phone 
application for meditation purposes.

Cl.16;Books; magazines; diaries; books, magazines and diaries with a meditation theme.

Cl.41;Organisation of seminars; organisation of seminars on the subject of meditation; conducting of instructional 
seminars on meditation practice; planning of meditation seminars for educational purposes; production of course 
materials; production of course materials on the subject of meditation; conducting of educational courses; conducting of 
educational courses relating to meditation; teaching of meditation practices.
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Priority claimed from 29/03/2013; Application No. : 85890931 ;United States of America 

2681035    13/09/2013
[International Registration No. : 1179763]
Quanta BioSciences, Inc.
202 Perry Parkway, Suite 101 Gaithersburg MD 20877 United States of America

Address for service in India/Agents address:
ANAND & ANAND
B-41, NIZAMUDDIN EAST, NEW DELHI-110013.

Proposed to be Used
IR DIVISION
Cl.1;Polymerase chain reaction (PCR) reagents for scientific research purposes; reagents for amplification and 
detection of nucleic acids for scientific research purposes; reagents for real-time and quantitative amplification and 
detection of nucleic acids for scientific research purposes; complementary DNA (cDNA) synthesis for scientific research 
purposes; reagents for amplification and detection of ribonucleic acid (RNA); reagents for conversion of RNA into cDNA.

Cl.5;Polymerase chain reaction (PCR) reagents for medical research purposes; reagents for amplification and detection 
of nucleic acids for medical research purposes; reagents for real-time and quantitative amplification and detection of 
nucleic acids for medical research purposes; complementary DNA (cDNA) synthesis for medical research purposes.
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Priority claimed from 12/02/2013; Application No. : VA 2013 00351 ;Denmark 

2681218    09/08/2013
[International Registration No. : 1177111]
Dako Denmark A/S
Produktionsvej 42 DK-2600 Glostrup Denmark

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
N-128 PANCHSHEEL PARK, NEW DELHI- 110017.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals products and preparations used in industry and science, chemical reagents and diagnostic preparations 
for use in research laboratories and for use in industry, except for medical or veterinary purposes.

Cl.5;Pharmaceutical and veterinary preparations; chemical reagents and diagnostic preparations for medical and 
veterinary purposes; the aforementioned goods mainly in relation to (but not limited to) diagnostics.

Cl.9;Diagnostic apparatus and instruments, not for medical purposes, including apparatus for staining and/or 
visualisation of tissue or cell based samples for diagnostic or scientific use; apparatus for detection of tissue and/or cell 
based samples and scientific apparatus for high speed cell and/or bead sorting and analysis; recorded and downloadable 
software, recorded and downloadable bioinformatics-enabled diagnostic software; analysis apparatus for laboratory use; 
measuring apparatus not for medical use.

Cl.10;Diagnostic apparatus and instruments for medical use, including apparatus for staining and/or visualisation of 
tissue or cell based samples for diagnostic or medical use; apparatus for detection of tissue and/or cell based samples 
and apparatus for high speed cell and/or bead sorting and analysis, all for medical purposes; medical analysis and 
medical measuring apparatus; the aforementioned goods mainly in relation to (but not limited to) diagnostics.

Cl.42;Medical research; installation and integration of software, including within existing hospital and laboratory 
infrastructure; maintenance, servicing, updating and upgrading of software; all the aforementioned for use in connection 
with medical analysis, diagnosis and research, and mainly in relation to (but not limited to) diagnostics.
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Priority claimed from 26/07/2013; Application No. : 30 2013 005 164.5/06 ;Germany 

2682653    09/09/2013
[International Registration No. : 1182878]
ThyssenKrupp Federn und Stabilisatoren GmbH
Oeger Strasse 85 58119 Hagen Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; steels, in particular spring steels; semi-finished goods made from the 
aforementioned metals, alloys and steels, in particular coil springs and stabilizers for motor vehicles.

Cl.12;Suspension springs for motor vehicles, in particular coil springs; stabilizers for motor vehicles, in particular 
tubular stabilizer bars, solid stabilizer bars and split stabilizer bars; stabilizing arms for split stabilizer bars for motor 
vehicles, in particular tubular stabilizer bar arms and solid stabilizer bar arms.

Cl.40;Treatment of materials.
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Priority claimed from 28/02/2013; Application No. : 30 2013 019 592.2/09 ;Germany 

2682754    16/08/2013
[International Registration No. : 1183046]
Roche Diagnostics GmbH
Sandhofer Str. 116, 68305 Mannheim (Germany) 

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemical, biochemical and biological products and reagents for use in research and science; chemical products 
for use in diagnostics, science and research; chemical reagents for use in science and research.

Cl.5;Chemical, biochemical and biological products and reagents for pharmaceutical and medical purposes in the fields 
of histology and pathology.

Cl.9;Clinical and pathological laboratory instruments; processing apparatus and instruments for analyzing specimens 
in the fields of histology and pathology; automated slide staining apparatus for analyzing tissue slide specimens for 
research and scientific use in fields of histology and pathology; computer software for use in the fields of histology and 
pathology.

Cl.10;Medical processing apparatus and instruments for analyzing specimens in the fields of histology and pathology; 
automated slide staining apparatus for analyzing tissue slide specimens for diagnostic use; medical instrument used for 
digitizing images of biological tissue for use in connection with pathology.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services.
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Priority claimed from 22/04/2013; Application No. : 011756533 ;European Union 

2683228    22/10/2013
[International Registration No. : 1183231]
Planmeca Oy
Asentajankatu 6 FI-00880 Helsinki Finland

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission and reproduction 
of sound and images in particular for prosthodontics design; magnetic data carriers, recording discs; compact discs, 
DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, 
data processing equipment, computers; computer software, in particular computer software for prosthodontics design; 
fire-extinguishing apparatus.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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2683650    30/07/2013
[International Registration No. : 1183314]
Gühring KG
Herderstrasse 50-54, 72458 Albstadt (Germany)

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.6;Common metals, unwrought or semi-wrought; alloys of common metals; common metal alloys for the metallic 
coating of cutting tools and wear parts; metal blanks (semi-finished products) for making tools as parts of machines and 
mechanical machines, such as drilling tools, milling tools, reamers and deburring tools.

Cl.7;Tools as parts of machines; machine tools for cutting; mechanical tools for machine tools.

Cl.8;Hand-operated tools.
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2684052    19/11/2013
[International Registration No. : 1175742]
DERMACON LTD
Delfon 5, Chalandri GR-152 33 Athens Greece

Address for service in India/Attorney address:
DE PENNING & DE PENNING
120 VELACHERY MAIN ROAD GUINDY CHENNAI 600032 INDIA

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics.

Cl.5;Dietary supplements.
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Priority claimed from 01/02/2013; Application No. : 2013-006430 ;Japan 

2684326    29/07/2013
[International Registration No. : 1185301]
Pearl Izumi, Inc.
4-2 Ryogoku 2-Chome, Sumida-ku Tokyo 130-0026 Japan

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.25;Cyclists' clothing; clothes for sports; cyclist's footwear; triathlon shoes; ankle bands for cycling; non-Japanese 
style outerclothing coats; underwear; tee-shirts; socks and stockings; gloves [clothing]; hats and caps; thermal 
supporters [clothing]; windproof clothing; outdoor clothing; sports shoes; footwear, not for sports; masquerade 
costumes; garters; sock suspenders; braces for clothing [suspenders]; waistbands; belts [clothing].

Cl.28;Cyclists' gloves; cyclists' supporters [sports articles]; cyclists' protectors; cyclists' protective pads; stationary 
exercise bicycles; sports equipment; shin guards [sports articles]; knee guards [sports articles]; elbow guards [sports 
articles]; toy bicycles; model bicycles.
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Priority claimed from 14/06/2013; Application No. : 645490 ;Switzerland 

2684372    23/10/2013
[International Registration No. : 1183088]
Centre International d'Etude du Sport
avenue DuPeyrou 1 c/o Hôtel du Peyrou CH-2000 Neuchâtel Switzerland

Address for service in India/Attorney address:
ZEUSIP
C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications; database management software; data search software; education software.

Cl.16;Printed matter (printing products); photographs; stationery; instructional or teaching material (except apparatus); 
instructional manuals for teaching purposes; printed curriculums; printed teaching materials.

Cl.35;Business management; business administration; office functions; advertising by sponsoring; promoting the 
goods and services of others by means of the so-called image transfer; statistical analysis and reporting services; 
provision of statistics; compilation of statistical information; business management and organization consultancy; 
accounting services.

Cl.36;Financial analyses and evaluations, financing of projects.

Cl.41;Education, training, entertainment, sporting and cultural activities; education information; distance learning 
courses; higher education services; preparation and hosting of conferences, congresses, concerts, symposiums, 
seminars, lectures, lessons and training courses; services provided by consultants and information relating to 
preparation, hosting and organization of conferences.

Cl.45;Provision of expert legal opinions; provision of information relating to legal affairs; provision of legal advice; 
provision of information relating to legal affairs; legal research services.
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2685871    15/08/2013
[International Registration No. : 1185458]
Europium World (UK) Ltd
Imex Business Park, Hamilton Road, Longsight M13 0PD GB 

Address for service in India/Agents address:
SUBRAMANIAM, NATRAJ & ASSOCIATES.
E-556, GREATER KAILASH - II, NEW DELHI - 110 048.

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; perfumes and fragrances for household use; none of the aforesaid goods being for use on the skin, scalp or 
body.

Cl.11;Aroma diffusers; ultrasonic aroma diffusers; lighting, decorative lighting; parts and fittings for the aforesaid 
goods.
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Priority claimed from 03/05/2013; Application No. : 85922916 ;United States of America 

2686080    01/11/2013
[International Registration No. : 1183961]
Common Sense Media
650 Townsend, Suite 435 San Francisco CA 94103 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Providing a website featuring information in the field of technology; providing online news, advice, independent 
research, and information in the field of technology.

Cl.41;Providing a website featuring ratings and reviews of entertainment goods and services for educational and 
entertainment purposes, namely, ratings and reviews of digital media featuring entertainment content, television 
programs, movies, books, music, entertainment and educational websites, entertainment software, entertainment apps, 
and entertainment games; providing a website featuring information on education; providing online news, advice, reviews 
and ratings of entertainment goods and services for educational and entertainment purposes, independent research, and 
information in the field of education; educational services, namely, providing seminars and workshops on educational 
tools.
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Priority claimed from 12/03/2013; Application No. : 011648763 ;European Union 

2686942    06/09/2013
[International Registration No. : 1183762]
King.Com Limited
Aragon House Business Centre, 4th Floor, Dragonara Road St. Julians STJ 3140 MT 

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, DVDs and other digital recording media; calculating machines, data processing equipment, 
computers; computer software; animated cartoons; audiovisual teaching apparatus; camcorders; cameras [photography]; 
cassette players; compact disc players; compact discs [audio-video]; compact discs [read-only memory]; computer game 
programs; computer keyboards; computer memory devices; computer operating programs, recorded; computer 
peripheral devices; computer programmes [programs], recorded; computer programs [downloadable software]; computer 
software, recorded; disks, magnetic; downloadable image files; downloadable music files; downloadable ring tones for 
mobile phones; DVD players; electronic publications, downloadable; films, exposed; headphones; holograms; juke boxes,
musical; laptop computers; magnetic data media; microphones; monitoring apparatus, electric; monitors [computer 
hardware]; monitors [computer programs]; mouse pads; notebook computers; optical data media; optical discs; personal 
stereos; portable media players; portable telephones; record players; sound recording apparatus; sound recording 
carriers; sound reproduction apparatus; sound transmitting apparatus; spectacle cases; spectacle frames; sunglasses; 
tape recorders; teaching apparatus; telephone apparatus; television apparatus; USB flash drives; video cassettes; video 
game cartridges; video recorders; computer games (software); computer game software; computer game entertainment 
software; downloadable software; downloadable electronic games; video game software; interactive multimedia computer 
game programs; games software for use on mobile phones, tablets and other electronic mobile devices; games software 
downloadable to mobile phones, tablets and other electronic mobile devices; software for use on mobile phones, tablets 
and other electronic mobile devices; software downloadable to mobile phones, tablets and other electronic mobile 
devices; apps featuring computer games.

Cl.25;Clothing, footwear, headgear; aprons [clothing]; babies' pants [clothing]; bandanas [neckerchiefs]; bath robes; 
bath sandals; bath slippers; bathing caps; bathing trunks; beach clothes; beach shoes; belts [clothing]; berets; bibs, not 
of paper; boas [necklets]; boots; boots for sports; brassieres; caps [headwear]; clothing for gymnastics; coats; dresses; 
dressing gowns; ear muffs [clothing]; esparto shoes or sandals; footwear; gloves [clothing]; hats; headbands [clothing]; 
jackets [clothing]; jerseys [clothing]; jumper dresses; knitwear [clothing]; masquerade costumes; mittens; money belts 
[clothing]; neckties; outerclothing; pants; paper hats [clothing]; pullovers; pyjamas; ready-made clothing; sandals; shirts; 
shoes; shower caps; skirts; sleep masks; slippers; socks; sweaters; tee-shirts; trousers; underpants; underwear; vests; 
waterproof clothing; all excluding goods made from furs, animal skins, hides, leather or imitations of these materials.

Cl.41;Providing of training; entertainment; sporting and cultural activities; amusements; arranging and conducting of 
workshops [training]; providing casino facilities [gambling]; education information; educational examination; electronic 
desktop publishing; entertainer services; entertainment information; film production, other than advertising films; 
gambling; game services provided on-line from a computer network; games equipment rental; operating lotteries; 
organization of competitions [education or entertainment]; party planning [entertainment]; production of music; 
production of shows; providing amusement arcade services; providing karaoke services; providing on-line electronic 
publications, not downloadable; publication of books; publication of electronic books and journals on-line; providing 
recreation facilities; scriptwriting services; writing of texts (other than publicity texts); electronic games services, 
including provision of computer games on line, on social networks, or by means of a global computer network; providing 
electronic games for use on mobile phones, tablets and other electronic mobile devices; providing enhancements within 
online computer and electronic games; providing electronic games for download to mobile phones, tablets and other 
electronic mobile devices; providing interactive single and multi-player electronic games via the internet, electronic 
communication networks or via a global computer network; publishing of computer game software, electronic games and 
video game software.
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Priority claimed from 14/03/2013; Application No. : 302013001733 ;Germany 

2687298    13/09/2013
[International Registration No. : 1184207]
Sasol Wax GmbH
Worthdamm 13-27 20457 Hamburg Germany

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Chemical products, namely synthetic hydrocarbons, partially oxidized hydrocarbons or mixtures thereof, including 
mixtures of synthetic hydrocarbons and hydrocarbons based on mineral oils.

Cl.3;Cosmetic products consisting of or comprising predominantly white oils, petroleum jellies or mixtures thereof; 
white oils, petroleum jellies or mixtures thereof for cosmetic purposes.

Cl.4;Waxes for commercial use; white oils; petroleum jellies.

Cl.5;White oils, petroleum jellies or mixtures thereof for medical or hygienic purposes.
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Priority claimed from 17/01/2013; Application No. : 011533486 ;European Union 

2687309    12/07/2013
[International Registration No. : 1184027]
REHAU AG + Co
Rheniumhaus 95111 Rehau Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.6;Fasteners of metal; furniture fittings of metal, namely balancing mechanisms, handles, spring elements, guide rails,
guide screws, pilaster strips, attachments, gliders, grips; locks; keys; rolling shutters of metal, namely of steel, stainless 
steel, aluminium, brass.

Cl.8;Hand tools (hand-operated) for working edgings for furniture, namely gluing apparatus for assembly purposes, 
capping apparatus, hot air blowers; external planes, internal planes, grinding apparatus, cutting tools (hand-operated); 
thread-cutting tools (hand tools).

Cl.11;Kitchen sinks, shower trays, sink units, bath tubs.

Cl.17;Plastics in extruded form for use in manufacture, for furniture construction, interior design, and in the field of 
bathroom and kitchen fitting.

Cl.19;Plates, boards (not of metal), shaped parts of plastics, non-metallic minerals and ceramics, wood, wood 
composite and wood substitute materials for furniture construction and interior design, and horizontal work surfaces, 
including in the field of bathroom and kitchen fitting, laboratory facilities, restaurants, shop construction, hotels, and in 
clinics, hospitals and for interior fittings; semi-finished goods of mineral materials and ceramics, wood, wood composite 
and wood substitute materials, for use in furniture construction and interior design, and in the field of bathroom and 
kitchen fitting; building materials, not of metal; building panels, not of metal; folding doors, not of metal; floors, not of 
metal; manufactured timber; moldable wood; wood, semi-worked; veneers; cork [compressed]; wall claddings, not of 
metal, for building; roller blind profiles, not of metal; mouldings, not of metal, for building; blinds [outdoor], not of metal 
and not of textile; jalousies, not of metal; buildings, transportable, not of metal; wainscotting, not of metal; partitions, not 
of metal; door panels, not of metal; facings, not of metal, for building; wall linings, not of metal, for building; ceilings, not 
of metal; all the aforesaid goods included in this class.

Cl.20;Goods, included in this class, of wood, cork and substitutes for these materials, or of plastics, in particular office 
furniture; furniture; furniture of metal; furniture fittings, not of metal; furniture partitions of wood; furniture casters, not of 
metal; doors for furniture; cupboards; coat hangers; coatstands; chests of drawers; works of art, of wood, wax, plaster or 
plastic; furniture; doors for furniture; park benches; mouldings for picture frames; cupboards; typing desks; writing 
desks; desks; lockers; school furniture; staircases of wood or plastics; poles, not of metal; seats; table tops; dressing 
tables; transport pallets, not of metal; stoppers, not of metal; showcases (furniture); washstands (furniture); all goods, 
included in this class, of wood and substitutes thereof or of plastics or of plastics with fillers based on renewable raw 
materials; finished products of plastic, mineral materials and ceramics, wood, wood composite and wood substitute 
materials, for use in furniture construction and interior design, including in the field of bathroom and kitchen fitting; 
edgings for furniture, of wood, cork, leather and substitutes for these materials, or of plastics; washstands; furniture 
fittings, not of metal, namely handles, guide rails, guide screws, pilaster strips, attachments, gliders, grips.

Cl.35;Bringing together of goods for presentation and sales purposes in the fields of fastening materials, furniture 
fittings, hand tools, plastics in extruded form for use in manufacture, work surfaces, components for the furniture 
industry and joinery, edge strips, furniture, mineral and wood materials, edgings; online mail order in the fields of 
fastening materials, furniture fittings, hand tools, plastics in extruded form for use in manufacture, work surfaces, 
components for the furniture industry and joinery, edge strips, furniture, mineral and wood materials, edgings; 
presentation of goods in communications media for retail; retailing, including via the internet, in the field of quickly 
delivered collections of fastening materials, furniture fittings, hand tools, plastics in extruded form for use in 
manufacture, work surfaces, components for the furniture industry and joinery, edge strips, furniture, mineral and wood 
materials, edgings.

Cl.39;Storage of components for the furniture industry and joinery; logistics in the transport sector; delivery of goods.

Cl.42;Technical consultancy for design in the fields of the furniture industry and joinery; technical consultancy in the 
field of industrial design; industrial design.
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2687486    29/10/2013
[International Registration No. : 1184229]
Inkling Systems, Inc.
153 Kearny Street, 4th Floor San Francisco CA 94108 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for creating and managing electronic multimedia content, and publishing all or a portion of 
such multimedia content in the nature of an interactive electronic publication for access on a computer or portable 
consumer electronic device.

Cl.42;Application service provider (ASP), namely, hosting computer software for creating and managing electronic 
multimedia content, and publishing all or a portion of such multimedia content in the nature of an interactive electronic 
publication for access on a computer or portable consumer electronic device.
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Priority claimed from 04/09/2013; Application No. : VA 2013 02240 ;Denmark 

2687534    01/10/2013
[International Registration No. : 1184373]
JOE & THE JUICE A/S 
Østergade 26 DK-1100 Copenhagen K DK

Address for service in India/Attorney address:
LALL LAHIRI & SALHOTRA
LLL HOUSE, PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001 - HARYANA

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee, flour and preparations made from cereals, bread, 
pastry and confectionery, ices, honey, treacle, yeast, baking-powder, salt, mustard, vinegar, sauces (condiments), spices, 
ice.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic drinks, fruit drinks and fruit juices, syrups and other 
preparations for making beverages.

Cl.43;Services for providing food and drink; temporary accommodation.
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Priority claimed from 06/08/2013; Application No. : VA 2013 01968 ;Denmark 

2688441    26/09/2013
[International Registration No. : 1184683]
GLOBE ZERO 4 A/S
Europaplads 16, 3 DK-8000 Aarhus C Denmark

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics.

Cl.35;Advertising; business management; business administration; office functions; retail including online retail sales 
of furniture, mirrors, picture frames; goods of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, 
mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics.
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Priority claimed from 21/03/2017; Application No. : 4020170035730 ;Republic of Korea 

3563027    04/04/2017
[International Registration No. : 1345948]
Giosis LLC
117, Teheran-ro, Gangnam-gu Seoul 06134 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; computer programmes [programs], recorded; downloadable music files; 
downloadable image files; electronic publications, downloadable; computer software applications, downloadable; 
computer programs [downloadable software]; digital signs; cases for smartphones; electronic notice boards; computer 
game software; downloadable software; downloadable instant messaging software; downloadable electronic mail 
software; downloadable computer game software; downloadable computer software programs; downloadable cloud 
computing software; computer software; computer software platforms; computer software programs.

Cl.35;Price comparison services; auctioneering; advertising agency services; advertising; administrative processing of 
purchase orders; marketing; negotiation and conclusion of commercial transactions for third parties; commercial 
intermediation services; commercial information agency services; commercial administration of the licensing of the 
goods and services of others; presentation of goods on communication media, for retail purposes; import-export agency 
services; providing business information via a web site; compilation of information into computer databases; on-line 
advertising on a computer network; computerized file management; production of teleshopping programs; rental of 
advertising time on communication media; sales promotion for others; business intermediary services relating to mail 
order selling by electric communication.

Cl.38;Providing access to databases; transmission of digital files; message sending; wireless broadcasting; electronic 
message sending for shopping information service; providing online forums; providing internet chatrooms; information 
about telecommunication; electronic bulletin board services [telecommunications services]; electronic transmission of 
messages; transmission of electronic mail; telephone services; computer aided transmission of messages and images; 
communications by computer terminals; providing telecommunication channels for teleshopping services; 
communications by cellular phones; internet broadcasting services; broadcasting of teleshopping programs; providing 
access to mobile Internet portals; providing access to mobile Internet platforms.

Cl.42;Software as a service [SaaS]; web site design consultancy; creating and maintaining web sites for others; hosting 
computer sites [web sites]; rental of web servers; providing search engines for the internet; conversion of data or 
documents from physical to electronic media; electronic data storage; rental of computer software; computer software 
design; computer software consultancy; installation of computer software; updating of computer software; maintenance 
of computer software; computer rental; computer programming; data conversion of computer programs and data [not 
physical conversion]; duplication of computer programs; cloud computing; providing PaaS (platform as a service).
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Priority claimed from 19/08/2016; Application No. : 4293885 ;France 

3564450    17/02/2017
[International Registration No. : 1345772]
Safran Electronics & Defense
18-20 QUAI DU POINT DU JOUR, F-92100 BOULOGNE BILLANCOURT France

Proposed to be Used
IR DIVISION
Cl.9;Guidance and range augmentation systems and kits for missiles and bombs; terminal flight-path controls for 
missiles and bombs.

Cl.13;Missiles; bomb-to-missile conversion kits; air-to-ground armament.
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Priority claimed from 10/04/2017; Application No. : 87405285 ;United States of America 

3568188    15/04/2017
[International Registration No. : 1347523]
the Trustee of the Calvin Klein Trademark Trust
c/o Calvin Klein, Inc., 205 West 39th Street New York NY 10018 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Eyeglass frames and sunglasses.

Cl.14;Watches, clocks and jewelry.

Cl.18;Handbags, wallets, key cases, change purses, cosmetic bags and pouches sold empty, briefcase-type portfolios, 
suit bags, trunks for traveling, suitcases, umbrellas, billfolds, duffle bags, tote bags, briefcases and attache cases, 
luggage, overnight cases, toiletry bags sold empty, credit card holders, business card holders in the nature of card cases, 
leather shoulder belts.

Cl.24;Sheets, pillow cases, towels, comforters and bedspreads.

Cl.25;Clothing, footwear and headwear for women, men, boys and girls, namely, jump suits, shirts, sport knit shirts, t-
shirts, chemises, tank tops, blouses, jackets, blazers, bathing suits, pants, belts, shorts, warm-up suits, sweatpants and 
sweatshirts, walking shorts, jeans, suits, formal wear, namely, dinner jackets, gowns, tuxedos, sports jackets, knitted 
tops, ties and other neckwear, stockings, tights, hats, caps, scarves, shawls, coats, outer coats, vests, sweaters, dresses, 
skirts, beach and swimming cover-ups, rain wear, rain coats, ponchos, camisoles; tennis and golf apparel, namely, 
dresses, tops, skirts, pants, and shorts; biking and running and yoga apparel, namely, tops, skirts, pants, short pants, 
shorts and jackets; footwear, namely, shoes, active sport shoes, sneakers, boots, slippers; socks, gloves; underwear, 
sleepwear and loungewear for men and boys, namely, briefs, boxer shorts, athletic underwear, undershirts, t-shirts, 
robes, knitted and woven sleepwear, sleep shirts, pajama tops, pajama bottoms, breakfast jackets, smoking jackets, bed 
jackets, knitted and woven loungewear pants and tops, tank tops, lounge jackets; intimate apparel and bodywear for 
women and girls, namely, underwear, sleepwear and loungewear.

Cl.35;Advertising services for advertisements and promotional campaigns for businesses; retail store services for 
stores featuring apparel and accessories, jewelry and watches, bags, handbags, and small leather goods, eyeglass 
frames and sunglasses, and fragrances.
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Priority claimed from 22/11/2016; Application No. : 1343472 ;Benelux 

3569553    17/03/2017
[International Registration No. : 1348998]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Software for use in defibrillators.

Cl.10;Medical apparatus and instruments, namely, defibrillators.
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Priority claimed from 29/11/2016; Application No. : 016113391 ;European Union 

3569700    11/01/2017
[International Registration No. : 1349200]
POLYGIENE AB
Stadiongatan 65 SE-217 62 Malmö Sweden

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tan; adhesives for use in industry; chemicals for treating 
textile fabrics; textile finishing chemicals; textile-impregnating chemicals; chemicals for treating textile fabrics; chemical 
compositions for finishing textiles; chemical compositions for treating textiles; chemicals used in the manufacture of 
fabric or textiles; chemical agents for impregnating textiles, furs, leather, non-wovens and fabrics; chemical agents for 
coating textiles, furs, leather, non-wovens and fabrics; chemical and organic compositions and substances for treatment 
of leather and textile; impregnants for exterior surfaces of buildings [other than paints or oils]; compositions for use in 
metal finishing; chemicals for use in treating metal surfaces; surface coating compositions [chemicals], other than paints; 
chemical additives for paints and surface coatings; chemical preparations for use in the manufacture of surface coatings; 
chemical preparations for use in the manufacture of surface coatings; chemical products for the manufacture of 
protective coatings; moisture repellant coatings [other than paints]; plastic in the form of granules for use in industry; 
unprocessed plastic in the form of powder or granules.

Cl.5;Anti-microbial additives for objects intended for dermal contact; anti-microbial additives for use in post-treatment 
of textiles for the neutralization of odor; anti-microbial preparations for use in textiles, shoes and gear for the 
neutralization of odor; chemical preparations for sanitary purposes; antimicrobials for dermatologic use; deodorants for 
clothing and textiles; odor neutralizing preparations for clothing and textiles.

Cl.9;Helmets for motorcyclists; helmets for use in sports; protective helmets for sports; diving suits.

Cl.18;Bags; backpacks; animal carriers [bags]; all-purpose athletic bags; suitcases.

Cl.20;Mattresses; nap mats [cushions or mattresses]; pillows.

Cl.22;Fibers (textile-); non-woven polymeric fibers for textile use; padding materials made of fibrous material.

Cl.24;Knitted fabrics for chemical-fiber yarn; fibre fabrics for the manufacture of the exterior coverings of furniture; 
fibre fabrics for use in the manufacture of articles of clothing; fabrics woven from ceramic fibres, other than for 
insulation; fabrics being textile piece goods made of mixtures of fibres; linings [textile]; textile used as lining for clothing; 
non-woven fabrics for use with linings; fabrics for use as linings in clothing; fibre fabrics for use in the manufacture of 
linings of bags; fibre fabrics for use in the manufacture of linings of shoes; sheets [textile]; hand towels; curtains; 
upholstery fabrics; cloth; place mats.

Cl.25;Clothing; footwear; headgear for wear; clothing namely, suits; bathing drawers; swimsuits; bath robes; bikinis; 
belts; belts made of leather; clothing for children; babies' pants; ballet suits; coveralls; pantsuits; pants; denims; denim 
jeans; neckerchiefs; garters; gloves; jackets; shorts; skirts; sportswear; underwear; dresses; cardigans; short-sleeve 
shirts; shifts; hooded jumpers; maternity clothing; nightwear; overalls; pocket squares; polo neck jumpers; pullovers; 
rainwear; scarves; shawls; shirts; neckties; beachwear; tanktops; hosiery; pantyhose; sashes for wear; tights; stockings; 
sweaters; t-shirts; wedding gowns; waistcoats; tunics; underwear; underclothing; mitts; outerclothing namely, jackets; 
coats; footwear namely, shoes; training shoes; boots; booties; sandals; slippers; running shoes; ballet slippers; 
headgear for wear, namely, hats; caps; visors; headbands; sleep masks; ready-made clothing; waterproof clothing; 
masquerade costumes.
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Priority claimed from 14/09/2016; Application No. : 87171567 ;United States of America 

3570465    08/03/2017
[International Registration No. : 1349005]
DJO, LLC
1430 Decision Street Vista CA 92081 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Orthopedic devices for therapeutic uses, orthopedic support bandages, orthopedic braces, orthopedic splints, 
medical braces for limbs, joints and abdomen; crutches; therapeutic medical devices in the nature of water circulation 
cold therapy unit; chemically-activated hot and cold gel packs for medical purposes; compression hosiery for medical 
and therapeutic use; electrotherapy devices for providing transcutaneous electrical nerve stimulation, infrared heat and 
compression; nerve stimulator apparatus; electromedical rehabilitative and pain management products for clinical and 
home use, namely, electrical nerve and muscle stimulators, electrodes for the aforementioned medical apparatus and 
equipment; physiotherapy apparatus and equipment, namely, foam rollers, namely, for providing therapeutic treatment for 
use in physical therapy and rehabilitation; medical, surgical and orthopedic implants made of artificial materials.

Cl.35;Inventory stock management and billing consignment on behalf of others in the field of orthopedic products; 
inventory control services in the nature of a wholesale distributorship featuring orthopedic equipment and orthopedic 
supplies and billing services for other orthopedic suppliers and professionals.

9538



Trade Marks Journal No: 1843 ,   02/04/2018           Class 99 
 

Priority claimed from 26/09/2016; Application No. : 87182705 ;United States of America 

3571098    20/03/2017
[International Registration No. : 1349340]
Opsis Therapeutics, LLC
525 Science Drive Madison WI 53711 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Cell based preparations derived from human stem cells for treatment of ocular disorders; cell based products 
derived from human stem cells useful for treatment of ocular disorders, namely, living tissue grafts for surgical 
implantation.

Cl.10;Cell based products derived from human stem cells useful for treatment of ocular disorders, namely, non-living 
tissue grafts for surgical implantation.
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Priority claimed from 29/11/2016; Application No. : 1343893 ;Benelux 

3572951    30/03/2017
[International Registration No. : 1350068]
SOLVAY SA
Rue de Ransbeek 310 B-1120 Bruxelles

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science; unprocessed artificial and synthetic resins; unprocessed plastic 
materials, in particular fluoro-homopolymers and fluoro-copolymers; unprocessed plastics; conductive resins; expanded 
synthetic resins [unprocessed]; fluorinated resins; raw [unprocessed] artificial resins; industrial adhesives.

Cl.9;Apparatus, instruments and cables for electricity; photovoltaics; sheaths for electric cables.

Cl.17;Semi-finished plastics and synthetic resins made of fluoro- homopolymers and/or fluoro-copolymers in the form 
of films, sheets, plates, rods, tubes, couplings or coupling parts for tubes, for packaging and wrapping of other semi- 
manufactured products; seals, sealants and fillers; insulation and barrier articles and materials; semi-worked synthetic 
resins; semi-worked plastic substances; packing materials; membranes and semi-processed synthetic filtering materials; 
adhesive tapes, strips, bands and films; parts and fittings of all the aforesaid goods, included in the class.
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Priority claimed from 29/09/2016; Application No. : 4303082 ;France 

3574792    06/03/2017
[International Registration No. : 1350264]
CAPSUM
126 boulevard bara, Heliopolis II F-13013 Marseille France

Proposed to be Used
IR DIVISION
Cl.3;Skin whitening preparations; laundry detergents; polishing preparations; degreasing preparations; abrasive 
preparations; soaps; perfumes; essential oils; cosmetics; hair lotions; dentifrices; depilatories; make-up removing 
products; lipstick; beauty masks; shaving products; preservatives for leather (polishes); creams for leather.

Cl.5;Pharmaceutical products; veterinary products; sanitary products for medical purposes; dietetic foods for medical 
use; dietetic substances for medical use; dietetic foodstuffs for veterinary use; dietetic substances for veterinary use; 
food for babies; food supplements; plasters, materials for dressings; teeth filling materials; dental impression materials; 
disinfectants; products for destroying vermin; fungicides; herbicides; bath preparations for medical use; sanitary panties; 
sanitary towels; chemical preparations for medical use; chemical preparations for pharmaceutical use; medicinal herbs; 
herbal teas; parasiticides; alloys of precious metals for dental use.
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Priority claimed from 16/03/2017; Application No. : 4346357 ;France 

3574906    28/04/2017
[International Registration No. : 1350426]
SUNING INTERNATIONAL SERVICES
23/25 avenue Mac-Mahon F-75017 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management and organization consultancy; commercial administration of the licensing of 
the goods and services of others; sales promotion for others; provision of on-line sales areas for sellers and buyers of 
goods and services; business management for sports people; consulting services relating to personnel management; 
systematization of information in computer databases; accounting; sponsorship search; administrative management of 
hotels; commercial information and advice for consumers (consumer advice shop); retail or wholesale services for 
pharmaceutical, veterinary and sanitary preparations as well as for medical supplies; rental of advertising space.

Cl.36;Insurance underwriting; banking services; financing services; art appraisal; real estate agency services; 
brokerage; surety services; charitable fundraising services; trusteeship; lending against security; insurance brokerage; 
capital investment; fund investment; on-line banking services; financial information by means of websites; financial 
evaluation [insurance, banking, real estate]; real estate management.

Cl.37;Construction information; construction; cleaning of buildings [interior]; upholstering; heating equipment 
installation and repair; installation and repair of electric apparatus; installation, maintenance and repair of computer 
hardware; motor vehicle maintenance and repair; repair of photographic apparatus; dry cleaning.

Cl.38;Television broadcasting; news agency services; cable television broadcasting; wireless broadcasting services; 
message transmission; telephone communications; provision of chat rooms on the Internet; transmission of video-on-
demand footage; provision of user access to global computer networks; radio communications.

Cl.39;Transport; packaging of goods; hauling; car rental; parking services; warehousing; rental of warehouses; 
physical storage of electronically-stored data or documents; messaging [mail or goods]; travel reservations.

Cl.41;Teaching; organization and conducting of congresses; organization of competitions [education or entertainment];
publication of texts other than advertising texts; production of radio and television programs; production of films other 
than advertising films; entertainment services; provision of sports facilities; toy rental; rental of equipment for games.

Cl.42;Technical research; quality control; industrial design; indoor architecture; dress designing; software as a service 
[SaaS]; software development [design]; software installation; packaging design services; provision of Internet search 
engines; computer virus protection services; creation and maintenance of web sites for others; cloud computing; 
electronic data storage.

Cl.43;Canteen services; hotel services; bar services; coffee shop services; snack bar services; rental of temporary 
accommodation; tourist home services; retirement home services; day-care centers; rental of cooking apparatus.

Cl.44;Medical clinic services; health counseling services; rest home services; nursing home services; beauty salon 
services; visagist's services; animal breeding; pet grooming; gardening; opticians' services.

Cl.45;Services provided by consultant relating to physical security; monitoring of burglar alarms; escorting in society 
[chaperoning]; house sitting; clothing rental; online social networking services; planning and arranging of wedding 
ceremonies; fire-fighting services; rental of safes; intellectual property consultancy.
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Priority claimed from 16/09/2016; Application No. : 87174053 ;United States of America 

3574961    15/03/2017
[International Registration No. : 1349789]
Colgate-Palmolive Company
300 Park Avenue New York NY 10022 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Dentifrices, mouthwash, tooth whitening preparations.

Cl.5;Medicated oral care products, namely, a professional tooth whitening kit comprised of whitening gel, syringes and 
mouth tray, for at-home use.

Cl.16;Printed materials, namely, pamphlets, brochures, newsletters, journals, magazines in the field of oral hygiene.

Cl.21;Toothbrushes.

Cl.41;Educational services, namely, conducting classes and seminars in the field of oral care hygiene.

9543



Trade Marks Journal No: 1843 ,   02/04/2018           Class 99 
 

Priority claimed from 29/11/2016; Application No. : 016113425 ;European Union 

3576172    11/01/2017
[International Registration No. : 1350285]
POLYGIENE AB
Stadiongatan 65 SE-217 62 Malmö Sweden

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tan; adhesives for use in industry; chemicals for treating 
textile fabrics; textile finishing chemicals; textile-impregnating chemicals; chemicals for treating textile fabrics; chemical 
compositions for finishing textiles; chemical compositions for treating textiles; chemicals used in the manufacture of 
fabric or textiles; chemical agents for impregnating textiles, furs, leather, non-wovens and fabrics; chemical agents for 
coating textiles, furs, leather, non-wovens and fabrics; chemical and organic compositions and substances for treatment 
of leather and textile; impregnants for exterior surfaces of buildings [other than paints or oils]; compositions for use in 
metal finishing; chemicals for use in treating metal surfaces; surface coating compositions [chemicals], other than paints; 
chemical additives for paints and surface coatings; chemical preparations for use in the manufacture of surface coatings; 
chemical preparations for use in the manufacture of surface coatings; chemical products for the manufacture of 
protective coatings; moisture repellant coatings [other than paints]; plastic in the form of granules for use in industry; 
unprocessed plastic in the form of powder or granules.

Cl.5;Anti-microbial additives for objects intended for dermal contact; anti-microbial additives for use in post-treatment 
of textiles for the neutralization of odor; anti-microbial preparations for use in textiles, shoes and gear for the 
neutralization of odor; chemical preparations for sanitary purposes; antimicrobials for dermatologic use; deodorants for 
clothing and textiles; odor neutralizing preparations for clothing and textiles.

Cl.9;Helmets for motorcyclists; helmets for use in sports; protective helmets for sports; diving suits.

Cl.18;Bags; backpacks; animal carriers [bags]; all-purpose athletic bags; suitcases.

Cl.20;Mattresses; nap mats [cushions or mattresses]; pillows.

Cl.22;Fibers (textile-); non-woven polymeric fibers for textile use; padding materials made of fibrous material.

Cl.24;Knitted fabrics for chemical-fiber yarn; fibre fabrics for the manufacture of the exterior coverings of furniture; 
fibre fabrics for use in the manufacture of articles of clothing; fabrics woven from ceramic fibres, other than for 
insulation; fabrics being textile piece goods made of mixtures of fibres; linings [textile]; textile used as lining for clothing; 
non-woven fabrics for use with linings; fabrics for use as linings in clothing; fibre fabrics for use in the manufacture of 
linings of bags; fibre fabrics for use in the manufacture of linings of shoes; sheets [textile]; hand towels; curtains; 
upholstery fabrics; cloth; place mats.

Cl.25;Clothing; footwear; headgear for wear; clothing namely, suits; bathing drawers; swimsuits; bath robes; bikinis; 
belts; belts made of leather; clothing for children; babies' pants; ballet suits; coveralls; pantsuits; pants; denims; denim 
jeans; neckerchiefs; garters; gloves; jackets; shorts; skirts; sportswear; underwear; dresses; cardigans; short-sleeve 
shirts; shifts; hooded jumpers; maternity clothing; nightwear; overalls; pocket squares; polo neck jumpers; pullovers; 
rainwear; scarves; shawls; shirts; neckties; beachwear; tanktops; hosiery; pantyhose; sashes for wear; tights; stockings; 
sweaters; t-shirts; wedding gowns; waistcoats; tunics; underwear; underclothing; mitts; outerclothing namely, jackets; 
coats; footwear namely, shoes; training shoes; boots; booties; sandals; slippers; running shoes; ballet slippers; 
headgear for wear, namely, hats; caps; visors; headbands; sleep masks; ready-made clothing; waterproof clothing; 
masquerade costumes.
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Priority claimed from 04/10/2016; Application No. : 4304569 ;France 

3577495    23/03/2017
[International Registration No. : 1351687]
PROJETCLUB
4 boulevard de Mons F-59650 VILLENEUVE D'ASCQ France

Proposed to be Used
IR DIVISION
Cl.9;Sports goggles, swimming goggles, anti-glare goggles, sunglasses, spectacle cases, spectacle frames of all types, 
spectacles [optics], spectacle lenses, diving masks.

Cl.25;Ready-made clothing for men, women and children; underwear, bathrobes, bathing suits, bathing caps; bath 
sandals and slippers; waterproof clothing, wet suits for water skiing, hats, caps, socks, tights, footwear (except 
orthopedic footwear), footwear for sports, the beach and skiing; sportswear (excluding diving clothing).
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3577912    28/03/2017
[International Registration No. : 1351392]
Roberta Roller Rabbit, LLC
336 West 37th Street, Suite 700 New York NY 10018 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Backpacks, beach bags, clutches, diaper bags, hand bags, luggage tags, make-up bags sold empty, pouch bags 
of textile, purses, suitcases, toiletry bags sold empty, tote bags, vanity bags sold empty and wallets.

Cl.24;Bed covers, bed blankets, crib bumpers, curtains for showers, curtains for windows, duvet covers, pillow cases, 
pillow covers, place mats not of paper, quilts, sheets for beds, sheets for cribs, skirts for beds, skirts for cribs, table 
cloths not of paper, table napkins of textile, table runners not of paper and towels.

Cl.25;Belts, bibs not of paper, body suits, bottoms, boxer shorts, coats, cover ups, dresses, footwear, gowns, hats, 
jackets, jeans, kimonos, kurtas, pajamas, pants, pareos, ponchos, robes, sarongs, scarves, shirts, shoes, shorts, skirts, 
sleepwear, slips, sweaters, swimwear, tops and tunics.

Cl.35;On-line store services and retail store services featuring personal care products, home fragrance products, 
jewelry, stationery products, bags, cases, wallets, furniture, home decor, dinnerware, bedding, clothing, pet crate mats 
and toys.
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Priority claimed from 28/09/2016; Application No. : 87186339 ;United States of America 

3577914    23/03/2017
[International Registration No. : 1350585]
Educational Testing Service
Rosedale Road Princeton, NJ 08451 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Educational services, namely, providing test preparation and test scoring services relating to graduate and 
business school admissions' tests.

Cl.42;Providing temporary use of non-downloadable online software for educational test preparation and testing in the 
field of graduate and business school admissions.
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Priority claimed from 29/11/2016; Application No. : 016115966 ;European Union 

3577919    11/01/2017
[International Registration No. : 1350529]
POLYGIENE AB
Stadiongatan 65 SE-217 62 Malmö Sweden

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tan; adhesives for use in industry; chemicals for treating 
textile fabrics; textile finishing chemicals; textile-impregnating chemicals; chemicals for treating textile fabrics; chemical 
compositions for finishing textiles; chemical compositions for treating textiles; chemicals used in the manufacture of 
fabric or textiles; chemical agents for impregnating textiles, furs, leather, non-wovens and fabrics; chemical agents for 
coating textiles, furs, leather, non-wovens and fabrics; chemical and organic compositions and substances for treatment 
of leather and textile; impregnants for exterior surfaces of buildings [other than paints or oils]; compositions for use in 
metal finishing; chemicals for use in treating metal surfaces; surface coating compositions [chemicals], other than paints; 
chemical additives for paints and surface coatings; chemical preparations for use in the manufacture of surface coatings; 
chemical preparations for use in the manufacture of surface coatings; chemical products for the manufacture of 
protective coatings; moisture repellant coatings [other than paints]; plastic in the form of granules for use in industry; 
unprocessed plastic in the form of powder or granules.

Cl.5;Anti-microbial additives for objects intended for dermal contact; anti-microbial additives for use in post-treatment 
of textiles for the neutralization of odor; anti-microbial preparations for use in textiles, shoes and gear for the 
neutralization of odor; chemical preparations for sanitary purposes; antimicrobials for dermatologic use; deodorants for 
clothing and textiles; odor neutralizing preparations for clothing and textiles.

Cl.9;Helmets for motorcyclists; helmets for use in sports; protective helmets for sports; diving suits.

Cl.18;Bags; backpacks; animal carriers [bags]; all-purpose athletic bags; suitcases.

Cl.20;Mattresses; nap mats [cushions or mattresses]; pillows.

Cl.22;Fibers (textile-); non-woven polymeric fibers for textile use; padding materials made of fibrous material.

Cl.24;Knitted fabrics for chemical-fiber yarn; fibre fabrics for the manufacture of the exterior coverings of furniture; 
fibre fabrics for use in the manufacture of articles of clothing; fabrics woven from ceramic fibres, other than for 
insulation; fabrics being textile piece goods made of mixtures of fibres; linings [textile]; textile used as lining for clothing; 
non-woven fabrics for use with linings; fabrics for use as linings in clothing; fibre fabrics for use in the manufacture of 
linings of bags; fibre fabrics for use in the manufacture of linings of shoes; sheets [textile]; hand towels; curtains; 
upholstery fabrics; cloth; place mats.

Cl.25;Clothing; footwear; headgear for wear; clothing namely, suits; bathing drawers; swimsuits; bath robes; bikinis; 
belts; belts made of leather; clothing for children; babies' pants; ballet suits; coveralls; pantsuits; pants; denims; denim 
jeans; neckerchiefs; garters; gloves; jackets; shorts; skirts; sportswear; underwear; dresses; cardigans; short-sleeve 
shirts; shifts; hooded jumpers; maternity clothing; nightwear; overalls; pocket squares; polo neck jumpers; pullovers; 
rainwear; scarves; shawls; shirts; neckties; beachwear; tanktops; hosiery; pantyhose; sashes for wear; tights; stockings; 
sweaters; t-shirts; wedding gowns; waistcoats; tunics; underwear; underclothing; mitts; outerclothing namely, jackets; 
coats; footwear namely, shoes; training shoes; boots; booties; sandals; slippers; running shoes; ballet slippers; 
headgear for wear, namely, hats; caps; visors; headbands; sleep masks; ready-made clothing; waterproof clothing; 
masquerade costumes.
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3577939    13/03/2017
[International Registration No. : 1350605]
Haworth, Inc.
1400 Highway M-40, One Haworth Center Holland MI 49423 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for controlling the operation of audio, video, and communication devices; software for 
enhancing productivity and knowledge management through the ability to transmit, store, annotate, collaborate and share 
information, through multiple digital platforms and personal technology tools; software for the collection, editing, 
organizing, modifying, transmission, storage and sharing of data, media and information; software for processing images, 
graphics and text; computer software programs for the integration of text, audio, graphics, still images and moving 
pictures into an interactive delivery for multimedia applications.

Cl.35;Business consultation in the field of intra-organization productivity, business process improvement, knowledge 
management, enterprise architecture design, and problem solving.

Cl.42;Computer software installation and maintenance; technical support services, namely, troubleshooting of 
computer software problems; consulting in the field of information technology.
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Priority claimed from 29/11/2016; Application No. : 016113433 ;European Union 

3578072    11/01/2017
[International Registration No. : 1350528]
POLYGIENE AB
Stadiongatan 65 SE-217 62 Malmö Sweden

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tan; adhesives for use in industry; chemicals for treating 
textile fabrics; textile finishing chemicals; textile-impregnating chemicals; chemicals for treating textile fabrics; chemical 
compositions for finishing textiles; chemical compositions for treating textiles; chemicals used in the manufacture of 
fabric or textiles; chemical agents for impregnating textiles, furs, leather, non-wovens and fabrics; chemical agents for 
coating textiles, furs, leather, non-wovens and fabrics; chemical and organic compositions and substances for treatment 
of leather and textile; impregnants for exterior surfaces of buildings [other than paints or oils]; compositions for use in 
metal finishing; chemicals for use in treating metal surfaces; surface coating compositions [chemicals], other than paints; 
chemical additives for paints and surface coatings; chemical preparations for use in the manufacture of surface coatings; 
chemical preparations for use in the manufacture of surface coatings; chemical products for the manufacture of 
protective coatings; moisture repellant coatings [other than paints]; plastic in the form of granules for use in industry; 
unprocessed plastic in the form of powder or granules.

Cl.5;Anti-microbial additives for objects intended for dermal contact; anti-microbial additives for use in post-treatment 
of textiles for the neutralization of odor; anti-microbial preparations for use in textiles, shoes and gear for the 
neutralization of odor; chemical preparations for sanitary purposes; antimicrobials for dermatologic use; deodorants for 
clothing and textiles; odor neutralizing preparations for clothing and textiles.

Cl.9;Helmets for motorcyclists; helmets for use in sports; protective helmets for sports; diving suits.

Cl.18;Bags; backpacks; animal carriers [bags]; all-purpose athletic bags; suitcases.

Cl.20;Mattresses; nap mats [cushions or mattresses]; pillows.

Cl.22;Fibers (textile-); non-woven polymeric fibers for textile use; padding materials made of fibrous material.

Cl.24;Knitted fabrics for chemical-fiber yarn; fibre fabrics for the manufacture of the exterior coverings of furniture; 
fibre fabrics for use in the manufacture of articles of clothing; fabrics woven from ceramic fibres, other than for 
insulation; fabrics being textile piece goods made of mixtures of fibres; linings [textile]; textile used as lining for clothing; 
non-woven fabrics for use with linings; fabrics for use as linings in clothing; fibre fabrics for use in the manufacture of 
linings of bags; fibre fabrics for use in the manufacture of linings of shoes; sheets [textile]; hand towels; curtains; 
upholstery fabrics; cloth; place mats.

Cl.25;Clothing; footwear; headgear for wear; clothing namely, suits; bathing drawers; swimsuits; bath robes; bikinis; 
belts; belts made of leather; clothing for children; babies' pants; ballet suits; coveralls; pantsuits; pants; denims; denim 
jeans; neckerchiefs; garters; gloves; jackets; shorts; skirts; sportswear; underwear; dresses; cardigans; short-sleeve 
shirts; shifts; hooded jumpers; maternity clothing; nightwear; overalls; pocket squares; polo neck jumpers; pullovers; 
rainwear; scarves; shawls; shirts; neckties; beachwear; tanktops; hosiery; pantyhose; sashes for wear; tights; stockings; 
sweaters; t-shirts; wedding gowns; waistcoats; tunics; underwear; underclothing; mitts; outerclothing namely, jackets; 
coats; footwear namely, shoes; training shoes; boots; booties; sandals; slippers; running shoes; ballet slippers; 
headgear for wear, namely, hats; caps; visors; headbands; sleep masks; ready-made clothing; waterproof clothing; 
masquerade costumes.
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3578078    14/04/2017
[International Registration No. : 1346668]
SYNAPHARM INDUSTRIAL SYNTHESIS SA
Rue Simonon 8 Liège B-4000

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography; unprocessed artificial resins, unprocessed plastics; 
fire-extinguishing compositions; tempering and soldering preparations; tanning materials; adhesives for use in industry.

Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; dietetic substances for medical 
use, food for babies; plasters, materials for dressings; material for dental fillings and dental impressions; disinfectants; 
products for destroying vermin; fungicides, herbicides.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit drinks and fruit juices; syrups and 
other preparations for making beverages.
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Priority claimed from 29/09/2016; Application No. : 015867575 ;European Union 

3578080    27/03/2017
[International Registration No. : 1351409]
Lidl Stiftung & Co. KG
Stiftsbergstraße 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.7;Power operated tools.

Cl.9;Apparatus and instruments for accumulating and storing electricity; batteries; accumulators, electric; charging 
appliances for rechargeable equipment; chargers.
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Priority claimed from 16/11/2016; Application No. : 1809189 ;Australia 

3580170    07/03/2017
[International Registration No. : 1350922]
LEE BLONDIE PTY LTD AS TRUSTEE FOR THE LEE BLONDIE TRUST
34 Boronia Rd Bellevue Hill NSW 2023 Australia

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.4;Candles; beeswax; Christmas tree candles; perfumed candles; tallow; wax; wicks for candles; lamp wicks; 
industrial oil; lanolin; lighting fuel; nightlights (candles).

Cl.11;Lighting apparatus; lamps; lights; decorative lighting and apparatus; outdoor lighting; garden lighting; light 
bulbs; lighting elements; light diffusers; light fittings; lamp globes; lamp shades; led lamps; led lighting apparatus.

Cl.15;Musical instruments and apparatus; parts and accessories for musical instruments.

Cl.18;Bags and carry items being tote bags, barrel bags, travel bags, beach pouches, cooler bags, cooler tote bags; 
backpacks; rucksacks; toiletry bags; bags made of leather and imitation leather; beach bags; briefcases; clutch purses; 
cosmetic bags; handbags; luggage; satchels; umbrellas; parasols; leather shoulder belts; clothing for pets; collars for 
animals; leashes for animals; leads for animals; school bags; suitcases; travel bags; vanity cases; wallets.

Cl.20;Furniture; picture frames; pillows; cushions; seats; indoor window blinds; curtains for decoration; book rests; 
figurines (statuettes) of wood, wax, plaster or plastic; stuffed animals; hampers (baskets) for picnics.

Cl.24;Towels; beach towels; pool towels; bath linen; bed blankets; picnic blankets; bed covers; bed linen; quilts; 
coverings made of textile; curtains of textile or plastic.

Cl.28;Games and playthings; toys; play articles for pools (swimming); inflatable play articles; sporting articles not 
included in other classes; board games.

Cl.35;Advertising; business management; business administration; office functions; retail services; marketing; 
promotional services; presentation of goods on communication media (including online), for retail purposes; provision of 
information in relation to the aforementioned.
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Priority claimed from 23/09/2016; Application No. : 4301609 ;France 

3580548    23/03/2017
[International Registration No. : 1350878]
AML SYSTEMS, société par actions simplifiée
6 place de la Madeleine F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic apparatus for regulating automotive lighting; corrective electric and electronic apparatus for 
automotive lighting, headlight controlling and regulating apparatus; electric apparatus for setting and adjusting headlight 
range; electric and electronic equipment, hardware, instruments and apparatus for vehicles, namely controls for 
headlights; electric, electronic or optical equipment, on board vehicles, including land vehicles, for steering, signaling, 
controlling, for information, safety as well as processing of information and signals (sounds, images, data) related 
thereto; devices for adjusting headlight beams; electric and electronic equipment and hardware for assistance, steering, 
navigation for land vehicles.

Cl.11;Vehicle headlights, long-range or dipped-beam headlamps, fog lights, reversing, position, road and flashing 
lights, headlights and lights with adjustable light intensity control; lighting systems, directional lighting systems.
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3580607    08/05/2017
[International Registration No. : 1352894]
Meso Scale Diagnostics, LLC.
1601 Research Boulevard Rockville MD 20850 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for industrial, scientific and/or research use.

Cl.5;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for medical and/or veterinary use.

Cl.9;Multi-well plates that can be used in chemical or biological analysis using electrochemiluminescence for scientific, 
laboratory or medical research use.

Cl.42;Research and development in the fields of assays, selection, screening, testing, imaging and diagnostics using 
electrochemiluminescence.
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3580911    08/05/2017
[International Registration No. : 1352893]
Meso Scale Diagnostics, LLC.
1601 Research Boulevard Rockville MD 20850 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for industrial, scientific and/or research use.

Cl.5;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for medical and/or veterinary use.

Cl.9;Multi-well plates that can be used in chemical or biological analysis using electrochemiluminescence for scientific, 
laboratory or medical research use.

Cl.42;Research and development in the fields of assays, selection, screening, testing, imaging and diagnostics using 
electrochemiluminescence.
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Priority claimed from 07/11/2016; Application No. : 87228304 ;United States of America 

3581312    08/05/2017
[International Registration No. : 1352891]
Meso Scale Diagnostics, LLC.
1601 Research Boulevard Rockville MD 20850 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for industrial, scientific and/or research use.

Cl.5;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for medical and/or veterinary use.

Cl.9;Multi-well plates that can be used in chemical or biological analysis using electrochemiluminescence for scientific, 
laboratory or medical research use.

Cl.42;Research and development in the fields of assays, selection, screening, testing, imaging and diagnostics using 
electrochemiluminescence.
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Priority claimed from 07/11/2016; Application No. : 87228274 ;United States of America 

3581355    08/05/2017
[International Registration No. : 1352890]
Meso Scale Diagnostics, LLC.
1601 Research Boulevard Rockville MD 20850 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for industrial, scientific and/or research use.

Cl.5;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for medical and/or veterinary use.

Cl.9;Multi-well plates that can be used in chemical or biological analysis using electrochemiluminescence for scientific, 
laboratory or medical research use.

Cl.42;Research and development in the fields of assays, selection, screening, testing, imaging and diagnostics using 
electrochemiluminescence.
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Priority claimed from 07/11/2016; Application No. : 87228292 ;United States of America 

3581362    08/05/2017
[International Registration No. : 1352896]
Meso Scale Diagnostics, LLC.
1601 Research Boulevard Rockville MD 20850 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for industrial, scientific and/or research use.

Cl.5;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for medical and/or veterinary use.

Cl.9;Multi-well plates that can be used in chemical or biological analysis using electrochemiluminescence for scientific, 
laboratory or medical research use.

Cl.42;Research and development in the fields of assays, selection, screening, testing, imaging and diagnostics using 
electrochemiluminescence.
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3581387    28/02/2017
[International Registration No. : 1352738]
ADAMAS DEVELOPPEMENT, Société Civile
5 rue de Castiglione F-75001 Paris France

Proposed to be Used
IR DIVISION
Cl.35;Advice and consulting for business organization and management; business information; data search in 
computer files (for third parties); business investigations; data compilation and systematization in a central file (for third 
parties); commercial business appraisal; preparation of tax returns, payroll preparation; book-keeping; accounting.

Cl.41;Editing and publishing, also online, of legal publications and periodicals; legal training; organization and 
conducting of colloquiums and seminars.

Cl.45;Services provided by a legal firm, particularly consulting in all legal or judicial matters; legal assistance and 
representation in all proceedings, whether litigious or not, judicial, extra-judicial or administrative; negotiation and 
drafting of contracts, drafting of legal acts, legal information, monitoring and expertise.
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3581392    28/03/2017
[International Registration No. : 1351200]
MILLE SAS
69 rue M. Valérian, Parc d'activité de la Grange Blanche F-84350 Courthezon France

Proposed to be Used
IR DIVISION
Cl.9;Safety footwear.

Cl.25;Work, city, walking and sports footwear; boots and half-boots; gaiters; inner and outer soles for footwear.
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Priority claimed from 09/12/2016; Application No. : 30 2016 034 787 ;Germany 

3581505    16/03/2017
[International Registration No. : 1350581]
Oerlikon Textile GmbH & Co. KG
Leverkuser Straße 65 42897 Remscheid Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for the processing, treatment and manufacture of threads, texturing machines, false twist texturing 
machines, components and parts of such machines.

Cl.11;Industrial cooling, heating and wetting apparatus for the treatment of threads.
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3582282    05/05/2017
[International Registration No. : 1352517]
Meso Scale Diagnostics, LLC.
1601 Research Boulevard Rockville MD 20850 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for industrial, scientific and/or research use.

Cl.5;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for medical and/or veterinary use.

Cl.9;Multi-well plates that can be used in chemical or biological analysis using electrochemiluminescence for scientific, 
laboratory or medical research use.

Cl.42;Research and development in the fields of assays, selection, screening, testing, imaging and diagnostics using 
electrochemiluminescence.
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3582286    08/05/2017
[International Registration No. : 1352895]
Meso Scale Diagnostics, LLC.
1601 Research Boulevard Rockville MD 20850 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for industrial, scientific and/or research use.

Cl.5;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for medical and/or veterinary use.

Cl.9;Multi-well plates that can be used in chemical or biological analysis using electrochemiluminescence for scientific, 
laboratory or medical research use.

Cl.42;Research and development in the fields of assays, selection, screening, testing, imaging and diagnostics using 
electrochemiluminescence.
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Priority claimed from 03/11/2016; Application No. : 015996325 ;European Union 

3582460    26/04/2017
[International Registration No. : 1352512]
MULTIFIT Tiernahrungs GmbH
Westpreußenstr. 32-38 47809 Krefeld Germany

Proposed to be Used
IR DIVISION
Cl.3;Shampoos for pets.

Cl.5;Dietary supplements, dietary foodstuffs for veterinary purposes.

Cl.18;Collars for animals; feed bags for animals; carriers for animals (bags), in particular transport bags for animals; 
leather straps, in particular carrying straps for animals; straps (leather -); muzzles; leads for animals; coats for animals; 
animal harnesses; harness for animals; harness and saddlery; whips.

Cl.19;Gravel for aquariums.

Cl.20;Pet cushions; kennels for household pets; fodder racks.

Cl.21;Aquariums; cages for household pets; brushes for pets; terrariums.

Cl.28;Toys for domestic pets.

Cl.31;Animal foodstuffs; hay; chewing bones; sand (litter for animals), in particular bird sand; animal litter.
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Priority claimed from 07/11/2016; Application No. : 87228318 ;United States of America 

3583455    08/05/2017
[International Registration No. : 1352892]
Meso Scale Diagnostics, LLC.
1601 Research Boulevard Rockville MD 20850 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for industrial, scientific and/or research use.

Cl.5;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for medical and/or veterinary use.

Cl.9;Multi-well plates that can be used in chemical or biological analysis using electrochemiluminescence for scientific, 
laboratory or medical research use.

Cl.42;Research and development in the fields of assays, selection, screening, testing, imaging and diagnostics using 
electrochemiluminescence.
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Priority claimed from 28/03/2017; Application No. : 30 2017 008 419 ;Germany 

3584256    17/05/2017
[International Registration No. : 1352559]
CARL ZEISS MEDITEC AG
Göschwitzer Strasse 51-52 07745 Jena Germany

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.10;Medical, surgical apparatus and instruments.
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Priority claimed from 22/09/2016; Application No. : 87180140 ;United States of America 

3584416    21/03/2017
[International Registration No. : 1352384]
CUE BIOPHARMA, INC.
675 West Kendall Street Cambridge MA 02142 US

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.1;Reagents for scientific or medical research use.

Cl.5;Biologic preparations; biologic preparations containing immunotherapy active agents; biologic preparations for 
use in treating cancer and autoimmune diseases; immunotherapeutic preparations for use in treating cancer and 
autoimmune diseases.
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Priority claimed from 28/12/2016; Application No. : 30 2016 036 248 ;Germany 

3586588    08/05/2017
[International Registration No. : 1353975]
EUROIMMUN Medizinische Labordiagnostika AG
Seekamp 31 23560 Lübeck Germany

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic preparations, diagnostic agents and diagnostic substances for scientific purposes, in particular 
immobilised proteins on a carrier/a carrier material, in particular a biochip, microsphere, test strip, blot, microtiterplate or 
membrane.

Cl.5;Diagnostic preparations, in particular diagnostic preparations for allergies for medical and veterinary purposes; 
diagnostic preparations for medical and veterinary purposes; diagnostic agents for medical and veterinary purposes, in 
particular immobilised proteins on a support/a support material, in particular a biochip, microsphere, test strip, blot, 
microtiter plate or membrane; reagents for medical and veterinary diagnostics; reagents for medical and veterinary 
diagnostics, in particular immobilised proteins on a support/a support material, in particular a biochip, microsphere, test 
strip, blot, microtiterplate or membrane.

Cl.9;Measuring, detecting and monitoring instruments, measuring, detecting and monitoring devices and measuring, 
detecting and monitoring regulators for preparing, processing and evaluating diagnostic samples, for detecting allergies, 
sensors and detectors, in particular UV fluorescence and chemiluminescence detectors for preparing, processing and 
evaluating diagnostic samples; apparatuses for recording, transmission or reproduction of diagnostic data, sound or 
images, in particular cameras, microscopes, photometers, microtiterplate photometers, ELISA (enzyme-linked 
immunosorbent assay) readers, microtiterplate readers, software, in particular laboratory software.

Cl.10;Medical apparatuses and instruments for medical examinations and medical diagnosis.
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Priority claimed from 24/01/2017; Application No. : 4020170010585 ;Republic of Korea 

3587321    09/03/2017
[International Registration No. : 1354097]
GIGALANE CO., LTD.
(Seoku-dong), 46, Samsung 1-ro 5-gil, Hwaseong-si Gyeonggi-do Republic of Korea

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.7;Agricultural machines; automated assembly machines; spraying machines; machinery for spray coating; machines 
and machine tools for forming display membrane; apparatus for manufacturing semiconductors; plasma etching 
machines; semiconductor processing machines; plasma surface treating machines; stamping presses; semi-conductor 
wafer processing machines; LED wafer processing machines; LED manufacturing apparatus; display manufacturing 
machines; imprinting machines for industrial purposes.

Cl.9;Semiconductor testing apparatus; probes for testing semiconductors; electric measuring devices; display 
inspecting equipment; testing apparatus for diagnostic purposes, other than for medical use; testing and quality control 
devices; optical inspecting equipment; test equipment for electronic apparatus; flexible circuit boards; printed circuit 
boards; cables for electrical or optical signal transmission; electrical and electronic connectors; electric cables, wires, 
conductors and connection fittings therefor; electrical controllers; repeaters; wireless communication equipment and 
apparatus; radar machines and apparatus; semi-conductors; integrated circuits for use in wireless communications; 
semiconductor devices; radio frequency amplifiers; waveguides; radio-frequency filters; Bluetooth transmitting and 
receiving apparatus; software; inertial sensors; inertial navigational instruments.
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Priority claimed from 10/11/2016; Application No. : 87232359 ;United States of America 

3587326    10/05/2017
[International Registration No. : 1353478]
EPSTEIN, NEIL
2120 Killarney Way, Suite 120 Tallahassee FL 32309 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.9;Computer peripherals; electronic sports training simulators; high performance computer hardware with specialized 
features for enhanced game playing ability.

Cl.28;Controllers for game consoles; exercise equipment, namely, virtual reality training cycles.
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Priority claimed from 08/07/2016; Application No. : 1782242 ;Australia 

3587337    22/12/2016
[International Registration No. : 1354238]
HJ5 (Licensing) Pty Ltd (ACN 605 140 190)
1A Moody Street Balwyn North VIC 3104 Australia

Proposed to be Used
IR DIVISION
Cl.3;Make-up; make-up remover; lip balm; lip gloss; cosmetic kits; nail varnish; nail varnish remover; cosmetic 
preparations for use in the baths; soaps; moisturisers and lotions; hand cleaning preparations; body wash; hair care 
products and lotions; hair styling products and gels; temporary tattoos for cosmetic purposes; nail art stickers; 
toothpaste; pre-moistened cosmetic wipes and towelettes.

Cl.18;Fashion backpacks; handbags; messenger bags; beach bags; leisure shopping bags and tote bags; school bags; 
backpacks; school book satchels and cases; clutch bags and purses; gym bags; luggage and travel accessories in this 
class; vanity cases; toiletry bags; umbrellas; wallets and coin purses; small leather goods in this class; leather laces; 
camping bags and backpacks; sports bags (not especially adapted).

Cl.24;Bath towels; beach towels; bathroom linen; bed spreads; quilt covers; bed blankets; bed coverings; bed sheets; 
childrens blankets; covers for cushions; pillow cases; pillow covers; place mats (not of paper); banners; bean bag 
covers; curtains; canopies (cover for beds); fabrics; mattress covers; shower curtains; bed skirts; blanket throws.
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Priority claimed from 28/09/2016; Application No. : 015874126 ;European Union 

3587381    27/03/2017
[International Registration No. : 1353951]
Enercon GmbH
Dreekamp 5 26605 Aurich Germany

Proposed to be Used
IR DIVISION
Cl.7;Equipment and apparatus for regenerative wind energy production, in particular wind power installations, wind 
energy converters, wind-mills, wind-diesel systems; parts for the aforesaid goods, in particular generators solely for wind 
energy installations, rotor blades for wind energy installations, rotors for wind energy installations, not including drive 
equipment and systems for water vehicles, in particular ships, and individual parts and components for the aforesaid 
drive equipment.

Cl.9;Electric installations, apparatus and instruments for converting wind energy into electric energy, included in this 
class; data processing equipment and computers for monitoring and controlling wind energy installations; parts for the 
aforesaid goods, included in this class, namely electric circuits, frequency converters, measuring, signalling and 
checking (supervision) instruments, not including shore connection devices for water vehicles (electricity), in particular 
ships, and individual parts and components for the aforesaid shore connection devices, and converter installations.

Cl.19;Towers for wind energy installations.
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Priority claimed from 17/02/2017; Application No. : 1826534 ;Australia 

3587423    19/04/2017
[International Registration No. : 1354691]
Fusion HVAC Pty Limited
281 Montague Rd West End QLD 4101 Australia

Proposed to be Used
IR DIVISION
Cl.11;Apparatus and installations for heating, ventilation and air conditioning.

Cl.42;Engineering and design services, namely engineering and design services in relation to heating, ventilation and 
air conditioning apparatus and installations.
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3587456    12/04/2017
[International Registration No. : 1354109]
ADURO BIOTECH, INC.
740 Heinz Avenue Berkeley CA 94710 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations, namely, vaccines for use in the field of oncology; pharmaceutical products, in the 
nature of antibodies, for the treatment of cancer, infectious disease and immune disorders; pharmaceutical products for 
the treatment of cancer, infectious disease and immune disorders.

Cl.42;Research, product development and product development consultation regarding pharmaceutical, biological and 
biotechnological products; pharmaceutical research and development services; medical research and development 
services in the field of treatments for cancer, infectious diseases, and immune disorders.
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Priority claimed from 24/01/2017; Application No. : 1347124 ;Benelux 

3587467    05/05/2017
[International Registration No. : 1353502]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Software for use in the medical and healthcare field; mobile apps.

Cl.10;Medical and surgical apparatus and instruments also for use in the field of healthcare.

Cl.41;Training and educational services; coaching.

Cl.44;Medical and healthcare services.
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Priority claimed from 04/11/2016; Application No. : 4020160094621 ;Republic of Korea 

3587555    27/04/2017
[International Registration No. : 1354158]
SOLUM CO., LTD.
3-ho B-dong, 150, Maeyeong-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;GPS (Global Positioning System) apparatus; GPS (Global Positioning System) terminals; GPS (Global Positioning 
System) receivers; location tracking apparatus for walkers; GPS (Global Positioning System) tracking and location 
devices; target trackers for satellite; electronic target trackers; GPS (Global Positioning System) apparatus for preventing 
missing children; vehicle tracking apparatus; location tracking apparatus for preventing missing people with dementia; 
GPS (Global Positioning System) apparatus for anti-theft; portable communications apparatus; Bluetooth communication 
devices; electronic remote control apparatus; communications networks; gas alarms; gas leak detectors; gas leak alarms;
gas leak alarm systems; air pollution measuring devices; air temperature sensors; air measuring apparatus; air analysis 
apparatus; vibration measurement apparatus and instruments; vibration detectors; oscillation sensor devices; electronic 
vibration detectors for monitoring; noise and vibration controlling apparatus; car vibration measuring apparatus; 
electronic invader alarms for monitoring; invader sensors.

Cl.35;Wholesale store services relating to Bluetooth communication devices; wholesale store services relating to 
portable communications apparatus; wholesale store services relating to software; wholesale store services relating to 
computer programs for use in telecommunications; advertising; publicity; online comprehensive shopping mall services; 
provision of product sales information and commercial information; database management; import-export agency 
services; administrative processing of purchase orders; auctioneering; wholesale store services relating to GPS (Global 
Positioning System) apparatus; sales agency services for GPS (Global Positioning System) apparatus; wholesale store 
services relating to location tracking apparatus for walkers; sales agency services for location tracking apparatus for 
walkers; wholesale store services relating to GPS (Global Positioning System) terminals; sales agency services for GPS 
(Global Positioning System) terminals; wholesale store services relating to GPS (Global Positioning System) receivers; 
sales agency services for GPS (Global Positioning System) receivers; wholesale store services relating to target trackers 
for satellite; sales agency services for target trackers for satellite.

Cl.38;Electronic transmission of user location information via satellite and communication mechanism; electronic 
transmission of location information of smartphones, cellphones and computers through communications network of 
news agency or other means of communication such as GPS (Global Positioning System); transmission and reception 
services of location information of lost smart phone/cell phone/computer through communications network of news 
agency or other means of communication such as GPS (Global Positioning System); providing Internet access for 
enabling content providers to track their multimedia contents; transmission of data/sound and images by network for 
location-based social networking service (SNS); internet portal services; transmission of downloadable electronic 
publications; communications by fiber optic networks; data communication; providing access to data and wireless 
network; transmission of information via national and international networks; transmission of text message and video; 
providing access to online community sites via smartphone applications; video communication services; providing online
chat rooms and electronic bulletin boards; providing access to web sites on the internet; internet communication 
services; communication by computer and mobile electronic devices; communications by computer terminals; 
communications by cellular phones; satellite broadcasting; internet broadcasting services; telecommunications.
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Priority claimed from 18/10/2016; Application No. : 87206487 ;United States of America 

3587587    18/04/2017
[International Registration No. : 1354029]
AXWAY SOFTWARE (SOCIÉTÉ ANONYME)
PAE les Glaisins, 3 rue du Pré Faucon F-74940 Annecy Le Vieux France

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.9;Editing software; computer software; security software; computer software for accessing databases; computer 
software programs for database management; computer software to enable searching of data; application software for 
cloud computing services; computer software for application and database integration; computer software platforms; 
data processing software; application software; application software for mobile phones; application software for wireless 
devices; computer software applications; computer software that assists computers in deploying parallel applications 
and performing parallel computations; downloadable computer software for the transmission of data; computer operating 
system software.

Cl.38;Telecommunications services; delivery of messages and data by electronic transmission; electronic transmission 
of data and documents via computer terminals and electronic devices; transmission of data and information by computer 
and electronic communication means; communication services for the electronic transmission of data; transmission of 
messages, data and content via the internet and other communications networks; communication by electronic computer 
terminals; sending and receiving of electronic messages.

Cl.42;Software as a service [SaaS]; platform as a service [PaaS]; cloud computing services; programming of operating 
software for accessing and using a cloud computing network; computer software consulting services; outsource service 
providers in the field of information technology; computer software technical support services; software development, 
programming and implementation; computer software integration.
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3587588    26/04/2017
[International Registration No. : 1354106]
INDUSTRIAL BANK OF KOREA
79, Eulji-ro, Jung-gu Seoul Republic of Korea

Address for service in India/Attorney address:
MEERA CHATURE SANKHARI
Jupiter Law Partners Office # 123, First floor, Vipul Agora, MG Road, Gurgaon-122002

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software; computer programs [downloadable software]; application software for smart phone; 
medical software; computer software for diagnosing diseases for medical purposes; computer software for electronic 
chart for medical purposes; battery compensation chargers; chargers for smart phones; lithium ion batteries; batteries; 
data cable for smart phones; data communication cable for smart phones; charging cable for smart phones; remote 
control apparatus.

Cl.10;Drug syringes; drug infusion pump; insulin dosing devices; insulin pumps; disposable disinfection medical 
apparatus; medical apparatus and instruments excluding transdermal drug delivery patches; syringes for injection of 
medical substances; remote control apparatus for drug syringes; remote control apparatus for medical apparatus and 
instruments (other than for dental purposes); remote control apparatus for drug infusion pump; pumps for medical 
purposes; disposable syringes; remote control apparatus for insulin syringes.
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Priority claimed from 20/01/2016; Application No. : 30 2016 001 284 ;Germany 

3587988    03/04/2017
[International Registration No. : 1313134]
ROCHE DIAGNOSTICS GMBH
Sandhofer Strasse 116 68305 Mannheim Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemical, biological and biochemical preparations for scientific and research purposes; in vitro diagnostic 
reagents for use in science; chemical additives, enzymes, reagents, organisms and proteins for use in science and 
research; control solutions for calibrating and monitoring the accuracy and function of instruments and test results; 
chemical reagents for cell separation, labelling reagents; reagents for the processing, separation, isolation, enrichment, 
depletion, detection, screening, cultivation, analysis and counting of biological material; reagents featuring magnetic 
beads, namely, magnetic immunoassay, for scientific and research purposes; monoclonal antibody reagents for scientific 
purposes; chemical reagents for diagnostic tests and test kits for the determination of genetic information for scientific or 
research purposes; assays and reagents for use in genetic research; assays and reagents for scientific or medical 
research use; reagents and nucleotides for nucleic acid sequencing for scientific or research purposes.

Cl.5;Chemical, biological and biochemical preparations for medical purposes; in vitro diagnostic reagents for clinical or 
medical use; in vitro diagnostic agents, namely, reagents and control solutions for analysis of biological samples for 
medical diagnostic purposes; chemical reagents for testing body fluids to determine fetal chromosomal abnormalities; 
chemical reagents and test kits for medical, clinical and diagnostic purposes in the fields of DNA sequencing and 
genetics; diagnostic test kits consisting primarily of reagents for nucleic acid detection and analysis.

Cl.9;Scientific instruments and apparatus; laboratory devices for use in research, science and industry; laboratory 
instruments, namely, devices for analysis of nucleic acids and for DNA sequencing; nucleic acid sequencers; imaging 
devices and analyzers; apparatus for preparation, amplification, mixing, hybridization, incubation, and washing of 
scientific samples; sample loaders and bar code readers for automated laboratory apparatus; genotyping and gene 
expression microarrays, associated mapping files and associated kits for analyzing nucleic acids for scientific, 
pharmaceutical and medical research purposes; software for scientific, pharmaceutical and medical research purposes; 
computer systems and software for collecting, storing, analyzing and reporting biological information, and for sample 
tracking and managing projects, laboratory workflow and data, for use in the fields of scientific, diagnostic and clinical 
research and for clinical diagnostic purposes; software for use in analyzing, managing and visualizing DNA sequencing 
data; all the aforesaid goods are not intended for use in the field of health and longterm care, in particular for the planning 
and documentation of treatment services and nursing care

Cl.10;Surgical and medical apparatus and instruments; medical apparatus and instruments for medical and diagnostic 
purposes; diagnostic and analytical apparatus for medical purposes; medical equipment, namely, devices for analyzing 
nucleic acids and for DNA sequencing for the purpose of rendering medical treatment and diagnosis.

Cl.42;Scientific research and consultancy services related thereto; scientific research and consultancy services related 
thereto in the fields of genome sequence analysis and reporting; medical research services; providing DNA screening for 
scientific research purposes; providing diagnostic services for others in the fields of science and research related 
thereto; consulting services in the field of cloud computing in the fields of life science; technical support services, 
namely, infrastructure management services for monitoring, administration and management of cloud computing IT and 
application systems in the fields of life science; computer services, namely, cloud hosting provider services for storing, 
analyzing and sharing data in the fields of life science; providing online nondownloadable software for the custom design 
and ordering of assays and reagents; design and development of laboratory instruments and computer systems for use in
science and clinical research; consultancy, information and advisory services in the field of analysis of biomolecules.
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Priority claimed from 22/11/2016; Application No. : 2016-131957 ;Japan 

3588000    07/03/2017
[International Registration No. : 1354537]
OMRON HEALTHCARE CO., LTD.
53, Kunotsubo, Terado-cho, Muko-shi Kyoto 617-0002 Japan

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Scales; weighing machines; pedometers; physical activity measuring apparatus; measuring or testing machines 
and instruments; computer programs; downloadable software application that provides medical information; 
downloadable software application that measures blood pressures.

Cl.10;Blood pressure monitors; electrocardiographs; body composition monitors; clinical thermometers; devices for 
measuring blood sugar; medical apparatus and instruments.

Cl.41;Educational and training services relating to healthcare, medical science, and medical care; arranging, 
conducting and organization of seminars and symposiums in the field of healthcare, medical science, and medical care.

Cl.42;Providing computer programs on data networks; providing temporary use of non- downloadable computer 
software that provides medical information; providing temporary use of non-downloadable computer software that 
measures blood pressure; providing temporary use of non-downloadable computer programs.

Cl.44;Providing information on healthcare, medical science, and medical care; providing medical and health 
information; providing guidance and advice relating to healthcare, medical science, and medical care; medical 
consultancy; rental of medical equipment.
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Priority claimed from 22/02/2017; Application No. : 30 2017 004 636 ;Germany 

3588036    29/04/2017
[International Registration No. : 1353973]
PFLEIDERER DEUTSCHLAND GMBH
Ingolstädter Str. 51 92318 Neumarkt Germany

Address for service in India/Attorney address:
SUDESHNA BANERJEE
K&S PARTNERS, 4121/B, 6th Cross, 19 "A" Main, HAL II Stage (Ext.), Bangalore-560038, Karnataka, India

Proposed to be Used
IR DIVISION
Cl.17;Semi-finished plastic products for use in manufacture in the field of exterior construction, interior construction, 
construction for exhibitions, furniture construction; semi-finished plastic products for use in manufacture in the form of 
plates, surface plates, in particular HPL-plates, plastic films (not for wrapping).

Cl.19;Boards made of wood and wood materials, in particular chip boards, wood particle boards, MDF-boards, HDF-
boards, solid wood boards, timber laminated boards, plywood boards, multiplex boards; boards made of wood and wood 
materials with plastic coating; composite elements, namely boards made of wood and wood materials laminated with 
surface boards made of plastic, in particular with HPL-boards; blockboards; lightweight boards; construction elements 
not made of metal for exterior and interior construction, namely, wall elements, wall cladding, facade elements, ceiling 
elements, window sills, floor boards.

Cl.20;Furniture parts, in particular for built-in furniture, in particular work tops, furniture side walls, furniture fronts, 
furniture doors.
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3588046    09/05/2017
[International Registration No. : 1265813]
Startup-säätiö
Fredrikinkatu 42 FI-00100 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.35;Marketing; business management; business administration; business assistance, management and 
administrative services; business analysis, research and information services; organization of trade shows and 
exhibitions for commercial or advertising purposes.

Cl.36;Financing services.

Cl.41;Education; providing of training; organisation of seminars and conferences.
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3588093    12/04/2017
[International Registration No. : 1354733]
Grey Technology Limited
Brindley Road, Warndon Worcester, WR4 9FB United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Electric apparatus for cleaning floors, vacuum cleaners, electric floor sweepers, electric carpet sweepers, powered 
floor sweepers, electric hand-held polishing apparatus; electrically powered tools for use in gardens, electric 
lawnmowers, electric lawn sweepers, cleaning machines for gardens, powered garden trimmers, powered gardening 
machines, electric hedge trimmers.

Cl.11;Air conditioning apparatus; air cooling apparatus; electric cooling fans.
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Priority claimed from 28/09/2016; Application No. : 015874167 ;European Union 

3588100    27/03/2017
[International Registration No. : 1353952]
Enercon GmbH
Dreekamp 5 26605 Aurich Germany

Proposed to be Used
IR DIVISION
Cl.7;Equipment and apparatus for regenerative wind energy production, in particular wind power installations, wind 
energy converters, wind-mills, wind-diesel systems; parts for the aforesaid goods, in particular generators, rotor blades 
for wind energy installations, rotors for wind energy installations, not including drive equipment and systems for water 
vehicles, in particular ships, and individual parts and components for the aforesaid drive equipment.

Cl.9;Electric installations, apparatus and instruments for energy generation, included in this class; data processing 
equipment and computers for monitoring and controlling wind energy installations; parts for the aforesaid goods, 
included in this class, namely electric circuits, frequency converters, measuring, signalling and checking (supervision) 
instruments, not including shore connection devices for water vehicles (electricity), in particular ships, and individual 
parts and components for the aforesaid shore connection devices, and converter installations.

Cl.19;Towers for wind energy installations.
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3588115    04/04/2017
[International Registration No. : 1353462]
BECKMAN COULTER, INC.
250 S. Kraemer Blvd. Brea CA 92821 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Reagents for scientific, laboratory and research use, namely, reagents used with flow cytometers for sample 
preparation and cell and particle analysis, detection and counting.

Cl.9;Cytometers; precision measuring apparatus, namely, cytometers, and flow cytometers and flow-based analyzers 
providing cell and particle analysis, detection, or counting for scientific, laboratory, and research uses; computer 
software for use in analyzing biological cells for scientific, laboratory and research use.
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Priority claimed from 14/10/2016; Application No. : 1802890 ;Australia 

3588187    04/04/2017
[International Registration No. : 1354325]
Leica Biosystems Melbourne Pty Ltd
495 Blackburn Road MOUNT WAVERLEY VIC 3149 Australia

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science; chemical reagents for non-medical purposes; diagnostic reagents and 
preparations, except for medical or veterinary use; diagnostic preparations used in science; chemical reagents and 
diagnostic preparations for use in research laboratories and for use in industry.

Cl.5;Pharmaceutical and veterinary preparations including reagents for medical and diagnostic purposes; diagnostic 
preparations; reagents containing primary antibodies; chemical reagents and diagnostic preparations for medical and 
veterinary purposes; medical diagnostic reagents; clinical medical reagents; reagents for immuno-histochemistry 
detection and in situ-hybridisation detection; in situ-hybridisation probes; epitope retrieval solutions; enzymes and 
enzyme preparations for medical and diagnostic purposes; diagnostic histological dye and stain solutions; dewaxing and 
wash buffers used with the aforementioned preparations; diagnostic preparations for clinical or medical laboratory use.

Cl.9;Diagnostic apparatus and instruments, not for medical purposes, including, apparatus for staining and/or 
visualization of tissue or cell based samples for diagnostic or scientific use; apparatus for detection of tissue and/or cell 
based samples not for medical purposes; recorded and downloadable software for identifying and diagnosing cancer and 
other diseases and processing digital images; analysis apparatus for laboratory use for analyzing the results of tissues 
and cell based samples obtained through operation of tissue and cell sample staining apparatus; measuring apparatus 
used to identify and/or diagnose cancer and other diseases, not for medical use; diagnostic testing apparatus 
incorporating chemical reagents not for medical use.

Cl.10;Diagnostic apparatus and instruments for medical use including, apparatus for staining and/or visualization of 
tissue or cell based samples for diagnostic or medical use; apparatus for detection of tissue and/or cell based samples, 
all for medical purposes; medical analysis and medical measuring apparatus, including, medical diagnostic instruments 
for the analysis of body fluids and tissue for medical diagnostic uses; medical apparatus and instruments; apparatus for 
use in medical analysis; diagnostic apparatus for medical purposes; testing apparatus for medical purposes; diagnostic 
medical apparatus for promoting and controlling reaction on microarrays or under slide covertiles; in-vitro diagnostic 
testing apparatus incorporating chemical reagents (for medical use); slides for surgical use

Cl.42;Medical research; installation and integration of software, including within existing hospital and laboratory 
infrastructure; maintenance, servicing, updating and upgrading of software; all the aforementioned for use in connection 
with medical analysis, diagnosis and research.
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Priority claimed from 26/10/2016; Application No. : 40201617977X ;Singapore 

3588213    27/03/2017
[International Registration No. : 1353942]
6th Grain Global Private Limited c/o Vladimir Eskin
391B Orchard Road, 23-01 Ngee Ann City Tower B Singapore 238874 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Business development services; business profit analysis; business consultancy services in the field of 
agriculture; maintaining a registry of information; compilation of scientific information into computer databases; 
compilation of business information into computer databases; compilation of environmental information into computer 
databases; compilation of information relating to environmental conditions into computer databases; compilation and 
systemization of information into computer databases; compilation of mathematical or statistical data; updating and 
maintenance of data in computer databases; crop market analysis.

Cl.38;Providing access to databases; providing access to electronic information, communication and transaction 
platforms on the internet.

Cl.42;Hosting of databases; environmental monitoring services; research relating to environmental protection; testing, 
inspection and research services in the fields of agriculture, livestock breeding and fisheries; providing technological 
information about environmentally conscious and green innovations.

Cl.44;Consultancy services in the field of agriculture, horticulture and forestry; consultancy services relating to 
farming; providing information relating to farming equipment rental; providing online information about agriculture, 
horticulture, and forestry services.
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Priority claimed from 25/10/2016; Application No. : 015968464 ;European Union 

3588231    11/04/2017
[International Registration No. : 1353469]
PANTECNICA S.P.A.
Viale Teodorico, 5 I-20149 Milano (MI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Engines, powertrains, and generic machine parts; parts of machines in general and in particular vibration dampers; 
vibration damping devices for machines; anti-vibration mountings for machines.

Cl.12;Parts and fittings for vehicles; individual elements or mechanical elements of rubber/metal or springs of metal, all 
being parts of vehicles, for insulation/damping of vibrations and noise generated by land vehicles, air vehicles and water 
vehicles and constituent parts of the aforesaid vehicles; cushioning vibration-damping pneumatics springs for vehicle 
suspensions.
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3592939    13/10/2016
[International Registration No. : 1355572]
Dresser-Rand Company
Paul Clark Drive Olean NY 14760 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools, namely, gas engines, centrifugal and reciprocating compressors, steam, gas and 
motion turbines, rotary separators, portable ventilators, turbo expanders and gas and vapor expanders for use in oil and 
gas, energy, process, petrochemical, chemical, environmental and military applications; motors and engines not for land 
vehicles; machine coupling and transmission components not for land vehicles; valves for machines; gas, motion and 
steam turbines; turbines; generators, namely, steam-operated power generators, gas-operated power generators, turbine 
and wind powered electricity generators; electrical and electricity generators; electricity generators adapted or designed 
for use with biogas, biofuels and other sources of bioenergy; turbine operated electric generators; combined heat and 
electricity power generators; powered electricity generators used in cogeneration for generating electrical power and 
recovering usable waste heat; compressors as parts of machines, motors and engines; compressors, namely, electric 
compressors, rotary compressors, reciprocating compressors, gas compressors, air compressors, centrifugal 
compressors, rotary screw compressors, axial flow compressors; gears not for land vehicles; turbines for drive of pump 
not for vehicles; turbines not for land vehicles; dynamos; fans, ventilators and blowers for use with motors, engines, 
centrifugal and reciprocating compressors, steam, gas and motion turbines, rotary separators, turbo expanders, gas and 
vapor expanders, and electromechanical control systems; exhausts for motors and engines, centrifugal and reciprocating 
compressors, steam, gas and motion turbines, rotary separators, turbo expanders, gas and vapor expanders; fuel filters; 
filters for motors and engines; air filters for mechanical purposes; filters for machines and engines, namely, filters for 
removing contaminants from air and fuel used in oil and gas, energy, process, chemical, petrochemical, environmental 
and military applications; pumps, namely, rotary pumps, centrifugal pumps, turbomolecular pumps, hydraulic pumps, 
diffusion pumps, circulating pumps, air distribution units for pneumatically driven pumps, screw pumps, pneumatic 
pumps, electric pumps, vertical turbine pumps, compressed air pumps, reverse osmosis pumps, sludge pumps, vacuum 
pumps, pumps for cooling engines, submersible pumps; air suction machines; aerators being machines; control 
mechanisms, namely, valves and seals for industrial machines; gear boxes not for land vehicles; speed change gear units 
not for land vehicles; expanders, namely, turbo, gas and vapor expanders; motors and engines not for land vehicles; 
motors and engines not for land vehicles adapted or designed for use with biogas, biofuels and other sources of 
bioenergy; turbine and wind powered electricity generators; electrical and electricity generators; electricity generators 
adapted or designed for use with biogas, biofuels and other sources of bioenergy; marine engines and alternators; 
alternators; motor fans, engine fans, fans for machine engines; exhausters, being suction ventilators for industrial 
equipment; electric compressors; centrifugal separators for drying gas used in conjunction with turbines, compressors 
and motors; combined heat and electricity power generators; powered electricity generators used in cogeneration for 
generating electrical power and recovering usable waste heat; block-type thermal power stations for power generation; 
equipment for use in renewable power generation, namely, air turbines, electric power generators and converters; 
cogeneration systems, namely, machines for generating electrical power and recovering usable waste heat; parts and 
fittings for all of the aforesaid goods.

Cl.9;Electronic controls for fans, ventilators, and pumps; heating devices, namely, electric control devices for heating 
management; electronic control systems for machines, namely, turbo machinery; computer software for use in the field of 
industrial equipment; computer programs for automated process control systems, namely, micro-processor based 
hardware and software used to monitor the status of industrial equipment; monitoring software for monitoring industrial 
equipment; software for remotely monitoring turbo and reciprocating machinery; downloadable electronic publications in 
the nature of newsletters, bulletins and manuals in the field of industrial equipment; business process automation 
software; electronic and electric control apparatus in the nature of electric controllers for fans, ventilators, pumps and 
compressors; materials for electricity mains and electricity distribution, namely, power wires, electric cables, electrical 
connection boxes, electrical connectors, electrical transformers; connections for electric lines, electric couplings, solar 
batteries, electric accumulators, apparatus for conducting, switching, transforming, accumulating, regulating and 
controlling electricity, namely, photovoltaic cells and modules; electric control panels and electronic control devices used 
for regulating and controlling systems that generate thermal and electric energy from solar energy and biomass; electric 
and electronic control devices for fans, ventilators, compressors and pumps; automatic electric control panels and 
electric control devices for turbo machinery; photovoltaic cells also including a solar energy receiver for power 
generation sold as a unit; photovoltaic cells and photovoltaic cladding panels and electronic and electric apparatus and 
instruments for conducting, transforming, accumulating, regulating or controlling of photovoltaic systems and of the 
energy generated by the same, namely, electrical controllers; software for controlling biogas installations and block-type 
thermal power stations; electronic and electric control apparatus in the nature of electric controllers for all of the 
aforesaid goods; parts and fittings for all the aforesaid goods.

Cl.11;Apparatus for steam generating and ventilating purposes, namely, steam generators and industrial air movers in 
the nature of air ventilation, cooling and purifying apparatus; apparatus for drying used for the removal of solid, liquid and
vapor contaminants from compressed air and gases; industrial dryers for heating and moving air; air ventilation units for 
commercial and industrial use; ventilating apparatus, namely, ventilators and portable ventilators for fume removal and 
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degassing, process cooling and equipment cooling; heating devices in the nature of heating installations; electric suck 
fans for commercial and industrial use; ventilating fans for commercial and industrial use; exhauster ventilators for 
commercial and industrial use; blowers, namely, electric, gas, air, compressed air, hot air, steam and water powered 
blowers for commercial and industrial use; fans, namely, electric, gas, air, compressed air, steam and water powered fans 
for commercial and industrial use; fans, namely, ventilating fans for the removal of gases and air motion in closed rooms 
like tanks and holds; apparatus for removal of gases, namely, industrial equipment in the nature of air purifying apparatus 
for fume removal; apparatus for drying gases, namely, dryers for the removal of water vapor from compressed air and 
gases and dryers for air curing and drying of paints and coatings; apparatus for creating air motion in confined spaces 
such as tanks, ship holds, and underground in the nature of air blowers, ventilating fans and drying apparatus; ventilating 
fans for commercial and industrial use; ventilating exhaust fans; fans and exhausters for aeration of rooms in the nature 
of ventilating blowers and ventilating fans; filters, namely, filters for air inlet filtration system and air inlet water separation
units; gas burners and oil burners for commercial and industrial use; air filters for commercial and industrial use; and 
parts and fittings for all the aforesaid goods.

Cl.35;Analysis and consultation services in the field of business process automation.

Cl.37;Building construction; machinery installation, maintenance and repair; maintenance, reconditioning and repair 
services for machinery for oil and gas, petrochemical, chemical, energy, environmental, process and military applications;
gas turbine nozzle restoration; installation, maintenance and repair of alternative energy generating machines; 
installation, maintenance and repair of alternative energy generating machines, in particular photovoltaic installations and 
power stations and wind powered electricity installations and power stations; equipment maintenance services for 
equipment in the field of energy; installation, maintenance, reconditioning and repair services for turbo machinery; gas 
turbine nozzle restoration; installation, reconditioning and repair services of equipment for power generation and co-
generation of electric energy; construction of buildings for power generation and co-generation of electric energy; 
construction, installation, reconditioning and repair services for biomass or organic waste gasification plants; 
construction, installation, reconditioning and repair of biogas plants; repair of marine motors.

Cl.40;Treatment of materials, namely, treatment of waste and recyclable materials; production and generation of 
electricity from photovoltaic cells, wind power, biomass or other alternative sources; recycling services in the form of 
sorting, recovery, processing, refining, disposal or destruction of different kinds of waste or recycled materials in 
particular metal product; renewable treatment of materials, namely, treatment of waste and recyclable materials; providing
material treatment information; generating thermal and electrical energy from recycling installations; biomass and 
organic waste gasification for power generation.

Cl.41;Training services and education services, namely, providing online and in-person seminars, classes and 
workshops in the fields of turbo machinery, safety and operation of turbo machinery, and computers and business 
process automation; technical support services, namely, providing training and consulting services in the fields of 
control systems and industrial equipment, namely, natural gas engines, centrifugal and reciprocating compressors, 
steam, gas and motion turbines, rotary separators, portable ventilators, turbo expanders, and gas and vapor expanders.

Cl.42;Scientific and technological services, namely, research and design for oil and gas, petrochemical, chemical, 
energy, process, environmental and military applications; industrial analysis and research services relating to natural gas 
engines, centrifugal and reciprocating compressors, steam, gas and motion turbines, rotary separators, portable 
ventilators, turbo expanders, gas and vapor expanders, and electromechanical control systems; design and development 
of computer hardware and software; technical support services, namely, providing technical advice and consulting 
services in the fields of control systems and industrial equipment, namely, natural gas engines, centrifugal and 
reciprocating compressors, steam, gas and motion turbines, rotary separators, portable ventilators, turbo expanders, and 
gas and vapor expanders; technical support services, namely, providing technical advice in the field of gas engines, 
centrifugal and reciprocating compressors, steam and gas turbines, expanders, rotating separators, portable ventilators, 
control systems used in oil and gas production, high pressure field injection and oil recovery, gas liquefaction, pipelines, 
refinery processes, natural gas processing, and petrochemical production applications; monitoring services, namely, 
monitoring of industrial equipment, namely, natural gas engines, centrifugal and reciprocating compressors, steam, gas 
and motion turbines, rotary separators, portable ventilators, turbo expanders, gas and vapor expanders, and 
electromechanical control systems to ensure proper functioning and to identify problems and recommend predictive, 
preventive or corrective action; installation of software and monitoring systems for industrial equipment, namely, natural 
gas engines, centrifugal and reciprocating compressors, steam, gas and motion turbines, rotary separators, portable 
ventilators, turbo expanders, gas and vapor expanders, and electromechanical control systems; remotely monitoring 
turbo and reciprocating machinery; analysis and consultation services in the field of business process automation; 
inspection and testing of components, parts and systems of steam and gas turbines and industrial compressors; 
engineering and technology consultation services in the field of industrial equipment, namely, natural gas engines, 
centrifugal and reciprocating compressors, steam, gas and motion turbines, rotary separators, portable ventilators, turbo 
expanders, gas and vapor expanders, and electromechanical control systems for use in oil and gas, petrochemical, 
chemical, energy, process, environmental and military applications; engineering and technology consultation services in 
the field of gas engines, centrifugal and reciprocating compressors, steam and gas turbines, expanders, rotating 
separators, portable ventilators, control systems used in oil and gas production, high pressure field injection and oil 
recovery, gas liquefaction, pipelines, refinery processes, natural gas processing, and petrochemical production 
applications; design, consulting, engineering, research, development and testing services relating to industrial equipment 
and systems used in natural gas compression, namely, natural gas engines, centrifugal and reciprocating compressors, 
steam, gas and motion turbines, rotary separators, portable ventilators, turbo expanders, gas and vapor expanders, and 
electromechanical control systems; technical support, namely, monitoring and troubleshooting problems associated with 
industrial equipment used in natural gas compression, namely, natural gas engines, centrifugal and reciprocating 
compressors, steam, gas and motion turbines, rotary separators, portable ventilators, turbo expanders, gas and vapor 
expanders, and electromechanical control systems; inspection, testing, performance and emissions management of 
components, parts and systems of steam and gas turbines and industrial compressors; design, consulting, engineering, 
research, development and testing services in the fields of energy, compressed air energy storage, turbo machinery, 
rotating equipment, heat exchange equipment, pollution abatement equipment, emissions control equipment and plant 
process control equipment; research and design of apparatus and instruments for the generation of renewable energy; 
research and studies into waste storage, waste transport, energy-saving generating techniques, recycling and processing 
of waste, waste gas and manure including waste disposal, recycling of waste including energy generation and the making 
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of fuels from waste; design and development of computer hardware and software; research and design of apparatus and 
instruments for the generation of renewable energy in particular in the field of photovoltaic installations and power 
stations; scientific research and studies into waste storage, waste transport, energy saving generating techniques, 
recycling and processing of waste, waste gas and manure including waste disposal, recycling of waste including energy 
generation and making fuels from waste; monitoring services of renewable power generation apparatus and systems; 
engineering and technology consultation services in the fields of energy, bioenergy and renewable energy.
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3592989    24/02/2017
[International Registration No. : 1355099]
URIACH-AQUILEA OTC, S.L.
Av. Camí Reial, 51-57, Pol.Ind. Riera de Caldes E-08184 Palau-Solitá i Plegamans (Barcelona) Spain

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products; essential oils, cosmetics, hair lotions; dentifrices; skin care products; cosmetic preparations 
for slimming; soaps and gels; non-medicated lotions; non-medicated skin creams.

Cl.5;Pharmaceutical products; sanitary products for medical use; medicinal infusions and teas; medicinal herbal teas; 
medicinal plant extracts; laxatives; creams, pomades and liniments for medical use; anti-inflammatory preparations; 
effervescent analgesic pharmaceutical preparations; effervescent vitamin tablets; mineral food supplements; dietetic 
substances for therapeutic application, dietetic substances for medical use; medicated food supplements; dietetic food 
supplements; food for babies; plasters; materials for dressings; disinfectants; antiseptics; products for destroying 
vermin; antiparasitic products.
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Priority claimed from 21/10/2016; Application No. : 36263 ;Andorra 

3593084    07/04/2017
[International Registration No. : 1354838]
Philip Morris Products S.A.
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; batteries for electronic devices that are used for heating tobacco, chargers for 
electronic devices that are used for heating tobacco; USB chargers for electronic devices that are used for heating 
tobacco; car chargers for electronic cigarettes; car chargers for devices that are used for heating tobacco; battery 
chargers for electronic cigarettes.

Cl.11;Electronic vaporizers except electronic cigarettes; apparatus for heating liquids; apparatus for generating vapor.

Cl.34;Wired vaporizers for electronic cigarettes and electronic smoking devices; tobacco, raw or manufactured; 
tobacco products, including cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe tobacco, chewing 
tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); smokers' articles, including 
cigarette paper and tubes, cigarette filters, tobacco tins, cigarette cases and ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters; matches; tobacco sticks, tobacco products for the purpose of being heated, electronic devices and 
their parts for the purpose of heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; 
liquid nicotine solutions for use in electronic cigarettes; electronic smoking devices; electronic cigarettes; electronic 
cigarettes as substitute for traditional cigarettes; electronic devices for the inhalation of nicotine-containing aerosol; oral 
vaporizing devices for use by smokers, tobacco products and tobacco substitutes; smokers' articles for electronic 
cigarettes; parts and fittings for the aforesaid products included in this class; extinguishers for heated cigarettes and 
cigars as well as heated tobacco sticks; electronic rechargeable cigarette cases.
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Priority claimed from 10/10/2016; Application No. : 36193 ;Andorra 

3593099    07/04/2017
[International Registration No. : 1354837]
Philip Morris Products S.A.
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; batteries for electronic devices that are used for heating tobacco, chargers for 
electronic devices that are used for heating tobacco; USB chargers for electronic devices that are used for heating 
tobacco; car chargers for electronic cigarettes; car chargers for devices that are used for heating tobacco; battery 
chargers for electronic cigarettes.

Cl.11;Electronic vaporizers except electronic cigarettes; apparatus for heating liquids; apparatus for generating vapor.

Cl.34;Wired vaporizers for electronic cigarettes and electronic smoking devices; tobacco, raw or manufactured; 
tobacco products, including cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe tobacco, chewing 
tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); smokers' articles, including 
cigarette paper and tubes, cigarette filters, tobacco tins, cigarette cases and ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters; matches; tobacco sticks, tobacco products for the purpose of being heated, electronic devices and 
their parts for the purpose of heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; 
liquid nicotine solutions for use in electronic cigarettes; electronic smoking devices; electronic cigarettes; electronic 
cigarettes as substitute for traditional cigarettes; electronic devices for the inhalation of nicotine-containing aerosol; oral 
vaporizing devices for use by smokers, tobacco products and tobacco substitutes; smokers' articles for electronic 
cigarettes; parts and fittings for the aforesaid products included in this class; extinguishers for heated cigarettes and 
cigars as well as heated tobacco sticks; electronic rechargeable cigarette cases.
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3593107    08/03/2017
[International Registration No. : 1355079]
KEM-EN-TEC DIAGNOSTICS A/S
Kuldyssen 10 DK-2630 Taastrup Denmark

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science; diagnostic preparations and chemical reagents for scientific or research 
use; diagnostic preparations and chemical reagents, other than for medical or veterinary purposes; diagnostic 
preparations and reagents for laboratory use; diagnostic preparations and chemical reagents for in vitro use in 
biochemistry, clinical chemistry and microbiology; enzymes for industrial purposes; enzyme stabilizers and substrates; 
enzymes for scientific and research purposes; laboratory chemicals, including antibody reagents used for the detection 
of antigens in cell and tissue analysis for in vitro diagnostic use; biochemical preparations and substances for in vitro 
scientific and research use; biological preparations for use in cell cultures other than for medical or veterinary use; cell 
growth media for growing cells for scientific and research use; chromatography chemicals; nucleic acid sequences and 
chemical reagents for other than medical and veterinary purposes; reagent kits comprising generic DNA circle, DNA 
primers, polymerase and buffers for use in biotechnology fields; chemical solutions and preparations consisting of pre-
mixed reactants and reagents for scientific and research use in connection with amplification, analysis or labelling of 
nucleic acid; chemicals for use in the purification of proteins for in vitro use; biochemical reagents (probes) for detecting 
and analyzing molecules in protein or nucleotide arrays; protein arrays and nucleotide arrays for scientific and medical 
research.

Cl.5;Diagnostic preparations and chemical reagents for medical or veterinary purposes; diagnostic reagents, 
preparations and substances for medical or veterinary purposes; diagnostic kits consisting primarily of monoclonal 
antibodies, buffers, and reagents for use in disease testing; diagnostic media for bacteriological cultures; cell growth 
media for growing cells for medical or clinical use; nucleic acid sequences and chemical reagents for medical and 
veterinary purposes; diagnostic preparations and reagents for clinical use.
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Priority claimed from 21/10/2016; Application No. : 36265 ;Andorra 

3593424    11/04/2017
[International Registration No. : 1354955]
Philip Morris Products S.A.
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; batteries for electronic devices that are used for heating tobacco, chargers for 
electronic devices that are used for heating tobacco; USB chargers for electronic devices that are used for heating 
tobacco; car chargers for electronic cigarettes; car chargers for devices that are used for heating tobacco; battery 
chargers for electronic cigarettes.

Cl.11;Electronic vaporizers except electronic cigarettes; apparatus for heating liquids; apparatus for generating vapor.

Cl.34;Wired vaporizers for electronic cigarettes and electronic smoking devices; tobacco, raw or manufactured; 
tobacco products, including cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe tobacco, chewing 
tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); smokers' articles, including 
cigarette paper and tubes, cigarette filters, tobacco tins, cigarette cases and ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters; matches; tobacco sticks, tobacco products for the purpose of being heated, electronic devices and 
their parts for the purpose of heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; 
liquid nicotine solutions for use in electronic cigarettes; electronic smoking devices; electronic cigarettes; electronic 
cigarettes as substitute for traditional cigarettes; electronic devices for the inhalation of nicotine-containing aerosol; oral 
vaporizing devices for use by smokers, tobacco products and tobacco substitutes; smokers' articles for electronic 
cigarettes; parts and fittings for the aforesaid products included in this class; extinguishers for heated cigarettes and 
cigars as well as heated tobacco sticks; electronic rechargeable cigarette cases.
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Priority claimed from 13/12/2016; Application No. : 1344776 ;Benelux 

3593453    06/06/2017
[International Registration No. : 1355244]
Philips Lighting Holding B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and software programs for lighting systems, as far as not included in other classes; electronic 
ballasts for lighting purposes; light emitting diodes (leds), organic light emitting diodes (oleds), laser diodes and zener 
diodes; so called “solid state” lighting and electronic lighting components, in particular led modules consisting fully or 
partially of integrated leds, oleds, polymer emitting diodes; optical control apparatus, thermal control apparatus, 
electronic circuits for light control systems and light management systems.

Cl.11;Apparatus for lighting, electric lamps, lighting fixtures and lighting installations; lighting fixtures and lighting 
installations, fitted with led light sources; parts of the aforesaid goods.
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Priority claimed from 01/07/2016; Application No. : 015599384 ;European Union 

3593520    25/11/2016
[International Registration No. : 1355338]
Konstantin Saoburny
Obere Sehlhofstraße 5 42289 Wuppertal Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers; compact discs, DVDs and other digital recording media; data processing 
equipment, computers; computer software, in particular electric connections; electronic navigational and positioning 
apparatus and instruments; batteries; apparatus, instruments and cables for electricity; video telephones, 
communications equipment; data collection apparatus; housings (casings) for electrical apparatus namely smartphones, 
mobile telephones, laptop computers, e-bock readers and tablets; hands free kits for phones; electronic units for 
transmitting audio signals; headphones; in- ear headphones; wireless headsets for smartphones; telephone headsets; 
headphone-microphone combinations; headsets for use with computers; chargers for electric batteries; electrical cables 
for use in connections; couplers [data processing equipment]; laptop computers, and replacement parts therefor; 
electronic digitizers; electronic notebooks, radio apparatus and instruments; keyboards; bags adapted for laptops; 
loudspeakers; speaker enclosures; insulated electrical cables; cables and wires; electric and electronic cables, including 
charger cables, video cables, audio cables, network cables; USB cables; mouse [computer peripheral]; mouse mats; 
mobile telephones, and replacement parts therefor; bags, cases and protective covers, including in waterproof form, for 
electronic devices, namely smartphones, mobile telephones, laptop computers, e-book readers and tablets; dust 
protection closure elements (casings) for mobile telephones; batteries, external batteries and battery chargers for mobile 
telephones; mounts for mobile telephones and navigation apparatus for use in cars and on bicycles; USB cables for 
mobile telephones and other electronic devices; mobile phone docking stations; mobile telephone cases made of leather 
or imitations of leather; wireless headsets for use with mobile telephones; modems; notebook computers; cell phone 
straps; cordless telephones; electrical transmitters; digital transmitters; wireless transmitters; transmitters; transmitters 
of electronic signals; smartphones, and replacement parts therefor; docking stations for smartphones; smartphones in 
the form of wristwatches (smartwatches); tablet computers, and replacement parts therefor; tablet holders adapted for 
use in cars; tablet docking stations; e-book readers, and replacement parts therefor; telephone receivers; telephone 
earpieces; covers for telephone receivers; computer housings; USB flash drives; transmitters for the transmission of 
electronic signals; screen protectors in the form of protective films for mobile telephones and other electronic devices; 
protective covers with an integrated battery for mobile telephones and laptop computers; data processing equipment and 
accessories (electrical and mechanical); signal cables for IT; motor vehicle adapters for mobile telephones and other 
electronic devices with a USB connection; selfie sticks (hand-held stands) and tripods for smartphones, cameras and 
cameras (photography); stands for smartphones, tablets, smartwatches and e-book readers; wall mounts for 
smartphones, tablets, laptop computers, televisions, PC screens (monitors) and loudspeakers; lenses for smartphones 
and tablets, and cases and protective cases therefor, sports armbands for holding smartphones.

Cl.18;Casual bags; bags [envelopes, pouches] of leather, for packaging; boxes of leather or leather board; leather and 
imitation leather; leather cloth; boxes made of leather.

Cl.28;Bags, cases and protective covers, including in waterproof form, for electronic toys, namely portable electronic 
games consoles.

Cl.35;Retail services connected with scientific, nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments, apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, apparatus for 
recording, transmission or reproduction of sound or images, magnetic data carriers, compact discs, DVDs and other 
digital recording media, data processing equipment, computers, computer software, in particular electric connections, 
electronic navigational and positioning apparatus and instruments, batteries, apparatus, instruments and cables for 
electricity, video telephones, communications equipment, data collection apparatus, housings for electrical apparatus, 
hands free kits for phones, electronic units for transmitting audio signals, headphones, in-ear headphones, wireless 
headsets for smartphones, telephone headsets, headphone, microphone combinations, headsets for use with computers, 
chargers for electric batteries, electrical cables for use in connections, couplers [data processing equipment], laptop 
computers, and replacement parts therefor, electronic digitizers, electronic notebooks, radio apparatus and instruments, 
keyboards, bags adapted for laptops, loudspeakers, speaker enclosures, insulated electrical cables, cables and wires, 
electric and electronic cables, including charger cables, video cables, audio cables, network cables, USB cables, mouse 
[computer peripheral], mouse mats, mobile telephones and replacement parts therefor, bags, cases and protective 
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covers, including in waterproof form, for electronic devices and electronic toys, including smartphones, mobile 
telephones, laptop computers, ebook readers, tablets, portable electronic games consoles, dust protection closure 
elements for mobile telephones, batteries, external batteries and battery chargers for mobile telephones, mounts for 
mobile telephones and navigation apparatus for use in cars and on bicycles, USB cables for mobile telephones and other 
electronic devices, mobile phone docking stations, mobile telephone cases made of leather or imitations of leather, 
wireless headsets for use with mobile telephones, modems, notebook computers, cell phone straps, cordless telephones, 
electrical transmitters, digital transmitters, wireless transmitters, transmitters, transmitters of electronic signals, 
smartphones, and replacement parts therefor, docking stations for smartphones, smartphones in the form of 
wristwatches (smartwatches), tablet computers, and replacement parts therefor, tablet holders adapted for use in cars, 
tablet docking stations, e-book readers, and replacement parts therefor, telephone receivers, telephone earpieces, covers 
for telephone receivers, computer housings, USB flash drives, transmitters for the transmission of electronic signals, 
screen protectors in the form of protective films for mobile telephones and other electronic devices, protective covers 
with an integrated battery, data processing equipment and accessories (electrical and mechanical), signal cables for IT, 
motor vehicle adapters for mobile telephones and other electronic devices with a USB connection, selfie sticks (hand-held
stands) and tripods for smartphones, cameras and cameras (photography), stands for smartphones, tablets, 
smartwatches and e-book readers, wall mounts for smartphones, tablets, laptop computers, televisions, PC screens 
(monitors) and loudspeakers, lenses for smartphones and tablets, and cases and protective cases therefor, sports 
armbands for holding smartphones.
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Priority claimed from 22/09/2016; Application No. : 015852205 ;European Union 

3593529    21/03/2017
[International Registration No. : 1355353]
Focalspec Oy
PL 169 FI-90401 Oulu Finland

Proposed to be Used
IR DIVISION
Cl.9;Measuring apparatus and instruments; scientific apparatus, namely observational and signalling devices for 
measurement and quality control in the field of material processing by laser; tracking and monitoring apparatus, 
detectors and control devices; measuring, counting, alignment and calibrating instruments; testing and quality control 
devices; topographic apparatus [optical]; topographic measuring apparatus; measuring apparatus for topography; 
imaging devices for scientific purposes; electronic imaging devices; software; firmware; measuring sensors; measuring 
apparatus; electronic measurement sensors; optical measurement apparatus; digital measuring apparatus; 
electromagnetic measuring detectors; sensors for measuring instruments; optical measuring components; lasers for 
measuring purposes; distance and dimension measuring instruments; imaging apparatus; monitoring apparatus, electric; 
rotation controlling sensors; numerical control apparatus; electric control apparatus; electronic control apparatus; 
models for scientific experiments in laboratories; replicating apparatus; gauges; plane tables [surveying instruments]; 
measuring transducers; meter testing apparatus; electronic meters; acoustic meters; level meters; measuring devices, 
electric; electronic scale rules; resistance measuring instruments; thermal energy measuring apparatus; hygrometers; 
instruments for measuring angles; housings for measuring apparatus; sensors for measuring depth; polyethylene 
measuring cups; rotation measuring sensors; wire diameter measuring devices; image scanners; optical scanners; 3d 
scanners; electronic scanners; luminescence scanners; biometric scanners; scanners [data processing equipment]; 
digital graphic scanners; digital input and output scanners; scanning probes, other than for medical use; radiation-
measuring instruments; radiation detectors; radiation sensing apparatus; pressure transmitters; pressure sensors; 
electronic pressure sensors; pressure indicators; pressure measuring apparatus; baroscopes; tonometers for measuring 
[not for medical purposes]; pressure controllers [gauges]; pressure recorders; optical apparatus and instruments; optical 
frequency metrology devices; optical measuring components; optical measurement apparatus; optical sensors; optical 
enhancers; optical readers; optical printers; optical phase shifters; optical beam deflectors; optical character readers; 
target seekers [optical]; optical inspection apparatus for industrial use; filters for optical devices; infrared optical 
apparatus; optical detectors.

Cl.37;Maintenance, repair and installation of measuring apparatus and instruments; maintenance, repair and 
installation of tracking and monitoring apparatus, detectors and control devices; maintenance, repair and installation of 
scientific apparatus, namely observational and signalling apparatus; maintenance, repair and installation of optical 
apparatus and instruments; maintenance, repair and installation of imaging apparatus and instruments; maintenance, 
repair and installation of scanners and printers; maintenance, repair and installation of testing and quality control 
apparatus.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; product development and research for others; 
product development and research in the field of measuring apparatus, measuring instruments and measurement 
technology; product development and research in the field of calculating instruments, adapting instruments and 
calibrating instruments; product development and research in the field of tracking and monitoring apparatus, detectors 
and control devices; product development and research in the field of testing and quality control apparatus; product 
development and research in relation to optical instruments and apparatus and optics; product development and research
in relation to scientific apparatus, namely observational and signalling apparatus; product development and research in 
relation to scanners and scanning technology; maintenance, repair and installation of software and firmware.
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Priority claimed from 18/07/2016; Application No. : 015671241 ;European Union 

3593619    16/01/2017
[International Registration No. : 1355655]
VIBE RESEARCH S.R.L.
Via Papa Giovanni XXIII 182 I-21010 CARDANO AL CAMPO (VA) Italy

Proposed to be Used
IR DIVISION
Cl.23;Yarn; chenille yarn; elastic thread; synthetic threads; darning thread and yarn; jute thread and yarn; angora yarn; 
embroidery thread and yarn; embroidery thread and yarn; silk yarn; true hemp thread and yarn; spun thread and yarn; 
sewing thread and yarn; sewing thread and yarn; cotton yarn; worsted; linen thread and yarn; rayon thread and yarn; 
textile filaments [threads]; mixed spun threads and yarns; threads made of spun cotton; spun silk yarn; heat-stable yarns 
and threads; twisted threads and yarns; darning thread and yarn; elastic thread and yarn for textile use; linen thread and 
yarn; spun cotton; thread of metal for embroidery; worsted yarn; ramie thread and yarn; fiberglass thread for textile use; 
synthetic fiber thread and yarn; threads of plastic materials for textile use; paper yarn [for textile use]; sewing thread for 
textile use; twisted silk thread and yarn; rubber thread for textile use; semi-synthetic fiber thread and yarn [chemically 
treated natural fiber yarn]; yarns and threads for textile use; threads of plastic materials for textile use; metal fiber thread 
for textile use; wool base mixed thread and yarn; inorganic fiber base mixed thread and yarn; silk base mixed thread and 
yarn; hemp base mixed thread and yarn; chemical fiber base mixed thread and yarn; yarn of synthetic or mixed fibres for 
use in textiles; covered rubber thread and yarn [for textile use]; regenerated fiber thread and yarn [for textile use]; 
covered rubber yarn for textile use.

Cl.24;Fabrics; elastic woven material; fabrics; jersey [fabric]; industrial fabrics; waterproof textile fabrics; foulard 
[fabric]; towelling [textile]; cotton fabrics; jute fabric; hemp fabric; fabrics for shirts; wall fabrics; coated fabrics; flax 
fabrics; polyester textiles; woven furnishing fabrics; nylon fabric; woven fabrics for cushions; woven fabrics for 
armchairs; upholstery fabrics; apparel fabrics; knitted fabric; silk cloth; silk cloth; window furnishing fabrics; mixed fiber 
fabrics; fabrics [textile piece goods] made of carbon fibre; fabrics for industrial use; semi-synthetic fiber fabrics; 
household textile articles; elastic fabrics for clothing; silk-cotton mixed fabrics; chemical fiber fabrics; fabrics; textiles for 
furnishings; fabrics made from synthetic threads; lingerie fabric; lingerie fabric; furnishing fabrics; fabrics [piece goods]; 
spun silk fabrics; hemp-wool mixed fabrics; coated woven textile materials; chemical fibre mixed fabrics; interior 
decoration fabrics; upholstery fabrics; woven fabrics imitating leather; wool-cotton mixed fabrics; suiting materials 
[textile]; textile fabrics for making into linens; hand spun silk fabrics; fabrics for the manufacture of furnishings; textile 
fabrics for the manufacture of clothing; textile fabrics for making into blankets; fabrics for use in making jerseys; fabrics 
made from artificial fibres [other than for insulation]; sponge cloths for textile use; fabric for use in the manufacture of 
bags; textile goods, and substitutes for textile goods; textiles for interior decorating; fabric of imitation animal skins; 
fabrics made from artificial fibres [other than for insulation]; fabrics made from natural fibres, other than for insulation; 
fiberglass fabrics, for textile use; woollen fabrics for use in the manufacture of jackets; coated fabrics for use in the 
manufacture of rainwear; bed linen made of non-woven textile material; household textile articles made from non-woven 
materials; woollen fabrics for use in the manufacture of suits; covered rubber yarn fabrics [for textile use]; textile fabrics 
for making up into household textile articles; linens; linings [textile]; linens; table linen; bed linen; hooded towels; kitchen 
linen; terry linen; linens; bath linen; table linen, not of paper; napery of textile; textile napkins; fabrics; waterproof textile 
fabrics; linings [textile]; cheviots [cloth]; woollen fabric; furnishing fabrics; suiting materials [textile]; fabrics made from 
synthetic threads; fabrics made from synthetic threads; broad woven industrial fabrics; fabrics being textile piece goods 
for use in embroidery; wool yarn fabrics; curtain fabric; fabrics made from artificial fibres [other than for insulation]; bed 
sheets; bed sheets; textile fabrics for use in the manufacture of sheets; duvet covers; bed covers; bed linen; bed blankets 
made of man-made fibres; textile piece goods for making bedding covers; kitchen and table linens; textile tablecloths; 
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textile tablecloths; table linen; table covers of plastic; oilcloth for use as tablecloths; mats of linen; textile tablecloths.

Cl.25;Clothing; sportswear; shorts; gloves [clothing]; kerchiefs [clothing]; loungewear; boys' clothing; children's wear; 
menswear; clothing; gloves [clothing]; ladies' clothing; casual footwear; rainproof clothing; foulards [clothing articles]; 
jackets [clothing]; rainproof jackets; shirts; nighties; undershirts; trousers; leggings [trousers]; skirts; sweaters; sweat 
shirts; coats; topcoats; gowns; evening wear; gowns.

Cl.26;Embroidery laces; accessories for apparel, sewing articles and decorative textile articles; lace; embroidery for 
garments; ribbons; tapes for repairing textile articles; reinforcing tapes for clothing; ornamental ribbons made of textiles; 
ribbons of textile materials; webbing tapes; elastic ribbons; buttons; buttons for clothing.

Cl.27;Rugs (floor -); carpets, rugs and mats; wallcoverings; wall and ceiling coverings; textile wall coverings; non-
textile wall coverings; non-textile wall hangings.

Cl.40;Cloth treating; cutting of fabric; photographic etching of textiles; laminating of textiles; textile printing; textile 
dyeing; surfacing of textiles; cloth waterproofing; bleaching of textiles; fabric bleaching; moulding of textiles; permanent 
press treatment of clothing; brushing of textiles; textile finishing; cloth pre-shrinking; crease resistant treatment of cloth; 
mold prevention treatment of cloth; mothproofing of textiles; mothproofing of textiles; textile dyeing; textile fireproofing; 
edging of textiles; cloth pre-shrinking; applying finishes to cloth; treatment of fabrics to impart antistatic properties; 
treatment of fabrics to impart stain repellent properties; dyeing of textile or furs; textile, leather and fur treatment; dyeing 
of cloth or clothing; crease-resistant treatment of fabric; treatment of textile or furs to prevent shrinking; textile treatment 
in the nature of waterproofing; fireproofing of textile or furs; pattern printing on fabric; quilting; waterproofing of textile or 
furs; preparation and treatment of fabric; applying finishes to fabric; applying finishes to textiles; cloth treating; treating 
of textile against mites; custom manufacture and assembly services; cloth treating; cloth treating; clothing alteration.

9603



Trade Marks Journal No: 1843 ,   02/04/2018           Class 99 
 

Priority claimed from 06/10/2016; Application No. : 87194914 ;United States of America 

3593627    29/03/2017
[International Registration No. : 1355747]
GOOGLE INC.
1600 AMPHITHEATRE PARKWAY MOUNTAIN VIEW, CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Educational services, namely, providing online and web-enabled courses of instruction, training, and hands-on-
lab experiences in the fields of software development, IT systems administration, development operations, cloud service 
administration, data science, data analysis, cloud infrastructure as a service (IaaS), and cloud platform as a service 
(PaaS); education services, namely, providing educational assessments and vocational skills assessments in the fields of 
software development, IT systems administration, development operations, cloud service administration, data science, 
data analysis, cloud infrastructure as a service (IaaS), and cloud platform as a service (PaaS).

Cl.42;Software as a service (SaaS) services featuring software for use by others to create online training programs and 
hands-on lab experiences in the field of software and cloud service operation and for enabling and managing the online 
access and sharing of software training programs created through the services; platform as a service (PaaS) featuring 
computer software platforms for use by others to create online training programs in the field of software operation and 
cloud service operation and for enabling and managing the online access and sharing of software training programs 
created through the services; software as a service (SaaS) services featuring software for use by others to create 
educational assessments and vocational skills assessments in the field of software operation and for enabling and 
managing the online access and sharing of software training programs created through the services; platform as a 
service (PaaS) featuring computer software platforms for use by others to create online training programs in the field of 
software operation and cloud service operation and for enabling and managing the online access and sharing of software 
training programs created through the services.
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Priority claimed from 01/06/2016; Application No. : 015497274 ;European Union 

3593638    25/11/2016
[International Registration No. : 1355610]
VS REVO GROUP OOD
Str. "Draganb Tsankov" No 15, et. 1 BG-7012 Russe Bulgaria

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Cl.9;Computer software for the design, modification and development of computer software, including software for 
mobile devices, software interfaces, applications, tools and processes in computer and mobile operating systems; 
computer software, software interfaces and applications, including software for mobile devices, for optimising the 
performance of computer operating systems by creating structures which allow or deny access to programs, files and 
data, or remove such programs, files, data or remnants thereof; computer software for the maintenance of computer and 
mobile operating systems by creating hierarchies which allow or deny access to programs, files and data, or remove such 
programs, files, data or remnants thereof; computer manuals for use in electronic format and in the format of electronic 
publications, which can be transferred to other media, relating to the maintenance and optimisation of computer and 
mobile operating systems.

Cl.35;Digital and online advertising, sale, promotion, management and consultancy relating to computer software, 
software interfaces and applications in the field of the optimisation and maintenance of computer and mobile operating 
systems; business management assistance and consultancy in the field of the optimisation and maintenance of computer 
and mobile operating systems; sales promotion for the remote sale of computer software, software interfaces and 
applications in the field of the optimisation and maintenance of computer and mobile operating systems; business 
information, namely providing information relating to software, computer software and applications, distribution of 
computer software and applications in the field of the optimisation and maintenance of computer and mobile operating 
systems.

Cl.38;Providing access to electronic databases for the tracing of programs, files, data or remnants thereof; providing 
access to forums (chat rooms) on public networks, relating to the optimisation and maintenance of computer and mobile 
operating systems.

Cl.42;Computer programming, namely the design, development, processing, maintenance and updating of computer 
software, including software for mobile devices, software interfaces and applications for optimising the performance of 
computer and mobile operating systems, by creating hierarchies which allow or deny access to programs, files and data, 
or remove such programs, files, data or remnants thereof; providing, including rental, of computer software, software 
interfaces and applications, including applications for mobile devices, for optimising the performance of computer and 
mobile operating systems by creating hierarchies which allow or deny access to programs, files and data, or remove such 
programs, files, data or remnants thereof; design, development, creation, maintenance and updating of software for 
electronic databases for the tracing of programs, files, data or remnants thereof; providing, including rental, of software 
for electronic databases, for the tracing of programs, files, data or remnants thereof; preparation of technical manuals for 
the maintenance and optimisation of computer and mobile operating systems; design, modification, development and 
implementation of programs and applications for uninstallation, including applications for mobile devices, tools and 
platforms for computer and mobile operating systems.
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3593738    05/04/2017
[International Registration No. : 1354884]
Avavav Srl
Piazza Borromeo, 12 I-20123 MILANO (MI) Italy

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear, belts, gloves and parts and fittings for all aforesaid goods, included in the class.

Cl.35;Advertising and business advertising; public relations services, public relations agency, public relations 
consultancy; organisation of exhibitions and events for commercial or advertising purposes; arranging and conducting 
marketing promotional events for others; business management; business administration; office functions; electronic 
commerce services, namely, providing information about products via telecommunication networks for advertising and 
sales purposes; online consumer information; retailing services regarding: soaps, perfumery, essential oils, cosmetics, 
hair lotions, dentifrices, eyewear cases, spectacles, sunglasses, eye-glass frames, glasses cases, spectacle chains, 
precious metals and their alloys, and goods in precious metals or coated therewith, namely gemstones, pearls and 
precious metals, and imitations thereof, jewellery goods, statues and figurines, made of or coated with precious or semi-
precious metal or stones, or imitations thereof, ornaments, made of or coated with precious or semi-precious metal or 
stones, or imitations thereof, jewellery boxes and watch boxes, jewellery, precious stones, horological and chronometric 
instruments, paper, cardboard and goods made from these materials, namely works of art and figurines of paper and 
cardboard, and architects’ models, decoration and art materials and media, arts, crafts and modelling equipment, filtering 
materials of paper, bags and articles for packaging, wrapping and storage of paper, cardboard or plastics, educational 
supplies, writing and stamping implements, adhesives for stationery or household purposes, disposable paper products, 
printed matter, bookbinding material, photographs, stationery, adhesives for stationery or household purposes, artists' 
materials, paint brushes, typewriters and office requisites (except furniture), instructional and teaching material (except 
apparatus), plastic materials for packaging, printers' type, printing blocks, printed publications, loaders and books, 
leather and imitations of leather, leather cloth, leather thread, boxes made of leather, leather laces, laces (leather -), 
briefcases [leather goods], briefcases [leather goods], leather thread, briefcases [leather goods], leather purses, skins, 
hides, trunks and travelling bags, umbrellas, parasols and walking sticks, whips, harness and saddlery, clothing articles, 
footwear, headwear.
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3593769    09/03/2017
[International Registration No. : 1355714]
Oventrop GmbH & Co. KG
Paul-Oventrop-Str. 1 59939 Olsberg Germany

Proposed to be Used
IR DIVISION
Cl.6;Valves, slides, clack valves, and pipes and junctions for pipes, of metal, for heating, refrigerating, drinking water 
and solar installations; fittings and parts for the aforesaid goods, included in this class.

Cl.9;Physical, electric and electronic measuring, control and regulating devices, included in this class, in particular for 
solar-powered, oil-fired or gas-fired heating, refrigerating, ventilating and water supply apparatus, water heaters, in 
particular instantaneous water heaters, storage water heaters, combined central heating or service water heaters, boilers, 
burners and heat accumulating apparatus; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; software and hardware; measuring, signalling and checking 
(supervision) apparatus, in particular measuring instruments for recording room temperature values, volume flows and 
processing thereof in building technology; parts and fittings for the aforesaid goods, included in this class.

Cl.11;Installations for heating and refrigerating; solar installations for heating; apparatus for heating; water heaters; 
heating boilers; air conditioning installations; water conduits installations; drinking water heating installations; heat 
pumps, heat accumulators; accumulators being parts of heating and/or water supply installations; apparatus for heating, 
refrigerating, water supply and sanitary purposes; expansion tanks for central heating installations, pressure water tanks, 
filters (parts of household or industrial installations), water filtering apparatus, pipe line cocks (spigots), pipes (parts of 
sanitary installations), mixer taps for water pipes, regulating accessories for water apparatus and pipes, solar thermal 
collectors (heating), heat accumulators, thermostatic valves (parts of heating installations), heat exchangers, not parts of 
machines; sanitary installations and equipment, regulating accessories and safety accessories for water installations; 
taps, backflow preventers, circulation pumps, flushing devices for drinking water and other fittings of metal, for heating, 
refrigerating, drinking water and solar installations; individual parts and fittings for the aforesaid goods, included in this 
class.

Cl.17;Sealing and insulating materials, insulators (electricity, heat, sound); junctions, not of metal, for pipes; pipe 
jackets, not of metal; flexible tubes, not of metal.

Cl.19;Rigid pipes, not of metal; pipes, not of metal; panels, not of metal, for laying of pipes in panel heating and cooling 
systems; fittings and parts for the aforesaid goods, included in this class.

Cl.20;Mixing and distribution valves of plastic for heating, refrigerating, drinking water and solar installations.

Cl.42;Scientific and technological services and research services; industrial analysis and research services; 
development and providing of computer software for development, regulating and monitoring of heating installations, 
refrigerating installations and household water heating installations; development and providing of use of software for 
regulating and monitoring indoor climate values and/or sanitary installations via networks; development and providing 
temporary use of non-downloadable software for use in the regulation and monitoring of indoor climate data via networks;
technical consultancy, design and development of computer software and applications for mobile computer systems 
(apps); application service providing (ASP), namely providing of temporary use of computer software for use via public or 
private data networks.
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3593798    25/04/2017
[International Registration No. : 1355266]
NAOS
355 rue Pierre-Simon Laplace F-13290 AIX-EN-PROVENCE France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; dietetic substances for medical 
use, food for babies; plasters, materials for dressings; material for dental fillings and dental impressions; disinfectants; 
products for destroying vermin; fungicides, herbicides.

Cl.44;Services provided by beauty salons, hairdressing salons, advisory services relating to hygiene and treatments, 
advisory services relating to cosmetology and dermatology, to body and beauty care.
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3593826    27/02/2017
[International Registration No. : 1355705]
Shanghai Sowin Investment Group Co.,Ltd.
Room 101, No.138 3rd RD Jiangchang, Zhabei District 200436 Shanghai China

Proposed to be Used
IR DIVISION
Cl.7;Agricultural implements other than hand-operated; woodworking machines; mixing machines; machine tools for 
cutting [including machine parts, namely, blades]; hand-held tools, other than hand-operated; spray guns for paint; 
dynamos; compressed air machines; welding machines, electric; sewage pulverisers.

Cl.8;Grindstones [hand tools]; agricultural implements, hand-operated; garden tools, hand-operated; hand tools, hand-
operated; lifting jacks, hand-operated; secateurs; scissors; sabres; cutlery.

Cl.35;Advisory services for business management; outsourcing services [business assistance]; commercial 
administration of the licensing of the goods and services of others; business management and organization consultancy; 
marketing research service for hardware store; business appraisals service for hardware store; business consultancy 
services for operation and products sales of hardware store; import-export agencies; accounting services for hardware 
store.
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Priority claimed from 19/08/2016; Application No. : 30 2016 024 339 ;Germany 

3593935    15/02/2017
[International Registration No. : 1355695]
Vollmer Werke Maschinenfabrik GmbH
Ehinger Straße 34 88400 Biberach/Riß Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools, wood working machines, tool reconditioning machines, in particular, saw blade sharpening 
machines, saw tooth setting machines and planing knife grinding machines; parts of the aforementioned machines [as far 
as contained in this class]; saw blade guides as machine parts; machines for metal, wood, plastic processing; machines 
for use in the chemical industry and machine parts of the aforementioned goods.

Cl.37;Assembly, installation, repair, cleaning and maintenance of machines; repair, cleaning and maintenance of 
machine parts; rental of machine tools, tool reconditioning machines, in particular, blade sharpening machines, saw tooth 
setting machines and planing knife grinding machines.

Cl.40;Rental of machines for metal and plastic processing; rental of wood working machines.
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Priority claimed from 07/11/2016; Application No. : 016001356 ;European Union 

3596168    25/04/2017
[International Registration No. : 1355841]
CSB-SYSTEM AG
An Fürthenrode 9-15 52511 Geilenkirchen Germany

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Computers; data processing apparatus; computer peripherals and accessories (EDP system components), 
apparatus for inputting data and outputting data, and data transmission, display and storage apparatus; control stations, 
industrial racks and electric and electronic controllers for production, handling, sorting and/or packaging installations 
and warehouses; modified standard data processing apparatus, computers, computer peripherals and auxiliary apparatus 
(IT system components), data input and data output apparatus, and data transmission, display and storage apparatus; 
computer networks; computer integrated manufacturing (CIM) hardware; electronic publications, downloadable.

Cl.37;Assembly, maintenance and repair of computers, data processing apparatus, computer peripherals and auxiliary 
apparatus (IT system components), data input and data output apparatus, and data transmission, display and storage 
apparatus; assembly, maintenance and repair of control stations, industrial racks and electric and electronic controllers 
for production, handling, sorting and/or packaging installations and warehouses.

Cl.42;Computer hardware consultancy; design and development of computer hardware; rental of computer hardware; 
server administration; technical consultancy in the field of computer hardware systems in connection with production, 
handling, sorting, packaging and/or storage processes; engineering in the computer hardware sector; technical advice 
and consultancy, technical planning and technical design and technical product management in the computer hardware 
sector; design and development of operation-specific computer hardware systems.
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3742644    09/01/2018
[International Registration No. : 1224547]
TECNO A S.R.L.
Via Del Lavoro, 4 I-61029 Frazione Canavaccio - URBINO (PS) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines for cutting vegetables; kneading machines; industrial kneading machines; mechanical kneading 
machines; electric apparatus for making pasta for household use; machines and machine tools; motors and engines 
(other for land vehicles); gaskets and transmission components (except for land vehicles); agricultural implements other 
than hand-operated; incubators for eggs; automatic distribution machines.

Cl.11;Ovens; gas ovens; apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, 
water supply and sanitary purposes.
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Priority claimed from 03/10/2017; Application No. : 86783 ;Cyprus 

3745641    02/11/2017
[International Registration No. : 1386255]
Solvingos Services Limited
Clarion Business Centre, 25 Aphroditis Street, 2nd floor, Office 203 CY-1060 Nicosia Cyprus

Proposed to be Used
IR DIVISION
Cl.37;Airplane maintenance and repair; building construction supervision.

Cl.42;Engineering; computer software design; computer software consultancy; computer programming; construction 
drafting; mechanical research; scientific research; technical research; quality control; information technology [IT] 
consultancy; surveying; scientific laboratory services; conducting technical project studies; maintenance of computer 
software.
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3762162    30/01/2018
[International Registration No. : 1281596]
Signal 88, LLC
3880 South 149th Street, Suite 102 Omaha NE 68144 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Franchising, namely, offering business management assistance in the establishment and operation of security 
services agencies.

Cl.45;Security services, namely, providing executive protection, virtual security patrol and monitoring and security 
patrol tours; providing security guard services for special events and security occurrence investigation management for 
security purposes; safety and security consulting services in the fields of facility safety, personal safety, preparedness, 
physical barriers, security hardware, security doorways, access control and security personnel in the nature of security 
guard services.
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3762928    30/01/2018
[International Registration No. : 1277133]
Signal 88, LLC
3880 South 149th Street, Suite 102 Omaha NE 68144 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Franchising, namely, offering business management assistance in the establishment and operation of security 
services agencies.

Cl.45;Safety and security consulting services in the fields of facility safety, personal safety, preparedness, physical 
barriers, security hardware, security doorways, access control and security personnel in the nature of security guard 
services; Security services, namely, providing executive protection, virtual security patrol and monitoring and security 
patrol tours; providing security guard services for special events and security occurrence investigation management for 
security purposes.
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Priority claimed from 10/11/2016; Application No. : 4313891 ;France 

3764296    06/02/2018
[International Registration No. : 1361579]
ALLEGORITHMIC,
31 Rue de Gonod F-63000 CLERMONT-FERRAND France

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and software; downloadable software in the form of an application for smartphones and 
mobile terminals; game software; software for creating and processing images; computer-aided design software; 
software for digitizing photographic or cartoon images; generation and modification software for textures, particularly 
procedural textures (digital images); software for the 3D modeling and creation of computer-generated graphics; software 
for designing animated films; digital simulation software; software for creating digital animations, software for creating 
digital lighting, software for creating digital netting; database management software; image bank software management; 
software for managing and sharing textures (digital images); software for creating and planning 2D and 3D images; 
design software, particularly industrial design; architecture, layout and interior design software; interior design software; 
3D configurator application software for guiding a buyer in their choice of goods or services expected to meet their needs 
and expectations; software for 3D space layout; fashion design software, the graphic applications of the aforesaid goods 
being executed in real time; instructions and user manuals for the aforesaid goods in electronic format; software platform 
for downloading computer programs via a global computer network; collaborative software platform for managing digital 
image banks, sharing and downloading of digital and computer files, including but not limited to photos, videos and 
computer-generated graphics; e-commerce software platform allowing users to perform electronic business transactions 
via a global computer network.

Cl.35;Digital and computer file management; compilation of information into computer databases; systematization of 
information in computer databases; presentation of goods on all communication media, for retail sale; online retail sale 
services for software, particularly image creation and processing software, computer-aided design software, software for 
generating and modifying textures, particularly procedural textures (digital images), design software for animated films, 
digital simulation software, software for creating digital animations, software for creating digital lighting, software for 
creating digital netting and software for the 3D modeling and creation of computer-generated graphics; online retail sale 
services, via an e-commerce platform, of photos, videos, computer-generated graphics, vector and matrix graphics, 
textures, particularly procedural textures (digital images); online advertising on a computer network; production of 
advertising films.

Cl.38;Provision of chat rooms on the Internet; provision of on-line forums; provision of user access to global computer 
networks; provision of access to databases; provision of access to digital image banks; transmission of digital files; 
computer-aided transmission of messages and images; provision of telecommunication channels for teleshopping 
services; streaming data transmission; provision of access to platforms for online sharing (websites) of digital images; 
provision of access to websites where digital imaging and augmented reality professionals can contact, interact and trade 
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with online users; provision of access to online training platforms (websites) for digital imaging technology.

Cl.41;Education; training; entertainment; organization and conducting of training workshops; conducting of training 
seminars and workshops in the field of digital imaging; distance learning and open online courses in the field of digital 
imaging; academies; tutoring; production of films other than advertising films; movie studio services; recording studio 
services; electronic publication of books, user manuals and periodicals online; videotaping.

Cl.42;Software consultancy; design, programming and development of software; design and development of image 
processing software; design and development of software for the generation and modification of textures (digital images); 
digitization of images and photographs, services for capturing images in 3D and textures in 2D and 3D (digital images), 
updating software; software as a service (SaaS); rental of computer software; electronic data storage; electronic storage 
of digital images; information relating to information technology and computer programming provided via a website; 
design of interior decor; industrial design; dress designing; packaging design services; styling (industrial design); 
research and development in the field of information technology and digital imaging.

Cl.45;Software licensing; online social networking services.
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Priority claimed from 13/04/2017; Application No. : 016608523 ;European Union 

3770280    10/10/2017
[International Registration No. : 1391402]
Fette Compacting GmbH
Grabauer Straße 24 21493 Schwarzenbek Germany

Proposed to be Used
IR DIVISION
Cl.7;Tablets supplying machines; rotary tablet presses; rotary presses for pellet production; hydraulic presses for pellet
production; tableting tools (machine parts) for pellet production; die-table segments for rotary presses; stamping moulds 
for tableting presses (machine parts), deburring and dedusting machines; press chamber coating installations for 
industrial manufacturing; filtering machines; sorting machines for industry, namely for pellets; spare parts for all of the 
aforesaid goods, included in this class.

Cl.37;Installation, cleaning, repair and maintenance of machines and machine tools.

Cl.41;Education; providing of training; providing of training; organisation and provision of seminars, training sessions 
and workshops; conducting of training for system operators, conducting of training courses for system operators.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research; 
design and development of computer hardware and software; design and development of computer hardware and 
software for controlling and operating machines; process engineering or engineering; developing machines and machine 
tools; consultancy in relation to the design of machines and technical systems; technological consultancy relating to 
mechanical engineering; technological consultancy in relation to the installation of machines.
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3770285    27/10/2016
[International Registration No. : 1391311]
HONDA MOTOR CO., LTD.
1-1, Minami-Aoyama 2-chome, Minato-ku Tokyo 107-8556 Japan

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics [plastics in primary form]; unprocessed plastics in all forms; straw pulp; esparto pulp; kraft 
pulp [sulphate pulp]; chemiground wood pulp; chemi-mechanical pulp; thermomechanical pulp; chemical pulps; 
semichemical pulp; cellulose pulp; soda pulp; rag pulp; rayon pulp; sulphite pulp; sulfite pulp; paper pulp; recycled paper 
pulp; groundwood pulp; wood pulp; wood pulp for manufacturing purposes; dissolving pulp; bast pulp; special fine 
groundwood pulp; ordinary groundwood pulp; chemical agents for hardening wood; chemical agents for use in metal 
cutting; chemical agents for acid removal in industrial manufacturing applications; chemical agents for carbon dioxide 
sequestration; chemical agents for coating textiles, furs, leather, non-woven and woven fabrics; chemical agents for 
impregnating cut Christmas trees to preserve freshness; chemical agents for impregnating cut flowers to preserve 
freshness; chemical agents for impregnating textiles, furs, leather, non-woven and woven fabrics; chemical agents for 
manufacturing dyestuffs; chemical agents for removing acid in industrial manufacturing applications; chemical agents for 
the flame-retardant coating of textiles; chemical agents for the treatment of bilge water; surface-active chemical agents; 
chemical additives for fuel [chemicals]; plant growth regulating preparations; fertilizers; fertilizing preparations; manures; 
plant food; ceramic glazings; higher fatty acids; actinium; americium; antimony; ytterbium; yttrium; uranium; erbium; 
gadolinium; gallium; californium; curium; samarium; dysprosium; silicon [metal element]; mercury; scandium; strontium; 
caesium; cesium; cerium; selenium; bismuth; thallium; thulium; technetium; terbium; tellurium; thorium; neodymium; 
neptunium; berkelium; barium; fermium; praseodymium; francium; plutonium; protactinium; promethium; holmium; 
europium; radium; lanthanum; lithium; rubidium; rhenium; radium for scientific purposes; fissionable chemical elements; 
cassiopium [lutetium]; rare earth metals; fissionable material for nuclear energy; bismuth; polonium; lutetium 
[cassiopium]; mischmetal; rare earths; sulfur [non-metallic minerals]; sulphur [non-metallic minerals]; foundry sand; 
kaolin; china clay; china slip; calcined kaolin for industrial purposes; talc; rock salt; diatomaceous earth; kieselgur; 
diatomite; acid clay; barytes (barite, heavy spar); saltpeter [salpetre]; graphite for industrial purposes; artificial graphite 
for industrial purposes; artifical graphite for secondary cell batteries; natural graphite; natural graphite for industrial 
purposes; graphite in raw or semi-finished form for use in manufacture; dolomite; dolomite for industrial purposes; 
cryolite; bentonite; bauxite; fluorite [fluorspar]; magnesite; alunite; rock phosphate; kainite; olivine [silicate mineral]; 
spinel [oxide mineral]; talc [magnesium silicate]; titanite; witherite; loam; huntite; hydromagnesite; kieserite; mineral 
substances used to oxidize impurities and regulate temperatures in glass production furnaces; siliceous ooze; chemical 
compositions for developing, printing and enlarging photographs.

Cl.2;Paints; coatings [paints]; coating compositions in the nature of paint; anti-rust greases; dyes; dyestuffs; pigments; 
printing ink [other than "mimeographing inks"]; nonferrous metals in foil or powder form for painters, decorators, printers 
and artists; precious metals in foil or powder form for painters, decorators, printers and artists.

Cl.3;Soaps and detergents; soap products; polishing preparations; paint stripping preparations; paint removing 
compositions; breath freshening preparations; deodorants for pets; shoe and boot cream; shoe black [shoe polish]; 
dentifrices; cosmetics; cosmetic preparations; cosmetic kits; incenses and fragrances.

Cl.4;Mineral oils and greases for industrial purposes [not for fuel]; non-mineral oils for industrial purposes [not for fuel]; 
industrial oil; non-mineral oils and greases for industrial purposes [not for fuel]; grease for shoes and boots; fuels; lamp 
wicks; candles; nightlights [candles].

Cl.5;Infants' diapers, of paper; nappies made of paper for infants; napkins made of paper for infants; pharmaceutical 
preparations and other preparations for destroying vermin, fungicides, herbicides; pharmaceutical, veterinary and 
sanitary preparations; reagent paper for medical purposes; dental materials; dietary supplements for humans; dietetic 
beverages adapted for medical purposes; dietetic food adapted for medical purposes; beverages for babies; food for 
babies; dietary supplements for animals; semen for artificial insemination.

Cl.6;Iron and steel; nonferrous metals and their alloys; ores of metal; metal materials for building or construction; 
prefabricated building assembly kits of metal; prefabricated sectional poultry houses of metal; metal moulds for forming 
cement products; metal junctions for pipes; metal pipe couplings; metal pipe joints; metal flanges; metal keys for 
machines; metal cotter pins; railway points; beacons of metal [non-luminous]; reservoirs of metal; metal storage tanks; 
tanks of metal; containers of metal for transport; wire ropes; wire nets and gauzes; wire mesh; chicken wire; industrial 
packaging containers of metal [not including "metal stoppers, lids and caps"]; metal nameplates and door nameplates; 
metal stepladders and ladders; letter boxes of metal; hat-hanging hooks of metal; water tanks of metal for household 
purposes; tool boxes of metal (empty); man-made garden ponds of metal [structures]; transportable greenhouses of 
metal for household use; ferrules of metal for canes and walking-sticks; sculptures of metal.
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Cl.7;Metalworking machines and tools; mining machines and apparatus; construction machines and apparatus; 
loading-unloading machines and apparatus; chemical processing machines and apparatus; plastic processing machines 
and apparatus; semiconductor manufacturing machines and systems; machines and apparatus for manufacturing rubber 
goods; non-electric prime movers, not for land vehicles; pneumatic or hydraulic machines and instruments; agricultural 
machines, agricultural implements other than hand-operated; industrial fishing machines; starters for motors and 
engines; AC motors and DC motors [not including those for land vehicles but including "parts" for any ac motors and dc 
motors]; AC generators [alternators]; DC generators; direct current generators; mechanical parking systems; 
lawnmowers; dethatchers [machines]; repairing or fixing machines and apparatus; dishwashers; painting machines and 
apparatus; vehicle washing installations; vehicle washing machines; washing installations for vehicles; waste 
compacting machines and apparatus; waste crushing machines; machine elements [not for land vehicles]; fuel 
dispensing machines for service stations; vending machines; distribution machines, automatic; arc welding machines; 
electric metal cutting machines (by arc, gas or plasma); electric welding apparatus; electric welding machines; electric 
door openers; food or beverage processing machines and apparatus; lumbering, woodworking, or veneer or plywood 
making machines and apparatus; pulp making, papermaking or paper-working machines and apparatus; sewing 
machines; shoe making machines; leather tanning machines; tobacco processing machines; glassware manufacturing 
machines and apparatus; packaging or wrapping machines and apparatus; power-operated potters' wheels; potters' 
wheels; stone working machines and apparatus; washing machines for industrial purposes [laundry]; electric washing 
machines for industrial purposes; electric wax-polishing machines for industrial purposes; wax-polishing machines, 
electric, for industrial purposes; vacuum cleaners for industrial purposes; power sprayers for disinfecting, insecticides 
and deodorants [not for agricultural purposes]; 3D printers; parts of non- electric prime movers for land vehicles.

Cl.8;Hand tools; bladed or pointed hand tools; edge tools [hand tools]; lasts for shoe-making [hand-held ones only]; 
bludgeons.

Cl.9;Laboratory apparatus and instruments; measuring or testing machines and instruments; power distribution or 
control machines and apparatus; batteries and cells; electrical cells and batteries; electric or magnetic meters and 
testers; electric wires and cables; conductors, electric-optical machines and apparatus; life saving apparatus and 
equipment; telecommunication machines and apparatus; telecommunications devices, apparatus and instruments; 
telecommunications equipment; electrical communication machines and instruments; electronic machines, apparatus 
and their parts; ozonisers [ozonators]; electrolysers [electrolytic cells]; sports training simulators; simulators for the 
steering and control of vehicles; vehicle driving simulators for training purposes; vehicle drive training simulators; 
simulators for driving or control of vehicles; rotary converters; phase modifiers; vehicle breakdown warning triangles; 
road signs, luminous or mechanical; fire alarms; gas alarms; gas leak alarms; gloves for protection against accidents; 
anti-theft warning apparatus; burglar alarms; protective helmets; safety helmets; crash helmets; magnetic cores; 
resistance wires; cathodes; anodes; cathodic anti-corrosion apparatus; electrodes for laboratory research; fuel cell 
electrodes; graphite electrodes (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common
Regulations); collectors, electric; anticathodes; welding masks; exposed cinematographic films; slide film, exposed; slide 
film mounts; recorded video discs and video tapes; mechanisms for coin-operated car parking gates; electric sign boards 
for displaying target figures, current outputs or the like; ear plugs for divers; fire extinguishers; fire extinguishing 
apparatus; fire hoses; fire hose nozzles; sprinkler systems for fire protection; railway signal apparatus, luminous or 
mechanical; breathing apparatus for underwater swimming; decompression chambers; diving helmets; rebreathers for 
diving; underwater breathing apparatus; fireproof garments; disaster prevention hoods; spectacles [eyeglasses and 
goggles]; metronomes; electronic circuits and CD-ROMs recorded with automatic performance programs for electronic 
musical instruments; effecters for electric or electronic musical instruments; electronic navigational and positioning 
apparatus and instruments; navigational instruments; navigation apparatus for vehicles [on-board computers]; computer 
software; helmets for motorcyclists; blueprint apparatus; blueprinting machines; socks, electrically heated.

Cl.10;Contraceptives, non-chemical; contraceptive devices; contraceptive apparatus; artificial tympanic membranes; 
prosthetics or filling materials [not for dental use]; ear plugs for sleeping; ear plugs for soundproofing; ear plugs for 
protection against noise; esthetic massage apparatus for commercial use; medical apparatus and instruments [other than 
walking aids, crutches]; electric massage apparatus for household purposes; gloves for medical purposes; gloves for use 
in hospitals; medical apparatus and instruments; walking aids [for medical purposes]; rollators; walking aids for medical 
purposes; ear plugs for swimming.

Cl.11;Electric lamps and other lighting apparatus; gas water heaters [for household purposes]; gas-fired water heaters; 
freezing machines and apparatus; heat exchangers [for chemical processing]; air-conditioning apparatus [for industrial 
purposes]; solar water heaters; water purifying apparatus; water purification units; electrically heated carpets for 
household purposes; electric cooking pots for household purposes; electric coffee makers for household purposes; 
electric coffee machines for household purposes; japanese electric leg-warming apparatus for household purposes 
[electric kotatsu]; electric cooking stoves for household purposes; laundry dryers, electric, for household purposes; 
clothes drying machines, electric, for household purposes; electric humidifiers for household purposes; electric air 
purifiers for household purposes; electric dehumidifiers for household purposes; electric fans for household purposes; 
electric fans for personal use; electric water ionizers for household purposes; electric futon driers for household 
purposes; electric hot plates for household purposes; electric space cooling apparatus for household purposes; electric 
range hoods [extractor hoods] for household purposes; electric water purifiers for household purposes; water purifiers 
for household purposes, electric; electric radiant heaters for household purposes; electric footwarmers for personal use; 
electric toasters for household purposes; electric bread toasters for household purposes; automatic bread-making 
machines for household purposes; japanese hand warming apparatus for household purposes [electric Hibachi]; electric 
sleeping mattresses for household purposes; electric therm pots for household purposes; electric kettles for household 
purposes; blankets, electric, for household purposes; electric blankets for household purposes; electric refrigerators for 
household purposes; electric freezers for household purposes; electromagnetic induction cookers for household 
purposes; electric cooking ovens for household purposes; microwave ovens [cooking apparatus] for household 
purposes; microwave ovens for household purposes; electric cooking ovens for household purposes; electric bath-water 
purifying apparatus for household purposes; steam sterilizers for household purposes; electric shoe dryers for 
household purposes; electric egg steamers for household purposes; electrically heated carpets; heating pads [cushions], 
electric, not for medical purposes; blankets, electric, not for medical purposes; electric space heating apparatus for 
household purposes; heating cushions [pads], electric, not for medical purposes; footmuffs, electrically heated; 
immersion heaters; heaters, electric, for feeding bottles; facial equipment using ultrasonic waves for household 
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purposes; hair dryers [for household purposes]; household tap-water filters; water purifiers for household use; water 
purifying apparatus for household purposes; waste water treatment tanks [for industrial purposes]; garbage incinerators; 
toilet bowls and seats sold as a unit; toilets [water-closets]; prefabricated bathrooms sold as a unit; milk sterilizers; 
bread-making machines [for industrial purposes]; plywood drying machines; plywood drying apparatus; industrial 
furnaces; nuclear reactors [atomic piles]; atomic piles; laundry dryers [electric, for industrial purposes]; towel steamers 
for hair salons; hair drying machines for beauty salon use; hair dryers for use in beauty salons; hair steamers for beauty 
salon use; hair steamers for use in beauty salons; shampoo basins for barbers' shop use; gas cooking ovens [for 
household purposes]; Japanese kitchen furnaces for household purposes [Kamado]; Japanese charcoal cooking stoves 
for household purposes [Shichirin]; oil cooking stoves for household purposes; non-electric baking ovens for household 
purposes; non-electric barbecue grills for household purposes; kitchen worktops with integrated sinks; kitchen sinks; 
sinks; standing paper lanterns [andon]; freestanding paper lanterns; portable paper lanterns [Chochin]; Chinese lanterns; 
gas lamps; oil lamps; lamp chimneys; warming pans [non-electric]; pocket warmers [non-electric]; Japanese pocket 
warmers filled with fuel; hot water bottles [for warming one's feet in bed]; non-electric hot water bottles; waste water 
treatment tanks for household purposes; septic tanks for household purposes; ventilators for toilets, non-electric; bath 
fittings; stoves for household purposes [non-electric]; fire hydrants.

Cl.12;Cigar lighters for automobiles; vessels and their parts and fittings; aircraft and their parts and fittings; railway 
rolling stock and their parts and fittings; automobiles and their parts and fittings; two-wheeled motor vehicles, bicycles 
and their parts and fittings; three-wheeled electric vehicles and their parts and fittings; baby carriage [prams]; 
wheelchairs; rickshaws; sleighs [vehicles]; trolleys [mobile carts]; wheel barrows; hand trucks; carts; horse drawn 
carriages; bicycle trailers [riyakah]; aerial conveyors; car dampers; mine-car pushers; mine-car pullers; traction engine; 
internal combustion engines for land vehicles; gasoline engines for land vehicles; diesel engines for land vehicles; diesel 
motors for land vehicles; kerosene engines for land vehicles; steam engines for land vehicles; steam engines for railway 
rolling stock, automobiles and motorcycles; jet engines for land vehicles; turbojet engines for land vehicles; turboprop 
engines for land vehicles; ramjet engines for land vehicles; turbines for land vehicles; steam turbines for land vehicles; 
air turbines for land vehicles; gas turbines for land vehicles; hydraulic turbines for land vehicles (terms too vague in the 
opinion of the International Bureau - Rule 13 (2) (b) of the Common Regulations); automobile engines; motorcycle 
engines; motors for bicycles; bicycle motors; propulsion mechanisms for land vehicles; engine mounts for land vehicles; 
engines for land vehicles; driving motors for land vehicles; motors for land vehicles; jet engines for land vehicles; 
machine elements for land vehicles; AC motors or DC motors for land vehicles [not including "their parts"]; adhesive 
rubber patches for repairing tubes or tires; anti-theft alarms for vehicles; parachutes; quay wall-mounted rubber fenders 
for preventing from damaging of dock, ships and vessels; space vehicles.

Cl.13;Firearms; ammunition for firearms; gunpowder; blasting powder; blasting explosives; pyrotechnic products and 
their peripherals.

Cl.14;Personal ornaments [other than "cuff links"]; clocks and watches; trophies [prize cups]; prize cups of precious 
metals; commemorative shields; keyrings [trinkets or fobs]; key chains [trinkets or fobs]; precious metals; precious 
stones and their imitations, unwrought and semi-wrought; non-monetary coins; collectible coins; monetary coin sets for 
collecting purposes; watches for sporting use; sports watches; wrist watches; Omamori [lucky charms].

Cl.15;Tuning apparatus for musical instruments; tuners for musical instruments; musical instruments; music stands; 
conductor's batons; tuning forks.

Cl.16;Paper and cardboard; containers of paper, for packaging; industrial packaging containers of paper; food 
wrapping plastic film for household use; garbage bags of paper [for household purposes]; garbage bags of plastics [for 
household purposes]; hygienic hand towels of paper; paper patterns; towels of paper; paper towels; paper washcloths; 
table cloths of paper; paper tablecloths; table napkins of paper; paper serviettes; hand towels of paper; paper hand-
towels; banners of paper; flags of paper; paper bunting; handkerchiefs of paper; tailors' chalk; baggage tags; printed 
matter; paintings and calligraphic works; photographs; photographic prints; photograph stands; stickers [stationery]; 
other stationery; pastes and other adhesives for stationery or household purposes; addressing machines; printers' 
reglets [interline leads]; ink ribbons; printing type; printers' type; type [numerals and letters]; typeface; letters [type]; 
hectographs; automatic stamp affixing machines; electric staplers for offices; envelope sealing machines for offices; 
sealing machines for offices; stamp obliterating machines; stamp cancelling machines; drawing instruments; drafting 
instruments; decorators' paintbrushes; typewriters; office check writing machines; mimeographs; relief duplicators; 
paper shredders [for office use]; sealing wax; marking templates; franking machines; franking machines for office use; 
franking machines [postage meters]; postage meters for office use; rotary duplicators; printed paper for lot, other than 
toy; cardboard for keeping shape of socks; old banknotes, other than those for use as currency; rulers [for stationery and 
office use]; writing implements [writing instruments]; writing materials; writing utensils; books; omikuji [sacred lots] 
[printed strips of paper used for fortune telling].

Cl.17;Mica [raw or partly processed]; gaskets; junctions for pipes [not of metal]; pipe couplings and joints, not of metal;
joint packings; graphite packing for gaskets; graphite packing for pumps; graphite packing for valves; joint packings for 
pipes; waterproof packings; floating anti-pollution barriers; synthetic fibers, not for textile use; regenerated fibers, not for 
textile use; semi-synthetic fibers, not for textile use; plastic fibers [fibres], not for textile use; plastic fibers, not for use in 
textiles; aramid fibers for use in the manufacture of elevator cables; aramid fibers, not for textile use; plastic fibers for use 
in the manufacture of tire cord; rock wool; slag wool; rubber thread and covered rubber yarn, not for textile use; synthetic 
fiber thread and yarn, not for textile use (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the 
Common Regulations); regenerated fiber thread and yarn, not for textile use (terms too vague in the opinion of the 
International Bureau - Rule 13 (2) (b) of the Common Regulations); semi-synthetic fiber thread and yarn, not for textile use 
(terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common Regulations); asbestos yarn; 
industrial packaging containers of rubber; plastic sheeting for agricultural purposes; rubber [raw or semi-worked]; 
soundproofing materials of rock wool [not for building purposes].

Cl.18;Purses of precious metal; wallets of precious metal: purses made of precious metal; bags; folding briefcases; 
shoulder bags; gladstone bags; Japanese wicker trunks (kori); wicker trunks [kori]; briefcases; book bags; suitcases; 
carry-on bags; trunks; handbags; schoolchildren's backpacks; randsels [Japanese school satchels]; rucksacks; 
backpacks [rucksacks]; pouches; charm bags [omamori-ire]; card cases [notecases]; card wallets; shopping bags 
[including "wheeled shopping bags"]; purses; key cases; key wallets; money pouches; wallets; commutation-ticket 
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holders; business card cases; name card cases; vanity cases [not fitted]; vanity cases sold empty; unfitted vanity cases; 
umbrellas and their parts; industrial packaging containers of leather; walking sticks; canes; walking staffs; walking 
sticks; metal parts of canes and walking-sticks; handles for canes and walking sticks; rawhides; raw skins; tanned 
leather; curried skins; fur; fur-skins; leather cloth.

Cl.19;Non-metallic minerals for building or construction; ceramic building materials, bricks and refractory products; 
building materials made of linoleum for fixing to existing walls or floors; plastic building materials; building materials of 
synthetics; asphalt, and asphalt building or construction materials; rubber building or construction materials; plaster [for 
building purposes]; lime building or construction materials; building or construction materials of plaster; rockslide 
retention nets of textiles [construction materials]; buildings, not of metal; erosion control mats integrating plants seeds; 
plastic security windows allowing communication; road and field marking sheets and strips; cement and its products; 
building timber; building stone; poultry houses, not of metal; moulds for forming cement products [not of metal]; beacons 
[not of metal, non-luminous]; reservoirs [not of metal or plastics]; storage tanks of masonry; letter boxes of masonry; 
stone lanterns [garden ornaments of stone]; man-made garden ponds [structures, not of metal]; transportable 
greenhouses [not of metal] for household use; stone sculptures; sculptures of concrete; sculptures of marble; boards 
and powder of inorganic fiber; plaster boards; plasterboard; slag.

Cl.20;Paper blinds; furniture; industrial packaging containers of wood, bamboo or plastics; loading pallets [not of 
metal]; handling pallets, not of metal; pallets, not of metal; wind chimes; textile window blinds; blinds of textile; 
meerschaum [raw or partly worked material]; yellow amber; beehives [hive boxes or honeycombs]; hairdresser's chairs; 
barbers' chairs; reservoirs [not of metal or masonry]; storage tanks, not of metal or masonry; tanks, not of metal or 
masonry; containers for transport [not of metal]; nameplates and door nameplates [not of metal]; hand-held flat fans; 
hand-held folding fans; step ladders and ladders [not of metal]; letter boxes [not of metal or masonry]; hat hooks [not of 
metal]; hand-held supermarket shopping baskets, not of metal; water tanks for household purposes [not of metal or 
masonry]; hanging boards [Japanese style pegboards using positional hooks]; tool boxes [not of metal]; light-up frame in 
a shape of box for decoration purpose; oriental single panel standing partition [tsuitate]; oriental folding partition screens 
[byoubu]; benches; artificial model food samples; mannequins; costume display stands; plaster sculptures; sculptures of 
plastic; wooden sculptures; wood carvings; Japanese food wrapping sheets of wood as materials [kyogi]; ferns 
[unworked or partly worked material]; bamboo [unworked or partly worked material]; bamboo skins [unworked or partly 
worked material]; vines; rattan [unworked or partly worked material]; tree barks; reeds [raw or partly worked material]; 
rushes [raw or partly worked material]; onigaya hay [raw or partly worked material]; sedges [unworked or partly worked 
material]; vegetable aggregate for plaster [susa]; straw of wheat, barley or oats; rice straw; tusks [raw or partly worked 
material]; whalebones; shells; artificial horns; ivory [unworked or partly worked material]; animal horns; animal teeth; 
tortoiseshells [unworked or partly worked material]; animal bone [unworked or partly worked material]; coral [unworked 
or partly worked]; bathroom stools.

Cl.21;Tanks [indoor aquaria] and their fittings; unworked or semi-worked glass [not for building]; cooking pots and 
pans [non-electric]; coffee-makers [non-electric]; coffee urns, non-electric; coffee-makers [not of precious metal]; coffee 
urns [not of precious metal]; Japanese cast iron kettles, non-electric [tetsubin]; kettles [non-electric]; tea kettles; 
tableware, other than knives, forks and spoons [not of precious metal]; dishware [not of precious metal]; ice pails; whisks 
[non-electric]; beaters, non-electric; cooking skewers; portable coldboxes [non-electric]; non-electric portable coolers 
(Am.); cooking strainers; strainers; pepper pots, not of precious metal; sugar basins, not of precious metal; sugar bowls, 
not of precious metal; salt shakers, not of precious metal; egg cups, not of precious metal; napkin holders, not of 
precious metal; serviette holders, not of precious metal; napkin rings not of precious metal; serviette rings, not of 
precious metal; cabarets [trays], not of precious metal; toothpick holders, not of precious metal; kitchen containers for 
rice; salad bowls, not of precious metal; colanders; shakers; Japanese style cooked rice scoops [shamoji]; rice paddles 
[cooked rice serving scoops]; hand-operated coffee grinders and pepper mills; cooking funnels; funnels; food preserving 
jars of glass; drinking flasks [for travellers]; water bottles sold empty; drinking flasks; canteens; surikogi [wooden 
cooking pestles]; suribachi [articles of earthenware for household use); Japanese style personal dining trays or stands 
[zen]; bottle openers; cooking graters; tart scoops; hot pads [trivets]; chopsticks; chopstick cases; ladles and dippers for 
kitchen use; cooking sieves and sifters; chopping boards for kitchen use; chopping boards; cutting boards; knife boards; 
carving boards; vacuum bottles [insulated flasks]; vacuum flasks; insulating jars; insulated jars; insulated flasks; rolling 
pins [for cooking purposes]; cooking grills; toothpicks; lemon squeezers; waffle irons, non-electric; cleaning tools and 
washing utensils; gloves for household purposes; household gloves for general use; cosmetic and toilet utensils; dental 
floss [floss for dental purposes]; tub brushes; metal brushes; brushes for pipes; industrial brushes; ship-scrubbing 
brushes; pig bristles for brushes; clothes brushes; shoe brushes; shoe horns; shoe shine cloths; cloths for polishing 
shoes; shoe shine sponges and cloths; shoe-trees [stretchers]; industrial packaging containers of glass or porcelain; 
mangers for animals; feeding troughs; poultry rings; ironing boards; flat-iron stands; feeding vessels for pets; brushes 
for pets; pet brushes; flower pots; planters [pots]; hydroponic plant pots for home gardening; cinder sifters for household 
purposes; boxes of metal for dispensing paper towels; empty spray bottles for tailoring; boot jacks; ironing boards 
[kotedai]; kotedai [Japanese-style ironing boards]; bird cages; bird baths; bird baths, not being structures; watering cans; 
chamber pots; coal scuttles; soap dispensers; money boxes, not of metal; non-metal piggy banks; toilet paper holder; 
toilet roll holders; toilet tissue holders; mouse and rat traps; fly swatters; hera-dai [fabric marking boards]; stirrers for hot 
bathtub water [yukakibo]; bathroom pails; candle extinguishers, not of precious metal; candle snuffers, not of precious 
metal; candle holders not of precious metal; flower vases, not of precious metal; vases, not of precious metal; upright 
signboards of glass or ceramics; perfume burners; incense burners; portable cooking kits for outdoor use; flower bowls, 
not of precious metal; shopping baskets; cold packs used to keep food and drink cold; cold packs for chilling food and 
beverages; reusable ice cubes.

Cl.22;Raw textile fibers; textile fibers; netting [not of metal]; industrial packaging containers of textile; industrial 
packaging containers of straw; elastic bands for binding; tarpaulins [not for ships]; tarpaulins, not for use with vehicles; 
tents [not for camping]; sawdust; kapok; wood shavings; wood wool [wooden excelsior]; rice hulls; wax waste for 
stuffing; feathers and downs.

Cl.23;Threads and yarns.

Cl.24;Woven fabrics; knitted fabrics; felt and non-woven textile fabrics; oil cloths; gummed waterproof cloth; vinyl 
coated cloth; rubberized cloth; filtering materials of textile; woven textile goods for personal use; table napkins of textile; 
serviettes of textile; dish towels for drying; tea towels; mosquito nets; bedsheets; futon quilts; quilt covers for futon; 
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futon ticks [unstuffed futon]; pillowcases [pillow slips]; pillow covers; blankets; seat covers of textile; wall hangings of 
textile; curtains; shower curtains; shower room curtains; table cloths [not of paper]; draperies [thick drop curtains]; toilet 
seat covers of textile; fitted toilet seat covers of textile; shrouds [sheets for wrapping corpses]; shrouds for dressing a 
corpse for funeral [kyokatabira kimono]; black-and-white striped curtains; red-and-white striped curtains; labels of cloth; 
billiard cloth [baize]; banners and flags [not of paper].

Cl.25;Clothing; ready-made clothing; garters; sock suspenders; suspenders [braces]; trouser straps; braces for 
clothing [suspenders]; waistbands; belts for clothing; belts [clothing]; footwear [other than special footwear for sports]; 
masquerade costumes; clothes for sports; clothing for sports; special footwear for sports; boots for sports; 
motorcyclists' clothing; boots for motorcycling; motorcycle gloves; sports caps and hats.

Cl.26;Knitted raschel lace fabrics; embroidery lace fabrics; braids; tapes [haberdashery]; tassels [semi-finished]; 
ribbons; buttons and the like; needles; hosiery loom needles; knitting sticks; sewing boxes; dressmakers' impressing 
blades; sewing thimbles; pin and needle cushions; boxes, not of precious metal, for needles; eyelets for clothing; 
insignias for wear [not of precious metal]; badges for wear [not of precious metal]; buckles for clothing [clothing 
buckles]; brooches for clothing; armband for holding sleeves; special sash clips for obi [obi-dome]; bonnet pins [not of 
precious metal]; ornamental adhesive patches for jackets; brassards; hair ornaments; false beards; false moustaches; 
hair curlers [non-electric]; hair rollers, non-electric; shoe ornaments [not of precious metal]; shoe eyelets; shoe laces; 
laces for footwear; metal fasteners for shoes and boots; metal fasteners for footwear; artificial flowers; artificial flower 
arrangements; shuttles for making fishing nets.

Cl.27;Carpets for automobiles; automobile carpets; floor coverings; artificial turf; artificial lawn; wall hangings [not of 
textile]; tatami mats and the like.

Cl.28;Amusement machines and apparatus for use in amusement parks; handheld home video game consoles; playing 
cards; toys for domestic pets; game machines and apparatus; go games; go board games; Japanese chess [shogi 
games]; dice; Japanese dice games [sugoroku]; sugoroku board games; dice cups; cups for dice; Chinese checkers 
[games]; chess games; chess sets; checkers [checker sets]; checkers games; conjuring apparatus; apparatus for 
performing magic tricks; dominoes; mah-jong; mah jong games; billiard equipment; toys; dolls; toys for domestic pets; 
sports equipment; sporting articles; wax for skis; fishing tackle.

Cl.29;Edible oils and fats; milk products; meat for human consumption [fresh, chilled or frozen]; meat; fresh, chilled or 
frozen edible aquatic animals (not live); seafood, not live; charcuterie; processed meat products; processed seafood 
products; processed seafood; processed fish products for human consumption; fish products prepared for human 
consumption; preserved pulses; processed vegetables and fruits; eggs; processed eggs; pre-cooked curry stew, stew 
and soup mixes; side-dish made of fermented soybean (name-mono); dried flakes of laver for sprinkling on rice in hot 
water [ochazuke-nori]; furi-kake [dried flakes of fish, meat, vegetables or seaweed]; fried tofu pieces [abura-age]; freeze-
dried tofu pieces [kohri-dofu]; jelly made from devils' tongue root [konnyaku]; soya milk [milk substitute]; tofu; bean curd; 
fermented soybeans [natto]; formed textured vegetable protein for use as a meat substitute; unformed textured vegetable 
protein for use as a meat extender; frozen vegetables; frozen fruits.

Cl.30;Seasonings [other than spices]; spices; coffee; coffee [roasted, powdered, granulated, or in drinks]; prepared 
coffee and coffee-based beverages; cocoa; cocoa [roasted, powdered, granulated, or in drinks]; prepared cocoa and 
cocoa-based beverages; unroasted coffee; unroasted coffee beans; tea; aromatic preparations for food [not from 
"essential oils"]; husked rice; rice; husked barley; flour; gluten for food; cereal preparations; processed cereals; 
processed grains; sandwiches; sushi; pizzas; fresh pizzas; boxed lunches consisting of rice, with added meat, fish or 
vegetables; pre-packaged lunches consisting primarily of rice, and also including meat, fish or vegetables; meat pies; 
ravioli; confectionery; pastries; bread and buns; instant confectionery mixes; ice cream mixes; sherbet mixes; sorbet 
mixes [ices]; almond paste; yeast powder; koji [fermented malted rice]; yeast; baking powder; ice; water ice; binding 
agents for ice cream [edible ices]; meat tenderizers for household purposes; preparations for stiffening whipped cream; 
by-product of rice [sake lees]; edible paper of gold.

Cl.31;Edible seaweeds; vegetables [fresh]; unprocessed sugar crops; fruits [fresh]; malt [not for food]; malt; animal 
foodstuffs; animal feed; fodder; forage; seeds and bulbs; trees; live trees; grasses [plants]; turf [natural]; dried flowers; 
seedlings; saplings; flowers [natural]; potted dwarfed trees [bonsai]; live mammals, fish [not for food], birds and insects; 
silkworm eggs; cocoons for silkworm breeding; cocoons for egg production; eggs for hatching; urushi tree seeds; rough 
cork; palm tree leaves [unworked]; palms [leaves of the palm tree]; palm fronds.

Cl.32;Beer; carbonated drinks [refreshing beverages]; soft drinks; fruit juices; fruit drinks and juices; vegetable juices 
[beverage]; whey beverages; extracts of hops for making beer; carbonated drinks [refreshing beverages]; soft drinks.

Cl.33;Japanese liquors [in general]; whisky; vodka; gin; brandy; rum; liquors; alcoholic fruit beverages; fruit wine; 
Chinese liquors [in general]; flavored liquors.

Cl.34;Smokers' articles of precious metal; tobacco; articles, not of precious metal; matches.

Cl.35;Advertising; advertising services; publicity; promoting the goods and services of others through the 
administration of sales and promotional incentive schemes involving trading stamps; business management analysis; 
business consultancy services; market canvassing; market canvassing services; market research; market research 
services; market research studies; market surveys; marketing research; marketing research services; provision of 
information concerning commercial sales; business management of hotels; administrative hotel management; business 
management of hotels for others; employment agencies; employment agency services; job placement; job placement 
services; staff placement services; auctioneering; auction services; conducting of auction sales; import-export agencies; 
import-export agency services; arranging newspaper subscriptions; arranging newspaper subscriptions for others; 
newspaper subscriptions; document reproduction; document reproduction [photocopying services]; copying of 
documents; document copying; document copying services; shorthand services; shorthand secretarial services; 
shorthand; providing business assistance to others in the operation of data processing apparatus namely, computers, 
typewriters, telex machines and other similar office machines; transcription; transcription services; office functions, 
namely filing, in particular documents or magnetic tape; reception services for visitors in buildings; publicity material 
rental; rental of publicity and marketing materials; leasing of publicity and marketing materials; rental of typewriters, 
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copying machines and word processors; providing employment information; preparation, auditing or certification of 
financial statements; providing information on newspaper articles; rental of vending machines; retail services or 
wholesale services for a variety of goods in each field of clothing, foods and beverages, and livingware, carrying all 
goods together; retail services or wholesale services for hand-held flat fans and hand-held folding fans; retail services or 
wholesale services for walking sticks and canes; retail services or wholesale services for edible seaweeds; retail services 
or wholesale services for laver; retail services or wholesale services for fruits and vegetables; retail services or wholesale 
services for sugar crops; retail or wholesale services for tea leaves; retail services or wholesale services for malt; retail 
services or wholesale services for dietary supplements for humans; retail services or wholesale services for dietetic 
beverages adapted for medical purposes; retail services or wholesale services for dietetic food adapted for medical 
purposes; retail services or wholesale services for beverages for babies and food for babies; retail services or wholesale 
services for tatami mats; retail services or wholesale services for electric massage apparatus for household purposes; 
retail services or wholesale services for non-electric cooking heaters for household purposes and kitchen worktops with 
integrated sinks; retail services or wholesale services for insecticides and biocides; retail services or wholesale services 
for animal repellents; retail services or wholesale services for contraceptives; retail services for denial materials, artificial 
tympanic membranes, and prosthetics or fillings materials [not for dental use]; retail services or wholesale services for 
ear plugs [including ear plugs for infants]; retail services or wholesale services for ear plugs for sleeping during traveling; 
retail or wholesale services for cosmetics; retail or wholesale services for dentifrices; retail or wholesale services for 
beehives [hive boxes or honeycombs]; retail or wholesale services for poultry cages of metal and poultry houses, not of 
metal; retail or wholesale services for fertilizers and animal foodstuffs; retail or wholesale services for seeds and bulbs; 
retail services or wholesale services for flowers [natural] and trees; retail services or wholesale services for fuel; retail 
services or wholesale services for metronomes, electronic circuits and CD-ROMs recorded with automatic performance 
programs for electronic musical instruments, effecters for electric or electronic musical instruments, musical 
instruments, music stands, conductors' batons, and tuning forks; retail services or wholesale services for musical 
instruments; retail services or wholesale services for photographic supplies; retail services for spectacles [eyeglasses 
and goggles]; retail services or wholesale services for metal materials for building or construction; retail services or 
wholesale services for flooring of ceramic; retail services or wholesale services for asphalt building or construction 
materials; retail services or wholesale services for rubber building or construction materials; retail services or wholesale 
services for plastic building materials; retail services or wholesale services for building materials of synthetic resins; 
retail services or wholesale services for transportable simplified house; retail services or wholesale services for erosion 
control mats integrating plants seeds; retail services or wholesale services for plastic security windows allowing 
communication; retail services or wholesale services for road and field marking sheets and strips; retail services or 
wholesale services for toilet bowls and seats sold as a unit for transportable simplified toilets; retail services or wholesale 
services for cement; retail services or wholesale services for building timber; retail services or wholesale services for 
building stone; retail services or wholesale services for semi-wrought precious stones and their imitations; retail services 
or wholesale services for pets.

Cl.36;Issuing credit cards; processing of credit card payments; credit guarantee and surety services for credit card 
users; brokerage services for issuing credit cards; providing information relating to credit card charges; brokerage 
services relating to hire-purchase; brokerage for hire-purchase; processing of installment sale payments; cash payment 
balance inquiry services and bank account balance inquiry services; monetary liability guarantee services; loans 
[financing]; financing and loan services; arranging of loans; debt collection and recovery services; debt collection agency 
services; debt collection; collection of debts; money exchange [exchanging money]; money exchange services; monetary 
exchange services; monetary exchange; exchanging money; currency exchange services; currency exchange; life 
insurance brokerage; life insurance underwriting; life insurance services; life insurance underwriting services; agencies 
for non-life insurance; claim adjustment for non-life insurance; non-life insurance underwriting; casualty insurance 
underwriting; insurance premium rate computing; management of buildings; agency services for the leasing or rental of 
buildings; leasing or renting of buildings; rental of buildings; purchase and sale of buildings; agency services for the 
purchase or sale of buildings; real estate appraisal; real estate appraisal and valuation; ad valorem appraisals of real 
estate; land management; real estate management services relating to land; agency services for the leasing or rental of 
land; leasing of land; land leasing; purchase and sale of land; agency services for the purchase or sales of land; 
providing information on buildings or land [real estate affairs]; providing real estate information; providing real estate 
information relating to property and land; financial assessment of company credit; business credit reporting services; 
charitable fund raising; charitable fund raising services; charitable fundraising; charitable fundraising services; collection 
of charitable donations and charitable fund raising, for others; collection of monetary donations for charitable purposes; 
organization of charitable collections; issue of tokens of value; agencies for collecting gas or electric power utility 
payments; consigned collection of payment for goods; buying and selling of securities; trading of securities index 
futures; trading of securities options; trading of overseas market securities futures; agencies for brokerage of securities, 
securities index futures, securities options, and overseas market securities futures; agencies for brokerage of entrusting 
agents with on-commission trading in domestic markets of securities, securities index futures and securities options; 
agencies for brokerage of entrusting agents with on-commission trading in overseas markets of securities and securities 
index futures; agencies for brokerage of forward agreement of securities, for forward agreement of securities index 
futures, for forward agreement of securities options, spot and forward transaction of securities index futures; brokerage 
for securities liquidation; securities underwriting; securities offering; brokerage services relating to securities 
subscription or offering; providing stock market information; stock exchange quotations; agencies for commodity futures 
trading; antique appraisal; art appraisal; precious stone appraisal; used automobiles appraisal; appraisal of second-hand 
automobiles; advisory services relating to tax planning; tax payment processing services; rental of paper money and coin 
counting or processing machines; rental of cash dispensers; rental of automated-teller machines.

Cl.37;Repair or maintenance of automobiles; repair or maintenance of two-wheeled motor vehicles; repair or 
maintenance of chemical processing machines and apparatus; repair or maintenance of non-electric prime movers, not 
for land vehicles; repair or maintenance of pneumatic or hydraulic machines and instruments; repair or maintenance of 
plowing machines and implements [other than "hand-held tools"]; repair or maintenance of cultivating machines and 
implements; repair or maintenance of harvesting machines and implements; repair or maintenance of starters for motors 
and engines; repair or maintenance of AC motors and DC motors [not including those for land vehicles]; repair or 
maintenance of AC generators [alternators] and DC generators; repair or maintenance of lawnmowers; repair or 
maintenance of vessels; aircraft repair or maintenance; repair of bicycles; repair or maintenance of water purifying 
apparatus; repair or maintenance of electric lighting apparatus; repair or maintenance of measuring and testing machines 
and instruments; repair or maintenance of air-conditioning apparatus [for industrial purposes]; repair or maintenance of 
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air conditioning apparatus; repair or maintenance of telecommunication machines and apparatus; repair or maintenance 
of computers, including electronic circuits and magnetic disks recorded with computer programs, central processing 
units and other peripheral apparatus; repair or maintenance of painting machines and apparatus; repair or maintenance of
vehicle washing installations; repair or maintenance of burners; repair or maintenance of waste compacting machines 
and apparatus; repair or maintenance of waste crushing machines and apparatus; repair or maintenance of power 
distribution or control machines and apparatus; repair or maintenance of pumps; repair or maintenance of amusement 
machines and apparatus; rental of car-washing apparatus; anti-rust treatment for vehicles; vehicle lubrication [greasing]; 
machinery installation; repair or maintenance of machine elements [not for land vehicles]; repair or maintenance of 
loading-unloading machines and apparatus; shipbuilding; naval shipyard services; custom shipbuilding; repair or 
maintenance of railway rolling stocks; repair or maintenance of fishing machines and instruments; repair or maintenance 
of metalworking machines and tools; repair or maintenance of agricultural machines and implements; repair or 
maintenance of rubber-goods manufacturing machines and apparatus; repair or maintenance of parts of non-electric 
prime movers for land vehicles; repair or maintenance of semiconductor manufacturing machines and systems; repair or 
maintenance of plastic processing machines and apparatus; construction consultancy; provision of construction advice; 
operation and maintenance of building equipment; repair or maintenance of cinematographic machines and apparatus; 
repair or maintenance of optical machines and apparatus; repair or maintenance of optical machines and instruments; 
repair or maintenance of photographic machines and apparatus; repair or maintenance of fire alarms; repair or 
maintenance of office machines and equipment; repair or maintenance of office machines and apparatus; repair or 
maintenance of construction machines and apparatus; repair or maintenance of construction equipment; repair or 
maintenance of consumer electric appliances; repair or maintenance of laboratory apparatus and instruments; repair or 
maintenance of medical apparatus and instruments; repair or maintenance of medical machines and apparatus; repair or 
maintenance of firearms; repair or maintenance of printing or bookbinding machines and apparatus; repair or 
maintenance of glassware manufacturing machines and apparatus; repair or maintenance of machines and instruments 
for making shoes; repair or maintenance of shoe making machines and instruments; repair or maintenance of industrial 
furnaces; repair or maintenance of mining machines and apparatus; repair or maintenance of machines and apparatus for 
processing foods or beverages; repair or maintenance of machines and apparatus for lumbering, woodworking, or veneer 
or plywood making; repair or maintenance of textile machines and apparatus; repair or maintenance of tobacco 
processing machines; repair or maintenance of machines and apparatus for pulp-making, papermaking or paper-working; 
repair or maintenance of packaging or wrapping machines and apparatus; repair or maintenance of sewing machines; 
repair or maintenance of reservoirs; repair or maintenance of storage tanks; repair or maintenance of gasoline station 
equipment; repair or maintenance of mechanical parking systems; repair or maintenance of bicycle parking apparatus; 
repair or maintenance of cooking equipment for industrial purposes; repair or maintenance of industrial dishwashers; 
repair or maintenance of industrial dish washing machines; repair or maintenance of electric washing machines for 
industrial purposes; repair or maintenance of industrial washing machines; repair or maintenance of vending machines; 
repair or maintenance of power-driven floor cleaning machines; repair or maintenance of apparatus and instruments for 
use in beauty salons or barbers' shops; repair or maintenance of water pollution control equipment; repair or 
maintenance of divers' apparatus; repair or maintenance of diving machines and apparatus; repair or maintenance of 
chemical plants; repair or maintenance of nuclear power plants; repair or maintenance of 3D printers; furniture 
restoration; repair of furniture; umbrella repair; repair or maintenance of musical instruments; safe maintenance or repair; 
shoe repair; clock and watch repair or maintenance; sharpening of scissors and kitchen knives; setup or repair of locks; 
repair or maintenance of gas water heaters; repair of non-electric cooking heaters; repair or maintenance of cooking pots 
and pans; repair or maintenance of signboards; repair of bags or pouches; repair of personal ornaments; repair of toys or 
dolls; repair of sports equipment; repair of billiard equipment; repair of game machines and apparatus; repair or 
maintenance of bath fittings; repair of toilet stool units with a washing water squirts; repair or maintenance of fishing 
tackle; repair of spectacles; fur care and repair; laundering; laundry services; washing; pressing of clothing; clothing 
repair [mending clothing]; repair or maintenance of futon; repair of tatami mats; chimney sweeping; cleaning of building 
exterior surfaces; window cleaning; carpet and rug cleaning; floor polishing; septic tank cleaning; bathtub and bath boiler 
cleaning; street cleaning; reservoirs cleaning; storage tank cleaning; disinfecting of telephone hand-sets; vermin 
exterminating [other than for agriculture, horticulture or forestry]; sterilization of medical apparatus and instruments; 
rental of construction machines and apparatus; rental of floor cleaning machines; rental of mops; rental of laundry 
dryers; rental of spin dryers for clothes; rental of electric washing machines; rental of laundry washing machines; rental 
of mining machines and apparatus; rental of drainage pumps. rental of dish drying machines for restaurants; rental of 
dish washing machines for industrial purposes. rental of dish drying machines for restaurants; rental of dish washing 
machines for industrial purposes; rental of dish drying machines for restaurants; rental of dish washing machines for 
industrial purposes.

Cl.38;Communications by computer terminals; communications by electronic computer terminals; rental of 
telecommunication equipment including telephones and facsimile apparatus; leasing of telecommunication equipment, 
including telephones and facsimile apparatus; leasing of telephone sets, facsimile and other communication equipment; 
broadcasting; broadcasting services; news agencies; news agency services.

Cl.39;Railway transport; transport by rail; car transport; marine transport; boat transport; ocean shipping services; ship
transport; vessel transport; air transport; air freight shipping services; air transport services; airline transport services; 
transport by air; packaging of goods; packaging services; packing of cargo; cargo unloading; cargo handling; loading 
and unloading of goods; freight brokerage; car rental; leasing of automobiles; rental of motor vehicles; leasing of three-
wheeled vehicle; rental of three-wheeled vehicle; rental of warehouse space; parking services; provision of parking 
spaces; vehicle parking services; car park services; car parking; parking garage services; parking lot services; provision 
of travel information, including provision of information about points of interest and historic sites; conducting of travel for
package holidays; travel arrangement and reservation services [excluding those for lodging]; rental of wheelchairs; rental 
of bicycles; rental of vessels; rental of ships; boat rental; rental of watercraft; airport services; electricity distribution; 
temporary storage of personal belongings; temporary safekeeping of personal belongings; provision of road and traffic 
information; vehicle-driving services; removal services; brokerage for rental, selling, purchasing or chartering of vessels; 
ship brokerage; refloating of ships; ship piloting; piloting; warehousing services; gas supplying [distribution]; gas supply 
services [distribution]; water supplying [distribution]; water supply and distribution services; heat supplying 
[distribution]; heat supply services [distribution]; operating toll roads; provision of berthing facilities; providing vessel 
mooring facilities; operating parking lots; rental of loading-unloading machines and apparatus; rental of aircraft; leasing 
of aircraft; rental of mechanical parking systems; rental of packaging or wrapping machines and apparatus; rental of 
freezers for household purposes; rental of refrigerator-freezers for household purposes; correspondence delivery 
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services; rental of aircraft engines; rental of freezing machines and apparatus; rental of gasoline station equipment (not 
for repair and maintenance of automobiles).

Cl.40;Rental of waste compacting machines and apparatus; rental of waste crushing machines and apparatus; 
collection, sorting of domestic waste and trash; collection, sorting of industrial waste and trash; rental of air-conditioning 
apparatus [for industrial purposes]; rental of space cooling apparatus; radiation area decontamination services; treatment 
or processing of cloth, clothing or fur [including drying]; tailoring or dressmaking; custom tailoring or dressmaking; 
sewing; embroidery [embroidering]; metal treating; processing of rubber; processing of plastics; ceramic processing; 
wood-working; paper treating and working; stone treating; taxidermy; processing of bamboo, tree barks, rattan, vines or 
other mineral vegetable materials [other than processing of ingredients]; food processing; processing of artificial limbs or 
artificial teeth [including processing of medical materials]; processing of cinematographic films; photographic enlarging; 
photographic printing; photographic film development; bookbinding; water treating; water treatment services; recycling 
of waste and trash; recycling of rubbish; recycling; nuclear fuel reprocessing; engraving of sealing stamps; 
photogravure; rental of textile machines and apparatus; rental of machines and apparatus for treating textiles; rental of 
machines and apparatus for film development, photograph printing, photograph enlargement or photograph finishing; 
rental of metal treating machines and tools; rental of bookbinding machines; rental of machines and apparatus for 
processing foods or beverages; rental of machines and apparatus for lumbering, wood-working, or veneering or plywood 
making; rental of machines and apparatus for pulp-making, papermaking or paper-working; rental of water purifying 
apparatus; leasing of water purification equipment; rental of water treatment equipment; rental of chemical processing 
machines and apparatus; rental of glassware manufacturing machines and apparatus; rental of shoe making machines; 
rental of tobacco processing machines; rental of 3D printers; providing material treatment information; printing; rental of 
knitting machines; rental of sewing machines; rental of printing machines and apparatus; rental of boilers.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; animal training; plant 
exhibitions; gardens for public admission; caves for public admission; animal exhibitions; services of reference libraries 
for literature and documentary records; reference libraries of literature and documentary records; art exhibitions; art 
exhibition services; arranging and planning of movies, shows, plays or musical performances; movie theatre 
presentations or movie film production and distribution; presentation of live show performances; direction or 
presentation of plays; presentation of musical performances; musical performances; musical entertainment services; 
production of radio or television programs; organization, arranging and conducting of professional golf tournaments or 
competitions; organization, arranging and conducting of soccer games; organization, arranging and conducting of sumo 
wrestling competitions; organization, arranging and conducting of boxing matches; organization, arranging and 
conducting of baseball games; organization, arranging and conducting of horse races; organization, arranging and 
conducting of bicycle races; organization, arranging and conducting of boat races; organization, arranging and 
conducting of auto races; organization, arranging and conducting of motorcycle races; operating lotteries; providing 
audio or video studio services; providing audio or video studios; providing sports facilities; providing amusement 
facilities; booking of seats for shows; rental of movie projectors and their accessories; rental of cine-films; rental of toys; 
rental of musical instruments; rental of ski equipment; rental of skin-diving equipment; rental or television sets; book: 
rental; rental or radio sets; rental of radios; rental of records or sound- recorded magnetic tapes; rental of image-recorded 
magnetic tapes; rental of amusement machines and apparatus; rental of game machines and apparatus; rental of 
cameras; rental of optical machines and apparatus; arranging, conducting and organization of seminars; publication of 
books; publishing services; production of videotape film in the field of education, culture, entertainment or sports [not for 
movies or television programs and not for advertising or publicity]; directing of radio and television programs; operation 
of video and audio equipment for production of radio and television programs; organization of entertainment events 
excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat races and auto races; 
providing facilities for movies, shows, plays, music or educational training; rental of reversal film; rental of paintings and 
calligraphic works; photography; language interpretation; interpreter services; translation.

Cl.42;Providing meteorological information; providing weather information; designing of machines, apparatus, 
instruments [including their parts] or systems composed of such machines, apparatus and instruments; design services; 
technological advice relating to computers, automobiles and industrial machines; computer programming; testing or 
research on machines, apparatus and instruments; research on building construction or city planning; testing or research 
on prevention of pollution; testing or research on electricity; testing or research on civil engineering; rental of measuring 
apparatus; leasing of measuring apparatus; rental of computers, including electronic circuits, magnetic disks, magnetic 
tapes all recorded with computer programs, central processing units and other peripheral apparatus; rental of laboratory 
apparatus and instruments; leasing of laboratory apparatus and instruments; calibration [measuring]; calibration 
services; material testing; mechanical research; technical project studies; technical research; quality control; quality 
control for others; research and development for others; architectural design; architectural design services; architectural 
services for the design of buildings; surveying; geological surveys or research; testing, inspection or research of 
pharmaceuticals, cosmetics or foodstuffs; rental of technical drawing instruments; providing information on donation of 
human corpses for medical education; arranging of donation of human corpses for medical education.

Cl.43;Providing temporary accommodation; accommodation bureaux [brokering reservations for hotels, boarding 
houses or the like]; providing foods and beverages; serving of food and drink; take-away food services; preparation of 
food and beverages; rental of conference rooms; rental of meeting rooms; rental of furniture; rental of wall hangings for 
commercial use; rental of floor coverings; rental of towels for commercial use; rental of futon and quilts; boarding for 
animals; preschooler and infant care at daycare centers; day-nursery [creche] services; rental of cooking equipment for 
industrial purposes.

Cl.44;Provision of bath houses; provision of medical information; geriatric nursing; rental of fishing equipment and 
instruments; rental of combine harvesters; rental of lawnmowers; rental of ultrasonic diagnostic apparatus; beauty 
salons; beautician services; beauty care services; beauty therapy; beauty treatment services; cosmetician services; 
barbershops; hair salon services; garden tree planting; garden or flower bed care; fertilizer spreading; weed killing; weed 
control; vermin exterminating [for agriculture, horticulture or forestry]; massage and therapeutic shiatsu massage; 
chiropractics; chiropractic services; moxibustion; moxibustion therapy; treatment for dislocated joints, sprain, bone 
fractures or the like [judo-seifuku]; acupuncture; acupuncture services; dietary and nutritional guidance; nutritional and 
dietetic consultancy; services rendered by a dietician; animal breeding; veterinary services; beautification for animals; 
animal grooming services; beauty care services for animals; rental of potted plants; rental of apparatus and instruments 
for use in beauty salons or barbers' shops; rental of medical apparatus and instruments; rental of medical equipment; 
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farming equipment rental; rental of agricultural equipment; rental of lawnmowers; rental of fishing equipment and 
instruments.

Cl.45;Rental of clothing; rental of fire alarms; rental of fire extinguishers; rental of safes; information relating to fashion 
coordination services for individuals; marriage partner introduction or dating services; matchmaking services; providing 
and conducting civil marriage ceremonies; funeral service undertaking; conducting funeral ceremonies; providing grave 
spaces or charnel houses; legal services for procedures relating to industrial property rights; provision of expert legal 
opinions; providing information on legal procedures relating to lawsuits or other legal issues; legal services provided in 
relation to lawsuits; legal services; legal services relating to company registration; agencies for copyright licensing; 
copyright licensing agency services; copyright licensing [legal services]; legal services relating to social insurance 
claims; security guarding for facilities; personal body guarding; investigation or surveillance services for checking 
background profiles; fortune-telling; forecasting services in the nature of fortune-telling; non-therapeutic counselling 
services rendered to meet the needs of individuals; pet sitting; caring for babies [excluding services provided at 
facilities]; personal services rendered by others to meet the needs of individuals; rental of altars; rental of personal 
ornaments for wearing.
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3770288    30/01/2017
[International Registration No. : 1391275]
emoji company GmbH
Necklenbroicher Strasse 52-54 40667 Meerbusch Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; computer game software; computer hardware; computer peripheral 
devices; recorded computer programmes; computer programs [downloadable software]; downloadable computer 
software applications; recorded computer software; downloadable computer game programs; interactive game programs; 
interactive game software; downloadable image files; downloadable music files; downloadable electronic publications; 
goggles for sports; magnets; optical goods; protective helmets; tablet computers; digital tablets; time recording 
apparatus; Personal Digital Assistants [PDAs]; pocket PCs; mobile telephones; interactive game programs; interactive 
game software; video games software for mobile devices, personal computers, consoles, and tablets; downloadable 
electronic game programs; electronic game software; SD-Cards (secure digital cards); glasses, spectacle glasses, 
sunglasses and protective glasses and cases therefor; MP3 players; audio tapes, cartridges and discs; audio-video tapes, 
cartridges and discs; video tapes, cartridges and discs; downloadable electronic publications; downloadable image files; 
downloadable music files; magnets; animated cartoons; battery chargers; cameras [photography]; compasses; 
binoculars; radios; microphones; distance recording apparatus; programs for stand alone video game machines; parts 
and fittings for all the aforesaid goods.

Cl.16;Paper and cardboard, not included in other classes; printed matter; bookbinding material; photographs; 
stationery; adhesives for stationery or household purposes; artists' materials; paint brushes; typewriters and office 
requisites (except furniture); instructional and teaching material (except apparatus); plastic materials for packaging (not 
included in other classes); printers' type; printing blocks; albums; books; boxes of cardboard or paper; calendars; cards; 
catalogues; comic books; drawing materials; greeting cards; magazines; manuals; note books; pencils; pens; periodicals;
printed publications; school supplies [stationery]; song books; stencils; transfers [decalcomanias]; wrapping paper; 
writing cases [sets]; writing instruments; writing materials; paper party decorations; decorative paper centerpieces; paper 
napkins; paper party bags; paper table cloths; posters; printed certificates; children's activity books; printed invitations; 
notebooks; colouring books; pen and pencil boxes and cases; erasers; markers; crayons; greeting cards and stickers; 
wrapping paper; paper cake decorations; parts and fittings for all the aforesaid goods.

Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; bags; bags for sports; beach bags; handbags; key cases; music cases; 
pocket wallets; purses; pouch baby carriers; rucksacks; school bags; shopping bags; suitcases; umbrella covers; vanity 
cases (not fitted); backpacks; knapsacks; parts and fittings for all the aforesaid goods.

Cl.25;Clothing, footwear, headgear; bandanas [neckerchiefs]; beach clothes; belts [clothing]; bibs, not of paper; boots; 
coats; dresses; dressing gowns; gloves [clothing]; hats; jackets [clothing]; jerseys; outerclothing; pyjamas; paper 
clothing; scarfs; shirts; shoes; skirts; slippers; socks; sports shoes; sweaters; tee-shirts; tops; trousers; underwear; 
waterproof clothing; sports clothing; swimwear; vests; jumpsuits; playsuits; overcoats; sleepwear; loungewear; 
underwear; headwear; hats; caps; hosiery; socks; tights; leg warmers; gloves; mittens; bowties; belts for clothing; and 
Halloween costumes; parts and fittings for all the aforesaid goods.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees; toys; sporting goods; toy scooters; skateboards; bendable play figures; toy action figures; sports board games; 
balls for games; basketballs; playground balls; rubber balls; sports balls; foam action balls; toy hoop sets; toy bank 
playsets; toy watches; toys for the bath; children's multiple activity toys; toy magic tricks; water squirting toys; wind-up 
toys; squeeze toys; jump ropes; sling shots; toy walkie-talkies; action skill games; talking dolls; toy 3-D viewers and 
reels; board games; card games; hand held units for playing electronic games; stand alone video game machines; 
electronic game equipment; hand held LCD game machines; coin and non-coin operated game tables; amusement 
machines, automatic and coin-operated; apparatus for games; arcade video game machines; pinball machines and 
pinball-type games; jigsaw puzzles; manipulative puzzles; mechanical action toys; battery-operated action toys; puppets; 
dolls; playsets for dolls; doll clothing; doll costumes; children's play cosmetics; role playing games; action-type target 
games; toy weapons; squirt guns; kites; plastic party favors; balloons; stuffed and plush toys; toy figures; musical toys; 
swimming and inflatable ride-in toys; toy vehicles; transforming robotic toy vehicles; non-motorized ride-in toys; 
inflatable play swimming pools; toy play houses and toy play tents; surf boards; kick board floatation devices; body 
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boards; snow sleds; toboggans; snow saucers; snow boards; toy building blocks; mobiles for children; Christmas tree 
ornaments; toy craft kits; plastic action figure models; flying discs; pet toys; marbles; yo-yos; playing cards; paper party 
hats; apparatus for games adapted for use with television receivers; ride-on toys; toy bows and arrows; knee pads for 
athletic use; elbow pads for athletic use; controllers for game consoles; controllers for toys; talking toys; parts and 
fittings for all the aforesaid goods.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; Interactive entertainment 
services; providing interactive multi-player computer games via the internet and electronic communication network; 
cinema presentations; entertainer services; film production, other than advertising films; games equipment rental; game 
services provided on-line from a computer network; organization of competitions [education or entertainment]; 
presentation of live performances; production of music; production of radio and television programmes; production of 
shows; providing amusement arcade services; providing on-line electronic publications, not downloadable; providing on-
line music, not downloadable; providing on-line videos, not downloadable; publication of books; radio entertainment; 
television entertainment; theatre productions; production and distribution of ongoing television programs; on-line 
entertainment services offered over a worldwide communication network; providing non-downloadable video and audio 
clips, games, information relating to television programs, and other multimedia materials relating to television programs 
via a website; entertainment in the nature of live performances and personal appearances by a costumed character 
associated with television programs; production, and presentation of theatrical performances; production, distribution 
and presentation of audio-visual works; production of multimedia theatrical performances; arranging and conducting 
special events for social entertainment purposes; information, advisory and consultancy services related to the aforesaid.
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Priority claimed from 20/11/2017; Application No. : 1887368 ;Australia 

3770291    12/12/2017
[International Registration No. : 1391271]
ADVATEK LIGHTING PTY LTD
16/62 Ramset Drive CHIRNSIDE PARK VICTORIA 3116 Australia

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for controlling lighting; apparatus for lighting control; computer controllers for operating lighting 
apparatus; computer controls for lighting apparatus; computer controls for lighting instruments; control consoles for 
lighting; dimming apparatus for electric lighting; electrical cables for lighting installations; electrical control units for 
lighting installations; electrical energising apparatus for lighting appliances; electronic control apparatus for lighting; 
lighting control apparatus; programmable controls for lighting installations; remote control apparatus for lighting units; 
stage lighting controls; stage lighting dimmers; stage lighting regulators; light emitting diode (led) displays; light emitting 
diodes (led); light emitting diodes (led) for use in display boards; light emitting diodes (led) with plugs; electric control 
boards; electrical control boards; electrical receivers; electric power supplies (other than generators); electric power 
supplies for electronic apparatus; electric power supply units; electric power supply sockets; computer software; 
computer software (programs); computer software applications (downloadable); computer software for business 
purposes; computer software for time control; computer software products; computer software programs; computer 
software packages.

Cl.11;Apparatus for lighting; apparatus for lighting buildings; apparatus for lighting displays; apparatus for lighting 
powered by electricity; apparatus for lighting public events; electric apparatus for lighting; electrical apparatus for 
lighting; computer controlled lighting apparatus; computer controlled lighting instruments; decorative electric lighting 
apparatus; decorative electric lighting apparatus for use in gardens; decorative electric lighting apparatus for use in 
patios; decorative electric lighting installations; decorative electric lighting installations for use in gardens; decorative 
electric lighting installations for use in patios; decorative lighting for christmas trees; decorative lighting sets; electric 
indoor lighting apparatus; electric indoor lighting installations; electric lighting apparatus; electric lighting fittings; 
electric lighting installations; electric lighting installations for exterior use; electric lighting installations for interior use; 
electrical appliances for lighting; electrical installations for lighting; electrical lamps for indoor lighting; electrical lamps 
for outdoor lighting; electrical lighting fixtures; film stage lighting apparatus; film stage lighting installations; garden 
lighting; indoor electrical lighting fixtures; installations for electric lighting; installations for lighting; installations for 
lighting christmas trees; installations for lighting for use in cinematography; installations for lighting for use in television; 
installations for outdoor lighting; led lighting apparatus; lamps for lighting purposes; light-emitting diode (led) lighting 
apparatus; lighting (other than for medical photographic use); lighting apparatus and installations; lighting apparatus for 
architecture; lighting apparatus for commercial use; lighting apparatus for industrial use; lighting apparatus for the stage; 
lighting apparatus for the theatre; lighting apparatus incorporating power sources; lighting apparatus utilising light 
emitting diodes (leds); lighting elements; lighting fixtures; lighting fixtures for commercial use; lighting fixtures for 
household use; lighting for display purposes; lighting installations; lighting lamps; lighting panels; lighting units; 
luminous tubes for lighting; outdoor electrical lighting fixtures; outdoor lighting; led lamps.
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Priority claimed from 12/08/2016; Application No. : 30 2016 023 236 ;Germany 

3770319    10/01/2017
[International Registration No. : 1391585]
TUI AG
Karl-Wiechert-Allee 4 30625 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper; cardboard; transfers [decalcomanias]; stickers [stationery]; cabinets for stationery [office requisites]; beer 
mats; paper bags for packaging; plastic bags for packing; paper bags; pads of paper and writing paper; printed matter, in 
particular books, leaflets, brochures, newspapers, magazines [periodicals]; photographs; postcards; tickets, entry tickets, 
calendars, cards, catalogues; writing instruments, in particular pens, pencils; fountain pens; artists' materials; 
paintbrushes; office requisites, except furniture, in particular drawing pins; sealing stamps; inking pads; holders for 
notepads; instructional and teaching material (except apparatus); cardboard for packaging; paper for packaging; plastic 
materials for packaging; printers' type; paper flags and pennants made of paper; adhesives for stationery purposes; table 
mats of paper for glasses, mugs, cups, coffee and tea pots; document holders [stationery].

Cl.39;Transport; packaging and storage of goods; transport of persons and goods, in particular by road, rail, sea and 
air; river transport; porter services; transport of money and valuables; transportation logistics; organization, booking and 
arrangement of travels, excursions and cruises; arrangement of transport services; rental of diving suits; organization, 
booking and arrangement of excursions, day trips and sightseeing tours; sightseeing [tourism]; travel consultancy and 
escorting of travellers; rental, booking and providing of aircraft; rental, booking and providing of ships, in particular 
rowing and motor boats, sailing vessels and canoes; rental, booking and providing of motor vehicles, bicycles and 
horses; parcel delivery; organization of trips, holidays and sightseeing tours; travel agency services, in particular 
consultancy and booking services for travel, providing information about travel, arrangement of transport services and 
travel; travel reservation; transport reservation; providing information about travel, via the Internet, in particular about 
reservation and booking in the tourism and business travel sector (online travel agencies); delivery, dispatching and 
distribution of newspapers and magazines; consultation provided by telephone call centres and hotlines regarding 
travels, including business travel and in the field of transport logistics, transport and storage; tracking of passenger or 
freight vehicles using computers or global-positioning systems (GPS); traffic information.

Cl.41;Basic and advanced training as well as education information; instructional services, in particular 
correspondence courses and language training; entertainment; film production, other than advertising film production; 
DVD and CD-ROM film production; production of radio and television programs; rental of films and videos; presentation 
of films and videos; ticket reservation and booking services for theatre shows; musical performances; circus 
performances; public entertainment; theatrical performances; arranging and conducting of concerts; ticket agency 
services [entertainment]; organization and providing of an after school children's entertainment centre featuring 
educational entertainment; organization of holidays; physical education services; provision of courses of instruction in 
languages; fitness club services, training club and fitness club services, providing nursery schools, cinema facilities, 
discotheque services, providing museum facilities [presentation, exhibitions], amusement arcades; sport camp services; 
amusement park services; providing golf courses, tennis courts, riding facilities and sports facilities; rental of skin diving 
equipment; organization of sports competitions; organization of cultural and sporting events; arranging of cultural and 
sporting events; reservation services for sporting, scientific and cultural events; game services provided on-line [from a 
computer network]; rental of recorded data carriers (films, music, games), projector apparatus and the accessories 
thereof; rental of newspapers and magazines; writing of texts, other than publicity texts; publication of printed matter also 
in the form of electronic media including CD-ROMs, other than publicity texts, in particular books, magazines and 
newspapers; publication of printed matter in electronic form, except for publicity purposes, in particular magazines and 
newspapers, including in the Internet; publication of texts, except publicity texts, in particular of books, magazines and 
newspapers, including in the Internet; organization of exhibitions for cultural and teaching purposes; entertainment and 
educational services provided by recreation and amusement parks; services of an interpreter; services of a translator; 
photography; radio entertainment; television entertainment; consultation provided by telephone call centres and hotlines 
in the field of education, training and further training, and entertainment; consultation provided by telephone call centres 
and hotlines in the field of reservation services for sporting, scientific and cultural events; information about 
entertainment events, in particular provided via online networks and the Internet; modelling for artists.

Cl.43;Providing temporary accommodation; providing of food and drinks for guests; accommodation bureau services; 
providing and rental of holiday homes, holiday flats and apartments; providing room reservation and hotel reservation 
services; providing hotel and motel services; catering; services of boarding houses; rental of meeting rooms; bar 
services; providing of food and drinks for guests in restaurants; providing food and drinks in Internet cafés; consultation 
provided by telephone call centres and hotlines in the field of accommodation services, providing and rental of holiday 
homes, room reservation services and hotel reservation as well as accommodation and catering for guests.
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Cl.44;Medical services; hygienic and beauty care for human beings; health and beauty care services provided by 
saunas, beauty salons, sanatoriums, hairdressing salons and massage parlours; nursing, medical; public baths for 
hygiene purposes; Turkish baths; organisation of recreation stays for health purposes; medical assistance services; 
convalescent homes; flower arranging; manicuring; massage; physiotherapy; nursing homes; animal grooming; 
dentistry; arrangement of wellness and beauty care services.
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3770378    08/09/2017
[International Registration No. : 1391698]
Balal Khan
18 Wick Drive Wickford, Essex SS12 9AS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Protective footwear, protective headgear and protective clothing; safety boots; protective gloves; safety helmets; 
safety eyewear, glasses, goggles and face shields; sunglasses; reflective and high-visibility clothing; protective masks; 
cases for the above; parts and fittings for the above.

Cl.10;Ear defenders.

Cl.14;Key fobs.

Cl.18;Bags; grips; rucksacks; cases (terms considered too vague by the International Bureau - rule 13 (2) (b) of the 
Common Regulations); umbrellas; wallets; holdalls; briefcases; handbags; satchels; purses; luggage; trunks; credit card 
cases; belts (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); straps 
(terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); pouches; tool bags;
chinstraps; garment carriers; key cases and wallets; articles made of leather or imitation leather.

Cl.25;Articles of clothing; footwear; headgear; boots; shoes; gloves; waterproof clothing, footwear and headgear; 
rainwear; work clothing; overalls; parts and fittings for the above.
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Priority claimed from 07/07/2016; Application No. : 302016000070666 ;Italy 

3770408    29/12/2016
[International Registration No. : 1391586]
FERRARI S.P.A.
Via Emilia Est, 1163 MODENA Italy

Proposed to be Used
IR DIVISION
Cl.9;Eyeglasses; sunglasses; anti-glare glasses; goggles for sports; swimming goggles; eyeglass and sunglass cases; 
eyeglass and sunglass lenses; eyeglass and sunglass frames; eyeglass and sunglass chains; eyeglass and sunglass 
cords; contact lenses; magnifying glasses [optics]; cases adapted for contact lenses; 3D spectacles; binocular cases; 
smartglasses; recorded programs for hand-held games with liquid crystal displays; electronic game software for 
handheld electronic devices; electronic game software for cellular phones; computer game software; recorded programs 
for electronic games; game cartridges for use with electronic game apparatus; computer game cartridges; video game 
cartridges; disks for electronic games; video game discs; computer game cassettes; video game cassettes; joysticks for 
use with computers, other than for video games; joystick chargers; memory cards for video game machines; mouse for 
video game machines; simulators for the steering and control of vehicles; sports training simulators; steering wheels for 
computers; earphones used for connecting to handheld games; bags and cases adapted or shaped to contain computers; 
bags adapted for laptops; sleeves for laptops; protective covers and cases for tablet computers; mouse pads; mobile 
telephones; mobile phone covers; mobile phone holders; bags and cases adapted or shaped to contain mobile phones; 
cell phone straps; cell phone battery chargers for use in vehicles; mouse [computer peripheral]; wrist rests for use with 
computers; personal computers; laptop computers; computer programs, being downloadable software; cases for laptops; 
laptop carrying cases; ear plug holders for divers; smartphones, smartwatches; wearable activity trackers; protective 
helmets; fireproof automobile racing suits for safety purposes; face-shields for protection against accidents, irradiation 
and fire; gloves for protection against accidents; balaclavas for protection against accidents, irradiation and fire; shoes 
for protection against accidents, irradiation and fire; boots for protection against accidents, irradiation and fire; protection
devices for personal use against accidents; garments for protection against accidents, irradiation and fire; garments for 
protection against fire; CD-ROMs featuring car races and the history of automobile manufacturers; DVDs featuring car 
races and the history of automobile manufacturers; CD-ROMs featuring high-performance cars and automobiles; DVDs 
featuring high-performance cars and automobiles; downloadable image files; downloadable video files; electronic 
publications, downloadable; speed checking apparatus for vehicles; steering apparatus, automatic, for vehicles; 
automatic indicators of low pressure in vehicle tyres; voltage regulators for vehicles; milage recorders for vehicles; hands
free kits for cellular phones; electric locks for vehicles; electronic keys for automobiles; control units of central locking 
systems for vehicles; navigation apparatus for vehicles [on-board computers]; electronic accumulators for vehicles; 
accumulators, electric, for vehicles; kilometer recorders for vehicles; vehicle radios; car televisions; remote control 
apparatus; starter cables for motors; thermostats for vehicles; vehicle breakdown warning triangles; air bag deactivation 
switches for automobiles; magnets; decorative magnets; lanyards especially adapted for holding cellular phones, MP3 
players, cameras, video cameras, eyeglasses, sunglasses, magnetic encoded cards; cases especially made for 
photographic apparatus and instruments; cases adapted for CD players; cases adapted for DVD players; cases adapted 
for MP3 players.

Cl.12;Automobiles; cars; racing cars; sports cars; motors, electric, for land vehicles; engines for land vehicles; vehicle 
seats; seat covers for vehicles; vehicle covers [shaped]; covers for vehicle steering wheels; covers for baggage 
compartments [parts of automobiles]; upholstery for vehicles; sun-blinds adapted for automobiles, head-rests for vehicle 
seats; arm rests for vehicle seats; ski carriers for cars; cigar lighters for automobiles; adhesive rubber patches for 
repairing inner tubes; repair outfits for inner tubes; luggage carriers for vehicles; direction signals for vehicles; 
automobile seat cushions; pneumatic tires; casings for pneumatic tires [tyres]; trailers [vehicles]; motor cars; bodies for 
vehicles; vehicle chassis; hoods for vehicles; vehicle bumpers; motors for land vehicles; driving motors for land vehicles;
mudguards; rearview mirrors; steering wheels for vehicles; windows for vehicles; windscreens, brakes for vehicles; caps 
for vehicle petrol [gas] tanks; horns for vehicles; crankcases for land vehicle components, other than for engines; 
automobile wheels; rims for vehicle wheels; vehicle tires; automobile tires [tyres]; racing seats for automobiles; 
automobile sunroofs; tops for land vehicles, sun visors [parts of automobiles]; ashtrays [parts of automobiles]; glass-
holders [parts of automobiles]; dashboard drawers [parts of automobiles]; dashboard hatches [parts of automobiles]; 
glove compartments [parts of automobiles]; glove boxes [parts of automobiles]; freewheels for land vehicles; windscreen 
wipers; bicycles; tricycles; push scooters [vehicles]; kick sledges; sleighs [vehicles]; safety belts for vehicle seats; 
security harness for vehicle seats; air bags [safety devices for automobiles]; non-skid devices for vehicle tires; safety 
seats for children, for vehicles; anti-theft devices for vehicles; prams; covers for prams; strollers; stroller covers; 
parachutes; twowheeled trolleys; ski lifts; golf buggies.

Cl.28;Amusement apparatus adapted for use with an external display screen or monitor; apparatus for games adapted 
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for use with an external display screen or monitor; video game machines for use with televisions; video game machines; 
television game sets; apparatus for games; amusement machines, automatic and coin-operated; amusement machines, 
other than those adapted for use with television sets and with an external display screen or monitor; pocket-sized 
apparatus for playing video games; pocket-sized video games; pocket-sized electronic games, hand-held video games; 
portable electronic games; portable electronic toys; hand-held units for playing video games; stand alone video game 
machines; computer game equipment; electronic games consoles adapted for use with an external display screen or 
monitor; controllers for game consoles; bags specially adapted for hand-held video game apparatus; bags specially 
adapted for video game consoles; amusement apparatus adapted for use with an external display screen or monitor to be 
used in amusement parks; apparatus for playing video games; joysticks for video games; scale model vehicles; scale 
model cars; scale model racing cars; scale model racing vehicles; racing car model silhouettes; toy full-size car replicas; 
toy full-size vehicle replicas; toy full-size steering wheel replicas; resin models featuring racing scenes; scale model 
drivers; scale model pit crews; toy models; vehicle construction toys; toy vehicle trucks; toy vehicles; toy racing cars 
tracks; toy steering wheels; pull-along toy vehicles; toy trucks with cars; toy pedal karts for kids; ride-on toys; ride-on toy 
cars for children in pedal version or working with batteries; toy cars for children in pedal version or working with 
batteries; toy go-karts for children in pedal version or working with batteries; race pit-stops [toys]; race tracks [toys]; toy 
trucks; toy trailers for transporting cars; radio-controlled toy vehicles; radio-controlled toy cars; toy gasoline service 
stations; toy car garages; toy car showrooms; toy telephones; plush toys; toy plush steering wheels, teddy bears; playing 
cards; toys designed to be attached to car seats; padded toys for seatbelts; toy back-seat organizers; streetboards; ankle 
guards [sports articles]; ankle pads for sports use; ankle guards for skating; ankle pads for skating; push scooters [toys]; 
sticks for fans and for entertainment [novelty items]; toy sticks for fans and for entertainment shaped as flags [novelty 
items]; toy lanyards.
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Priority claimed from 07/06/2017; Application No. : 016810749 ;European Union 

3770423    07/12/2017
[International Registration No. : 1391476]
SANDVIK INTELLECTUAL PROPERTY AB
SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.7;Power operated metal working tools; power operated tools for metal cutting; turning, hole-making, cutting, parting, 
grooving, threading, milling, drilling, boring and reaming tools and tool holders, and inserts for such tools; taps (power 
operated machine tools), dies, drawing dies, drills, reamers, end-mills, tap wrenches, tap extensions, drill taps, drill 
sleeves, reamer blades.

Cl.8;Hand tools and implements (hand-operated); hand tools for woodworking and metal working; cutlery; side arms; 
razors; blade sharpening instruments, blades (hand tools), milling cutters, saw blades (parts of hand tools), saw holders, 
saws (hand tools); drills, drilling tips for hand-operated drills.
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Priority claimed from 09/10/2017; Application No. : 302017000113303 ;Italy 

3770429    17/10/2017
[International Registration No. : 1391661]
SAATI SPA
Via Milano, 14 I-22070 APPIANO GENTILE (CO) Italy

Proposed to be Used
IR DIVISION
Cl.17;Polymeric membranes; non-metallic waterproof membranes; waterproof rubber membranes; waterproof 
insulating membranes; brake membranes [semi-finished products]; polyamide sequencing membranes; polyamide 
transfer membranes; cellulose transfer membranes; cellulose sequencing membranes; waterproof membranes made of 
vulcanized fiber; waterproof membranes of polymers; waterproof membranes for use in manufacture; sequencing 
membranes of polyvinylidene fluoride; cross-linked polymer membranes in the form of sheets; porous polymer 
membranes polymers in the form of sheets; transfer membranes of polyvinylidene fluoride; semi-processed synthetic 
filtering materials and membranes; porous polymer membranes in the form of hollow fibers; transfer membranes in 
cellulose derivatives; cross-linked polymer membranes in the form of hollow fibers; sequencing membranes in cellulose 
derivatives; semi-processed polymer resins; polymer films for use in manufacture; semi-processed polymer resins in the 
form of balls; semi-processed polymer resins in the form of tapes; semi-processed polymer resins in the form of plates; 
semi-processed polymer resins in the form of fibers; semi-processed thermoplastic polymer resins for use in 
manufacture; polymer films for use in the manufacture of electronic circuits; semi-processed thermoplastic polymer 
resins for use in the manufacture of balloon catheters; latex [rubber], gutta-percha, mica, raw and semi-processed and 
substitutes for all these materials; plastics and resins in extruded form for industrial use; materials for tapping, stopping 
and insulating; non-metallic and flexible hoses.

Cl.24;Filters of textile material; filtering fabrics; filtering materials of textile; filtering materials [textiles]; filter fibers 
[textiles]; fabric filtering materials; filtering materials [of textile]; piece textile goods for the manufacture of industrial 
filters; fabrics; elastic fabrics; adhesive fabrics for application by heat; fabrics of imitation animal skins; woolen cloths; 
fiberglass fabrics for textile use; textile articles in general, brocade, rigid cloth, cotton fabrics, damask canvas, linen cloth,
flannel, jersey, rayon fabrics; silk, moleskin, crepe [cloth]; taffeta [cloth]; tulle; velvet, woolen fabric, zephyr, gummed 
fabrics, chiffon, chenille tissue; hemp fabrics.
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3770431    08/08/2017
[International Registration No. : 1391231]
SHENZHEN RENQING TECHNOLOGY CO., LTD.
3/F, Building A7, Nanshan Zhiyuan, Xueyuan Avenue 1001, Nanshan, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.11;Lamps; stage lighting apparatus; automobile lights; cooking utensils, electric; coffee machines, electric; kettles, 
electric; freezers; cooling installations for water; machine for manufacturing ice cream; automatic defrosters for 
refrigerator; refrigerators deodorising apparatus; air deodorising apparatus; air cooling apparatus; air reheaters; air 
sterilisers; electrical drier with a blower; water heaters; watering installations, automatic; toilet seats; solar water heaters; 
electrically heated towel rails; disinfectant apparatus; water purifying apparatus and machines; radiators, electric; pocket 
warmers.

Cl.18;Animal skins; moleskin [imitation of leather]; fur; backpacks; pocket wallets; shopping bags; travelling bags; 
trunks [luggage]; umbrellas; mountaineering sticks; walking sticks; leather leashes.

Cl.21;Kitchen containers; bottle openers, electric and non-electric; glassware; beer mugs; coffeepots non-electric; 
drinking bottles for sports; combs; brushes; toothbrushes; toothbrushes, electric; toothbrushes cases; toothpicks; 
toothpick holders; floss for dental purposes; cosmetic utensils; vacuum bottles; refrigerating bottles; articles for cleaning 
purposes; crystal [glassware]; electric devices for attracting and killing insects; electric mosquito killers.

Cl.28;Games; parlour games; smart toys; chess; balls for games; body-training apparatus; archery implements; 
machines for physical exercises; swimming pools [play articles]; swim rings; ornaments for Christmas trees except 
illumination articles and confectionery; rods for fishing.

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; layout services for advertising 
purposes; business management assistance; import-export agency services; auctioneering; sales promotion for others; 
procurement services for others [purchasing goods and services for other businesses]; marketing; telemarketing 
services; provision of an on-line marketplace for buyers and sellers of goods and services; personnel management 
consultancy; relocation services for businesses; photocopying services; accounting; sponsorship search, drug retail or 
wholesale services; veterinary drug retail or wholesale services.
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Priority claimed from 21/11/2017; Application No. : 30 2017 111 897 ;Germany 

3771536    23/11/2017
[International Registration No. : 1391791]
WMF Group GmbH
Eberhardstraße 35 73312 Geislingen/Steige Germany

Proposed to be Used
IR DIVISION
Cl.11;Plate warmers; electric hostess trays; electric food warmers; utensils to cook, grill and roast, electric cookers, 
electric coffee makers, parts of the above products.

Cl.21;Tableware, cookware and container; pots; frying pans; pressure cooker; non-electric pressure cookers 
(autoclaves); non-electric kettles; non-electric coffeepots; non-electric coffee-maker; non-electric espresso-maker; non-
electric food warmers (in particular for use on kitchen ranges and induction cookers); utensils and containers (not of 
precious metals or coated) and glass products, porcelain and earthenware for household and kitchen, kitchen utensils to 
cook and roast in glass, ceramics, steel, special steel and other precious metals, parts of the above products.
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Priority claimed from 08/11/2017; Application No. : 1885639 ;Australia 

3771753    24/11/2017
[International Registration No. : 1391615]
Churchlands Optical Pty Ltd
PO BOX 2047 CHURCHLANDS WA 6018 Australia

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments; optical lens; eyewear; lenses for spectacles; spectacles; lenses for sunglasses;
sunglasses; contact lenses; frames for spectacles; frames for sunglasses; contact lens cases; glasses cases; spectacle 
cases; sunglass cases; straps for spectacles; straps for sunglasses; chains for glasses; chains for spectacles; chains for 
sunglasses; cords for eyeglasses; cords for spectacles; safety and protective eyewear; application software for optical 
and medical purposes.

Cl.25;Clothing; headgear; footwear; athletic clothing; casual clothing; business clothing; dress clothing; hats; caps; 
headbands; athletic footwear; casual footwear; evening footwear; exercise footwear.

Cl.35;Retail, wholesale, online retail and online wholesale of optical apparatus and instruments, optical lens, eyewear, 
lenses for spectacles, spectacles, lenses for sunglasses, sunglasses, contact lenses, frames for spectacles, frames for 
sunglasses, contact lens cases, glasses cases, spectacle cases, sunglass cases, straps for spectacles, straps for 
sunglasses, chains for glasses, chains for spectacles, chains for sunglasses, cords for eyeglasses, cords for spectacles, 
safety and protective eyewear; retail, wholesale, online retail and online wholesale of application software for optical and 
medical purposes; retail, wholesale, online retail and online wholesale of clothing, athletic clothing, casual clothing, 
business clothing, dress clothing, headgear, hats, caps, headbands, footwear, athletic footwear, casual footwear, evening 
footwear, exercise footwear; retailing by any means of optical apparatus and instruments, optical lenses, eyewear, lenses 
for spectacles, spectacles, lenses for sunglasses, sunglasses, contact lenses, frames for spectacles, frames for 
sunglasses, contact lens cases, glasses cases, spectacle cases, sunglass cases, straps for spectacles, straps for 
sunglasses, chains for glasses, chains for spectacles, chains for sunglasses, cords for eyeglasses, cords for spectacles, 
safety and protective eyewear, application software for optical and medical purposes, clothing, headgear, footwear, luxury
items; retail outlet for eyewear, optical apparatus, optical instruments, clothing, headgear, footwear; business 
management consulting with relation to retail sale and wholesale matters.
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Priority claimed from 30/01/2017; Application No. : 016299752 ;European Union 

3772480    30/07/2017
[International Registration No. : 1391738]
emoji company GmbH
Necklenbroicher Strasse 52-54 40667 Meerbusch Germany

Proposed to be Used
IR DIVISION
Cl.3;Shampoos for pets [non-medicated grooming preparations]; shampoo; shoe polish; laundry preparations; make-up 
preparations; make-up preparations; powder for make-up; oils for perfumes and scents; perfumery; perfume; lipstick; 
false nails; eyelashes (false -); dry shampoos; cosmetic pencils; henna [cosmetic dye]; hair spray; shampoo; hair lotion; 
depilatories; wax (depilatory -); descaling preparations for household purposes; perfume water; javelle water; deodorants 
for human beings or for animals; bath salts, not for medical purposes; baths (cosmetic preparations for -); antiperspirants 
[toiletries]; eyebrow pencils; eyebrow cosmetics; breath freshening strips; breath freshening sprays; transfers 
(decorative -) for cosmetic purposes; after-shave preparations; furbishing preparations; dentifrices; dental bleaching 
gels; polishing wax; shoe wax.

Cl.14;Chronoscopes; watchstraps; clock cases; cases for watches [presentation]; ornaments [jewellery, jewelry (am.)]; 
jewels; key rings [split rings with trinket or decorative fob]; rings [jewellery, jewelry (am.)]; pearl; medals; medallions; 
threads of precious metal [jewellery]; chronographs [watches]; bracelets; wristwatches; pins being jewelry; paste 
jewellery [costume jewelry (am.)]; beads for making jewelry; tie pins; ivory jewelry; clocks and watches, electric; jewellery 
of yellow amber.

Cl.21;Fruit muddlers; non-electric ice crushers; ice tongs; bread tongs; implements (hand operated -) for cracking 
lobsters; barbecue tongs; vegetable tongs; meat tongs; fish scoops; non-electric garlic peelers; cherry pitters; serving 
spoons; serving ladles; pasta serving forks; serving forks; ladles for serving wine; bulk sugar scoops; bulk rice scoops; 
rice scoops; fish slices; nutcrackers not of precious metal; nutcrackers of precious metal; nutcrackers; non-electric pasta 
makers for domestic use; sugar tongs; carving forks; Japanese style earthenware mortars [suribachi]; clothes-pegs; 
cleaning rags; lunch boxes; cosmetic powder compacts; paper plates; isothermic bags; cups of paper or plastic; saucers; 
flasks; cookie jars; combs; perfume vaporizers; toothbrushes; toothpicks; toothbrushes, electric; boxes of glass; glass 
bowls; glasses [receptacles]; painted glassware; moulds [kitchen utensils]; ice cube molds; bottles; disposable table 
plates; buckets; bread bins; bread baskets for household purposes; bread boards; frying pans; mugs; beverage 
glassware; straws for drinking; hip flasks; drinking vessels; portable cool boxes, non-electric; pot lids; pots; toilet 
sponges; toilet roll holders; shakers; cake moulds; toilet utensils; plates; tableware, other than knives, forks and spoons; 
trays for household purposes; basins [bowls]; cookie [biscuit] cutters; containers for household or kitchen use; sponges 
for household purposes; towel racks; brushes, brooms, and other cleaning implements and articles for cleaning 
purposes, brush-making materials; tableware, cookware and containers; cosmetic and toilet utensils and bathroom 
articles; statues, figurines, plaques and works of art, made of materials such as porcelain, terra-cotta or glass, included in 
the class; unworked and semi-worked glass, not for building; brushes and brush-making articles; cleaning articles; 
compost containers for household use; watering cans; garden syringes; gardening gloves; seed tray inserts; watering 
can sprinklers; flower vases of precious metal; flower vases; flower pots; flower pot holders; flower syringes; jardinieres 
of earthenware; jardinieres of glass; flower bowls of precious metal; flower bowls; flower baskets; window-boxes; holders 
for flowers; bouquet holders; sprinklers for watering flowers and plants; holders for flowers and plants [flower arranging]; 
sprinkling devices; repotting containers for plants; containers for flowers; planters of clay; porcelain flower pots; planters 
of plastic; planters of earthenware; planters of glass; plastic spray nozzles; water syringes for spraying plants; glass 
vases; vases; saucers for flower pots; pot plant support sticks; sprayer wands for garden hoses; nozzles for watering 
hose; sprayers attached to garden hoses; greenhouse syringes; spray nozzles for garden hoses; nozzles for hosepipes; 
bowls for plants; bowls for floral decorations; plastic lids for plant pots; covers, not of paper, for flower pots; plant 
syringes; plant baskets; sprinklers; seed trays; terrariums (indoor -) [plant cultivation]; terrariums (indoor -) [vivariums]; 
indoor aquaria and vivaria; statues, figurines, signs and works of art, included in this class; articles for animal husbandry, 
namely aquariums and vivariums, bird baths, cages, feeding and drinking articles, fish bowls, brushes for grooming 
animals, scoops for the disposal of pet waste; household articles for clothing and footwear, namely boot jacks and 
shoehorns, button hooks, stretchers for clothing, trouser presses; shoe polishing mitts, shoe trees (stretchers) and 
shapers; parts and accessories for all the aforesaid goods, included in this class.

Cl.29;Potato chips; fruit jellies; fruit pulp; fruit salads; fruit-based snack food; fruit chips; fruit preserved in alcohol; 
cheese products; curd; soya milk [milk substitute]; tofu; raisins; nuts, prepared; whey; milk products; milk shakes; milk; 
marmalade; margarine; jams; compotes; condensed milk; yoghurt; eggs; jellies; quark; fish, seafood and molluscs; meat; 
dairy products and dairy substitutes; soups and broths, meat extracts; processed fruits, fungi and vegetables (including 
nuts and pulses); birds eggs and egg products; escamoles [edible ant larvae, prepared] and edible insects, not live; oils 
and fats.
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Cl.30;Ice, ice creams, frozen yogurts and sorbets; coffee, teas and cocoa and substitutes therefor; salts, seasonings, 
flavourings and condiments; processed grains, starches, and goods made thereof, baking preparations and yeasts; 
sugars, natural sweeteners, sweet coatings and fillings, bee products; bonbons made of sugar; sweetmeats; rusks; 
farinaceous food pastes; chocolate; mousses (chocolate -); puddings; popcorn; pizza; pancakes; muesli; marzipan; 
almond confectionery; liquorice [confectionery]; stick liquorice [confectionery]; cake dough; ice; cookies; tomato 
ketchup; yoghurt (frozen -) [confectionery ices]; cakes; semolina; groats for human food; chips [cereal products]; cereal 
bars; dried cakes; royal jelly; fruit jellies [confectionery]; fondants; iced tea; ice cream; cheeseburgers [sandwiches]; 
bread; sweetmeats [candy]; lozenges [confectionery]; confectionery for decorating Christmas trees; waffles; sugar; tarts; 
dough; tea; edible ices; rice cakes; rice-based snack food; ice, natural or artificial; ravioli; popcorn; petits fours [cakes]; 
high-protein cereal bars; oat-based food; noodles; noodle-based prepared meals; cocoa beverages with milk; coffee 
beverages with milk; maize flakes; gingerbread; mayonnaise; crackers; bubble gum; cocoa-based beverages; caramels; 
sweetmeats [candy]; coffee-based beverages; artificial coffee; cereal-based snack food; mousses (dessert -) 
[confectionery]; buns; honey.

Cl.32;Beer and beer-based beverages; non-alcoholic beverages; preparations for making beverages; pastilles for 
effervescing beverages; powders for effervescing beverages; waters [beverages]; tomato juice [beverage]; table waters; 
sherbets [beverages]; soda water; smoothies; syrups for beverages; seltzer water; preparations for making beverages; 
whey beverages; malt beer; lemonades; aerated water; vegetable juices [beverages]; juices; fruit nectars, non-alcoholic; 
isotonic drinks; cocktails, non-alcoholic; beer; aloe vera drinks, non-alcoholic; aperitifs, non-alcoholic; non-alcoholic 
honey-based beverages; fruit juice beverages (non-alcoholic -); non-alcoholic beverages; essences for making 
beverages; syrups for lemonade.

Cl.41;Education, entertainment and sports; publishing and reporting; translation and interpretation; game services 
provided on-line from a computer network; providing karaoke equipment; provision of club entertainment services; 
physical fitness training services; amusement park services; performances (presentation of live -); ticket agency services 
[entertainment]; tuition; correspondence courses; entertainment information; orchestra services; planning and 
conducting of parties; organisation of fashion shows for entertainment purposes; production of shows; theater 
productions; organization of shows [impresario services]; writing of texts, other than publicity texts; publication of books;
arranging and conducting of congresses; production of music; providing on-line music, not downloadable; game services 
provided on-line from a computer network; discotheque services; casino facilities [gambling] (providing -); party planning 
consultation; operating of lotteries; gambling; recreation facilities (providing -); conducting fitness classes; sport camp 
services; none of the aforesaid services in connection with radio or television.
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Priority claimed from 05/05/2017; Application No. : 4359460 ;France 

3773495    03/11/2017
[International Registration No. : 1391215]
Delfingen FR-Anteuil
Rue Émile Streit F-25340 ANTEUIL France

Proposed to be Used
IR DIVISION
Cl.9;Materials for electrical conduits, especially wires, cables and pipes; materials for connecting, branching, electrical 
connection, especially connectors; sheaths for electric cables and bundles, connections and leads of the aforesaid 
sheaths; electric wires, identification sheaths for electric wires; fire hose.

Cl.17;Products made of semi-finished plastics, especially sheets, tubes, bars, profiles; materials for stuffing, jointing, 
sealing, stopping, insulating, soundproofing, lagging; adhesive bands and tapes for use in industry; insulating tapes; 
insulators for cables; rings of rubber for use as pipe connection seals, rings of metal for use as pipe connection seals, 
watertight rings for plumbing pipes, rings of metal for use as pipe connection seals, non-metallic elbows for pipes, non-
metallic hose fittings, non-metallic fittings for rigid pipes, non-metallic pipe joints, pipe connection seals, non-metallic 
sleeves for pipes, pipe joint sealants, insulating material for pipes, insulation for pipes, pipe joint compounds, non-
metallic hose fittings, non-metallic couplings for flexible pipes, non-metallic couplings for fire hoses, pipe joint tape, pipe 
joint sealants, insulating pipe supports, air hoses for pneumatic tools, watering hoses, pipes for irrigation, canvas hose 
pipes, connecting hoses for vehicle radiators, flexible pipes of textile material, non-metallic hoses and flexible pipes, 
watering hoses, garden hoses, flexible connecting hoses for vehicle radiators, flexible pipes made of rubber, rubber 
flexible pipes for air conditioners, rubber flexible pipes for air-conditioning apparatus, rubber flexible pipes for air 
conditioners, rubber flexible pipes for agriculture, rubber flexible pipes for agricultural use, rubber flexible pipes for 
industrial use, rubber flexible pipes for use with welding apparatus, flexible pipes made of plastic, plastic flexible pipes 
for air conditioners, plastic flexible pipes for air conditioning apparatus, plastic flexible pipes for transporting natural gas, 
plastic flexible pipes for plumbing, plastic flexible pipes for swimming pools, plastic flexible pipes for agricultural use, 
plastic flexible pipes for industrial use, plastic flexible pipes for use with ventilation systems, textile flexible pipes, 
hydraulic rubber hoses, hydraulic plastic flexible pipes, non-metallic flexible pipes, flexible pipes for commercial marine 
use, non-metallic flexible pipes for agricultural use, flexible pipes for conveying liquids, flexible pipes for plumbing, non-
metallic air hoses, air hoses for pneumatic tools, non-metallic fuel oil flexible pipes, watering hoses, irrigation hoses, 
connecting hoses for vehicle radiators, rubber flexible pipes, rubber flexible pipes for air conditioners, rubber flexible 
pipes for air conditioning apparatus, rubber flexible pipes for agriculture, rubber flexible pipes for agricultural use, rubber 
flexible pipes for industrial use, rubber flexible pipes for use with welding apparatus, plastic flexible pipes, plastic flexible 
pipes for air conditioners, plastic flexible pipes for air-conditioning apparatus, plastic flexible pipes for transporting 
natural gas, plastic flexible pipes for plumbing, plastic flexible pipes for swimming pools, plastic flexible pipes for 
agricultural use, plastic flexible pipes for industrial use, plastic flexible pipes for use with ventilation systems, flexible 
pipes of textile, non-metallic flexible pipes, non-metallic flexible pipes for agricultural use, flexible pipes for transporting 
liquids, non-metallic flexible pipes for oil, air hoses for pneumatic tools.
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Priority claimed from 28/04/2017; Application No. : 87429481 ;United States of America 

3773496    20/10/2017
[International Registration No. : 1391176]
OncoCyte Corporation
1010 Atlantic Avenue 102 Alameda CA 94501 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic reagents for scientific or research use; reagents for scientific or medical research use.

Cl.5;Chemical reagents for medical or veterinary purposes; clinical medical reagents; diagnostic reagents for medicinal 
use; medical diagnostic reagents; reagents for medical use; diagnostic reagents for clinical or medical laboratory use.

Cl.42;Providing reagent sample testing for research.

Cl.44;Providing cancer screening services; providing reagent sample testing in the field of medical diagnostics; 
medical diagnostic services.
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Priority claimed from 14/11/2017; Application No. : 017472903 ;European Union 

3773499    11/12/2017
[International Registration No. : 1391319]
Organisation Européene des Brevets Europäische Patentorganisation European Patents Organisation Internationale Org.
Bob-van-Benthem-Platz 1 80469 München Germany

Proposed to be Used
IR DIVISION
Cl.38;Providing of access to databases and enabling of access to databases in the field of intellectual property.

Cl.42;Generation (development) of data and data sets relating to property rights in the field of intellectual property.
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3773500    12/09/2017
[International Registration No. : 1391364]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Retail store services featuring electronic publications, for use with proprietary software, provided via the Internet 
and other communications networks; retail store services featuring electronic publications for use with proprietary 
software on handheld mobile digital electronic devices and other consumer electronics.

Cl.42;Providing an Internet website portal featuring technology that allows Internet users to preview and download 
electronic publications, for use with proprietary software, on a wide range of topics of general interest (term considered 
too vague by the International Bureau - Rule 13.2.b of the Common Regulations).
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Priority claimed from 23/03/2017; Application No. : 4348572 ;France 

3773544    24/08/2017
[International Registration No. : 1391213]
AMOEBA
38 Avenue des Frères Montgolfier, F-69680 CHASSIEU France

Proposed to be Used
IR DIVISION
Cl.7;Pumps (machines) in the field of water treatment; injection pumps in the field of water treatment.

Cl.9;Non-medical electronic apparatus for measuring and analysis used in the field of water treatment; computer 
software for data storage and information management; database management software; apparatus for processing, 
transmission and storage of information in databases; telecommunication apparatus and software for ensuring 
connection to databases; apparatus and instruments for measuring, control and regulation of fluids and liquids; liquid 
level indicators and sensors; liquid level and flow regulators and indicators; flow meters; digital analyzers; transmitters 
and transmitting apparatus; electric and electronic sensors; application software for notifications and alerts on 
communication tools, such as mobile telephones, electronic mail and ethernet networks.

Cl.35;Computer data processing in the field of water treatment, distribution, level and temperature; systematization of 
information into computer databases in the field of water; database management in the field of water; management of 
databases for tracking water treatment and supply operations.

Cl.42;Maintenance, development of software applications in the field of water treatment, distribution, level and 
temperature; maintenance, development of software applications for detecting and/or solving problems in the field of 
water treatment; maintenance, development of databases in the field of water; design, installation, maintenance and 
updating of database software in the field of water; design and consulting regarding engineering in the field of water 
treatment; scientific and technological advice relating to water consumption and water treatment; water quality control; 
technical and scientific consulting and information relating to water quality control; design and consulting regarding 
engineering in the field of water treatment by a biological or chemical agent; scientific and technical monitoring services 
for assessing the treatment of aqueous systems; scientific and technical diagnostic services for assessing the treatment 
of aqueous systems; providing computer software for data storage and information management relating to water 
treatment; cloud computing; design, development and commissioning of operating software enabling the access and use 
of a cloud computing network.
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Priority claimed from 28/06/2017; Application No. : 2017-087555 ;Japan 

3773551    24/07/2017
[International Registration No. : 1391739]
SHOWA SHELL SEKIYU K. K.
Daiba Frontier Building, 3-2, Daiba 2-chome, Minato-ku Tokyo 135-8074 Japan

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; glue and adhesives for industrial purposes; plant growth regulating preparations; fertilizers; 
unprocessed plastics; detergents for use in manufacturing processes; degreasing solvents for use in manufacturing 
processes; power steering fluid; transmission fluid; brake fluid; fluids for hydraulic circuits; transmission oil.

Cl.2;Canada balsam; copal; sandarac; shellac; dammar; mordants; anti-corrosive preparations; anti-rust preparations; 
mastic; gum resins; wood preservatives; dyes; pigments; coatings [paints]; printing ink; watercolour paints for use in art; 
oil paints for use in art; anti-rust greases; anti-rust oils; nonferrous metals in foil or powder form for painters, decorators, 
printers and artists; precious metals in foil or powder form for painters, decorators, printers and artists.

Cl.4;Solid lubricants; automotive lubricants; industrial lubricants; lubricants for ships; lubricant for metal working; 
lubricants for aircraft engines; all-purpose lubricants; lubricants for industrial machinery; grease for shoes and boots; 
leather preserving oil and grease; fuel; industrial oil; lubricating oil; lubricating grease; engine oils; gear oils; non-mineral 
oils and greases for industrial purposes [not for fuel]; waxes [raw material]; naphtha; biomass fuel.

Cl.17;Insulating oils; electrical insulating materials; oil fences; industrial packaging containers of rubber; rubber 
stoppers; rubber lids and caps; biodegradable plastic film for agricultural purposes; plastic sheeting for agricultural 
purposes; plastic semi-worked products; liquid rubber; rubber.

Cl.19;Tar; pitch; non-metallic minerals for building or construction; building material of linoleum; plastic made 
decorative film for building; other plastic building materials; synthetic building materials; asphalt, and asphalt building or 
construction materials; rubber building or construction materials; plaster [for building purposes]; lime building or 
construction materials; building or construction materials of plaster; rockslide retention nets of textiles [construction 
materials]; buildings, not of metal; cement and its products; transportable greenhouses not of metal for household use; 
nonmetallic mineral materials [unworked or partly worked].

Cl.35;Promoting the goods and services of others through the issuance and management of point card, and providing 
information thereof; promoting the goods and services of others through the issuance of trading stamps, and providing 
information thereof; business management analysis or business consultancy; marketing research or analysis; providing 
information concerning commercial sales; business management of hotels; retail services or wholesale services for fuel; 
employment agencies; providing employment information; import-export agency services; computer database search 
services; compiling of information into computer databases; brokerage for selling or purchasing of vessels; arranging of 
contracts for the purchase and sale of vessels, for others.

Cl.37;Drilling for crude oil; mining extraction; construction; construction consultancy; inspection of automobiles and 
their parts prior to maintenance and repair; providing advice and information on maintenance and repair of automobiles 
and their parts; car washing services; motorcycle washing services; repair or maintenance of automobiles; providing 
advice and information on maintenance and repair of motorcycles and their parts; repair or maintenance of motorcycles; 
repair or maintenance of air conditioners for industrial purposes; repair or maintenance of burners; repair or maintenance 
of boilers; repair or maintenance of pumps; repair or maintenance of freezing machines and apparatus; repair or 
maintenance of gasoline station equipment; repair or maintenance of chemical plants; repair or maintenance of nuclear 
power plants; rental of gasoline station equipment, not for repair and maintenance of automobiles.

Cl.39;Car transport; maritime transport; arranging the rental or charter of vessels; ship brokerage; electricity 
distribution; distribution of energy; providing vessel mooring facilities; car rental; rental of ships; transport brokerage; 
transport by pipeline.
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Priority claimed from 26/05/2017; Application No. : 2017720842 ;Russian Federation 

3773559    25/07/2017
[International Registration No. : 1391362]
Satellite Innovation Limited Liability Company
Shosse Kosmonavtov St, 111/27 Office 301 RU-614066 Perm Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;High-frequency apparatus; testing apparatus not for medical purposes; remote control apparatus; electro-dynamic 
apparatus for the remote control of signals; monitoring apparatus, electric; sound recording apparatus; computer 
memory devices; camcorders; video baby monitors; viewfinders, photographic; detectors; measures; interfaces for 
computers; computers; laptop computers; tablet computers; notebook computers; microprocessors; modems; monitors 
[computer hardware]; monitors [computer programs]; computer software, recorded; computer apparatus; wafers for 
integrated circuits; distance recording apparatus; distance measuring apparatus; speed measuring apparatus 
[photography]; time recording apparatus; measuring apparatus; measuring devices, electric; observation instruments; 
computer software applications, downloadable; computer programmes [programs], recorded; computer game software; 
computer programs [downloadable software]; computer operating programs, recorded; processors [central processing 
units]; integrated circuits; baby monitors; video recorders; sound reproduction apparatus; tape recorders; data 
processing apparatus; couplers [data processing equipment]; anti-theft warning apparatus; computer peripheral devices; 
readers [data processing equipment]; chips [integrated circuits].

Cl.42;Computer system analysis; installation of computer software; research and development of new products for 
others; calibration [measuring]; computer security consultancy; information technology [IT] consultancy; consultancy in 
the design and development of computer hardware; internet security consultancy; computer software consultancy; data 
security consultancy; updating of computer software; monitoring of computer systems to detect breakdowns; monitoring 
of computer systems for detecting unauthorized access or data breach; monitoring of computer systems by remote 
access; software as a service [SaaS]; maintenance of computer software; providing information on computer technology 
and programming via a web site; computer system design; rental of web servers; computer rental; rental of computer 
software; server hosting; duplication of computer programs; computer software design; computer programming; 
outsource service providers in the field of information technology; off-site data backup; computer technology 
consultancy; telecommunications technology consultancy; cloud computing; data encryption services; electronic data 
storage.
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3773586    20/06/2017
[International Registration No. : 1390882]
AMAG Austria Metall AG
Lamprechtshausener Straße 61 A-5282 Ranshofen Austria

Proposed to be Used
IR DIVISION
Cl.6;Aluminium; foil and wire of aluminium; sheets, plates and ingots of aluminium; strips and discs of aluminium; 
plates and profiles of aluminium; metal building materials; metal building materials; metal hardware; common metals and 
their alloys; molds of metal; doors, gates, windows and window coverings of metal; structures and transportable 
buildings of metal; signboards, advertising boards and notice boards of metal [not luminous nor mechanical]; ladders and
scaffolding, of metal; construction elements of aluminium; moulded parts of aluminium; scrap of aluminium; facades of 
aluminium; facades of metal; aluminium and its alloys; aluminum siding; extruded aluminium sections; materials of metal 
for railway tracks; aluminium windows; doors and gates of aluminium; semi-finished articles of aluminium or its alloys; 
signboards, advertising boards and notice boards of aluminium [not luminous nor mechanical]; scrap of metal and alloys 
thereof; metal mouldings; casts of metal; cast parts of aluminium; badges of common metal for vehicles; traffic signs of 
metal [not luminous nor mechanical]; display signs of metal [not luminous nor mechanical]; cable and wires (not for 
electrical purposes); pipes and tubes of metal; ironmongery, small items of metal hardware; iron slabs, blocks, plates; 
cast, rolled and forged building components of metal; cold-rolled and hot-rolled thin plates, medium plates and heavy 
plates of aluminium; heat-resistant, surface-finished, coated, plastic-coated, plated, rust-resistant, acid-resistant and 
corrosion-resistant sheet metal; sheet metal pressed parts; construction parts of aluminium for structural engineering, 
hydraulic structures, bridges, hydropower and nuclear power plants, sheet metal construction; construction parts for 
halls, sports halls and baths; guard rails for roads; overhead signposts [metal structures]; construction elements of light 
metal and aluminium; roofing structures, purlins; wall panels, pilings of metal; boxes of common metal; masts of metal; 
bottles (metal containers) for compressed gas or liquids; swimming pools [metal structures]; mountaineering articles and 
mountaineering equipment of metal, namely climbing irons.

Cl.12;Rail vehicles; air and space vehicles; water vehicles; vehicles for use on land; parts and fittings for land vehicles; 
parts and fittings for rail, water, air and space vehicles; bicycles, bicycle parts; wheels; wheel trims; track chains; 
kinematic chains for land vehicles; commercial vehicles; trailers; bodies for trailers; interlocking panels for vehicle 
bodies; spray prevention flaps for vehicles; bodywork parts for vehicles; chain wheels for tyres; wheel sprockets; rolling 
stock for railways, railway carriages; ski lifts, cable cars and accessories; forklifts and accessories; ladle cars; tipping 
bodies for lorries [trucks]; motorbikes; civilian drones.

Cl.28;Athletic sporting goods; athletic equipment; hunting and fishing equipment; toys; sports equipment; 
mountaineering equipment of metal, namely ascenders [mountaineering equipment] of metal; skis; edges of skis; ski 
boards.
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Priority claimed from 26/06/2017; Application No. : 708344 ;Switzerland 

3773603    29/11/2017
[International Registration No. : 1390861]
Iovance Biotherapeutics GmbH
c/o Bratschi Wiederkehr & Buob AG Zweigniederlassung Zug Industriestrasse 24 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Cells for research on the treatment of cancer; chemical preparations for use in clinical research; biological tissues 
for medical and scientific research.

Cl.5;Pharmaceutical preparations for the treatment of cancer disorders and diseases.

Cl.9;Software for data analysis for treatment with and research on immunotherapy; laboratory instruments used in 
research on immunotherapy and cancer treatment; laboratory instruments for use in the modification of cells for research 
in the field of treatment of diseases.

Cl.10;Instruments for medical use, namely, instruments used for immunotherapy and modification of cells for the 
treatment of cancer and other diseases and medical conditions.

Cl.42;Scientific research for others in the field of oncology, immunotherapy treatment and modification process of 
biological cells; biological and biochemical analysis and research services for others.

Cl.44;Medical services, namely, modification of cells for the treatment of cancer and other diseases and medical 
conditions; immunotherapy treatments; medical diagnosis and treatment services; providing information relating to 
oncology and immunotherapy treatment; providing medical information and medical consultancy services.
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Priority claimed from 04/05/2017; Application No. : 2017/03197 ;Sweden 

3773623    01/11/2017
[International Registration No. : 1391708]
E.ON Sverige Aktiebolag
SE-205 09 Malmö Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software; application software (apps); apparatus and instruments for measuring, signaling, checking 
(monitoring) and checking of electricity; computer programs for information, analysis and reporting of energy use, energy 
efficiency, energy conservation, cost analysis, administration, energy analysis, invoice management, environmental 
reporting, environmental impact analysis, trend reporting and alarm systems; power line transmission devices; power 
lines; power converter; power units [transformers]; power supplies [transformers]; power transformers for amplification; 
energy control devices; electrical control devices; apparatus and instruments for the accumulation and storage of 
electricity.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigeration, drying, ventilating, water supply and 
sanitary purposes; facilities for gas, heat, cooling and water in connection with the supply of the population.

Cl.35;Management and planning for third parties in connection with the operation of facilities for the supply of 
electricity, gas, heat, cooling and water of the population; intermediation of contracts for the supply of electrical and 
thermal energy and of gaseous fuels; organizational and business consulting in the energy field; procurement services 
for third parties (acquisition of goods and services for other companies) in the energy field; issuance of statements 
regarding organizational and business issues relating to electrical and thermal energy, gas, water and wastewater; 
business and organizational monitoring of business processes, in particular reading of electric and thermal energy, gas 
and water counters, and drawing up of calculations for this; development of business and/or marketing concepts to 
others in the field of energy technology.

Cl.37;Construction of facilities for supplying the population with electrical energy, gas, heat, cooling and water; 
maintenance services in facilities for supplying the population with electrical energy, gas, heat, cooling and water; 
contracting services for repair and maintenance related to heating and heat; installation and maintenance of energy 
networks as well as operational optimization and advice.

Cl.39;Electricity, gas, heat, cooling and water supply (distribution); physical storage of electronically stored data or 
documents; power distribution; distribution of energy; water distribution; water supply; supply (transport) of electrical 
and thermal energy and gaseous fuels and water for the supply of consumers; storage, transport, wiring, distribution of 
electrical and thermal energy, gaseous fuels and water; transport and storage of waste, provision of transport via 
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pipelines.

Cl.40;Electricity generation; production of energy; air refreshing; air purification; air deodorization; recycling of waste 
and garbage; sorting of waste and recyclable materials; waste and garbage disposal; rental of generators; rental of air 
conditioners; rental of air heaters; waste and garbage disposal; water treatment; generation of electrical and thermal 
energy in power plants, district heating plants, wind power plants, solar plants; generation of electrical and thermal 
energy from renewable energy sources, especially wind energy, water, solar, geothermal and biomass; production of 
biogas; wastewater treatment through mechanical or chemical purification, sewage treatment; chemical transformation, 
processing, destruction and incineration of garbage and waste; recycling of waste and garbage.

Cl.42;Technical planning for the operation of facilities for supplying the population with electrical energy, gas, heat, 
cooling and water; scientific and technological services and related research and design; control of energy consumption; 
measuring services; advice, analysis and information on energy use, energy efficiency, energy conservation, energy 
analysis, environmental reporting and environmental impact analysis, cost analysis and administration related to energy 
consumption and environmental impact.
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3773634    15/12/2017
[International Registration No. : 1391343]
Envato Pty Ltd
L1, 121 King St MELBOURNE VIC 3000 AU Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; downloadable software applications; computer software media platforms; downloadable 
electronic files; digital publications; digital products; databases; computer databases.

Cl.35;Advertising; directory services; promoting the goods and services of others; operating an online marketplace for 
the selling and buying of goods and/or services of others; online retail services; retail services; online trading services 
being the facilitation of the exchange of electronic files, digital publications and digital products; compilation and 
systemisation of information into computer databases; media management services; consultancy, information and 
advisory services regarding the aforementioned services.

9654



Trade Marks Journal No: 1843 ,   02/04/2018           Class 99 
 

3773635    28/09/2017
[International Registration No. : 1391762]
VERBIO Vereinigte BioEnergie AG
Thura Mark 18 06780 Zörbig Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in industry; chemical preparations for scientific, photographic, agricultural, 
horticultural and forestry purposes; chemical substances for analyses in laboratories, other than for medical or veterinary 
purposes; chemical additives for motor fuel, chemical additives for oils, fertilizing preparations, fertilizers, ferments for 
chemical purposes, solidified gases for industrial purposes; humus, in particular organic digestate [fertilizer], potassium, 
methane, in particular biomethane, biogas, compressed or liquefied biogas, methyl ether, methylbenzene, methyl benzol, 
loam, by-products of the processing of cereals for industrial purposes, phosphates [fertilizers], phosphorus, salts 
[fertilizers], sulfur, carbon disulfide, sulfuric acid, sulfurous acid, nitrogen, nitrogenous fertilisers, sulfates, methane, 
biomethane.

Cl.4;Fuel gas, in particular biogas; compressed or liquefied biogas, vaporized fuel mixtures, in particular biogas; 
electrical energy; fuel, in particular biogas, compressed or liquefied biogas, alternative biofuels and blended fuels; non-
chemical fuel additives; fuels; solidified gases [fuel], in particular compressed biogas.

Cl.35;Retail services via the Internet in the fields of chemical preparations, fuel, goods for the healthcare sector, 
machines, vehicles and vehicle accessories, agricultural products; wholesale services via the Internet in the fields of 
chemical preparations, fuel, goods for the healthcare sector, machines, vehicles and vehicle accessories, agricultural 
products; retail services in the fields of chemical preparations, fuel, goods for the healthcare sector, machines, vehicles 
and vehicle accessories, agricultural products; wholesale services in the fields of chemical preparations, fuels, goods for 
the healthcare sector, machines, vehicles and vehicle accessories, agricultural products; marketing, online retail services 
or retail services via catalogues in the field of chemical preparations, fuel, goods for the healthcare sector, machines, 
vehicles and vehicle accessories, agricultural products.

Cl.39;Storage and distribution of electricity, heat, gas or water; logistics in the transport sector, transport by heavy 
goods vehicles, transport of goods; vehicle rental, car rental; electricity, heat, gas or water supplying to consumers; 
distribution of energy, distribution of gas.

Cl.40;Energy production, production of electricity; refining services, in particular for biogas production; recycling of 
waste and trash.
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Priority claimed from 03/08/2017; Application No. : 302017000089653 ;Italy 

3773636    16/08/2017
[International Registration No. : 1390771]
MP FILTRI S.P.A.
Via I° Maggio, 3 I-20060 PESSANO CON BORNAGO (MI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Couplings for machines; cartridges for filtering machines; oil filters; oil filters for motors and engines; air cleaners 
[parts of engines]; air filters for automobile engines; fuel filters; filters [parts of machines or engines]; filters for cleaning 
cooling air, for engines; filters for motors and engines; shaft couplings [machines]; couplings, other than for land 
vehicles; machine couplings and transmission components, except for land vehicles; joints [parts of engines]; universal 
joints [Cardan joints]; machine couplings; clutches and apparatus for power transmission, other than for land vehicles; 
clutches for machines; hydraulic machines and apparatus; machines and apparatus for the textile industry; pneumatic 
machines and apparatus; hydraulic machines; filtering machines; transmissions, other than for land vehicles; 
transmissions for machines; air filters being parts of engines or motors; control mechanisms for machines, engines or 
motors; pumps [parts of machines, engines or motors]; hydraulic controls for machines, motors and engines; pneumatic 
controls for machines, motors and engines; engine mounts, other than for land vehicles; filters for hydraulic machines, 
moveable or stationary; oil filters for mechanical purposes; oil filter adapters; air filters for mechanical purposes; 
membrane filters for use as parts of machines; filtering elements for fuel filters; air filters for motorcycle engines; air 
filters for gear units; fuel filters for vehicle engines; shock absorbers for machines; shock absorber bars; shaft couplings 
for machines.

Cl.9;High-frequency apparatus; electrical and electronic control apparatus and instruments; laboratory apparatus and 
instruments; data communication apparatus and instruments; apparatus and instruments for recording, transmission or 
reproduction of sound, data or images; apparatus and instruments for transferring, receiving and storing sound, images 
and data, both in digital and analog form; scientific, optical, measuring, signalling and checking apparatus and 
instruments; apparatus for monitoring and recording the performance of machinery; encoding and decoding apparatus; 
precision measuring apparatus; electrical control, measuring, testing and monitoring apparatus; gauges; vehicle 
dipsticks; counters; contacts, electric; optical frequency metrology devices; level indicators; pressure indicators; 
measuring and testing machines and instruments; measuring apparatus; pressure measuring apparatus; luminous flux 
meters; sensors [measurement apparatus], other than for medical use; level sensors; liquid level sensors; oil level 
sensors; pressure sensors; application software; industrial process control software; pressure indicator plugs for valves; 
electronic display units; visual display units; downloadable computer software for remote monitoring and analysis; water 
filter controllers; electronic components in the nature of capacitors, connectors, filters, relays, switches, transformers, 
resistors, semiconductors, integrated circuits.

Cl.12;Couplings for land vehicles; engine mounts for land vehicles; hydraulic circuits for vehicles; universal joints for 
land vehicles.
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3773648    13/09/2017
[International Registration No. : 1391380]
NeuroCheck GmbH
Neckarstrasse 76 71686 Remseck-Aldingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer systems and data processing equipment, namely, for quality assurance and process data processing; 
Computer programs for image processing, pattern recognition systems, process data acquisition and process data 
processing.

Cl.42;Engineering services, namely research and development in the field of data processing; Development of 
computer programs; technical consultancy in the field of development and design of computer systems and computer 
programs.
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3773649    20/10/2017
[International Registration No. : 1391717]
Intradin (Shanghai) Machinery Co., Ltd.
No. 118 Duhui Road, Minhang District Shanghai China

Proposed to be Used
IR DIVISION
Cl.7;Kitchen machines, electric; pneumatic transporters; lifting apparatus; conveyors [machines]; pneumatic tube 
conveyors; valves [parts of machines]; compressed air machines; vacuum pumps [machines]; air pumps [garage 
installations]; lubricating pumps; pumps [parts of machines, engines or motors]; compressed air pumps; reels, 
mechanical, for flexible hoses; washing apparatus; washing installations for vehicles; control valves for regulating the 
flow of gases and liquids [parts of machines]; self-closing cap for the oil filler; lubricating pumps; cranes [lifting and 
hoisting apparatus]; hydraulic hoists; air pumps; screw press [machine tools].

Cl.8;Garden tools, hand-operated; mincing knives; fleshing knives [hand tools]; meat choppers [hand tools]; lifting 
jacks, hand-operated.
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3773655    06/09/2017
[International Registration No. : 1391744]
Futurelearn Limited
P.O. Box 77, Walton Hall, Milton Keynes Buckinghamshire MK7 6AA United Kingdom

Proposed to be Used
IR DIVISION
Cl.38;Providing online forums, chat rooms, discussion rooms and electronic bulletin boards for transmission and 
dissemination of messages among users; providing access to online blogs and photo galleries; transmission services for 
the sharing of information, news images, videos, sound recordings, electronic documents; electronic mail services; 
transmission services for the uploading of information over the Internet or other telecommunications networks; Internet 
portal services; providing access to online databases; providing access to data or documents stored electronically in 
central files for remote consultation; providing access to remotely hosted computer software and software applications 
via the Internet and other telecommunications networks; radio and television broadcasting; information, advice and 
consultancy regarding all of the aforesaid services; all of the aforesaid services relating to the provision of educational 
resources and services.

Cl.41;Education and educational services, including educational services provided via the Internet or other 
telecommunications networks; distance learning services; correspondence courses; university services; awarding 
university degrees and diplomas; provision of online educational materials including images, videos and sound 
recordings; production, publication and rental of educational and instructional materials; provision of educational 
information; providing online electronic publications for dissemination and for use in relation to educational services, 
including online books, journals and newsletters; publication of texts, newsletters and books, all for dissemination and 
for use in relation to educational services; production of educational radio and television programmes and of educational 
films and sound or video recordings; library services relating to the provision of educational resources and services; 
organisation, production and presentation of events relating to the provision of educational resources and services; 
information, advice and consultancy regarding all of the aforesaid services.
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3773664    03/08/2017
[International Registration No. : 1390901]
OSRAM GmbH
Marcel-Breuer-Straße 80807 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, storing, controlling of electricity; LED (light 
emitting diodes) and laser diodes, LED panels-, modules-, especially in multicolor version and/or with adjustable white 
tune or color tune; light conductors, optocouplers; displays in LED technology; parts and spare parts for all the aforesaid 
goods included in this class.

Cl.11;Light-emitting diodes (LED) lighting apparatus, organic light emitting diodes (OLED) lighting apparatus.
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Priority claimed from 26/05/2017; Application No. : 2017720843 ;Russian Federation 

3773668    25/07/2017
[International Registration No. : 1391363]
Satellite Innovation Limited Liability Company
Shosse Kosmonavtov St, 111/27 Office 301 RU-614066 Perm Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;High-frequency apparatus; testing apparatus not for medical purposes; remote control apparatus; electro-dynamic 
apparatus for the remote control of signals; monitoring apparatus, electric; sound recording apparatus; computer 
memory devices; camcorders; video baby monitors; viewfinders, photographic; detectors; measures; interfaces for 
computers; computers; laptop computers; tablet computers; notebook computers; microprocessors; modems; monitors 
[computer hardware]; monitors [computer programs]; computer software, recorded; computer apparatus; wafers for 
integrated circuits; distance recording apparatus; distance measuring apparatus; speed measuring apparatus 
[photography]; time recording apparatus; measuring apparatus; measuring devices, electric; observation instruments; 
computer software applications, downloadable; computer programmes [programs], recorded; computer game software; 
computer programs [downloadable software]; computer operating programs, recorded; processors [central processing 
units]; integrated circuits; baby monitors; video recorders; sound reproduction apparatus; tape recorders; data 
processing apparatus; couplers [data processing equipment]; anti-theft warning apparatus; computer peripheral devices; 
readers [data processing equipment]; chips [integrated circuits].

Cl.42;Computer system analysis; installation of computer software; research and development of new products for 
others; calibration [measuring]; computer security consultancy; information technology [IT] consultancy; consultancy in 
the design and development of computer hardware; internet security consultancy; computer software consultancy; data 
security consultancy; updating of computer software; monitoring of computer systems to detect breakdowns; monitoring 
of computer systems for detecting unauthorized access or data breach; monitoring of computer systems by remote 
access; software as a service [SaaS]; maintenance of computer software; providing information on computer technology 
and programming via a web site; computer system design; rental of web servers; computer rental; rental of computer 
software; server hosting; duplication of computer programs; computer software design; computer programming; 
outsource service providers in the field of information technology; off-site data backup; computer technology 
consultancy; telecommunications technology consultancy; cloud computing; data encryption services; electronic data 
storage.

9661



Trade Marks Journal No: 1843 ,   02/04/2018           Class 99 
 

 

3773898    27/09/2017
[International Registration No. : 1391288]
SEBAT GÜLYAGI VE UÇUCU YAGLAR KOZMETIK INSAAT MAKINE TURIZM SAN. VE TIC. LTD. STI.
Cumhuriyet Mh. No: 5/A, Senir Kasabasi TR-32600 Isparta Turkey

Proposed to be Used
IR DIVISION
Cl.3;Bleaching and cleaning preparations; perfumery; non-medicated cosmetics; fragrances; deodorants for personal 
use and animals, soaps, dental care preparations.

Cl.32;Fruit and vegetable juices, fruit and vegetable drinks and extracts for making beverages, non-alcoholic soft 
drinks, energy drinks; protein-enriched sports beverages, mineral water, spring water, table water, soda water.
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3773913    14/09/2017
[International Registration No. : 1391339]
SINTERIT SPÓLKA Z OGRANICZONA ODPOWIEDZIALNOSCIA
Ul. Kalwaryjska 69/9 PL-30-504 KRAKÓW Poland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for reprographic use; printing chemicals; chemical preparations for use in the manufacture of printing 
materials; chemicals for use in printing; resins for use in the printing industries.

Cl.7;Printing machines; 3D printers; parts and fittings of printing machines; parts and fittings of 3D printers.

Cl.9;Printers; computer programs; computer programs for controlling 3D printers; computer programs for production of 
three-dimensional models with 3D printers; computer software; computer software for controlling 3D printers; computer 
software for production of three-dimensional models with 3D printers.

Cl.17;Plastic materials for use in production of three-dimensional models with 3D printers.

Cl.35;Retail, wholesale and online sale of printing machines, 3D printers, computer programs, computer software, 
plastic materials, chemicals for reprographic use, printing chemicals, chemical preparations for use in the manufacture of 
printing materials, chemicals for use in printing, resins for use in the printing industries; information services and 
consultations relating to printing machines, 3D printers, computer programs, computer software, plastic materials, 
chemicals for reprographic use, printing chemicals, chemical preparations for use in the manufacture of printing 
materials, chemicals for use in printing, resins for use in the printing industries.
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Priority claimed from 23/02/2017; Application No. : VA 2017 00447 ;Denmark 

3774109    22/08/2017
[International Registration No. : 1390888]
Rockwool International A/S
Hovedgaden 584 DK-2640 Hedehusene Denmark

Proposed to be Used
IR DIVISION
Cl.1;Propagating and growing media for seeds and plants consisting wholly or partial of mineral fibres; fertilized 
preparations/bases of mineral wool for growing plants; boards of mineral wool for use in growing plants; growing 
substrates of stone wool fibres, namely, blocks and cubes for propagation; unprocessed artificial resins for use in 
composite rubber, thermoplastic and thermosetting plastic systems; unprocessed plastics; fire extinguishing 
compositions; preparations for tempering and solding; adhesives used in industry; chemical fibres for use in the 
manufacture of paints, especially for strengthening of coatings and paints.

Cl.17;Insulating materials of mineral wool; packing, stopping and insulating materials; insulants in the form of strips, 
felt, mats, boards, slatted mats, shaped parts for insulation and sealing against heat, cold, fire, sound, vibrations, air, light 
and humidity/moisture/damp/vapour, including sound absorbing materials for acoustic regulation; acoustic and thermal 
insulation products and articles; insulation and vapour barrier products and articles; insulation in the form of floor, wall 
and roof coverings; ceiling panels of mineral wool fibres; mineral wool fibres in the form of matting for insulation; mineral 
wool/fibres [insulators]; processed mineral fibres for use in the manufacture of seals, sealants, fillers and gaskets; boards 
of extruded mineral wool, shells of mineral wool, blankets of mineral wool, mineral wool stucco and mineral wool felt, 
loose or semi-finished granulated mineral wool and loose or semi-finished mineral wool fibres for manufacture of 
reinforcing and/or filling materials for insulation; insulating mineral wool fibres for use in sealing and gasketing 
applications in the automotive and building industry; electrical insulating boards; friction materials; mineral wool boards 
for ventilated constructions, for facade cladding, roofs, soffits and fascias; insulating building materials of mineral wool; 
wall, floor and ceiling panels, all made of mineral wool and fibres.

Cl.19;Building materials for road and track constructions and for fencing; processed mineral fibres for use in the 
manufacture of cements and plaster for building purposes; processed mineral fibres for use in the manufacture of asphalt 
sealants and of sealants for road construction and roofing.
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3774129    02/08/2017
[International Registration No. : 1390903]
Tamateh Co
5th Floor, Barsavera Bldg., First (beginning) of Baharestan-e 2 St., Sajjad Blvd., Mashhad Khorasan Razavi Iran

Proposed to be Used
IR DIVISION
Cl.29;Tomato paste.

Cl.35;Export, retail and wholesale services of tomato paste.

Cl.39;Packaging services of tomato paste.
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3774153    16/11/2017
[International Registration No. : 1390841]
Davos Destinations-Organisation (Genossenschaft)
Talstrasse 41 CH-7270 Davos Platz Switzerland

Proposed to be Used
IR DIVISION
Cl.39;Transport; packaging and storage of goods; travel organization; transport of travelers and merchandise; 
transportation of luggage; reservation services (travel, transport); services consisting of information related to travel and 
transport of goods by brokers and tourist agencies; information relating to prices, timetables and transport methods; 
escorting of travelers; delivery of newspapers; transport information; information connected with traffic disruption; 
lending and rental of vehicles, railway cars, carriages (railway), trucks, vans, motor cars, motorcycles and bicycles; 
chauffeur services; taxi services; organization of excursions and travel; freight forwarding services; freight forwarding; 
rescue services; parking services; advisory services relating to the aforesaid services; providing of information relating 
to the aforesaid services.

Cl.41;Education; training; entertainment services; sporting and cultural activities; preparation and animation of 
entertainment, training, cultural, sports, educational, scientific events; preparation and conducting of conferences, 
conventions, congresses, seminars, symposiums, workshops (training), lectures, exhibition courses, exhibitions, 
concerts, shows, sports competitions, lessons or training courses for entertainment, educational, scientific, cultural, 
sports or training purposes; sports camp services; ski and mountaineering schools, mountain guide service; organization 
of contests and competitions (education, training, entertainment, sports, culture); timing of sports events; provision of 
information on entertainment, education, training, sports, culture; recreation information; awarding of prizes; reservation 
services in all types of tickets for cultural, scientific, sports and entertainment events; providing and operation of cultural 
facilities, training, education, sports, museums or entertainment; provision of sports facilities; rental of stadium facilities; 
amusement arcade services; gambling; casino services (gambling); club services (entertainment or education); health 
and recreation club services; academies (education); rental of sports equipment; provision of non-downloadable 
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electronic publications; editing and publishing services; publication of printed matter, books and texts, catalogs, 
brochures, guides; dissemination of educational, scientific, cultural, sports, instructional or entertainment material; 
editing of radio and television programs; production and distribution of films, video and sound recordings; holiday camp 
services (entertainment) and for advanced sports training; leisure and recreation services; advisory services relating to 
the aforesaid services; providing of information relating to the aforesaid services.

Cl.43;Services for providing food and drink; temporary accommodation; hospitality and reception services, namely 
providing of food and drink for sporting or entertainment events; services provided by bars and snack bars, whether 
stationary or mobile; fast-food restaurant services; self-service restaurant services; catering services; organization of 
banquets and cocktail parties; hotel services; rental of camps, apartments and holiday homes; rental of temporary 
accommodation; organization of temporary housing accommodation; providing campground facilities; holiday camp 
services (lodging); accommodation agencies (hotels, boarding houses); rental of rooms for holding receptions, 
conferences, conventions, exhibitions, seminars and meetings; providing of facilities for conferences, conventions, 
congresses, seminars, symposiums, workshops, lectures, exhibition courses, exhibitions, concerts, shows, lessons or 
training courses; travel agency services for booking temporary accommodation and restaurants; reservation services 
relating to the aforesaid services; advisory services relating to the aforesaid services; providing of information relating to 
the aforesaid services.
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3774157    07/03/2017
[International Registration No. : 1390898]
Kuraray Europe GmbH
Phillip-Reis-Straße 4 65795 Hattersheim Germany

Proposed to be Used
IR DIVISION
Cl.1;Polyvinyl acetal; polyvinyl butyral; ionomers.

Cl.17;Plastic foils, sheets, plates, and films to be used in interlayers in safety glass, photovoltaic modules or displays; 
plastics in extruded or casted form for use in manufacture, packing or insulating materials; plastic in form of sheets, 
woven or nonwoven for use in manufacture; semi-finished plastic goods in form of films, plates, pipes, woven, non-woven 
or rods.
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Priority claimed from 17/08/2017; Application No. : 87573553 ;United States of America 

3774188    31/10/2017
[International Registration No. : 1390990]
Atlassian Pty Ltd
341 George Street, Level 6 Sydney NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use on computers and mobile devices for task and project issue tracking, task and project 
management, content sharing and collaboration, general work management, project tracking, document management, 
business management, transmission and receipt of data, images, and files, messaging and conversation-based 
contextual sharing of information, organizing and providing a platform for collaboration, sharing of information and 
interactive discussions to other users, source code repository management, data storage and backup, database 
management, and facilitating the exchange of information via the Internet featuring collaboration tools; computer 
software for use on computers and mobile devices for information technology support services, namely, for managing 
help desk services, trouble shooting of computer software problems, technical support in the nature of trouble shooting 
of computer software problems, and providing information related to technology project management services; computer 
software for use on computers and mobile devices for use by software development teams to compare, view, analyze, 
visualize, manage, track, discuss, search, review and otherwise collaborate on, develop and release computer code and 
user-generated content, plan and track software development issues, perform code coverage analysis and optimization 
testing, collaborative code review, and continuous integration deployment of software; graphical user interface software 
for use on computers and mobile devices for use in the field of software design and development; computer software for 
use on computers and mobile devices for group messaging, instant messaging, group communication, audio 
conferencing, video conferencing, file sharing, image sharing, screen sharing, desktop sharing, application sharing, voice 
over internet protocol (VOIP) communications, and sensing the presence of users using the software and providing user 
presence information; computer software for use on computers and mobile devices for processing images, graphics, 
audio, video and text; downloadable electronic publications, namely, manuals, brochures, newsletters, technical data 
sheets and product specification brochures in the fields of business information technology, knowledge management and 
collaboration.

Cl.38;Providing online electronic bulletin boards and forums for transmission of messages among computer users 
concerning software design and development, business knowledge management and collaboration; providing access to 
databases; providing user access to computer programs in data networks; provision of access to a global computer 
network; communication services, namely, transmitting and receiving voice, data, messages, audio, video, images, text 
and between two or multiple users via computer and telecommunications networks; instant messaging services; audio 
and video teleconferencing services; web messaging; providing access to computer, electronic and online databases.

Cl.42;Providing online non-downloadable software for task and project issue tracking, task and project management, 
content sharing and collaboration, general work management, project tracking, document management, business 
management, transmission and receipt of data, images, and files, messaging and conversation-based contextual sharing 
of information, organizing and providing a platform for collaboration, sharing of information and interactive discussions 
to other users, source code repository management, data storage and backup, database management, and facilitating the 
exchange of information via the Internet featuring collaboration tools; application service provider featuring application 
programming interface (API) software for use in building software applications; consulting services in the field of design 
and development of computer software and code; software as a service (SAAS) services featuring software for task and 
project issue tracking, task and project management, content sharing and collaboration, general work management, 
project tracking, document management, business management, transmission and receipt of data, images and files, 
messaging and conversation-based contextual sharing of information, organizing and providing a platform for 
collaboration, sharing of information and interactive discussions to other users, source code repository management, 
data storage and backup, database management, and facilitating the exchange of information via the Internet featuring 
collaboration tools; providing online non-downloadable software for information technology support services, namely, for 
managing help desk services, trouble shooting of computer software problems, technical support in the nature of trouble 
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shooting of computer software problems, and providing information related to technology project management services; 
providing online non-downloadable software for use on computers and mobile devices for use by software development 
teams to compare, view, analyze, visualize, manage, track, discuss, search, review and otherwise collaborate on, develop 
and release computer code and user-generated content, plan and track software development issues, perform code 
coverage analysis and optimization testing, collaborative code review, and continuous integration deployment of 
software; providing online non-downloadable graphical user interface software for use in the field of software design and 
development; providing online non-downloadable software for group messaging, instant messaging, group 
communication, audio conferencing, video conferencing, file sharing, image sharing, screen sharing, desktop sharing, 
application sharing, voice over internet protocol (VOIP) communications, and sensing the presence of users using the 
software and providing user presence information; providing online non-downloadable software for processing images, 
graphics, audio, video and text; providing on-line non-downloadable software for software development, business 
management, task and project management, software design and development, and database storage and backup, via a 
website; providing temporary use of non-downloadable web based applications for collaboration, project management, 
business management, document management, and for sharing and collaboratively developing software, computer code 
and user-generated content.
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Priority claimed from 12/07/2016; Application No. : 302016000096097 ;Italy 

3774212    30/12/2016
[International Registration No. : 1389479]
Juventus Football Club S.p.A.
Corso Galileo Ferraris, 32 I-10128 Torino (TO) Italy

Proposed to be Used
IR DIVISION
Cl.3;Perfumes; air fragrancing preparations; cosmetic oils; essential oils; cosmetics; creams for the treatment of the 
body; protective creams and sun creams; soaps; detergents for the body; scented towels; wipes impregnated with 
cleaning preparations; cotton for cosmetic use; cotton wool balls for cosmetic use; lipstick; deodorants and 
antiperspirants for personal use; shampoos and lotions; bath salts; shower gel; shaving creams; preparations for hair 
removal and for shaving; toothpaste; oral hygiene preparations; mouth washes.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; food and dietetic 
substances adapted for medical or veterinary purposes; food for babies; dietary supplements for humans and animals; 
food supplements; disinfectants; adhesive plasters; medical bandages; sanitary towels; medicated protective creams; air 
deodorants.

Cl.8;Knives, forks and spoons; razors; knife holders; tweezers for nails; hair-removing tweezers; scissors, nail scissors.

Cl.9;Apparatus and instruments for recording, transmission and reproduction of sound or images; video and/or sound 
recordings; audio and/or video CDs; audio and/or video tapes and cassettes; DVD; optical discs containing sound 
recordings and/or video; audio and video film clips made for the purposes of teaching, training and information; PC 
games; downloadable application software for smartphones and tablets; electronic publications; electronic downloadable 
publications; downloadable publications and multimedia content in digital format; eyewear; glasses; sun glasses; 
spectacle frames; protective glasses; eyeglass cases; safety clothing for protection against accident or injury; protective 
work gloves; head protection; protective glasses; helmets; cases for telephones; cases for smartphones; tablet cases; 
cell phone straps; smartphone straps; tablet straps; shoulder straps for smartphones; acoustic headphones; headsets for 
mobile phones; headphones for smartphones and tablets.

Cl.14;Precious metals and their alloys; precious chains; necklaces; bracelets; rings; pendants and charms; pins being 
jewelry; earrings; cufflinks; tie clips; precious stones; jewellery; alarm clocks; watches; watch bands; chain watches; 
fancy keyrings of precious metal.

Cl.16;Stationery; writing and drawing instruments; office requisites (except furniture); printed photos; adhesives 
(glues) for stationery or household purposes; artists' materials; artists' brushes; instructional and teaching material 
(except apparatus); primed publications; books; newspapers; magazines; periodicals; bookmarks; greeting cards; 
notebooks; diaries; agendas; writing or drawing books; sketch books; posters; calendars; figurines; paper towels; paper 
flags.

Cl.18;Luggage; briefcases; trunks; bags; purses; backpacks; backpacks for school children; bags for sports; all-
purpose athletic bags; shoulder bags; beach bags; travel bags; beauty cases; school satchels; straps for luggage; baby 
carriers; wallets; briefcases (leather goods); keyring cases; parasols; walking sticks.

Cl.20;Furniture; armchairs and sofas; beds; mirrors; picture frames; articles of furniture; non-metallic baskets; pillows; 
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baby cradles; changing tables; plastic decorations for parties; storage boxes (not of metal).

Cl.21;Utensils and containers for household or kitchen; containers for household use; cups; coffee cups; bowls; 
basins; dishes; glasses; knife blocks; cutlery trays; kitchen utensils; non-electric coffee makers; brushes.

Cl.24;Bed blankets and table covers; linens; bed clothes; linens for the kitchen and the table; linens for the bathroom; 
bed covers; furniture coverings of textile; textile tissues; towels; beach towels; non-woven fabric articles; curtains; labels 
of textile; iron-on cloth labels; duvets; pennants (not of paper); textile flags and banners; plastic flags and banners; 
sleeping bags.

Cl.25;Casualwear; formal wear; sportswear; clothing, for the practice of sports, namely, shirts, team and competition 
jerseys and team and competition uniforms, polo shins, tracksuits, warm-up suits, shorts, pants, socks, tights; 
underwear, namely, underpants, long underpants, tank tops, long and short sleeve undershirts; belts; ties; swim wear; 
bathrobes; footwear; boots; slippers; slippers; sports footwear; headgear.

Cl.26;Lace and embroidery, ribbons and braid; buttons; hooks and eyelets; pins and needles; buckles; hair accessories 
and ornaments; patches for clothing; festoons.

Cl.28;Games; toys; gymnastic and sporting articles; balls and balloons for sports; soccer balls; guards for sports 
including elbow guards, knee pads, shin guards; goalkeeper gloves; soccer ball goal nets; soccer goals; Christmas tree 
decorations.

Cl.29;Meat, fish, poultry and game; meat extracts; frozen, dried and cooked fruits and vegetables; jellies, jams, 
compotes; eggs; milk and milk products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread; 
pastry and confectionery; ice cream; sugar; honey; treacle; yeast; baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit based beverages and fruit juices; 
syrups and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).

Cl.35;Business management and organisation consultancy; marketing services; advertising; public relations; 
organisation of events, conventions, exhibitions, meetings and communications events (press conferences, 
presentations and demonstrations) for commercial and advertising purposes; consultancy in the marketing, public 
relations, advertising and/or promotional sector; business advisory services relating to franchising; organisation, 
operation and supervision of loyalty schemes and incentive schemes, loyalty card services; promoting the sale of goods 
and services of others by awarding purchase points for credit card use; selection (for others) of various goods (except 
the transport thereof) and/or services enabling consumers to view and purchase goods and choose services offered by 
many accredited and affiliated goods and service providers; services, for others for selecting, ordering and purchasing 
goods and services by accessing e-commerce platforms using networked mobile devices.

Cl.36;Leasing of space in shopping centres; real estate management services relating to shopping malls; fund 
investments; real estate services; rental of apartments and offices; real estate management services relating to shopping 
centres; rental of business premises; commercial real estate agency services; insurance services.

Cl.38;Telecommunications; dissemination and transmission of radio and television programs; electronic transmission, 
streaming and distribution of audio, audiovisual and digital contents on global and local computer networks, including the
Internet, computers, laptops, portable computers, tablets and smartphones; web broadcast services; electronic 
transmission of messages; providing access to electronic communication networks and mobile-commerce networks and 
platforms (e-commerce), through mobile devices connected to the network; providing on-line forums for the transmission 
and sharing of messages and information among computer users concerning a wide range of topics, including 
entertainment, music, concerts, videos, radio, television, film, news, sports, games and cultural events.

Cl.39;Transport; packaging and storage of goods; travel arrangements.

Cl.41;Sporting and cultural activities; education and educational services; training courses; organisation of training 
courses, refresher courses, events, symposiums, colloquiums, exhibitions, workshops or other activities and events for 
educational, training, cultural, recreational or sporting purposes; arranging and conducting of events for cultural, 
educational, entertainment, training, sports and recreational purposes; organisation and conducting of sporting events 
and tournaments, shows, concerts, festivals, awards; organisation of awards ceremonies and ceremonies for awarding 
sporting and academic titles; hire of equipment for sports; provision of courses of instruction relating to sport; 
entertainment, namely providing multimedia content, information, libraries and podcasts via the internet and/or other 
communications networks; publication of video, audio and digital multimedia content; publishing services and online 
digital publishing services.

Cl.43;Services for providing food and drink; restaurants; cafeterias; canteens; bars; self-service restaurants; temporary 
accommodation; holiday camp services [lodging]; hotel services.
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Priority claimed from 11/02/2016; Application No. : 86904647 ;United States of America 

3777168    05/08/2016
[International Registration No. : 1391982]
AIRTOURIST INC.
600 Townsend Street, 5th Floor San Francisco CA 94103 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Mobile applications and downloadable software for accessing digital content in the fields of entertainment, travel, 
hotels, and restaurants via electronic and optical communications networks; downloadable software allowing users to 
submit electronic data to and access data from a website for educational and entertainment purposes; downloadable 
software used for accessing a website where users can post ratings, reviews and recommendations on events, locations, 
services, and activities in the fields of entertainment, travel, hotels, and restaurants; downloadable software for the 
transmission of messages among users in the fields of entertainment, travel, hotels, and restaurants; downloadable 
software used for providing travel information and maps and for booking and checking travel reservations; downloadable 
software used for searching hotel rates and airfares.

Cl.39;Travel agency and online travel agency services namely, making reservations and bookings for transportation; 
business to business online travel agency services, namely, making reservations and booking for air transportation; 
providing information in the field of travel via computer networks, global information networks, and wireless networks; 
providing information in the field of travel via computer networks, global information networks, and wireless networks.

Cl.41;Providing information about entertainment activities, and making reservations and bookings for shows and other 
entertainment events; computer services, namely, providing online newsletters in the fields of travel, travel planning, 
travel and entertainment news, maps, city directories and listings via electronic communication networks for use by 
travelers (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); providing 
information in the field of entertainment; providing entertainment activities, namely, arranging for ticket reservations for 
shows and other entertainment events; entertainment services, namely, providing on-line user reviews of entertainment 
activities and events.

Cl.43;Travel agency services, namely, making reservations and bookings for temporary accommodations; hotel and 
lodging services, namely, providing and relaying information and securing payment in connection with reservations and 
bookings for temporary lodging and providing reviews of hotels by means of a telephone, facsimile, the mails, courier and 
over computer networks and global communication networks; travel agency services, namely, making reservations and 
bookings for restaurants and meals.
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Priority claimed from 18/05/2017; Application No. : 706602 ;Switzerland 

3777324    05/10/2017
[International Registration No. : 1391984]
TM INTERNATIONAL SA
Via Motta 24 CH-6830 Chiasso Switzerland

Proposed to be Used
IR DIVISION
Cl.24;Fabrics and textile products, namely, bed covers, table covers; face towels of textile; serviettes of textile; bath 
linen except clothing; household linen; bed linen and blankets; table linen not of paper; diapered linen; brocades; canvas 
for tapestry or embroidery; place mats made of textile materials; lap robes; curtain holders of textile material; fustian; 
damask (fabric); labels of textile materials; handkerchiefs of textile; pillowcases; mattress covers; loose covers for 
furniture; covers for cushions; pillow shams; linings (textile); flags made of textile or plastic materials; gauze (cloth); 
jersey (fabric); cheviots (cloths); sheets; marabout (cloths); filtering materials (textiles); plastic materials (fabric 
substitutes); textile materials; drugget; door curtains; furniture coverings of textile; cloth; woolen cloths; table runners of 
textile materials; taffeta (fabric); tablecloths not of paper; oil cloth (textile); hemp cloth; indienne (calico); curtains of 
textile or plastic; hemp fabrics; jute fabrics; linen cloths; rayon fabrics; silk fabrics; silk fabrics for printing patterns; 
elastic fabrics; fabrics of imitation animal skins; fiberglass fabrics for textile use; knitted fabrics; non-woven fabrics; 
fabrics for footwear; lingerie fabric; fabrics for textiles use; traced cloths for embroidery; chenille fabric; frieze (cloth); 
place mats not of paper; table napkins of textile; bed covers; tulle; velvet.

Cl.25;Clothing, footwear, headgear, in particular imitation leather clothing, leather clothing, motorists' clothing, cyclists'
clothing, gymnastic clothing; dresses; dressing gowns; bath robes; bandanas (neckerchiefs); berets; underwear; 
blouses; boas (necklets); teddies (underwear); suspenders; galoshes; skull caps; footwear; footwear for sports; 
stockings; slippers; socks; panties; albs; coats; belts (clothing); money belts (clothing); tights; collars [clothing]; 
detachable collars; neck scarfs [mufflers]; ear muffs (clothing); layettes [clothing]; suits; beach clothes; cravats; bathing 
caps; headbands; pocket squares; scarves; jackets; skirts; girdles (underwear); gloves (clothing); raincoats 
(Mackintoshes); ready-made clothing; knitwear (clothing); jerseys (clothing); leggings [leg warmers]; jerseys (clothing); 
hosiery; pullovers; muffs (clothing); pelerines; mantillas; miniskirts; boxer shorts; bathing trunks; vests; trousers; 
parkas; pelisses; furs (clothing); shirt yokes; pajamas; cuffs (clothing); ponchos; sweaters; brassieres; sandals; 
gymnastic shoes; shawls; sashes for wear; underpants; overcoats; outerclothing; combinations (clothing); half-boots; 
boots; fur stoles; tee-shirts; combinations (clothing); half veils.

Cl.26;Lace, pins and embroidery for garments, ribbons and laces for garment hems; buttons, hooks (haberdashery) and
eyelets, brooches (clothing accessories) and needles; artificial flowers; decorative articles for the hair; haberdashery, 
except yarns; brassards; bows for the hair; zip fasteners; slide locks for bags; fastenings for clothing; numerals or letters 
for marking linen; edging cords; ornamental novelty badges; hair bands; belt clasps; hair grips; fastenings for 
suspenders; buckles (clothing accessories); tinsels (trimmings for clothing); elastic ribbons; ribbons (haberdashery); 
trimmings for footwear; trimmings for headgear; lace trimmings; pearls other than for the manufacture of jewelry 
(haberdashery); silver embroidery; gold embroidery; brooches (clothing accessories); frills (lace trimming).
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Priority claimed from 10/02/2017; Application No. : 016344871 ;European Union 

3777381    11/07/2017
[International Registration No. : 1392105]
Koenig & Bauer AG
Friedrich-Koenig-Str. 4 97080 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.2;Printing inks, inks for printing in printing machines, offset printing machines, rotary web printing machines, rotary 
sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, coating machines, digital 
printing and marking machines; varnish, varnish, dyestuffs and/or pigments; inks, in particular printing inks and pastes, 
in particular electrically conductive or semi-conductive inks, electrically insulating inks, inks with magnetic or 
magnetisable properties, inks with piezoelectric properties, optically variable inks, dirt-repellent inks, inks with biocidal 
properties, olfactory inks, pharmacological and/or active substance-releasing inks, and siccatives for printing inks and 
pastes, binding agents for printing inks and pastes, engraving ink; printing inks for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; binding 
agents for printing colours, inks and pastes; engraving ink; primers; shellac; primary resist lacquers; metals in foil form 
for printing; mordants.

Cl.7;Printing machines; offset printers; web fed rotary printing machines; sheet fed rotary printing machines; screen 
printing machines; pad printing machines; flexographic printing machines; intaglio printing machines; printing machines 
for use on sheet metal; printing machines for use on cans; printing machines for use on hollow bodies; printing machines 
for corrugated cardboard; inkjet printing machines and apparatus; laser marking machines and apparatus; laser printing 
machines and apparatus; marking machines; painting machines; packing machines; coating machines, in particular 
working rotationally, for web-type and separate materials; digital printing and marking machines based on 
electrophotography, magnetography, xerography, ink jet; exposure apparatus, being parts for printing machines for 
contact printing or creating circuit and print templates; numbering, imprinting and marking machines, in particular for the 
graphics sector, the packaging sector and data processing; labellers [machines]; engraving machines; machines and 
mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or 
organic or inorganic materials; pallet changing and transfer machines; stacking machines; machines for handling sheets 
and plates of metal; foodstuff distribution machines; machines and apparatus for the surface treatment of metals; hot 
stamping machines and apparatus; thermal transfer machines and apparatus; rotary die-cutters for punching of printed 
matter or paper or plastics; sheet metal punches for stamping printed matter or paper or plastics; addressing and 
marking machines for printed matter; machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; printing plates; flexographic printing plates; accessories, included in this class, 
for the aforesaid printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, 
printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one 
or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing 
machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
namely control apparatus, printing mechanisms, inking apparatus, damping units, lacquering units, reel changers, folding 
apparatus; machines and mechanical apparatus for storing printed matter or printing materials or printing material reels 
or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for printing machines, offset 
printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the further processing of printed matter or printing materials or paper 
or plastics or metal or organic or inorganic materials; conveyors (machines), belts for conveyors, conveying apparatus 
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for conveying printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics 
reels or metal or organic or inorganic materials for printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics or metal 
or organic or inorganic materials; machines and mechanical apparatus for the folding of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials; machines and mechanical devices for changing 
and/or bending and/or punching printing plates and/or flexographic printing plates; machines and mechanical apparatus 
for the storing of printing plates for printing machines; conveying machines, conveyor belts, conveying apparatus for 
conveying printing plates for printing machines; machines and mechanical apparatus for cleaning rollers in inking 
apparatus or damping units and/or cylinders and/or lacquering units and/or inkjet print heads and/or laser systems in 
printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; machines and mechanical apparatus for cleaning rollers in inking apparatus or 
damping units and/or cylinders and/or lacquering units and/or inkjet printing modules and/or laser systems in printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; machines and mechanical apparatus for adjustment, for inking apparatus 
and/or damping units and/or printer engine cylinders and/or for lacquering units in printer engines and/or in lacquering 
units and/or for inkjet printing modules and/or laser systems; parts for inking apparatus and/or damping units and/or 
inkjet printing modules and/or laser systems and cylinders in tempering machines, included in this class; machines and 
mechanical apparatus for adjusting cutting equipment and/or cutting cylinders in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
machines and mechanical apparatus for adjusting registers and/or register marks in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
machines and mechanical apparatus for quality control of printing machines, offset printing machines, rotary web printing
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; machines and 
mechanical apparatus for adjusting web tension settings in printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; filters 
(parts of machines or engines); separators; suction and conveying machines for ventilation cleaning, dust removal and 
air separation of machines and spaces equipped therewith; filters for cleaning cooling air, for engines; blowing engines; 
fibre separators (machines); air compressors and air ejectors for machines; collecting machines for compacting, filling 
and pressing of particles, dust and fibres separated from machines; air conveying devices (air conditioning), namely 
compressors; air delivery devices (air-conditioning), in particular blowers; blowing machines; air compressors; 
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accessories, included in this class, for the aforesaid printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
pallet changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; accessories, included in this class, for the aforesaid filters, 
separators, suction and conveying machines for ventilation cleaning, dust removal and air separation of machines and 
spaces equipped therewith, air filters, blowing machines, fibre separators, air compressors and air ejectors for machines, 
collecting machines, for compacting, filling and pressing machine-separated particles, dust and fibres; machines and 
mechanical apparatus for producing security labels, securities, banknotes and/or components therefor; machines and 
mechanical apparatus for applying security labels and/or components therefor; machines and mechanical apparatus for 
packaging product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; machines and mechanical apparatus for quality control in machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
machines and mechanical apparatus for quality control in machines for applying product security means, identification 
features, security features, security labels and/or components therefor; machines and mechanical apparatus for quality 
control in machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; machines and mechanical apparatus for quality control of product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; parts for the aforesaid goods and accessories for the aforesaid goods, included in this class.

Cl.9;Electronic checking (supervision), controlling, displaying and measuring apparatus, and consultancy software 
(recorded), sales software (recorded), and software, included in this class, for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; electronic checking (supervision), 
controlling, displaying and measuring apparatus, and consultancy software (recorded), sales software (recorded), and 
software, included in this class, for installations, equipment, apparatus, filters, separators, extraction and conveying 
devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air 
filters, blowing machines, fibre separators, air compressors and air ejectors for machines, collecting devices, machines, 
equipment and apparatus for compacting, filling and pressing particles, dust and fibres separated from machines; 
electronic checking (supervision), controlling, displaying and measuring apparatus, and consultancy software (recorded), 
sales software (recorded), and software, included in this class, for ventilation installations, ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air conveying devices, in particular fans, blowing machines and compressors, air heaters, air 
coolers, air filters, and nozzle chambers for humidifying; electronic checking (supervision), controlling, displaying and 
measuring apparatus, and consultancy software (recorded), sales software (recorded), and software, included in this 
class, for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, 
honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar 
collectors, solar modules for heat generation, and regulating and safety accessories for gas apparatus; electronic 
checking (supervision), controlling, displaying and measuring apparatus, and consultancy software (recorded), sales 
software (recorded), and software, included in this class, for producing product security means, authentication features, 
security features, security labels, securities, banknotes and/or components therefor; electronic checking (supervision), 
controlling, displaying and measuring apparatus, and consultancy software (recorded), sales software (recorded), and 
software, included in this class, for applying product security means, authentication features, security features, security 
labels and/or components therefor; electronic checking (supervision), controlling, displaying and measuring apparatus, 
and consultancy software (recorded), sales software (recorded), and software, included in this class, for packaging 
product security means, authentication features, security features, security labels, securities, banknotes and/or 
components therefor; electronic checking (supervision), controlling, displaying and measuring apparatus, and 
consultancy software (recorded), sales software (recorded), and software, included in this class, in the form of and/or for 
product security means, authentication features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), 
sales software (recorded) and software for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; electronic regulating apparatus, control apparatus, monitoring apparatus, quality 
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control apparatus, production control apparatus, temperature monitoring apparatus, consultancy software (recorded), 
sales software (recorded), and software for lacquering machines, packaging machines, coating machines, pallet changing 
and pallet transfer machines, stacking machines, machines for handling sheets, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, marking 
machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving 
machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature 
monitoring apparatus, consultancy software (recorded), sales software (recorded), and software for ventilation 
installations, ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and 
dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, 
blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus, consultancy software (recorded), sales software (recorded), and software for 
lacquering machines, packaging machines, coating machines, pallet changing and pallet transfer machines, stacking 
machines, machines for handling sheets, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, marking machines, hot stamping 
apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing 
apparatus, laser marking apparatus and laser printing apparatus; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web 
tension controls, consultancy software (recorded), sales software (recorded), and software for machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), 
sales software (recorded), and software for machines for applying product security means, identification features, 
security features, security labels and/or components therefor; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web 
tension controls, consultancy software (recorded), sales software (recorded), and software for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, consultancy software (recorded), sales software (recorded), and software of and/or for 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; electric and electronic measuring and testing apparatus and 
instruments for adjustment and preadjustment, for subassemblies and parts for installations, equipment, apparatus, 
filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of 
machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air compressors and air 
ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling and pressing 
machine-separated particles, dust and fibres; electric and electronic measuring and testing apparatus and instruments for 
adjustment and preadjustment, for subassemblies and parts for ventilation installations, ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; electric and electronic measuring and testing apparatus and 
instruments for adjustment and preadjustment, for subassemblies and parts for drying ovens, drying apparatus, heat 
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; consultancy 
software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; consultancy software (recorded) and/or 
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sales software (recorded) for electric and electronic measuring and testing apparatus and instruments for adjustment and 
preadjustment, for subassemblies and parts for installations, equipment, apparatus, filters, separators, exhausting and 
conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped 
therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, capture 
devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and 
fibres; consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for ventilation installations, 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; consultancy software 
(recorded) and/or sales software (recorded) for electric and electronic measuring and testing apparatus and instruments 
for adjustment and preadjustment, for subassemblies and parts for drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; consultancy software (recorded) and/or sales software (recorded) for electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for producing product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded) and/or sales software (recorded) for 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; consultancy software (recorded) and/or sales software (recorded) for electric 
and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies 
and parts for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for remotely controlling, remotely operating, remotely monitoring, controlling and/or regulating ink slides, ink 
rollers, damping rollers, register adjustment devices in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, 
controlling and/or regulating devices for transporting and/or storing printed matter or printing materials or printing 
material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulating of devices for the changing and/or transporting and/or storage of 
printing plates; consultancy software (recorded), sales software (recorded), and software for remotely controlling, 
remotely operating, remotely monitoring, controlling and/or regulating devices for cleaning rollers in inking apparatus or 
damping units and/or cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remotely controlling, remotely operating, 
remotely monitoring, controlling and/or regulating devices for storing and/or adjusting rollers in inking apparatus or 
damping units and/or cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for the remote control, remote operation, remote
monitoring, control and/or regulating of inking apparatus and/or damping units and/or printer engine cylinders in printer 
engines; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulation of devices for tempering of inking apparatus or damping units 
and/or cylinders and/or inkjet print heads and/or laser systems in printer engines; consultancy software (recorded), sales 
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software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, controlling and/or 
regulating cutting equipment and/or cutting cylinders in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, 
controlling and/or regulating registers and register marks in printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remote control, remote operation, remote 
monitoring, control and/or regulation for the purposes of quality control in printing machines, offset printing machines, 
rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remote control, remote operation, remote 
monitoring, control and/or regulating, for quality control in installations, equipment, apparatus, filters, separators, 
exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces 
equipped therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, 
capture devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, 
dust and fibres; consultancy software (recorded), sales software (recorded), and software for remote control, remote 
operation, remote monitoring, control and/or regulating, for quality control in ventilation installations, ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; consultancy software (recorded), 
sales software (recorded), and software for remote control, remote operation, remote monitoring, control and/or 
regulating, for quality control in drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, 
in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; consultancy software (recorded), sales software (recorded), and software for remotely controlling, remotely 
operating, remotely monitoring, controlling and/or regulating web tension settings in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), software for data processing devices for pre-press, for the 
printing of printed matter, for the further processing of printed matter, for production control, production planning; 
consultancy software (recorded), sales software (recorded), software for data processing devices for printing machines, 
for the printing of printed matter, for the further processing of printed matter, for production control, production planning; 
consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; consultancy software (recorded), sales software (recorded) and software for interfaces 
and/or data transfer for installations, equipment, apparatus, filters, separators, suction and conveying devices for air-
technology cleaning, dust removal and air separation from machines and rooms equipped therewith, air filters, fans, fibre 
separators, air compressors and air ejectors for machines, collecting devices, machines, equipment and apparatus for 
compacting, filling and pressing of particles, dust and fibres separated from machines; consultancy software (recorded), 
sales software (recorded), software for interfaces and/or data transfer, for ventilation installations, ventilation apparatus, 
air-conditioning, heating, refrigerating, aerating and de-aerating, humidifying and dehumidifying installations and 
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apparatus, air treatment installations, air conveying devices, in particular fans, blowers and compactors, air heaters, air 
coolers, air filters, and nozzle chambers for humidifying; consultancy software (recorded), sales software (recorded), 
software for interfaces and/or data transfer, drying ovens, drying apparatus, heat accumulators, heat exchangers and 
parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, 
heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal 
energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, 
for machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and software for 
interfaces and/or data transfer, for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for interfaces and/or data transfer, for machines for packaging product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; software (recorded) for remotely 
controlling, remotely operating, remotely monitoring, controlling and/or regulating devices for transporting and/or storing 
printed matter or printing materials or printed material reels or paper or paper reels or plastics or plastics reels or metal or
organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; software (recorded) for the transport, packaging and storage of remote controls, remote
operators, remote monitoring apparatus, controllers and/or regulators for devices for the transport, packaging and 
storage of printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics reels
or metal or organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; electronic data carriers being product security means, identification 
features, security features, security labels, securities, banknotes; magnetic data carriers being product security means, 
identification features, security features, security labels, securities, banknotes; RFID systems (radio frequency 
identification); encoded identification chips and cards; apparatus for the payment of goods and/or services and/or bills, in 
particular for enabling customers to pay by themselves, in particular by payment means in the form of banknotes and/or 
coins and/or tokens of value and/or cashless payment by debit, credit and/or loyalty cards, in particular contactless 
and/or contact cards and/or NFC (near field communication) apparatus, including in particular with return of change; 
automated teller machines [ATM]; money-receiving apparatus; money-dispensing and -receiving apparatus; fittings for 
the aforesaid apparatus, included in this class, in particular cartridges for collecting payment means, in particular bank 
notes and/or coins and/or tokens of value; electric apparatus, namely data processing equipment for communication with 
recording media, in particular for communication with recording media with integrated circuits and recording media with 
contactless interfaces, and in particular data processing equipment for writing data in or on recording media, for reading 
data from or on recording media and for displaying data from recording media on a display; data processing equipment 
for personalising recording media; machine-readable recording media, in particular recording media with integrated 
circuits for storing, encrypting and decrypting, processing and providing data and programs; cards having an integrated 
circuit (chip cards), in particular cards having microprocessors for communication with external data processing devices 
or with mobile radio terminals; coded telecommunication cards; coded and uncoded digital recording media with 
contactless interfaces; integrated circuits with characteristic physical properties for protection against forgery; memories 
for data processing installations, in particular non-volatile memories (digital storage media); digital recording media 
containing memories, in particular non-volatile memories (digital storage media); electric apparatus for processing, in 
particular encryption and decryption, data for both online and offline operation; software for computer network 
applications, in particular for internet, intranet and extranet applications; data processing software, in particular for 
telecommunications with chip card-activated mobile telephones and in particular for associated chip cards and mobile 
telephones, and computer programs for activating, modifying, testing and displaying data and software structures stored 
in these telecommunications cards; software for the encryption and decryption and the signing of data; operating system 
software and application software for digital recording media with integrated circuits, in particular for hardware tokens 
and chip cards, and for data processing equipment for communication with these digital recording media; computer 
programs for the development, management and maintenance of all the aforesaid types of software; digital recording 
media featuring the aforesaid software; electronically/optically stored pre-recorded advertising and communications 
media, included in this class, in particular films, videos, included in this class; inkjet printers, in particular with one or 
more inkjets, single-colour or multi-colour inkjet printers; accessories, included in this class, for inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers; encoding machines, in particular for the 
graphics sector, the packaging sector and data processing; parts for the aforesaid goods and accessories for the 
aforesaid goods, included in this class.

Cl.37;Installation, maintenance and repair of printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
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use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus and parts therefor; installation, maintenance and repair of 
installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, 
dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and fibre 
separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; installation, maintenance and repair of air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air conveying devices, namely fans, blowing machines and compressors, air heaters, air 
coolers, air filters, and nozzle chambers for humidifying; installation, maintenance and repair of drying ovens, drying 
apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, 
heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated 
catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat 
generation, and regulating and safety accessories for gas apparatus; installation, maintenance and repair of machines for 
producing security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of 
machines for applying security labels and/or components therefor; installation, maintenance and repair of machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of security labels and/or components therefor; installation, 
maintenance and repair (included in this class) of pre-printing data processing equipment, parts or fittings for pre-printing 
data processing equipment, data processing equipment for data preparation, including continuous data preparation, 
variable data printing, including database printing, further processing of printed matter, production controls, parts and 
fittings for interfaces and/or parts or fittings for data transfer for devices for transport and/or storage of printed matter or 
printing materials or printing material reels or paper or paper reels or plastics or plastics reels or metal or organic or 
inorganic materials for printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, 
printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one 
or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing 
machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for the 
graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing materials 
or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and 
transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, 
machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer 
machines and apparatus; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or fittings for printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, namely for 
transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, 
perforating, gluing, stapling, tying, bundling, bookbinding; installation, maintenance and repair of electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature 
monitoring apparatus, being parts or accessories for installations, equipment, apparatus, filters, separators, suction and 
conveying devices for the air-technology cleaning, dust removal and air separation of machines and rooms equipped 
therewith, air filters, blowers and fibre separators, air compressors and air ejectors for machines, collecting devices, 
machines, equipment and apparatus for compacting, filling and pressing particles, dust and fibres separated from 
machines; installation, maintenance and repair of electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, being parts or 
accessories for ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and 
dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, 
blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; installation, 
maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, quality control 
apparatus, production control apparatus, temperature monitoring apparatus, being parts or accessories for drying ovens, 
drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic 
properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and 
integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules 
for heat generation, and regulating and safety accessories for gas apparatus; installation, maintenance and repair of 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for applying product security means, identification 
features, security features, security labels and/or components therefor; installation, maintenance and repair of electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus and/or web tension controls, being parts or accessories for machines for packaging 
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product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories of and/or for product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; installation, maintenance and repair of electric and electronic measuring and testing 
apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for installations, equipment, 
apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; installation, maintenance and repair of electric and electronic 
measuring and testing apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; installation, maintenance and 
repair of electric and electronic measuring and testing apparatus and instruments for adjustment and preadjustment, for 
subassemblies and parts for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in 
particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; installation, maintenance and repair 
of electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for packaging product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts of and/or for product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, 
control and/or regulating apparatus and equipment for ink levers, ink rollers, damping rollers, register adjusting devices, 
devices for storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders, devices for cleaning 
rollers in inking apparatus or damping units and/or cylinders, and/or inkjet print heads and/or laser systems, for cutting 
equipment and/or cutting cylinders, registers and/or register marks, web tension settings, being parts or fittings for 
printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
equipment and apparatus for compacting, filling and pressing particles, dust and fibres separated from machines; 
installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for 
adjustment and preadjustment, for subassemblies and parts for ventilation apparatus, air-conditioning, heating, 
refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; installation, maintenance and repair of electric and electronic measuring 
and testing apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for drying ovens, 
drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic 
properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and 
integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules 
for heat generation, and regulating and safety accessories for gas apparatus; installation, maintenance and repair of 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for applying product security means, identification features, security features, security labels and/or 
components therefor; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts of and/or for product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; installation, maintenance and repair 
of remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for ink levers, 
ink rollers, damping rollers, register adjusting devices, devices for storing and/or adjusting rollers in inking apparatus or 
damping units and/or cylinders, devices for cleaning rollers in inking apparatus or damping units and/or cylinders, and/or 
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inkjet print heads and/or laser systems, for cutting equipment and/or cutting cylinders, registers and/or register marks, 
web tension settings, being parts or fittings for printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; installation, 
maintenance and repair of remote control, remote operation, remote monitoring, control and/or regulating apparatus and 
equipment for devices for the changing and/or transporting and/or storage of printing plates, for inking apparatus and/or 
damping units and/or printer engine cylinders in printer engines, and/or for devices for tempering, for inking apparatus 
and/or damping units and/or cylinders in printer engines; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; installation, maintenance and repair of 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for installations, 
equipment, apparatus, filters, separators, suction and conveying devices for the air-technology cleaning, dust removal 
and air separation of machines and rooms equipped therewith, air filters, blowers and fibre separators, air compressors 
and air ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, filling and 
pressing particles, dust and fibres separated from machines; installation, maintenance and repair of remote control, 
remote operation, remote monitoring, control and/or regulating apparatus and equipment for ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; installation, maintenance and repair of remote control, remote
operation, remote monitoring, control and/or regulating apparatus and equipment for drying ovens, drying apparatus, heat
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and equipment for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and devices of and/or for product security means, authentication features, security features, security
labels, securities, banknotes and/or components therefor; machinery installation, maintenance and repair; rebuilding 
machines; commissioning of machines within the framework of installation; commissioning of machines in the context of 
maintenance; cleaning of machines; cleaning of buildings; vehicle cleaning; installation and/or maintenance of apparatus 
for the payment of goods and/or services and/or bills, in particular for enabling customers to pay by themselves, in 
particular by payment means in the form of banknotes and/or coins and/or tokens of value and/or cashless payment by 
debit, credit and/or loyalty cards, in particular contactless and/or contact cards and/or NFC (near field communication) 
apparatus, including in particular with return of change; installation and/or maintenance of money-dispensing apparatus; 
installation and/or maintenance of money-receiving apparatus; installation and/or maintenance of money-dispensing and 
money-receiving apparatus; installation and/or maintenance of vending machines; installation and/or maintenance of 
accessories for the aforesaid apparatus, in particular cash boxes for receiving payment means, in particular banknotes 
and/or coins and/or tokens of value.

Cl.42;Design services; IT programming services; testing, authentication and quality control; scientific and 
technological services; provision of technical consultancy, computer software consultancy, computer systems design, 
creation of software in relation to planning of printing houses and installations for the further processing of printed matter
or printing materials or paper or plastics or metal or organic or inorganic materials; technological consultancy in relation 
to printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; design and updating of software for the aforesaid machines; technological consultancy with 
regard to installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation 
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cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and 
fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; technological consultancy with regard to 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; technological consultancy 
with regard to drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, 
honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar 
collectors, solar modules for heat generation, and regulating and safety accessories for gas apparatus; technological 
consultancy relating to machines for producing product security means, identification features, security features, security 
labels, securities, banknotes and/or components therefor; technological consultancy relating to machines for applying 
product security means, identification features, security features, security labels and/or components therefor; 
technological consultancy relating to machines for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; technological consultancy relating to product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; technological consultancy in relation to pre-press printing, data preparation, including continuous data 
preparation, variable data printing, including from databases, printing of printed matter, further processing of printed 
matter, production control, production planning, management information, for interfaces and/or for data transfer, for 
devices for transport and/or storage of printed matter or printing materials or printing material reels or paper or paper 
reels or plastics or plastics reels or metal or organic or inorganic materials for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus and parts therefor; designing and updating 
of software for the aforesaid processes; technological consultancy in relation to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus and/or web tension controls being parts or fittings for printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, namely 
for transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, 
checking, perforating, gluing, stapling, tying, bundling, bookbinding; creating and updating of software for the aforesaid 
goods; technological consultancy with regard to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, being parts or 
accessories for installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the 
ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing 
machines and fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and 
apparatus for compacting, filling and pressing machine-separated particles, dust and fibres; technological consultancy 
with regard to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, 
production control apparatus, temperature monitoring apparatus, being parts or accessories for ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; technological consultancy with regard to electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus, being parts or accessories for drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; technological consultancy relating to electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for producing product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; technological consultancy 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; technological consultancy relating to electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for packaging product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; technological consultancy 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for 
machines of an/or for product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; technological consultancy in relation to electric and electronic measuring and 
testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 

9685



printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines 
for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface 
treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; creating and 
updating of software for the aforesaid goods; technological consultancy with regard to electronic measuring and testing 
apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for installations, equipment, 
apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; technological consultancy with regard to electronic measuring
and testing apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; technological consultancy with 
regard to electronic measuring and testing apparatus and instruments for adjustment and preadjustment, for 
subassemblies and parts for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in 
particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; technological consultancy relating to electric and electronic measuring and testing apparatus and instruments 
for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; technological 
consultancy relating to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for machines for applying product security means, identification features, 
security features, security labels and/or components therefor; technological consultancy relating to electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; technological consultancy relating to electric and electronic 
measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts of 
and/or for product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; technological consultancy regarding remote control, remote operation, remote monitoring, control 
and/or regulating apparatus and equipment for ink levers, ink rollers, damping rollers, register adjusting devices, devices 
for the storage and/or adjustment of rollers in inking apparatus or damping units and/or cylinders, devices for the 
cleaning of rollers in inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser systems, 
cutting equipment and/or cutting cylinders, registers and/or register marks, web tension settings in printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines 
for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface 
treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; creating and 
updating of software for the aforesaid goods; technological consultancy relating to remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for devices for the changing and/or transporting 
and/or storage of printing plates, for inking apparatus and/or damping units and/or printing works cylinders in printing 
works, and/or for devices for tempering, for inking apparatus or damping units and/or cylinders and/or inkjet print heads 
and/or laser systems in printing works; creating and updating of software for the aforesaid goods; technological 
consultancy in relation to consumables used during the operation of printing machines, offset printing machines, rotary 
web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
technological consultancy relating to consumables during the operation of installations, equipment, apparatus, filters, 
separators, suction and conveying devices for the ventilation cleaning, dust removal and air separation of machines and 
spaces equipped therewith, air filters, blowing machines, fibre separators, air compressors and air ejectors for machines, 
collecting devices, machines, equipment and apparatus for compacting, filling and pressing particles, dust and fibres 
separated from machines; technological consultancy with regard to consumables during the operation of ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; technological consultancy with 
regard to consumables during the operation of drying ovens, drying apparatus, heat accumulators, heat exchangers and 
parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, 
heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal 
energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
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apparatus; technological consultancy relating to consumables required during the operation of machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; technological consultancy relating to consumables required during the operation of machines for 
applying product security means, identification features, security features, security labels and/or components therefor; 
technological consultancy relating to consumables required during the operation of machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; technological consultancy in relation to material for the maintenance of printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; technological consultancy with regard to 
materials for the maintenance of installations, equipment, apparatus, filters, separators, exhausting and conveying 
devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air 
filters, blowing machines and fibre separators, air compressors and air ejectors for machines, capture devices, machines, 
equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and fibres; technological 
consultancy with regard to materials for the maintenance of ventilation apparatus, air-conditioning, heating, refrigerating, 
aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment installations, air 
delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and 
nozzle chambers for humidifying; technological consultancy with regard to materials for the maintenance of drying ovens,
drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic 
properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and 
integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules 
for heat generation, and regulating and safety accessories for gas apparatus; technological consultancy relating to 
materials for the maintenance of machines for producing product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; technological consultancy relating to 
materials for the maintenance of machines for applying product security means, identification features, security features, 
security labels and/or components therefor; technological consultancy relating to materials for the maintenance of 
machines for packaging product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; construction drafting, in particular relating to metal structures; technical 
planning; conducting technical project studies; technical research; development, creation and/or maintenance of software
for apparatus for the payment of goods and/or services and/or bills, in particular for enabling customers to pay by 
themselves, in particular by payment means in the form of banknotes and/or coins and/or tokens of value and/or cashless 
payment by debit, credit and/or loyalty cards, in particular contactless and/or contact cards and/or nfc (near field 
communication) apparatus, including in particular with return of change; development, creation and/or maintenance of 
software for money-dispensing apparatus; development, creation and/or maintenance of software for money-receiving 
apparatus; development, creation and/or maintenance of software for money-dispensing and -receiving apparatus; 
development, creation and/or maintenance of software for vending machines; development, creation and/or maintenance 
of software for accessories for the aforesaid apparatus, in particular boxes for receiving payment means, in particular 
banknotes and/or coins and/or vouchers; technological process analysis, in particular of processes for receiving and/or 
processing payments for goods and/or services and/or bills; development, programming, installation and maintenance of 
software, and consultancy relating to the use of software; rental of software; developing of technical concepts for and 
technical consultancy relating to the securing of data against counterfeiting, forgery and unauthorised spying-out in 
electronic communications systems; services of a certifying authority (trust center), namely issuing and management of 
digital keys, encryption algorithms and/or digital signatures; digital storage of data on computer networks; configuration 
of telecommunications hardware through software and remote maintenance; electronic data back-up; configuration of 
software for telecommunications terminals; quality control consultancy in relation to pre-press printing, data preparation, 
including continuous data preparation, variable data printing, including from databases, printing of printed matter, further 
processing of printed matter, production control, production planning, interfaces, data transfer and/or in relation to 
devices for transport and/or storage of printed matter or printing materials or printing material reels or paper or paper 
reels or plastics or plastics reels or metal or organic or inorganic materials for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; quality control consultancy in relation to 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus and/or web tension controls being parts or fittings for printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
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inorganic materials, namely for transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, 
binding, scanning, checking, perforating, gluing, stapling, tying, bundling, bookbinding; quality control consultancy 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus and/or temperature monitoring apparatus, being parts or accessories for installations, equipment, 
apparatus, filters, separators, suction and conveying devices for air-technology cleaning, dust removal and air separation 
from machines and rooms equipped therewith, air filters, fans, fibre separators, air compressors and air ejectors for 
machines, collecting devices, machines, equipment and apparatus for compacting, filling and pressing of particles, dust 
and fibres separated from machines; quality control consultancy relating to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus and/or temperature monitoring 
apparatus being parts or accessories for air-technology installations, air-technology equipment, air conditioning, heating, 
refrigerating, aeration and de-aeration, humidifying and dehumidifying installations and equipment, air treatment 
installations, air conveying devices, in particular fans, blowers and compressors, air heaters, air coolers, air filters and 
nozzle chambers for humidification; quality control consultancy relating to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus and/or temperature monitoring 
apparatus, being parts or accessories for drying ovens, drying apparatus, heat stores, heat exchangers and parts 
therefor, in particular catalytically active coatings, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purification installations, thermal energy stores, 
solar collectors, solar modules for heat generation, regulation and safety accessories for gas appliances; quality control 
consultancy relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control 
apparatus, production control apparatus and/or temperature monitoring apparatus being parts or accessories for 
machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; quality control consultancy relating to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus and/or temperature monitoring 
apparatus being parts or accessories for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; quality control consultancy in relation to electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus and/or 
temperature monitoring apparatus, being parts or fittings for machines for packaging product security means, 
authentication features, security features, security labels, securities, banknotes and/or components therefor; quality 
control consultancy in relation to electronic regulating apparatus, control apparatus, monitoring apparatus, quality 
control apparatus, production control apparatus and/or temperature monitoring apparatus, being parts or fittings of 
and/or for product security means, authentication features, security features, security labels, securities, banknotes and/or 
components therefor; quality control consultancy in relation to electric and electronic measuring and testing apparatus 
and instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; quality control consultancy relating to 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment for 
subassemblies and parts of installations, equipment, apparatus, filters, separators, suction and conveying devices for air-
technology cleaning, dust removal and air separation from machines and rooms equipped therewith, air filters, fans, fibre 
separators, air compressors and air ejectors for machines, collecting devices, machines, equipment and apparatus for 
compacting, filling and pressing of particles, dust and fibres separated from machines; quality control consultancy 
relating to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment for
subassemblies and parts of air-technology installations, air-technology equipment, air conditioning, heating, refrigerating,
aeration and de-aeration, humidifying and dehumidifying installations and equipment, air treatment installations, air 
conveying devices, in particular fans, blowers and compressors, air heaters, air coolers, air filters and nozzle chambers 
for humidification; quality control consultancy relating to electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment for subassemblies and parts of drying ovens, drying apparatus, heat 
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; quality control consultancy relating to electric and electronic 
measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for 
machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; quality control consultancy relating to electric and electronic measuring and 
testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for 
applying product security means, identification features, security features, security labels and/or components therefor; 
quality control consultancy in relation to electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security means, 
authentication features, security features, security labels, securities, banknotes and/or components therefor; quality 
control consultancy relating to electric and electronic measuring and testing apparatus and instruments for adjustment 
and pre-adjustment, for subassemblies and parts of and/or for product security means, identification features, security 
features, security labels and/or components therefor; quality control consultancy relating to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for ink levers, ink rollers, damping 
rollers, register adjusting devices, devices for storing and/or adjusting rollers in inking apparatus or damping units and/or 
cylinders, devices for cleaning rollers in inking apparatus or damping units and/or cylinders, cutting equipment and/or 
cutting cylinders, registers and/or register marks, web tension settings and/or for quality control for and/or in printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
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single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; quality control consultancy regarding remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for devices for the changing and/or transport 
and/or storage of printing plates, inking apparatus and/or damping units and/or printer cylinders in printers and/or 
devices for tempering for inking apparatus or damping units and/or cylinders in printers and/or inkjet print heads and/or 
laser systems; quality control consultancy in relation to remote control, remote operation, remote monitoring, control 
and/or regulating apparatus and equipment for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials; quality control consultancy relating to 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for installations, 
equipment, apparatus, filters, separators, suction and conveying devices for air-technology cleaning, dust removal and air
separation from machines and rooms equipped therewith, air filters, fans, fibre separators, air compressors and air 
ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, filling and pressing of 
particles, dust and fibres separated from machines; quality control consultancy relating to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for ventilation installations, ventilation 
equipment, air conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and equipment, air treatment installations, air conveying devices, in particular ventilators, blowing machines and 
compressors, air heaters, air coolers, air filters, and nozzle chambers for humidifying; quality control consultancy relating 
to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for drying 
ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with 
catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures 
and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar 
modules for heat generation, and regulating and safety accessories for gas equipment; quality control consultancy 
relating to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for 
machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; quality control consultancy relating to remote control, remote operation, remote 
monitoring, control and/or regulating apparatus and equipment for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; quality control consultancy relating 
to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for machines 
for packaging product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor.
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Eurofins Scientific (Ireland) Limited
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Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations not for medical use; diagnostic preparations and products for scientific use; molecular 
tools, namely, reagents such as probes, reaction primers and test fractions for analysis and diagnosis, all for scientific 
use; analytical and diagnostic testing kits for scientific use and for use in the field of research, particularly reagents and 
buffers; chemical compounds for scientific use and for use in the field of research, and not for medical use, particularly 
oligonucleotides, polynucleotides, synthetic genes; DNA chips of a chemical nature; peptide chips of a chemical nature; 
DNA microchips of a chemical nature; peptide microchips of a chemical nature; biochips of a chemical nature; 
oligonucleotide sequences for DNA microchips; gene libraries; genetic engineering materials, including genes, fragments 
and combinations thereof.

Cl.5;Diagnostic preparations for medical and veterinary use; chemical analysis reagents for medical and veterinary use; 
biological reagents for medical and veterinary use; diagnostic reagents for medical and veterinary use; chemical reagents 
for medical and veterinary use; oligonucleotides; polynucleotides; synthetic genes; DNA chips for medical and veterinary 
use; peptide chips for medical and veterinary use; DNA microchips for medical and veterinary use; peptide microchips for 
medical and veterinary use; biochips for medical and veterinary use; oligonucleotide sequences for DNA microchips; 
gene libraries; genetic engineering materials, including genes, fragments and combinations thereof, all these goods for 
medical and veterinary use.

Cl.9;Apparatus for diagnosis, measurement and analysis, not for medical use; laboratory equipment; software for 
establishment, systematization, evaluation and/or collection of analytical or diagnostic data.

Cl.35;Provision of specialized personnel for scientific analysis in the fields of research and development, in the fields 
of chemical analysis, physical chemistry, biochemistry, molecular biology, virology, cellular biology and microbiology.

Cl.42;Research and development in the fields of animal and plant biology, physical chemistry and microbiology; 
carrying out physical, chemical, physical-chemical, biochemical, biological or microbiological analyses in the fields of 
plant and animal products; carrying out physical, chemical, physical-chemical, biochemical, biological or microbiological 
analyses in the food, chemical, pharmaceutical, cosmetic and environmental industries; carrying out genetic analyses in 
the fields of plant and animal products; carrying out genetic analyses in the food, chemical, pharmaceutical, cosmetic and 
environmental industries; carrying out nuclear magnetic resonance analyses in the food, chemical, pharmaceutical, 
cosmetic and environmental industries; scientific and industrial research; development of methods, namely 
establishment and maintenance of chemical, biological and biomolecular testing methods; scientific, medical or industrial 
expert reports for scientists and engineers; technical project studies; professional consultations in the field of scientific 
research and treatments.

Cl.44;Medical services, namely, blood testing, saliva and body fluid testing services; serological and urinary testing 
services; medical testing services in the field of genetics; DNA analyses for medical and scientific purposes; medical and 
health services in connection with DNA, genetic testing for medical purposes; hospital services; medical assistance 
services and services in the field of genetics; medical clinic services; medical consultation services; genetic consultation;
medical equipment rental; provision of medical record services online; human fertility treatment services; hygiene and 
beauty care for human beings and animals; collection and preservation of human blood; medical diagnostic tests; 
monitoring and reporting in the field of cardiovascular diseases; information relating to cardiovascular health and 
cardiovascular health analysis; medical services, namely, program for improving health and quality of life in the field of 
cardiovascular diseases; medical tests for diagnostic and treatment purposes, particularly the genetic causes of lipid 
abnormalities; medical diagnostic tests in the field of diabetes.
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Priority claimed from 18/08/2017; Application No. : 40201716022X ;Singapore 

3777660    24/11/2017
[International Registration No. : 1392916]
InfraCo Asia Development Pte. Ltd.
9 Raffles Place, Republic Plaza II Singapore 048619 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Business project management; business project management services for construction projects; information, 
advisory, consultancy services concerning or relating to all of the aforesaid services.

Cl.36;Arranging finance for construction projects, infrastructure projects, and assets; financing of assets and projects; 
project finance; industrial investment; project investment; infrastructure investment; asset investment; agricultural 
investment; investment in renewable, social or environmental projects; investment of funds; investment; information, 
advisory, consultancy services concerning or relating to all of the aforesaid services.

Cl.37;Building construction; repair; installation services; information, advisory, consultancy services concerning or 
relating to all of the aforesaid services.
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Priority claimed from 11/10/2017; Application No. : 709282 ;Switzerland 

3777688    01/12/2017
[International Registration No. : 1392056]
VF INTERNATIONAL SAGL
Via Laveggio 5 CH-6855 Stabio Switzerland

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins; luggage and transport bags; umbrellas, parasols and walking 
sticks; whips, harness and saddlery; bags, handbags, shoulder bags, fanny packs and travel bags, suitcases and 
backpacks; key cases; wallets.

Cl.25;Clothing; sports clothing; sweatshirts; polo shirts; padded jackets and waterproof jackets; tracksuits; thermal 
clothing; jackets; coats; tee-shirts; vests; wind-resistant jackets; cardigans; sweaters; hats; footwear; shoes; boots; 
bandanas (neckerchiefs); bathing suits; bathing caps; bath robes; bath sandals; beach clothes; beach footwear; belts 
(clothing); boxer shorts; clothing for gymnastics; clothes for cyclists; dresses; football boots; gloves; gymnastic shoes; 
headbands (clothing); hosiery; knitwear (clothing); leggings (pants); motorists' clothing; neckties; overcoats; parkas; 
scarves; shirts; ski boots; ski gloves; skirts; socks; suits; trousers; underwear; waterproof clothing.

Cl.35;Retail services concerning clothing, footwear, bags, goods of leather, sports articles, perfumes, cosmetic 
products, spectacles, watches, sunglasses, jewelry.
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Priority claimed from 09/11/2017; Application No. : 4403016 ;France 

3777698    23/11/2017
[International Registration No. : 1392209]
LABORATOIRES FILORGA COSMETIQUES
2 - 4 rue de Lisbonne F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery; essential oils; cosmetics; cosmetic preparations; cosmetic creams, lotions, gels and serums for 
skin, face and neck care and beauty; hair lotions.

Cl.5;Dermatological preparations for medical use; products for medical use designed to be injected under the skin.

Cl.10;Medical and surgical instruments; apparatus and instruments for beauty purposes; dermal implant for medical 
use for filling out wrinkles or increasing their volume; hypodermic syringes for medical use.
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3777755    07/03/2017
[International Registration No. : 1392658]
HONDA MOTOR CO., LTD.
1-1, Minami-Aoyama 2-chome, Minato-ku Tokyo 107-8556 Japan

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics in all forms; unprocessed plastics [plastics in primary form]; straw pulp; esparto pulp; kraft 
pulp [sulphate pulp]; chemiground wood pulp; chemi-mechanical pulp; thermomechanical pulp; chemical pulps; 
semichemical pulp; cellulose pulp; soda pulp; rag pulp; rayon pulp; sulphite pulp; sulfite pulp; paper pulp; recycled paper 
pulp; groundwood pulp; wood pulp; wood pulp for manufacturing purposes; dissolving pulp; bast pulp; special fine 
groundwood pulp; ordinary groundwood pulp; chemical agents for hardening wood; chemical agents for use in metal 
cutting; chemical agents for acid removal in industrial manufacturing applications; chemical agents for carbon dioxide 
sequestration; chemical agents for coating textiles, furs, leather, non-woven and woven fabrics; chemical agents for 
impregnating cut Christmas trees to preserve freshness; chemical agents for impregnating cut flowers to preserve 
freshness; chemical agents for impregnating textiles, furs, leather, non-woven and woven fabrics; chemical agents for 
manufacturing dyestuffs; chemical agents for removing acid in industrial manufacturing applications; chemical agents for 
the flame-retardant coating of textiles; chemical agents for the treatment of bilge water; surface-active chemical agents; 
chemical additives for fuel [chemicals]; plant growth regulating preparations; fertilizers; fertilising preparations; manures; 
plant food; ceramic glazings; higher fatty acids; actinium; americium; antimony; ytterbium; yttrium; uranium; erbium; 
gadolinium; gallium; californium; curium; samarium; dysprosium; silicon [metal element]; mercury; scandium; strontium; 
caesium; cesium; cerium; selenium; bismuth; thallium; thulium; technetium; terbium; tellurium; thorium; neodymium; 
neptunium; berkelium; barium; fermium; praseodymium; francium; plutonium; protactinium; promethium; holmium; 
europium; radium; lanthanum; lithium; rubidium; rhenium; radium for scientific purposes; fissionable chemical elements; 
cassiopium [lutetium]; rare earth metals; fissionable material for nuclear energy; bismuth; polonium; lutetium 
[cassiopium]; mischmetal; rare earths; sulfur [non-metallic minerals]; sulphur [non-metallic minerals]; foundry sand; 
kaolin; china clay; china slip; calcined kaolin for industrial purposes; talc; rock salt; diatomaceous earth; kieselgur; 
diatomite; acid clay; barytes (barite, heavy spar); saltpeter [salpetre]; graphite for industrial purposes; artificial graphite 
for industrial purposes; artifical graphite for secondary cell batteries; natural graphite; natural graphite for industrial 
purposes; graphite in raw or semi-finished form for use in manufacture; dolomite; dolomite for industrial purposes; 
cryolite; bentonite; bauxite; fluorite [fluorspar]; magnesite; alunite; rock phosphate; kainite; olivine [silicate mineral]; 
spinel [oxide mineral]; talc [magnesium silicate]; titanite; witherite; loam; huntite; hydromagnesite; kieserite; mineral 
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substances used to oxidize impurities and regulate temperatures in glass production furnaces; siliceous ooze; chemical 
compositions for developing, printing and enlarging photographs; chemical compositions for use in developing 
photographs.

Cl.2;Coating compositions in the nature of paint; coatings [paints]; paints; anti-rust greases; dyestuffs; dyes; pigments; 
printing ink [other than "mimeographing inks"]; nonferrous metals in foil or powder form for painters, decorators, printers 
and artists; precious metals in foil or powder form for painters, decorators, printers and artists.

Cl.3;Soap products; soaps and detergents; polishing preparations; paint removing compositions; paint stripping 
preparations; breath freshening preparations; deodorants for animals; shoe and boot cream; shoe black [shoe polish]; 
dentifrices; cosmetics; cosmetic preparations; cosmetic kits; incenses and fragrances.

Cl.4;Industrial oil; mineral oils and greases for industrial purposes [not for fuel]; non-mineral oils for industrial 
purposes [not for fuel]; non-mineral oils and greases for industrial purposes [not for fuel]; grease for shoes and boots; 
fuels; lamp wicks; candles; candles for night lights; nightlights [candles].

Cl.5;Infant's diapers of paper; nappies made of paper for infants; napkins made of paper for infants; pharmaceutical 
preparations and other preparations for destroying vermin, fungicides, herbicides; pharmaceutical, veterinary and 
sanitary preparations; reagent paper for medical purposes; dental materials; dietary supplements for humans; dietetic 
beverages adapted for medical purposes; dietetic food adapted for medical purposes; beverages for babies; food for 
babies; dietary supplements for animals; semen for artificial insemination.

Cl.6;Iron and steel; nonferrous metals and their alloys; ores of metal; metal ores; metal materials for building or 
construction; prefabricated building assembly kits of metal; artificial fish reefs of metal; prefabricated sectional poultry 
houses of metal; metal moulds for forming cement products; metal junctions for pipes; metal pipe couplings; metal pipe 
joints; pipe couplings of metal; metal flanges; metallic flanges; metal keys for machines; metal cotter pins; railway points; 
road signs of metal [not luminous nor mechanical]; beacons of metal [non-luminous]; reservoirs of metal; metal storage 
tanks; tanks of metal; containers of metal for transport; wire ropes; wire nets and gauzes; chicken wire; wire gauze; wire 
mesh; industrial packaging containers of metal [not including "metal stoppers, lids and caps"]; metal nameplates and 
door nameplates; metal stepladders and ladders; letter boxes of metal; hat-hanging hooks of metal; water tanks of metal 
for household purposes; tool boxes of metal (empty); tool boxes of metal; man-made garden ponds of metal [structures]; 
transportable greenhouses of metal for household use; ferrules of metal for canes and walking-sticks; sculptures of 
metal; sculptures of common metal.

Cl.7;Loading-unloading machines and apparatus; non-electric prime movers, not for land vehicles; pneumatic or 
hydraulic machines and instruments; agricultural machines, agricultural implements other than hand-operated; starters 
for motors and engines; AC motors and DC motors [not including those for land vehicles but including "parts" for any AC 
motors and DC motors]; AC generators [alternators]; DC generators; direct current generators; dethatchers [machines]; 
lawnmowers; dishwashers; painting machines and apparatus; vehicle washing installations; vehicle washing machines; 
waste compacting machines and apparatus; waste crushing machines; machine elements [not for land vehicles]; 
metalworking machines and tools; mining machines and apparatus; industrial fishing machines; food or beverage 
processing machines and apparatus; lumbering, woodworking, or veneer or plywood making machines and apparatus; 
pulp making, papermaking or paper-working machines and apparatus; sewing machines; sewing machinery; shoe making 
machines; leather tanning machines; tobacco processing machines; glassware manufacturing machines and apparatus; 
packaging or wrapping machines and apparatus; power-operated potters1 wheels; potters' wheels; plastic processing 
machines and apparatus; semiconductor manufacturing machines and systems; machines and apparatus for 
manufacturing rubber goods; stone working machines and apparatus; vending machines; distribution machines, 
automatic; automatic vending machines; fuel dispensing machines for service stations; washing machines for industrial 
purposes [laundry]; electric washing machines for industrial purposes; repairing or fixing machines and apparatus; 
mechanical parking systems; electric wax-polishing machines for industrial purposes; wax-polishing machines, electric, 
for industrial purposes; vacuum cleaners for industrial purposes; power sprayers for disinfecting, insecticides and 
deodorants [not for agricultural purposes]; curtain drawing devices electrically operated; electric door openers; dynamo 
brushes; 3D printers.

Cl.8;Hand tools; bladed or pointed hand tools; edge tools [hand tools]; lasts for shoe-making [hand-held ones only]; 
bludgeons.

Cl.9;Electronic machines, apparatus and their parts; telecommunication machines and apparatus; telecommunications 
devices, apparatus and instruments; telecommunications equipment; batteries and cells; electrical cells and batteries; 
power distribution or control machines and apparatus; electric conductors; electric wires and cables; electric or magnetic 
meters and testers; measuring or testing machines and instruments; simulators for driving or control of vehicles; 
simulators for the steering and control of vehicles; vehicle drive training simulators; vehicle driving simulators for 
training purposes; crash helmets; protective helmets; safety helmets; exposed cinematographic films; exposed slide 
films; slide film mounts; recorded video discs and video tapes; blueprint apparatus; blueprinting machines; ear plugs for 
divers; mechanisms for coin-operated car parking gates; life saving apparatus and equipment; fire extinguishers; fire 
extinguishing apparatus; fire hoses; fire hose nozzles; sprinkler systems for fire protection; railway signal apparatus, 
luminous or mechanical; railway signals; vehicle breakdown warning triangles; luminous or mechanical road signs; road 
signs, luminous or mechanical; breathing apparatus for underwater swimming; decompression chambers; diving 
helmets; rebreathers for diving; underwater breathing apparatus; sports training simulators; laboratory apparatus and 
instruments; photographic machines and apparatus; photographic equipment; photographic apparatus and instruments; 
cinematographic machines and apparatus; cinematographic apparatus and instruments; optical machines and apparatus; 
magnetic cores; resistance wires; cathodes; anodes; cathodic anti-corrosion apparatus; electrodes for laboratory 
research; fuel cell electrodes; graphite electrodes; collectors, electric; anticathodes; fuel cell electrodes, electrodes for 
laboratory research; satellites for scientific purposes; dust masks; dust protective masks; gas masks; welding masks; 
fireproof garments; disaster prevention hoods; spectacles [eyeglasses and goggles]; metronomes; electronic circuits and 
CD-ROMs recorded with automatic performance programs for electronic musical instruments; effecters for electric or 
electronic musical instruments.

Cl.10;Contraceptives, non-chemical; contraceptive devices; contraceptive apparatus; artificial tympanic membranes; 
prosthetics or fillings materials [not for dental use]; ear plugs for sleeping; ear plugs for soundproofing; ear plugs for 
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protection against noise; esthetic massage apparatus for commercial use; medical apparatus and instruments [other than 
walking aids, crutches]; electric massage apparatus for household purposes; gloves for medical purposes; gloves for use 
in hospitals; ear plugs for swimming.

Cl.11;Electric lamps and other lighting apparatus; gas water heaters [for household purposes]; gas-fired water heaters; 
freezing machines and apparatus; heat exchangers [for chemical processing]; air-conditioning apparatus [for industrial 
purposes]; solar water heaters; water purification units; water purifying apparatus; electrically heated carpets for 
household purposes; electric cooking pots for household purposes; electric coffee makers for household purposes; 
electric coffee machines for household purposes; japanese electric leg-warming apparatus for household purposes 
[electric kotatsu]; electric cooking stoves for household purposes; laundry dryers, electric, for household purposes; 
clothes drying machines, electric, for household purposes; electric humidifiers for household purposes; electric air 
purifiers for household purposes; electric dehumidifiers for household purposes; electric fans for household purposes; 
electric fans for personal use; electric water ionizers for household purposes; electric futon driers for household 
purposes; electric hot plates for household purposes; electric space cooling apparatus for household purposes; electric 
range hoods [extractor hoods] for household purposes; electric water purifiers for household purposes; water purifiers 
for household purposes, electric; electric radiant heaters for household purposes; electric footwarmers for personal use; 
electric toasters for household purposes; electric bread toasters for household purposes; automatic bread-making 
machines for household purposes; Japanese hand warming apparatus for household purposes [electric Hibachi]; electric 
sleeping mattresses for household purposes; electric therm pots for household purposes; electric kettles for household 
purposes; blankets, electric, for household purposes; electric blankets for household purposes; electric refrigerators for 
household purposes; electric freezers for household purposes; electromagnetic induction cookers for household 
purposes; electric cooking ovens for household purposes; microwave ovens [cooking apparatus] for household 
purposes; microwave ovens for household purposes; electric cooking ovens for household purposes; electric bath-water 
purifying apparatus for household purposes; steam sterilizers for household purposes; electric shoe dryers for 
household purposes; electric egg steamers for household purposes; electrically heated carpets; heating pads [cushions], 
electric, not for medical purposes; blankets, electric, not for medical purposes; electric space heating apparatus for 
household purposes; heating cushions [pads], electric, not for medical purposes; footmuffs, electrically heated; socks, 
electrically heated; immersion heaters; heaters, electric, for feeding bottles; facial equipment using ultrasonic waves for 
household purposes; hair dryers [for household purposes]; household tap-water filters; water purifiers for household use;
water purifying apparatus for household purposes; waste water treatment tanks [for industrial purposes]; garbage 
incinerators; toilet bowls and seats sold as a unit; toilets [water-closets]; water closets; prefabricated bathrooms sold as 
a unit; milk sterilizers; bread-making machines [for industrial purposes]; plywood drying machines; apparatus for drying 
plywood; plywood drying apparatus; industrial furnaces; nuclear reactors [atomic piles]; laundry dryers [electric, for 
industrial purposes]; towel steamers for hair salons; hair drying machines for beauty salon use; hair dryers for use in 
beauty salons; hair steamers for beauty salon use; hair steamers for use in beauty salons; shampoo basins for barbers' 
shop use; non-electric cooking heaters [for household purposes]; kitchen worktops with integrated sinks; kitchen sinks; 
sinks; standing paper lanterns [andon]; freestanding paper lanterns; portable paper lanterns [chochin]; chinese lanterns; 
gas lamps; oil lamps; lamp chimneys; warming pans [non-electric]; pocket warmers [non-electric]; japanese pocket 
warmers filled with fuel; hot water bottles [for warming one's feet in bed]; non-electric hot water bottles; hot water bottles; 
waste water treatment tanks for household purposes; septic tanks for household purposes; bath fittings; stoves for 
household purposes [non-electric]; ventilators for toilets, non- electric; fire hydrants.

Cl.12;Vessels and their parts and fittings; aircraft and their parts and fittings; automobiles and their parts and fittings; 
two-wheeled motor vehicles, bicycles and their parts and fittings; three-wheeled electric vehicles and their parts and 
fittings; baby carriage [prams]; wheelchairs; rickshaws; sleighs [vehicles]; hand trucks; trolleys [mobile carts]; wheel 
barrows; carts; horse drawn carriages; bicycle trailers [riyakah]; aerial conveyors; car dampers; mine-car pushers; mine-
car pullers; traction engine; internal combustion engines for land vehicles; gasoline engines for land vehicles; diesel 
engines for land vehicles; diesel motors for land vehicles; kerosene engines for land vehicles; steam engines for land 
vehicles; steam engines for railway rolling stock, automobiles and motorcycles; jet engines for land vehicles; turbojet 
engines for land vehicles; turboprop engines for land vehicles; ramjet engines for land vehicles; turbines for land 
vehicles; steam turbines for land vehicles; air turbines for land vehicles; gas turbines for land vehicles; hydraulic turbines 
for land vehicles; automobile engines; motorcycle engines; motors for bicycles; bicycle motors; propulsion mechanisms 
for land vehicles; engine mounts for land vehicles; engines for land vehicles; driving motors for land vehicles; motors for 
land vehicles; jet engines for land vehicles; machine elements for land vehicles; ac motors or dc motors for land vehicles 
[not including "their parts"]; adhesive rubber patches for repairing tubes or tires; anti-theft alarms for vehicles; 
parachutes; railway rolling stock and their parts and fittings; space vehicles.

Cl.13;Firearms; ammunition for firearms; ammunition; gunpowder; blasting powder; blasting explosives; pyrotechnic 
products and their peripherals; rockets for launching satellites.

Cl.14;Personal ornaments [other than "cuff links"]; clocks and watches; prize cups of precious metals; trophies [prize 
cups]; commemorative shields; key chains [trinkets or fobs]; keyrings [trinkets or fobs]; precious metals; unwrought and 
semi-wrought precious stones and their imitations; precious stones and their imitations, unwrought and semi-wrought; 
non-monetary coins; collectible coins; monetary coin sets for collecting purposes; bonnet pins not of precious metal; 
omamori [lucky charms].

Cl.15;Tuning apparatus for musical instruments; tuners for music instruments; musical instruments; music stands; 
conductors' batons; tuning forks.

Cl.16;Paper and cardboard; containers of paper, for packaging; industrial packaging containers of paper; food 
wrapping plastic film for household use; garbage bags of paper [for household purposes]; garbage bags of plastic; 
hygienic hand towels of paper; paper patterns; paper towels; paper washcloths; towels of paper; paper tablecloths; 
tablecloths of paper; paper serviettes; table napkins of paper; hand towels of paper; paper hand-towels; banners of paper;
flags of paper; paper bunting; handkerchiefs of paper; tailors' chalk; baggage tags; printed matter; paintings and 
calligraphic works; photographic prints; photographs [printed]; photograph stands; stickers [stationery]; other stationery;
pastes and other adhesives for stationery or household purposes; addressing machines; printers' reglets [interline leads];
ink ribbons; letters [type]; printers' type; printing type; type [numerals and letters]; typefaces- hectographs; automatic 
stamp affixing machines; electric staplers for offices; envelope sealing machines for offices; sealing machines for offices; 
stamp cancelling machines; stamp obliterating machines; drafting instruments; drawing instruments; decorators' 
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paintbrushes; typewriters; office check writing machines; mimeographs; relief duplicators; paper shredders [for office 
use]; sealing wax; marking templates; franking machines for office use; franking machines [postage meters]; postage 
meters for office use; rotary duplicators; printed paper for lot, other than toys; cardboard for keeping shape of socks; old 
banknotes, other than those for use as currency; omikuji [sacred lots] [printed strips of paper used for fortune telling].

Cl.17;Mica [raw or partly processed]; gaskets; junctions- -for pipes [not of metal]; non-metal pipe couplings and joints; 
pipe couplings and joints, not of metal; pipe couplings, not of metal; pipe joints, not of metal; joint packings; graphite 
packing for gaskets; graphite packing for pumps; graphite packing for valves; joint packings for pipes; waterproof 
packings; floating anti-pollution barriers; electrical insulating materials; synthetic fibers, not for textile use; regenerated 
fibers, not for textile use; semi-synthetic fibers, not for textile use; plastic fibers [fibres], not for textile use; plastic fibers, 
not for use in textiles; aramid fibers for use in the manufacture of elevator cables; aramid fibers, not for textile use; plastic 
fibers for use in the manufacture of tire cord; rock wool; slag wool; rubber thread and covered rubber yarn, not for textile 
use; synthetic fiber thread and yarn, not for textile use (terms too vague in the opinion of the International Bureau - Rule 
13 (2) (b) of the Common Regulations); regenerated fiber thread and yarn, not for textile use; semi-synthetic fiber thread 
and yarn, not for textile use (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common 
Regulations); industrial packaging containers of rubber; plastic sheeting for agricultural purposes; rubber [raw or semi-
worked]; soundproofing materials of rock wool [not for building purposes]; asbestos yarn.

Cl.18;Purses of precious metal; wallets of precious metal; bags; folding briefcases; shoulder bags; gladstone bags; 
japanese wicker trunks (kori); wicker trunks [kori]; briefcases; book bags; suitcases; carry-on bags; trunks; handbags; 
schoolchildren's backpacks; randsels [japanese school satchels]; rucksacks; backpacks [rucksacks]; pouches; charm 
bags [omamori-ire]; card cases [notecases]; card wallets; shopping bags [including "wheeled shopping bags"]; purses; 
key cases; key wallets; money pouches; wallets; commutation-ticket holders; business card cases; name card cases; 
unfitted vanity cases; vanity cases sold empty; vanity cases [not fitted]; umbrellas and their parts; industrial packaging 
containers of leather; walking sticks; canes; walking staffs; walking sticks; metal parts of canes and walking-sticks; 
handles for canes and walking sticks; rawhides; raw skins; tanned leather; curried skins; fur; fur-skins; leather cloth; 
leather cloth.

Cl.19;Non-metallic minerals for building or construction; ceramic building materials, bricks and refractory products; 
building materials made of linoleum for fixing to existing walls or floors; plastic building materials; building materials of 
synthetics; asphalt, and asphalt building or construction materials; rubber building or construction materials; plaster [for 
building purposes]; lime building or construction materials; building or construction materials of plaster; rockslide 
retention nets of textiles [construction materials]; buildings, not of metal; erosion control mats integrating plants seeds; 
plastic security windows allowing communication; road and field marking sheets and strips; cement and its products; 
building timber; building stone; artificial fish reefs [not of metal]; poultry houses, not of metal; moulds for forming cement 
products [not of metal]; road signs [not of metal, non-luminous, and not mechanical]; beacons [not of metal, non-
luminous]; reservoirs [not of metal or plastics]; storage tanks of masonry; letter boxes of masonry; stone lanterns 
[garden ornaments of stone]; man-made garden ponds [structures, not of metal]; transportable greenhouses [not of 
metal] for household use; non-metal transportable greenhouses for household use; stone sculptures; concrete 
sculptures; sculptures of concrete; marble sculptures; sculptures of marble; boards and powder of inorganic fiber; 
plaster boards; plasterboard; slag.

Cl.20;Paper blinds; furniture; industrial packaging containers of wood, bamboo or plastics; handling pallets, not of 
metal; loading pallets [not of metal]; pallets, not of metal; wind chimes; indoor blinds of textile; indoor textile blinds; 
interior textile window blinds; meerschaum [raw or partly worked material]; yellow amber; beehives [hive boxes or 
honeycombs]; hairdresser1s chairs; barbers' chairs; reservoirs [not of metal or masonry]; reservoirs, not of metal nor of 
masonry; storage tanks, not of metal or masonry; tanks, not of metal nor of masonry; containers for transport [not of 
metal]; nameplates and door nameplates [not of metal]; hand-held flat fans; hand-held folding fans; step ladders and 
ladders [not of metal]; letter boxes [not of metal or masonry]; hat hooks [not of metal]; hand-held supermarket shopping 
baskets, not of metal; water tanks for household purposes [not of metal or masonry]; hanging boards [japanese style 
pegboards using positional hooks]; tool boxes [not of metal]; tool boxes, not of metal [furniture]; oriental single panel 
standing partition [tsuitate]; oriental folding partition screens [byoubu]; benches; artificial model food samples; 
mannequins; costume display stands; plaster sculptures; plastic sculptures; sculptures of plastic; wooden sculptures; 
wood carvings; japanese food wrapping sheets of wood as materials [kyogi]; ferns [unworked or partly worked material]; 
bamboo [unworked or partly worked material]; bamboo skins [unworked or partly worked material]; vines; rattan 
[unworked or partly worked material]; tree barks; reeds [raw or partly worked material]; rushes [raw or partly worked 
material]; onigaya hay [raw or partly worked material]; sedges [unworked or partly worked material]; vegetable aggregate 
for plaster [susa]; straw of wheat, barley or oats; rice straw; tusks [raw or partly worked material]; whalebones; shells; 
shells [unworked or partly worked material]; artificial horns; ivory [unworked or partly worked material]; animal horns; 
animal teeth; tortoiseshells [unworked or partly worked material]; animal bone [unworked or partly worked material]; coral 
[unworked or partly worked]; light-up frame in a shape of box for decoration purpose; bathroom stools.

Cl.21;Tanks [indoor aquaria] and their fittings; unworked or semi-worked glass [not for building]; cooking pots and 
pans [non- electric]; coffee urns, non-electric or not of precious metal; coffee-makers [non-electric, or not of precious 
metal]; Japanese cast iron kettles, non-electric [tetsubin]; kettles [non-electric]; tea kettles; dishware, not of precious 
metal; dinnerware, other than knives, forks and spoons, not of precious metal; ice pails; whisks [non-electric]; beaters, 
non-electric; cooking skewers; portable coldboxes [non-electric]; cooking strainers; strainers; pepper pots, not of 
precious metal; sugar basins, not of precious metal; sugar bowls, not of precious metal; salt shakers, not of precious 
metal; egg cups, not of precious metal; napkin holders, not of precious metal; serviette holders, not of precious metal; 
napkin rings not of precious metals; cabarets [trays], not of precious metal; toothpick holders, not of precious metal; 
kitchen containers for rice; salad bowls, not of precious metal; colanders; shakers; Japanese style cooked rice scoops 
[shamoji]; rice paddles [cooked rice serving scoops]; hand-operated coffee grinders and pepper mills; cooking funnels; 
funnels; food preserving jars of glass; canteens; drinking flasks [for travellers]; water bottles sold empty; surikogi 
[wooden cooking pestles]; suribachi [articles of earthenware for household use]; Japanese style personal dining trays or 
stands [zen]; bottle openers; cooking graters; tart scoops; hot pads [trivets]; chopsticks; chopstick cases; ladles and 
dippers for kitchen use; cooking sieves and sifters; carving boards; chopping boards; chopping boards for kitchen use; 
cutting boards; knife boards; insulated flasks; insulated jars; insulating flasks; insulating jars; vacuum bottles [insulated 
flasks]; vacuum flasks; rolling pins [for cooking purposes]; cooking grills; toothpicks; lemon squeezers; waffle irons 
[non-electric]; cleaning tools and washing utensils; gloves for household purposes; household gloves for general use; 
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cosmetic and toilet utensils; dental floss [floss for dental purposes]; floss for dental purposes; tub brushes; metal 
brushes; brushes for pipes; industrial brushes; ship-scrubbing brushes; pig bristles for brushes; clothes brushes; shoe 
brushes; shoe horns; cloths for polishing shoes; shoe shine cloths; shoe shine sponges and cloths; shoe-trees 
[stretchers]; industrial packaging containers of glass or porcelain; feeding troughs; mangers for animals [troughs for 
livestock]; poultry rings; flat-iron stands; ironing boards; feeding vessels for pets; brushes for pets; pet brushes; flower 
pots; planters [pots]; hydroponic plant pots for home gardening; cinder sifters for household purposes; boxes of metal 
for dispensing paper towels; empty spray bottles for tailoring; boot jacks; ironing boards [kotedai]; bird cages; bird 
baths; bird baths, not being structures; watering cans; chamber pots; coal scuttles; soap dispensers; money boxes, not 
of metal; non-metal piggy banks; toilet paper holders; toilet roll holders; toilet tissue holders; mouse and rat traps; fly 
swatters; hera-dai [fabric marking boards]; stirrers for hot bathtub water [yukakibo]; bathroom pails; candle 
extinguishers, not of precious metal; candle snuffers, not of precious metal; candle holders not of precious metal; flower 
vases, not of precious metal; vases, not of precious metal; upright signboards of glass or ceramics; incense burners; 
perfume burners; portable cooking kits for outdoor use; flower bowls, not of precious metal; sacred lots [omikuji]; heating
or cooling packs filled with chemical substances ready to react when required.

Cl.22;Raw textile fibers; textile fibers; netting [not of metal]; industrial packaging containers of textile; industrial 
packaging containers of straw; elastic bands for bindings; tarpaulins [not for ships]; tarpaulins, not for use with vehicles; 
tents [not for camping]; sawdust; kapok; wood shavings; wood wool [wooden excelsior]; rice hulls; wax waste for 
stuffing; feathers and downs.

Cl.23;Threads and yarns.

Cl.24;Woven fabrics; knitted fabrics; felt and non-woven textile fabrics; oilcloth; gummed waterproof cloth; vinyl coated
cloth; rubberized cloth; filtering materials of textile; woven textile goods for personal uses- serviettes of textile; table 
napkins of textile; dish towels for drying; tea towels; mosquito nets; bedsheets; futon quilts; quilt covers for futon; futon 
ticks [unstuffed futon]; pillow covers; pillowcases [pillow slips]; blankets; seat covers of textile; wall hangings of textile; 
curtains; shower curtains; shower room curtains; table cloths [not of paper]; draperies [thick drop curtains]; fitted toilet 
seat covers of textile; toilet seat covers of textile; shrouds [sheets for wrapping corpses]; shrouds for dressing a corpse 
for funeral [kyokatabira kimono]; black-and-white striped curtains; red-and-white striped curtains; labels of cloth; billiard 
cloth [baize]; banners and flags [not of paper].

Cl.25;Clothing; ready-made clothing; garters; sock suspenders; braces for clothing [suspenders]; suspenders [braces]; 
trouser straps; waistbands; belts for clothing; belts [clothing]; belts made from imitation leather; footwear [other than 
special footwear for sports]; masquerade costumes; clothes for sports; special footwear for sports; boots for sports.

Cl.26;Knitted raschel lace fabrics; embroidery lace fabrics; braids; tapes [haberdashery]; tassels [semi-finished]; 
ribbons; buttons and the like; needles; hosiery loom needles; knitting sticks; sewing boxes; dressmakers' impressing 
blades; sewing thimbles; pin and needle cushions; boxes, not of precious metal, for needles; eyelets for clothing; 
insignias for wear [not of precious metal]; badges for wear [not of precious metal]; buckles for clothing [clothing 
buckles]; clothing buckles; brooches for clothing; armband for holding sleeves; armbands for holding sleeves; special 
sash clips for obi [obi-dome]; ornamental adhesive patches for jackets; brassards; hair ornaments; false beards; false 
moustaches; hair curlers [non-electric]; hair rollers, non-electric; shoe ornaments [not of precious metal]; shoe eyelets; 
laces for footwear; shoe laces; metal fasteners for footwear; metal fasteners for shoes and boots; artificial flower 
arrangements; artificial flowers; shuttles for making fishing nets.

Cl.27;Automobile carpets; carpets for automobiles; floor coverings; artificial lawn; artificial turf; wall hangings [not of 
textile]; tatami mats and the like.

Cl.28;Amusement machines and apparatus for use in amusement parks; handheld home video game consoles; playing 
cards; toys for domestic pets; toys; dolls; sporting articles; sports equipment; fishing tackle.

Cl.29;Edible oils and fats; milk products; meat; meat for human consumption [fresh, chilled or frozen]; fresh, chilled or 
frozen edible aquatic animals (not live); seafood, not live; charcuterie; processed meat products; fish products prepared 
for human consumption; processed fish products for human consumption; processed seafood; processed seafood 
products; preserved pulses; processed vegetables and fruits; eggs; processed eggs; pre-cooked curry stew, stew and 
soup mixes; side-dish made of fermented soybean (name- mono); dried flakes of laver for sprinkling on rice in hot water 
[ochazuke-nori]; furi-kake [dried flakes of fish, meat, vegetables or seaweed]; fried tofu pieces [abura- age]; freeze-dried 
tofu pieces [kohri-dofu]; jelly made from devils' tongue root [konnyaku]; soya milk [milk substitute]; bean curd; tofu; 
fermented soya beans [natto]; formed textured vegetable protein for use as a meat substitute; unformed textured 
vegetable protein for use as a meat extender; frozen vegetables; frozen fruits.

Cl.30;Seasonings [other than spices]; condiments; food seasonings; spices; prepared coffee and coffee-based 
beverages; coffee [roasted, powdered, granulated, or in drinks]; coffee; cocoa [roasted, powdered, granulated, or in 
drinks]; prepared cocoa and cocoa-based beverages; cocoa; unroasted coffee; unroasted coffee beans; tea; aromatic 
preparations for food [not from "essential oils"]; husked rice; rice; husked barley; flour; gluten for food; cereal 
preparations; processed cereals; processed grains; sandwiches; sushi; fresh pizza; pizzas; boxed lunches consisting of 
rice, with added meat, fish or vegetables; pre-packaged lunches consisting primarily of rice, and also including meat, fish 
or vegetables; meat pies; ravioli; confectionery; pastries; bread and buns; instant confectionery mixes; ice cream mixes; 
sherbet mixes; sorbet mixes [ices]; almond paste; yeast powder; koji [fermented malted rice]; yeast; baking powder; ice; 
water ice; binding agents for ice cream [edible ices]; meat tenderizers for household purposes; preparations for stiffening 
whipped cream; by-product of for food rice [sake lees]; edible paper of gold.

Cl.31;Edible seaweeds; vegetables [fresh]; unprocessed sugar crops; fruits [fresh]; malt [not for food]; animal 
foodstuffs; animal feed; fodder; foodstuffs for animals; forage; seeds and bulbs; trees; live trees; grasses [plants]; turf 
[natural]; dried flowers; seedlings; saplings; flowers [natural]; potted dwarfed trees [bonsai]; live mammals, fish [not for 
food], birds and insects; silkworm eggs; cocoons for silkworm breeding; cocoons for egg productions- eggs for hatching; 
urushi tree seeds; rough cork; palm tree leaves [unworked]; palms [leaves of the palm tree]; palm fronds.

Cl.32;Beer; carbonated drinks [refreshing beverages]; soft drinks; fruit beverages and fruit juices; fruit drinks and 
juices; vegetable juices [beverage]; whey beverages; extracts of hops for making beer.
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Cl.33;Japanese liquors [in general]; whisky; vodka; gin; brandy; rum; liquors; alcoholic fruit beverages; fruit wines; 
Chinese liquors [in general]; flavored liquors.

Cl.34;Smokers' articles of precious metal; tobacco; smokers' articles, not of precious metal; matches.

Cl.35;Advertising; publicity; promoting the goods and services of others through the administration of sales and 
promotional incentive schemes involving trading stamps; business management analysis; business consultancy 
services; market canvassing; market canvassing services; market surveys; marketing research; providing information 
concerning commercial sales; business management of hotels; drawing up of statements of accounts; financial statement
preparations; preparation of financial statements; employment agencies; employment agency services; job placement; 
job placement services; auctioneering; conducting of auction sales; import-export agencies; import-export agency 
services; arranging newspaper subscriptions; arranging newspaper subscriptions for others; document reproduction; 
document copying services; document copying; copying of documents; shorthand services; shorthand secretarial 
services; shorthand; providing business assistance to others in the operation of data processing apparatus namely, 
computers, typewriters, telex machines and other similar office machines; transcription; transcription services; office 
functions, namely filing, in particular documents or magnetic tape; reception services for visitors in buildings; publicity 
material rental; leasing of publicity and marketing materials; rental of publicity and marketing materials; rental of 
typewriters and copying machines; providing employment information; providing information on newspaper articles; 
rental of vending machines; retail services or wholesale services for a variety of goods in each field of clothing, foods and 
beverages, and livingware, carrying all goods together; retail services or wholesale services for hand-held flat fans and 
hand-held folding fans; retail services or wholesale services for walking sticks and canes; retail services or wholesale 
services for edible seaweeds; retail services or wholesale services for laver; retail services or wholesale services for 
fruits and vegetables; retail services or wholesale services for sugar crops; retail or wholesale services for tea leaves; 
retail services or wholesale services for malt; retail services or wholesale services for dietary supplements for humans; 
retail services or wholesale services for dietetic beverages adapted for medical purposes; retail services or wholesale 
services for dietetic food adapted for medical purposes; retail services or wholesale services for beverages for babies 
and food for babies; retail services or wholesale services for tatami mats; retail services or wholesale services for electric 
massage apparatus for household purposes; retail services or wholesale services for dynamo brushes, magnetic cores, 
resistance wires, electrodes, electrical insulating materials; retail services or wholesale services for non- electric cooking 
heaters for household purposes and kitchen worktops with integrated sinks; retail services or wholesale services for 
insecticides and biocides; retail services or wholesale services for animal repellents; retail services or wholesale services 
for contraceptives; retail services or wholesale services for dental materials, artificial tympanic membranes, and 
prosthetics or fillings materials [not for dental use]; retail services or wholesale services for ear plugs [including ear 
plugs for infants]; retail services or wholesale services for ear plugs for sleeping during traveling; retail or wholesale 
services for cosmetics; retail or wholesale services for dentifrices; retail or wholesale services for beehives [hive boxes 
or honeycombs]; retail or wholesale services for poultry cages of metal and poultry houses, not of metal; retail or 
wholesale services for fertilizers and animal foodstuffs; retail or wholesale services for seeds and bulbs; retail services or 
wholesale services for flowers [natural] and trees; retail services or wholesale services for fuels- retail services or 
wholesale services for metronomes, electronic circuits and CD-ROMS recorded with automatic performance programs for 
electronic musical instruments, effecters for electric or electronic musical instruments, musical instruments, music 
stands, conductors* batons, and tuning forks; retail services or wholesale services for photographic machines and 
apparatus and photographic supplies; retail services or wholesale services for spectacles [eyeglasses and goggles]; 
retail services or wholesale services for metal materials for building or construction; retail services or wholesale services 
for flooring of ceramic; retail services or wholesale services for asphalt building or construction materials; retail services 
or wholesale services for rubber building or construction materials; retail services or wholesale services for plastic 
building materials; retail services or wholesale services for building materials of synthetic resins; retail services or 
wholesale services for transportable simplified house; retail services or wholesale services for erosion control mats 
integrating plants seeds; retail services or wholesale services for plastic security windows allowing communication; retail 
services or wholesale services for road and field marking sheets and strips; retail services or wholesale services for toilet 
bowls and seats sold as a unit for transportable simplified toilets; retail services or wholesale services for cement; retail 
services or wholesale services for building timber; retail services or wholesale services for building stone; retail services 
or wholesale services for unwrought and semi- wrought precious stones and their imitations; retail services or wholesale 
services for pet animals.

Cl.36;Issuing credit cards; processing of credit card payments; credit guarantee and surety services for credit card 
users; brokerage services for issuing credit cards; providing information relating to credit card charges; brokerage 
services relating to hire-purchases- brokerage for hire-purchase; processing of installment sale payments; cash payment 
balance inquiry services and bank account balance inquiry services; monetary liability guarantee services; arranging of 
loans; financing and loan services; financing services; loan financing; loans [financing]; collection of debts; debt 
collection; debt collection agency services; debt collection and recovery services; currency exchange; currency 
exchange services; monetary exchange services; money exchange services; money exchange [exchanging money]; life 
insurance brokerage; life insurance underwriting; life insurance services; life insurance underwriting services; agencies 
for non-life insurance; claim adjustment for non-life insurance; non- life insurance underwriting; casualty insurance 
underwriting; insurance premium rate computing; management of buildings; agency services for the leasing or rental of 
buildings; leasing or renting of buildings; rental of buildings; purchase and sale of buildings; agency services for the 
purchase or sale of buildings; real estate appraisal; ad valorem appraisals of real estate; real estate appraisal and 
valuation; land management; real estate management services relating to land; agency services for the leasing or rental 
of land; leasing of land; land leasing; purchase and sale of land; agency services for the purchase or sales of land; 
providing information on buildings or land [real estate affairs]; providing real estate information; providing real estate 
information relating to property and land; financial assessment of company credit; business credit reporting services; 
charitable fund raising; charitable fund raising services; collection of charitable donations and charitable fund raising, for 
others; collection of monetary donations for charitable purposes; organization of charitable collections; issue of tokens 
of value; tokens of value (issue of -); agencies for collecting gas or electric power utility payments; consigned collection 
of payment for goods; buying and selling of securities; trading of securities index futures; trading of securities options; 
trading of overseas market securities futures; agencies for brokerage of securities, securities index futures, securities 
options, and overseas market securities futures; agencies for brokerage of entrusting agents with on- commission trading
in domestic markets of securities, securities index futures and securities options; agencies for brokerage of entrusting 
agents with on-commission trading in overseas markets of securities and securities index futures; agencies for brokerage 
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of forward agreement of securities, for forward agreement of securities index futures, for forward agreement of securities 
options, spot and forward transaction of securities index futures; brokerage for securities liquidation; securities 
underwriting; securities offering; brokerage services relating to securities subscription or offering; providing stock 
market information; stock exchange quotations; agencies for commodity futures trading; antique appraisal; art 
appraisals-precious stone appraisal; used automobiles appraisal; advisory services relating to tax planning; tax payment 
processing services; rental of paper money and coin counting or processing machines; rental of cash dispensers or 
automated-teller machines.

Cl.37;Repair or maintenance of automobiles; repair or maintenance of two-wheeled motor vehicles; repair or 
maintenance of chemical processing machines and apparatus; repair or maintenance of non-electric prime movers, not 
for land vehicles; repair or maintenance of pneumatic or hydraulic machines and instruments; repair or maintenance of 
plowing machines and implements [other than "hand-held tools"]; repair or maintenance of cultivating machines and 
implements; repair or maintenance of harvesting machines and implements; repair or maintenance of starters for motors 
and engines; repair or maintenance of AC motors and DC motors [not including those for land vehicles]; repair or 
maintenance of AC generators [alternators] and DC generators; repair or maintenance of lawnmowers; repair or 
maintenance of vessels; aircraft repair or maintenance; aircraft maintenance or repair; repair of bicycles; repair or 
maintenance of water purifying apparatus; repair or maintenance of electric lighting apparatus; repair or maintenance of 
measuring and testing machines and instruments; repair or maintenance of air-conditioning apparatus [for industrial 
purposes]; repair or maintenance of telecommunication machines and apparatus; repair or maintenance of computers, 
including electronic circuits and magnetic disks recorded with computer programs, central processing units and other 
peripheral apparatus; repair or maintenance of painting machines and apparatus; repair or maintenance of vehicle 
washing installations; repair or maintenance of burners; burner maintenance or repair; repair or maintenance of waste 
compacting machines and apparatus; repair or maintenance of waste crushing machines; repair or maintenance of waste 
crushing machines and apparatus; repair or maintenance of power distribution or control machines and apparatus; repair 
or maintenance of pumps; pump repair or maintenance; repair or maintenance of amusement machines and apparatus; 
rental of car-washing apparatus; construction; construction consultancy; operation and maintenance of building 
equipment; repair or maintenance of railway rolling stock; repair or maintenance of cinematographic machines and 
apparatus; repair or maintenance of optical machines and instruments; repair or maintenance of photographic machines 
and apparatus; repair or maintenance of loading-unloading machines and apparatus; repair or maintenance of fire alarms; 
repair or maintenance of office machines and apparatus; repair or maintenance of construction machines and apparatus; 
repair or maintenance of consumer electric appliances; repair or maintenance of laboratory apparatus and instruments; 
repair or maintenance of medical machines and apparatus; repair or maintenance of firearms; repair or maintenance of 
printing or bookbinding machines and apparatus; repair or maintenance of glassware manufacturing machines and 
apparatus; repair or maintenance of fishing machines and instruments; repair or maintenance of metalworking machines 
and tools; repair or maintenance of shoe making machines and instruments; repair or maintenance of industrial furnaces; 
repair or maintenance of mining machines and apparatus; repair or maintenance of rubber goods manufacturing 
machines and apparatus; repair or maintenance of integrated circuits manufacturing machines and systems; repair or 
maintenance of semiconductor manufacturing machines and systems; repair or maintenance of machines and apparatus 
for processing foods or beverages; repair or maintenance of machines and apparatus for lumbering, woodworking, or 
veneer or plywood making; repair or maintenance of textile machines and apparatus; repair or maintenance of tobacco 
processing machines; repair or maintenance of milk filtering machines; repair or maintenance of milking machines; repair 
or maintenance of chick brooders; repair or maintenance of egg incubators; repair or maintenance of sericultural 
machines and implements; repair or maintenance of machines and apparatus for pulp-making, papermaking or paper-
working; repair or maintenance of plastic processing machines and apparatus; repair or maintenance of packaging or 
wrapping machines and apparatus; repair or maintenance of sewing machines; repair or maintenance of reservoirs; repair 
or maintenance of storage tanks; repair or maintenance of gasoline station equipment; repair or maintenance of 
mechanical parking systems; repair or maintenance of bicycle parking apparatus; repair or maintenance of cooking 
equipment for industrial purposes; repair or maintenance of cooking apparatus for industrial purposes; repair or 
maintenance of industrial dishwashers; repair or maintenance of industrial dish washing machines; repair or maintenance 
of electric washing machines for industrial purposes; repair or maintenance of industrial washing machines; repair, or 
maintenance of vending machines; repair or maintenance of power-driven floor cleaning machines; repair or maintenance 
of apparatus and instruments for use in beauty salons or barbers' shops; repair or maintenance of machines and 
apparatus for use in beauty salons or barbers' shops; repair or maintenance of water pollution control equipment; repair 
or maintenance of divers' apparatus; repair or maintenance of diving machines and apparatus; repair or maintenance of 
chemical plants; repair or maintenance of nuclear power plants; furniture restoration; repair of furniture; umbrella repair; 
repair or maintenance of musical instruments; safe maintenance or repair; shoe repair; clock and watch repair or 
maintenance; sharpening of scissors and kitchen knives; setup or repair of locks; repair or maintenance of gas water 
heaters; repair or maintenance of non-electric cooking heaters; repair or maintenance of cooking pots and pans; repair or 
maintenance of signboards; repair of bags or pouches; repair of personal ornaments; repair of toys or dolls; repair of 
sports equipment; repair of billiard equipment; repair of game machines and apparatus; repair or maintenance of bath 
fittings; repair or maintenance of bathtubs; repair of toilet stool units with a washing water squirts; repair or maintenance 
of fishing tackle; repair of spectacles; fur care and repair; laundering; laundry services; washing; pressing of clothing; 
clothing repair [mending clothing]; repair of maintenance of futon; repair of tatami mats; chimney sweeping; cleaning of 
building exterior surfaces; window cleaning; carpet and rug cleaning; floor polishing; septic tank cleaning; bathtub and 
bath boiler cleaning; street cleaning; reservoirs cleanings- cleaning of storage tanks; storage tank cleanings- disinfecting 
of telephone hand-sets; vermin exterminating [other than for agriculture, horticulture or forestry]; sterilization of medical 
apparatus and instruments; rental of construction machines and apparatus; rental of floor cleaning machines; rental of 
mops; rental of laundry dryers; rental of spin dryers for clothes; rental of electric washing machines; rental of laundry 
washing machines; rental of mining machines and apparatus; rental of drainage pumps; repair and maintenance of 3D 
printers; rental of dish drying machines for restaurants; rental of dish washing machines for industrial purposes.

Cl.38;Communications by computer terminals; rental o telecommunication equipment including telephones an 
facsimile apparatus; broadcasting; broadcasting services news agencies; news agency services.

Cl.39;Railway transport; transport by rail; car transport; marine transport; boat transport; vessel transport; air 
transport; air freight shipping services; air transport services; air transportation; transport by air; packaging of goods; 
cargo unloading; freight brokerage; rental of motor vehicles; leasing of three-wheeled vehicle; rental of three-wheeled 
vehicle; car rental; rental of warehouse space; parking services; parking lot services; car parking; provision of travel 
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information, including provision of information about points of interest and historic sites; conducting of travel for 
package holidays; travel arrangement and reservation services (excluding those for lodging); rental of wheelchairs; rental 
of bicycles; bicycle rental; rental of vessels; boat rental; airport services; electricity distribution; temporary safekeeping 
of personal belongings; temporary storage of personal belongings; provision of road and traffic information; vehicle-
driving services; removal services; brokerage for rental, selling, purchasing or chartering of vessels; ship brokerage; 
refloating of ships; ship piloting; piloting; warehousing services; gas supplying [distribution]; gas supply services 
[distribution]; distribution of gas; water supplying [distribution]; water supply and distribution services; water supply; 
heat supplying [distribution]; heat supply services [distribution]; distribution of heat; operating toll roads; providing 
vessel mooring facilities; provision of berthing facilities; operating parking lots; rental of loading-unloading machines and 
apparatus; rental of aircraft; aircraft rental; airplane rental; leasing of aircraft; rental of airplanes; rental of mechanical 
parking systems; rental of packing or wrapping machines and apparatus; rental of freezers for household purposes; 
rental of refrigerator-freezers for household purposes; correspondence delivery services; rental of aircraft engines; rental 
of freezing machines and apparatus; rental of gasoline station equipment (not for repair and maintenance of automobiles).

Cl.40;Rental of waste compacting machines and apparatus; rental of waste compacting machines; rental of waste 
crushing machines; collection and sorting of domestic waste and trash; collection and sorting of industrial waste and 
trash; rental of air-conditioning apparatus [for industrial purposes); rental of space cooling apparatus; radiation area 
decontamination services; treatment or processing of cloth, clothing or fur [including drying]; tailoring or dressmakings-
sewing; custom tailoring services; custom tailoring or dressmaking; custom tailoring; embroidery [embroidering]; 
embroidery services; metal treating; processing of rubbers- processing of plastics; ceramic processing; wood-working; 
paper treating and working; stone treating; taxidermy; processing of bamboo, tree barks, rattan, vines or other mineral 
vegetable materials [other than processing of ingredients]; food processing; processing of artificial limbs or artificial 
teeth [including processing of medical materials]; processing of cinematographic films; photographic enlarging; 
photographic printing; photographic film development; processing of photographic films; bookbinding; water treating; 
water treatment services; recycling; recycling of trash; recycling of waste and rubbish; nuclear fuel reprocessing; 
reprocessing of nuclear fuels; engraving of sealing stamps; photogravure; rental of textile machines and apparatus; 
rental of machines and apparatus for treating textiles; rental of machines and apparatus for film development, photograph 
printing, photograph enlargement or photograph finishing; rental of metal treating machines and tools; rental of 
bookbinding machines; rental of machines and apparatus for processing foods or beverages; rental of machines and 
apparatus for lumbering, wood-working, or veneering or plywood makings- rental of machines and apparatus for pulp-
making, papermaking or paper-working; rental of water purifying apparatus; leasing of water purification equipment; 
rental of water treatment equipment; rental of chemical processing machines and apparatus; rental of glassware 
manufacturing machines and apparatus; rental of shoe making machines; rental of tobacco processing machines; 
providing material treatment information; material treatment information; printing; rental of knitting machines; rental of 
sewing machines; rental of printing machines and apparatus; rental of boilers; rental of 3D printers.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; animal training; plant 
exhibitions; gardens for public admission; caves for public admission; animal exhibitions; services of reference libraries 
for literature and documentary records; reference libraries of literature and documentary records; art exhibitions; art 
exhibition services; arranging and planning of movies, shows, plays or musical performances; movie theatre 
presentations or movie film production and distribution; presentation of live show performances; direction or 
presentation of plays; presentation of musical performances; production of radio or television programs; organization, 
arranging and conducting of professional golf tournaments or competitions; organization, arranging and conducting of 
soccer games; organization, arranging and conducting of sumo wrestling competitions; organization, arranging and 
conducting of boxing matches; organization, arranging and conducting of baseball games; organization, arranging and 
conducting of horse races; organization, arranging and conducting of bicycle races; organization, arranging and 
conducting of boat races; organization, arranging and conducting of auto races; operating lotteries; providing audio or 
video studio services; providing audio or video studios; providing sports facilities; providing amusement facilities; 
booking of seats for shows; rental of movie projectors and their accessories; rental of cine-films; rental of toys; toy 
rental; rental of musical instruments; rental of ski equipment; rental of skin-diving equipment; rental of television sets; 
book rental; rental of radio sets; rental of radios; rental of records or sound-recorded magnetic tapes; rental of image-
recorded magnetic tapes; rental of amusement machines and apparatus; rental of game machines and apparatus; rental 
of cameras; rental of optical machines and apparatus; arranging, conducting and organization of seminars; publication of 
books; book publishing; publishing services; production of videotape film in the field of education, culture, entertainment 
or sports [not for movies or television programs and not for advertising or publicity]; directing of radio and television 
programs; operation of video and audio equipment for production of radio and television programs; organization of 
entertainment events excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat 
races and auto races; providing facilities for movies, shows, plays, music or educational training; rental of film negatives; 
rental of reversal film; rental of film positives; rental of paintings and calligraphic works; photography; language 
interpretation; language interpreter services; interpreter services; translation.

Cl.42;Providing meteorological information; providing weather information; meteorological information; designing of 
machines, apparatus, instruments [including their parts] or systems composed of such machines, apparatus and 
instruments; designing; technological advice relating to computers, automobiles and industrial machines; computer 
programming; testing or research on machines, apparatus and instruments; research on building construction or city 
planning; testing or research on prevention of pollutions- testing or research on electricity; testing or research on civil 
engineering; rental of measuring apparatus; rental of computers, including electronic circuits, magnetic disks, magnetic 
tapes all recorded with computer programs, central processing units and other peripheral apparatus; rental of laboratory 
apparatus and instruments; architectural designs; architectural design services; architectural services; architectural 
services for the design of buildings; surveying; geological surveys or research; testing, inspection or research of 
pharmaceuticals, cosmetics or foodstuffs; testing, inspection or research on agriculture, livestock breeding or fisheries; 
rental of technical drawing instruments; providing information on donation of human corpses for medical education; 
arranging of donation of human corpses for medical education.

Cl.43;Providing temporary accommodation; accommodation bureaux [brokering reservations for hotels, boarding 
houses or the like]; providing foods and beverages; rental of conference rooms; rental of meeting rooms; providing 
conference rooms; rental of furniture; rental of non-electric cooking heaters; rental of wall hangings; rental of floor 
coverings; rental of towels; rental of futon and quilts; boarding for animals; preschooler and infant care at daycare 
centers; day-nursery [creche] services; rental of cooking equipment for industrial purposes.
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Cl.44;Providing bath houses; providing medical information; geriatric nursing; rental of fishing equipment and 
instruments; rental of combine harvesters; rental of lawnmowers; rental of ultrasonic diagnostic apparatus beauty salons; 
beautician services; beauticians' services beauty care services; beauty salon services; beauty therapy beauty treatment 
services; cosmetician services barbershops; barber shop services; barbers' services; hair salon services; garden tree 
planting; garden or flower bed care; fertilizer spreading; spreading of fertilizers; weed killing; weed control; vermin 
exterminating [for agriculture, horticulture or forestry]; massage and therapeutic shiatsu massage; chiropractics; 
chiropractic services; moxibustion; moxibustion therapy; treatment for dislocated joints, sprain, bone fractures or the like 
[judo- seifuku]; acupuncture; acupuncture services; dietary and nutritional guidance; nutritional and dietetic consultancy; 
services rendered by a dietician; animal breedings; veterinary services; beautification for animals; beauty care services 
for animals; animal grooming services; animal grooming; rental of potted plants; rental of apparatus and instruments for 
use in beauty salons or barbers' shops; rental of machines and apparatus for use in beauty salons or barbers' shops.

Cl.45;Rental of clothing; clothing rental; rental of fire alarms; rental of fire extinguishers; rental of safes; information 
relating to fashion coordination services for individuals; marriage partner introduction or dating services; matchmaking 
services; providing and conducting civil marriage ceremonies; funeral service undertaking; funerary undertaking; 
conducting funeral ceremonies; providing grave spaces or charnel houses; legal services for procedures relating to 
industrial property rights; provision of expert legal opinions; providing information on legal procedures relating to 
lawsuits or other legal issues; legal services relating to company registration; agencies for copyright licensing; copyright 
licensing agency services; copyright licensing [legal services]; legal services relating to social insurance claims; security 
guarding for facilities; personal body guarding; investigation or surveillance services for checking background profiles; 
fortune-telling; forecasting services in the nature of fortune-telling; non-therapeutic counselling services rendered to 
meet the needs of individuals; pet sitting; caring for babies [excluding services provided at facilities]; personal services 
rendered by others to meet the needs of individuals; rental of altars; rental of personal ornaments for wearing.
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Proposed to be Used
IR DIVISION
Cl.2;Printing inks, inks for printing in printing machines, offset printing machines, rotary web printing machines, rotary 
sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, coating machines, digital 
printing and marking machines; varnish, varnish, dyestuffs and/or pigments; inks, in particular printing inks and pastes, 
in particular electrically conductive or semi-conductive inks, electrically insulating inks, inks with magnetic or 
magnetisable properties, inks with piezoelectric properties, optically variable inks, dirt-repellent inks, inks with biocidal 
properties, olfactory inks, pharmacological and/or active substance-releasing inks, and siccatives for printing inks and 
pastes, binding agents for printing inks and pastes, engraving ink; printing inks for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; binding 
agents for printing colours, inks and pastes; engraving ink; primers; shellac; primary resist lacquers; metals in foil form 
for printing; mordants.

Cl.7;Printing machines; offset printers; web fed rotary printing machines; sheet fed rotary printing machines; screen 
printing machines; pad printing machines; flexographic printing machines; intaglio printing machines; printing machines 
for use on sheet metal; printing machines for use on cans; printing machines for use on hollow bodies; printing machines 
for corrugated cardboard; inkjet printing machines and apparatus; laser marking machines and apparatus; laser printing 
machines and apparatus; marking machines; painting machines; packing machines; coating machines, in particular 
working rotationally, for web-type and separate materials; digital printing and marking machines based on 
electrophotography, magnetography, xerography, ink jet; exposure apparatus, being parts for printing machines for 
contact printing or creating circuit and print templates; numbering, imprinting and marking machines, in particular for the 
graphics sector, the packaging sector and data processing; labellers [machines]; engraving machines; machines and 
mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or 
organic or inorganic materials; pallet changing and transfer machines; stacking machines; machines for handling sheets 
and plates of metal; foodstuff distribution machines; machines and apparatus for the surface treatment of metals; hot 
stamping machines and apparatus; thermal transfer machines and apparatus; rotary die-cutters for punching of printed 
matter or paper or plastics; sheet metal punches for stamping printed matter or paper or plastics; addressing and 
marking machines for printed matter; machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; printing plates; flexographic printing plates; accessories, included in this class, 
for the aforesaid printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, 
printing machines for corrugated cardboard, inkjet printing machines and apparatus, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, namely control apparatus, printing mechanisms, inking apparatus, damping units, lacquering units, 
reel changers, folding apparatus; machines and mechanical apparatus for storing printed matter or printing materials or 
printing material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for 
printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; conveyors (machines), 
belts for conveyors, conveying apparatus for conveying printed matter or printing materials or printing material reels or 
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paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for printing machines, offset 
printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the further processing of printed matter or printing materials or paper 
or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for the folding of printed 
matter or printing materials or paper or plastics or metal or organic or inorganic materials; machines and mechanical 
devices for changing and/or bending and/or punching printing plates and/or flexographic printing plates; machines and 
mechanical apparatus for the storing of printing plates for printing machines; conveying machines, conveyor belts, 
conveying apparatus for conveying printing plates for printing machines; machines and mechanical apparatus for 
cleaning rollers in inking apparatus or damping units and/or cylinders and/or lacquering units and/or inkjet print heads 
and/or laser systems in printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, 
printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one 
or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing 
machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for the 
graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing materials 
or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for cleaning rollers in 
inking apparatus or damping units and/or cylinders and/or lacquering units and/or inkjet printing modules and/or laser 
systems in printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, 
screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing 
machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing 
machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more 
inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; machines and mechanical apparatus for adjustment, for inking apparatus 
and/or damping units and/or printer engine cylinders and/or for lacquering units in printer engines and/or in lacquering 
units and/or for inkjet printing modules and/or laser systems; parts for inking apparatus and/or damping units and/or 
inkjet printing modules and/or laser systems and cylinders in tempering machines, included in this class; machines and 
mechanical apparatus for adjusting cutting equipment and/or cutting cylinders in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
machines and mechanical apparatus for adjusting registers and/or register marks in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
machines and mechanical apparatus for quality control of printing machines, offset printing machines, rotary web printing
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; machines and 
mechanical apparatus for adjusting web tension settings in printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; filters 
(parts of machines or engines); separators; suction and conveying machines for ventilation cleaning, dust removal and 
air separation of machines and spaces equipped therewith; filters for cleaning cooling air, for engines; blowing engines; 
fibre separators (machines); air compressors and air ejectors for machines; collecting machines for compacting, filling 
and pressing of particles, dust and fibres separated from machines; air conveying devices (air conditioning), namely 
compressors; air power-operated blowers; blowing machines; air compressors; accessories, included in this class, for 
the aforesaid printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, 
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screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing 
machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing 
machines for corrugated cardboard, inkjet printing machines and apparatus, laser marking machines and apparatus, laser 
printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, pallet changing and transfer machines, stacking 
machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for 
the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; 
accessories, included in this class, for the aforesaid filters, separators, suction and conveying machines for ventilation 
cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines, fibre 
separators, air compressors and air ejectors for machines, collecting machines, for compacting, filling and pressing 
machine-separated particles, dust and fibres; machines and mechanical apparatus for producing security labels, 
securities, banknotes and/or components therefor; machines and mechanical apparatus for applying security labels 
and/or components therefor; machines and mechanical apparatus for packaging product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; machines and mechanical 
apparatus for quality control in machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; machines and mechanical apparatus for quality 
control in machines for applying product security means, identification features, security features, security labels and/or 
components therefor; machines and mechanical apparatus for quality control in machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
machines and mechanical apparatus for quality control of product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; parts for the aforesaid goods and 
accessories for the aforesaid goods, included in this class.

Cl.9;Electronic checking (supervision), controlling, displaying and measuring apparatus, and consultancy software 
(recorded), sales software (recorded), and software, included in this class, for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; electronic checking (supervision), 
controlling, displaying and measuring apparatus, and consultancy software (recorded), sales software (recorded), and 
software, included in this class, for installations, equipment, apparatus, filters, separators, extraction and conveying 
devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air 
filters, blowing machines, fibre separators, air compressors and air ejectors for machines, collecting devices, machines, 
equipment and apparatus for compacting, filling and pressing particles, dust and fibres separated from machines; 
electronic checking (supervision), controlling, displaying and measuring apparatus, and consultancy software (recorded), 
sales software (recorded), and software, included in this class, for ventilation installations, ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air conveying devices, in particular fans, blowing machines and compressors, air heaters, air 
coolers, air filters, and nozzle chambers for humidifying; electronic checking (supervision), controlling, displaying and 
measuring apparatus, and consultancy software (recorded), sales software (recorded), and software, included in class 9, 
for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings 
with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb 
structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, 
solar modules for heat generation, and regulating and safety accessories for gas apparatus; electronic checking 
(supervision), controlling, displaying and measuring apparatus, and consultancy software (recorded), sales software 
(recorded), and software, included in this class, for producing product security means, authentication features, security 
features, security labels, securities, banknotes and/or components therefor; electronic checking (supervision), 
controlling, displaying and measuring apparatus, and consultancy software (recorded), sales software (recorded), and 
software, included in this class, for applying product security means, authentication features, security features, security 
labels and/or components therefor; electronic checking (supervision), controlling, displaying and measuring apparatus, 
and consultancy software (recorded), sales software (recorded), and software, included in this class, for packaging 
product security means, authentication features, security features, security labels, securities, banknotes and/or 
components therefor; electronic checking (supervision), controlling, displaying and measuring apparatus, and 
consultancy software (recorded), sales software (recorded), and software, included in this class, in the form of and/or for 
product security means, authentication features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), 
sales software (recorded) and software for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; electronic regulating apparatus, control apparatus, monitoring apparatus, quality 
control apparatus, production control apparatus, temperature monitoring apparatus, consultancy software (recorded), 
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sales software (recorded), and software for lacquering machines, packaging machines, coating machines, pallet changing 
and pallet transfer machines, stacking machines, machines for handling sheets, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, marking 
machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving 
machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature 
monitoring apparatus, consultancy software (recorded), sales software (recorded), and software for ventilation 
installations, ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and 
dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, 
blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus, consultancy software (recorded), sales software (recorded), and software for 
lacquering machines, packaging machines, coating machines, pallet changing and pallet transfer machines, stacking 
machines, machines for handling sheets, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, marking machines, hot stamping 
apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing 
apparatus, laser marking apparatus and laser printing apparatus; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web 
tension controls, consultancy software (recorded), sales software (recorded), and software for machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), 
sales software (recorded), and software for machines for applying product security means, identification features, 
security features, security labels and/or components therefor; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web 
tension controls, consultancy software (recorded), sales software (recorded), and software for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, consultancy software (recorded), sales software (recorded), and software of and/or for 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; electric and electronic measuring and testing apparatus and 
instruments for adjustment and preadjustment, for subassemblies and parts for installations, equipment, apparatus, 
filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of 
machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air compressors and air 
ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling and pressing 
machine-separated particles, dust and fibres; electric and electronic measuring and testing apparatus and instruments for 
adjustment and preadjustment, for subassemblies and parts for ventilation installations, ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; electric and electronic measuring and testing apparatus and 
instruments for adjustment and preadjustment, for subassemblies and parts for drying ovens, drying apparatus, heat 
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; consultancy 
software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; consultancy software (recorded) and/or 
sales software (recorded) for electric and electronic measuring and testing apparatus and instruments for adjustment and 

9706



preadjustment, for subassemblies and parts for installations, equipment, apparatus, filters, separators, exhausting and 
conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped 
therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, capture 
devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and 
fibres; consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for ventilation installations, 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; consultancy software 
(recorded) and/or sales software (recorded) for electric and electronic measuring and testing apparatus and instruments 
for adjustment and preadjustment, for subassemblies and parts for drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; consultancy software (recorded) and/or sales software (recorded) for electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for producing product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded) and/or sales software (recorded) for 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; consultancy software (recorded) and/or sales software (recorded) for electric 
and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies 
and parts for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for remotely controlling, remotely operating, remotely monitoring, controlling and/or regulating ink slides, ink 
rollers, damping rollers, register adjustment devices in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, 
controlling and/or regulating devices for transporting and/or storing printed matter or printing materials or printing 
material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulating of devices for the changing and/or transporting and/or storage of 
printing plates; consultancy software (recorded), sales software (recorded), and software for remotely controlling, 
remotely operating, remotely monitoring, controlling and/or regulating devices for cleaning rollers in inking apparatus or 
damping units and/or cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remotely controlling, remotely operating, 
remotely monitoring, controlling and/or regulating devices for storing and/or adjusting rollers in inking apparatus or 
damping units and/or cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for the remote control, remote operation, remote
monitoring, control and/or regulating of inking apparatus and/or damping units and/or printer engine cylinders in printer 
engines; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulation of devices for tempering of inking apparatus or damping units 
and/or cylinders and/or inkjet print heads and/or laser systems in printer engines; consultancy software (recorded), sales 
software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, controlling and/or 
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regulating cutting equipment and/or cutting cylinders in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, 
controlling and/or regulating registers and register marks in printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remote control, remote operation, remote 
monitoring, control and/or regulation for the purposes of quality control in printing machines, offset printing machines, 
rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remote control, remote operation, remote 
monitoring, control and/or regulating, for quality control in installations, equipment, apparatus, filters, separators, 
exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces 
equipped therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, 
capture devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, 
dust and fibres; consultancy software (recorded), sales software (recorded), and software for remote control, remote 
operation, remote monitoring, control and/or regulating, for quality control in ventilation installations, ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; consultancy software (recorded), 
sales software (recorded), and software for remote control, remote operation, remote monitoring, control and/or 
regulating, for quality control in drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, 
in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; consultancy software (recorded), sales software (recorded), and software for remotely controlling, remotely 
operating, remotely monitoring, controlling and/or regulating web tension settings in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), software for data processing devices for pre-press, for the 
printing of printed matter, for the further processing of printed matter, for production control, production planning; 
consultancy software (recorded), sales software (recorded), software for data processing devices for printing machines, 
for the printing of printed matter, for the further processing of printed matter, for production control, production planning; 
consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; consultancy software (recorded), sales software (recorded) and software for interfaces 
and/or data transfer for installations, equipment, apparatus, filters, separators, suction and conveying devices for air-
technology cleaning, dust removal and air separation from machines and rooms equipped therewith, air filters, fans, fibre 
separators, air compressors and air ejectors for machines, collecting devices, machines, equipment and apparatus for 
compacting, filling and pressing of particles, dust and fibres separated from machines; consultancy software (recorded), 
sales software (recorded), software for interfaces and/or data transfer, for ventilation installations, ventilation apparatus, 
air-conditioning, heating, refrigerating, aerating and de-aerating, humidifying and dehumidifying installations and 
apparatus, air treatment installations, air conveying devices, in particular fans, blowers and compactors, air heaters, air 
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coolers, air filters, and nozzle chambers for humidifying; consultancy software (recorded), sales software (recorded), 
software for interfaces and/or data transfer, drying ovens, drying apparatus, heat accumulators, heat exchangers and 
parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, 
heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal 
energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, 
for machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and software for 
interfaces and/or data transfer, for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for interfaces and/or data transfer, for machines for packaging product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; software (recorded) for for remotely 
controlling, remotely operating, remotely monitoring, controlling and/or regulating devices for transporting and/or storing 
printed matter or printing materials or printed material reels or paper or paper reels or plastics or plastics reels or metal or
organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; software (recorded) for the transport, packaging and storage of remote controls, remote
operators, remote monitoring apparatus, controllers and/or regulators for devices for the transport, packaging and 
storage of printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics reels
or metal or organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; electronic data carriers being product security means, identification 
features, security features, security labels, securities, banknotes; magnetic data carriers being product security means, 
identification features, security features, security labels, securities, banknotes; RFID systems (radio frequency 
identification); encoded identification chips and cards; apparatus for the payment of goods and/or services and/or bills, in 
particular for enabling customers to pay by themselves, in particular by payment means in the form of banknotes and/or 
coins and/or tokens of value and/or cashless payment by debit, credit and/or loyalty cards, in particular contactless 
and/or contact cards and/or NFC (near field communication) apparatus, including in particular with return of change; 
automated teller machines [ATM]; money-receiving apparatus; money-dispensing and -receiving apparatus; fittings for 
the aforesaid apparatus, included in this class, in particular cartridges for collecting payment means, in particular bank 
notes and/or coins and/or tokens of value; electric apparatus, namely data processing equipment for communication with 
recording media, in particular for communication with recording media with integrated circuits and recording media with 
contactless interfaces, and in particular data processing equipment for writing data in or on recording media, for reading 
data from or on recording media and for displaying data from recording media on a display; data processing equipment 
for personalising recording media; machine-readable recording media, in particular recording media with integrated 
circuits for storing, encrypting and decrypting, processing and providing data and programs; cards having an integrated 
circuit (chip cards), in particular cards having microprocessors for communication with external data processing devices 
or with mobile radio terminals; coded telecommunication cards; coded and encoded digital recording media with 
contactless interfaces; integrated circuits with characteristic physical properties for protection against forgery; memories 
for data processing installations, in particular non-volatile memories (digital storage media); digital recording media 
containing memories, in particular non-volatile memories (digital storage media); electric apparatus for processing, in 
particular encryption and decryption, data for both online and offline operation; software for computer network 
applications, in particular for internet, intranet and extranet applications; data processing software, in particular for 
telecommunications with chip card-activated mobile telephones and in particular for associated chip cards and mobile 
telephones, and computer programs for activating, modifying, testing and displaying data and software structures stored 
in these telecommunications cards; software for the encryption and decryption and the signing of data; operating system 
software and application software for digital recording media with integrated circuits, in particular for hardware tokens 
and chip cards, and for data processing equipment for communication with these digital recording media; computer 
programs for the development, management and maintenance of all the aforesaid types of software; digital recording 
media featuring the aforesaid software; electronically/optically stored pre-recorded advertising and communications 
media, included in this class, in particular films, videos, included in this class; inkjet printers, in particular with one or 
more inkjets, single-colour or multi-colour inkjet printers; accessories, included in this class, for inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers; encoding machines, in particular for the 
graphics sector, the packaging sector and data processing; parts for the aforesaid goods and accessories for the 
aforesaid goods, included in this class.

Cl.37;Installation, maintenance and repair of printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
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printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus and parts therefor; installation, maintenance and repair of 
installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, 
dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and fibre 
separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; installation, maintenance and repair of air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air conveying devices, namely fans, blowing machines and compressors, air heaters, air 
coolers, air filters, and nozzle chambers for humidifying; installation, maintenance and repair of drying ovens, drying 
apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, 
heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated 
catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat 
generation, and regulating and safety accessories for gas apparatus; installation, maintenance and repair of machines for 
producing security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of 
machines for applying security labels and/or components therefor; installation, maintenance and repair of machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of security labels and/or components therefor; installation, 
maintenance and repair (included in this class) of pre-printing data processing equipment, parts or fittings for pre-printing 
data processing equipment, data processing equipment for data preparation, including continuous data preparation, 
variable data printing, including database printing, further processing of printed matter, production controls, parts and 
fittings for interfaces and/or parts or fittings for data transfer for devices for transport and/or storage of printed matter or 
printing materials or printing material reels or paper or paper reels or plastics or plastics reels or metal or organic or 
inorganic materials for printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, 
printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one 
or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing 
machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for the 
graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing materials 
or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and 
transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, 
machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer 
machines and apparatus; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or fittings for printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, namely for 
transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, 
perforating, gluing, stapling, tying, bundling, bookbinding; installation, maintenance and repair of electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature 
monitoring apparatus, being parts or accessories for installations, equipment, apparatus, filters, separators, suction and 
conveying devices for the air-technology cleaning, dust removal and air separation of machines and rooms equipped 
therewith, air filters, blowers and fibre separators, air compressors and air ejectors for machines, collecting devices, 
machines, equipment and apparatus for compacting, filling and pressing particles, dust and fibres separated from 
machines; installation, maintenance and repair of electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, being parts or 
accessories for ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and 
dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, 
blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; installation, 
maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, quality control 
apparatus, production control apparatus, temperature monitoring apparatus, being parts or accessories for drying ovens, 
drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic 
properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and 
integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules 
for heat generation, and regulating and safety accessories for gas apparatus; installation, maintenance and repair of 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for applying product security means, identification 
features, security features, security labels and/or components therefor; installation, maintenance and repair of electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus and/or web tension controls, being parts or accessories for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
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components therefor; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories of and/or for product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; installation, maintenance and repair of electric and electronic measuring and testing 
apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for installations, equipment, 
apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; installation, maintenance and repair of electric and electronic 
measuring and testing apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; installation, maintenance and 
repair of electric and electronic measuring and testing apparatus and instruments for adjustment and preadjustment, for 
subassemblies and parts for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in 
particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; installation, maintenance and repair 
of electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for packaging product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts of and/or for product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, 
control and/or regulating apparatus and equipment for ink levers, ink rollers, damping rollers, register adjusting devices, 
devices for storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders, devices for cleaning 
rollers in inking apparatus or damping units and/or cylinders, and/or inkjet print heads and/or laser systems, for cutting 
equipment and/or cutting cylinders, registers and/or register marks, web tension settings, being parts or fittings for 
printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
equipment and apparatus for compacting, filling and pressing particles, dust and fibres separated from machines; 
installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for 
adjustment and preadjustment, for subassemblies and parts for ventilation apparatus, air-conditioning, heating, 
refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; installation, maintenance and repair of electric and electronic measuring 
and testing apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for drying ovens, 
drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic 
properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and 
integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules 
for heat generation, and regulating and safety accessories for gas apparatus; installation, maintenance and repair of 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for applying product security means, identification features, security features, security labels and/or 
components therefor; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts of and/or for product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; installation, maintenance and repair 
of remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for ink levers, 
ink rollers, damping rollers, register adjusting devices, devices for storing and/or adjusting rollers in inking apparatus or 
damping units and/or cylinders, devices for cleaning rollers in inking apparatus or damping units and/or cylinders, and/or 
inkjet print heads and/or laser systems, for cutting equipment and/or cutting cylinders, registers and/or register marks, 

9711



web tension settings, being parts or fittings for printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; installation, 
maintenance and repair of remote control, remote operation, remote monitoring, control and/or regulating apparatus and 
equipment for devices for the changing and/or transporting and/or storage of printing plates, for inking apparatus and/or 
damping units and/or printer engine cylinders in printer engines, and/or for devices for tempering, for inking apparatus 
and/or damping units and/or cylinders in printer engines; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; installation, maintenance and repair of 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for installations, 
equipment, apparatus, filters, separators, suction and conveying devices for the air-technology cleaning, dust removal 
and air separation of machines and rooms equipped therewith, air filters, blowers and fibre separators, air compressors 
and air ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, filling and 
pressing particles, dust and fibres separated from machines; installation, maintenance and repair of remote control, 
remote operation, remote monitoring, control and/or regulating apparatus and equipment for ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; installation, maintenance and repair of remote control, remote
operation, remote monitoring, control and/or regulating apparatus and equipment for drying ovens, drying apparatus, heat
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and equipment for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and devices of and/or for product security means, authentication features, security features, security
labels, securities, banknotes and/or components therefor; machinery installation, maintenance and repair; rebuilding 
machines; commissioning of machines within the framework of installation; commissioning of machines in the context of 
maintenance; cleaning of machines; cleaning of buildings; vehicle cleaning; installation and/or maintenance of apparatus 
for the payment of goods and/or services and/or bills, in particular for enabling customers to pay by themselves, in 
particular by payment means in the form of banknotes and/or coins and/or tokens of value and/or cashless payment by 
debit, credit and/or loyalty cards, in particular contactless and/or contact cards and/or NFC (near field communication) 
apparatus, including in particular with return of change; installation and/or maintenance of money-dispensing apparatus; 
installation and/or maintenance of money-receiving apparatus; installation and/or maintenance of money-dispensing and 
money-receiving apparatus; installation and/or maintenance of vending machines; installation and/or maintenance of 
accessories for the aforesaid apparatus, in particular cash boxes for receiving payment means, in particular banknotes 
and/or coins and/or tokens of value.

Cl.42;Design services; IT programming services; testing, authentication and quality control; scientific and 
technological services; provision of technical consultancy, computer software consultancy, computer systems design, 
creation of software in relation to planning of printing houses and installations for the further processing of printed matter
or printing materials or paper or plastics or metal or organic or inorganic materials; technological consultancy in relation 
to printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; design and updating of software for the aforesaid machines; technological consultancy with 
regard to installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation 
cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and 
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fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; technological consultancy with regard to 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; technological consultancy 
with regard to drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, 
honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar 
collectors, solar modules for heat generation, and regulating and safety accessories for gas apparatus; technological 
consultancy relating to machines for producing product security means, identification features, security features, security 
labels, securities, banknotes and/or components therefor; technological consultancy relating to machines for applying 
product security means, identification features, security features, security labels and/or components therefor; 
technological consultancy relating to machines for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; technological consultancy relating to product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; technological consultancy in relation to pre-press printing, data preparation, including continuous data 
preparation, variable data printing, including from databases, printing of printed matter, further processing of printed 
matter, production control, production planning, management information, for interfaces and/or for data transfer, for 
devices for transport and/or storage of printed matter or printing materials or printing material reels or paper or paper 
reels or plastics or plastics reels or metal or organic or inorganic materials for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus and parts therefor; designing and updating 
of software for the aforesaid processes; technological consultancy in relation to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus and/or web tension controls being parts or fittings for printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, namely 
for transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, 
checking, perforating, gluing, stapling, tying, bundling, bookbinding; creating and updating of software for the aforesaid 
goods; technological consultancy with regard to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, being parts or 
accessories for installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the 
ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing 
machines and fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and 
apparatus for compacting, filling and pressing machine-separated particles, dust and fibres; technological consultancy 
with regard to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, 
production control apparatus, temperature monitoring apparatus, being parts or accessories for ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; technological consultancy with regard to electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus, being parts or accessories for drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; technological consultancy relating to electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for producing product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; technological consultancy 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; technological consultancy relating to electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for packaging product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; technological consultancy 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for 
machines of an/or for product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; technological consultancy in relation to electric and electronic measuring and 
testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
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printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines 
for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface 
treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; creating and 
updating of software for the aforesaid goods; technological consultancy with regard to electronic measuring and testing 
apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for installations, equipment, 
apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; technological consultancy with regard to electronic measuring
and testing apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; technological consultancy with 
regard to electronic measuring and testing apparatus and instruments for adjustment and preadjustment, for 
subassemblies and parts for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in 
particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; technological consultancy relating to electric and electronic measuring and testing apparatus and instruments 
for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; technological 
consultancy relating to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for machines for applying product security means, identification features, 
security features, security labels and/or components therefor; technological consultancy relating to electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; technological consultancy relating to electric and electronic 
measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts of 
and/or for product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; technological consultancy regarding remote control, remote operation, remote monitoring, control 
and/or regulating apparatus and equipment for ink levers, ink rollers, damping rollers, register adjusting devices, devices 
for the storage and/or adjustment of rollers in inking apparatus or damping units and/or cylinders, devices for the 
cleaning of rollers in inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser systems, 
cutting equipment and/or cutting cylinders, registers and/or register marks, web tension settings in printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines 
for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface 
treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; creating and 
updating of software for the aforesaid goods; technological consultancy relating to remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for devices for the changing and/or transporting 
and/or storage of printing plates, for inking apparatus and/or damping units and/or printing works cylinders in printing 
works, and/or for devices for tempering, for inking apparatus or damping units and/or cylinders and/or inkjet print heads 
and/or laser systems in printing works; creating and updating of software for the aforesaid goods; technological 
consultancy in relation to consumables used during the operation of printing machines, offset printing machines, rotary 
web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
technological consultancy relating to consumables during the operation of installations, equipment, apparatus, filters, 
separators, suction and conveying devices for the ventilation cleaning, dust removal and air separation of machines and 
spaces equipped therewith, air filters, blowing machines, fibre separators, air compressors and air ejectors for machines, 
collecting devices, machines, equipment and apparatus for compacting, filling and pressing particles, dust and fibres 
separated from machines; technological consultancy with regard to consumables during the operation of ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; technological consultancy with 
regard to consumables during the operation of drying ovens, drying apparatus, heat accumulators, heat exchangers and 
parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, 
heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal 
energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; technological consultancy relating to consumables required during the operation of machines for producing 
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product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; technological consultancy relating to consumables required during the operation of machines for 
applying product security means, identification features, security features, security labels and/or components therefor; 
technological consultancy relating to consumables required during the operation of machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; technological consultancy in relation to material for the maintenance of printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; technological consultancy with regard to 
materials for the maintenance of installations, equipment, apparatus, filters, separators, exhausting and conveying 
devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air 
filters, blowing machines and fibre separators, air compressors and air ejectors for machines, capture devices, machines, 
equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and fibres; technological 
consultancy with regard to materials for the maintenance of ventilation apparatus, air-conditioning, heating, refrigerating, 
aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment installations, air 
delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and 
nozzle chambers for humidifying; technological consultancy with regard to materials for the maintenance of drying ovens,
drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic 
properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and 
integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules 
for heat generation, and regulating and safety accessories for gas apparatus; technological consultancy relating to 
materials for the maintenance of machines for producing product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; technological consultancy relating to 
materials for the maintenance of machines for applying product security means, identification features, security features, 
security labels and/or components therefor; technological consultancy relating to materials for the maintenance of 
machines for packaging product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; construction drafting, in particular relating to metal structures; technical 
planning; conducting technical project studies; technical research; development, creation and/or maintenance of software
for apparatus for the payment of goods and/or services and/or bills, in particular for enabling customers to pay by 
themselves, in particular by payment means in the form of banknotes and/or coins and/or tokens of value and/or cashless 
payment by debit, credit and/or loyalty cards, in particular contactless and/or contact cards and/or nfc (near field 
communication) apparatus, including in particular with return of change; development, creation and/or maintenance of 
software for money-dispensing apparatus; development, creation and/or maintenance of software for money-receiving 
apparatus; development, creation and/or maintenance of software for money-dispensing and -receiving apparatus; 
development, creation and/or maintenance of software for vending machines; development, creation and/or maintenance 
of software for accessories for the aforesaid apparatus, in particular boxes for receiving payment means, in particular 
banknotes and/or coins and/or vouchers; technological process analysis, in particular of processes for receiving and/or 
processing payments for goods and/or services and/or bills; development, programming, installation and maintenance of 
software, and consultancy relating to the use of software; rental of software; developing of technical concepts for and 
technical consultancy relating to the securing of data against counterfeiting, forgery and unauthorised spying-out in 
electronic communications systems; services of a certifying authority (trust center), namely issuing and management of 
digital keys, encryption algorithms and/or digital signatures; digital storage of data on computer networks; configuration 
of telecommunications hardware through software and remote maintenance; electronic data back-up; configuration of 
software for telecommunications terminals; quality control consultancy in relation to pre-press printing, data preparation, 
including continuous data preparation, variable data printing, including from databases, printing of printed matter, further 
processing of printed matter, production control, production planning, interfaces, data transfer and/or in relation to 
devices for transport and/or storage of printed matter or printing materials or printing material reels or paper or paper 
reels or plastics or plastics reels or metal or organic or inorganic materials for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; quality control consultancy in relation to 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus and/or web tension controls being parts or fittings for printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, namely for transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, 
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binding, scanning, checking, perforating, gluing, stapling, tying, bundling, bookbinding; quality control consultancy 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus and/or temperature monitoring apparatus, being parts or accessories for installations, equipment, 
apparatus, filters, separators, suction and conveying devices for air-technology cleaning, dust removal and air separation 
from machines and rooms equipped therewith, air filters, fans, fibre separators, air compressors and air ejectors for 
machines, collecting devices, machines, equipment and apparatus for compacting, filling and pressing of particles, dust 
and fibres separated from machines; quality control consultancy relating to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus and/or temperature monitoring 
apparatus being parts or accessories for air-technology installations, air-technology equipment, air conditioning, heating, 
refrigerating, aeration and de-aeration, humidifying and dehumidifying installations and equipment, air treatment 
installations, air conveying devices, in particular fans, blowers and compressors, air heaters, air coolers, air filters and 
nozzle chambers for humidification; quality control consultancy relating to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus and/or temperature monitoring 
apparatus, being parts or accessories for drying ovens, drying apparatus, heat stores, heat exchangers and parts 
therefor, in particular catalytically active coatings, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purification installations, thermal energy stores, 
solar collectors, solar modules for heat generation, regulation and safety accessories for gas appliances; quality control 
consultancy relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control 
apparatus, production control apparatus and/or temperature monitoring apparatus being parts or accessories for 
machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; quality control consultancy relating to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus and/or temperature monitoring 
apparatus being parts or accessories for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; quality control consultancy in relation to electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus and/or 
temperature monitoring apparatus, being parts or fittings for machines for packaging product security means, 
authentication features, security features, security labels, securities, banknotes and/or components therefor; quality 
control consultancy in relation to electronic regulating apparatus, control apparatus, monitoring apparatus, quality 
control apparatus, production control apparatus and/or temperature monitoring apparatus, being parts or fittings of 
and/or for product security means, authentication features, security features, security labels, securities, banknotes and/or 
components therefor; quality control consultancy in relation to electric and electronic measuring and testing apparatus 
and instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; quality control consultancy relating to 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment for 
subassemblies and parts of installations, equipment, apparatus, filters, separators, suction and conveying devices for air-
technology cleaning, dust removal and air separation from machines and rooms equipped therewith, air filters, fans, fibre 
separators, air compressors and air ejectors for machines, collecting devices, machines, equipment and apparatus for 
compacting, filling and pressing of particles, dust and fibres separated from machines; quality control consultancy 
relating to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment for
subassemblies and parts of air-technology installations, air-technology equipment, air conditioning, heating, refrigerating,
aeration and de-aeration, humidifying and dehumidifying installations and equipment, air treatment installations, air 
conveying devices, in particular fans, blowers and compressors, air heaters, air coolers, air filters and nozzle chambers 
for humidification; quality control consultancy relating to electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment for subassemblies and parts of drying ovens, drying apparatus, heat 
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; quality control consultancy relating to electric and electronic 
measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for 
machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; quality control consultancy relating to electric and electronic measuring and 
testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for 
applying product security means, identification features, security features, security labels and/or components therefor; 
quality control consultancy in relation to electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security means, 
authentication features, security features, security labels, securities, banknotes and/or components therefor; quality 
control consultancy relating to electric and electronic measuring and testing apparatus and instruments for adjustment 
and pre-adjustment, for subassemblies and parts of and/or for product security means, identification features, security 
features, security labels and/or components therefor; quality control consultancy relating to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for ink levers, ink rollers, damping 
rollers, register adjusting devices, devices for storing and/or adjusting rollers in inking apparatus or damping units and/or 
cylinders, devices for cleaning rollers in inking apparatus or damping units and/or cylinders, cutting equipment and/or 
cutting cylinders, registers and/or register marks, web tension settings and/or for quality control for and/or in printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
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apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; quality control consultancy regarding remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for devices for the changing and/or transport 
and/or storage of printing plates, inking apparatus and/or damping units and/or printer cylinders in printers and/or 
devices for tempering for inking apparatus or damping units and/or cylinders in printers and/or inkjet print heads and/or 
laser systems; quality control consultancy in relation to remote control, remote operation, remote monitoring, control 
and/or regulating apparatus and equipment for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials; quality control consultancy relating to 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for installations, 
equipment, apparatus, filters, separators, suction and conveying devices for air-technology cleaning, dust removal and air
separation from machines and rooms equipped therewith, air filters, fans, fibre separators, air compressors and air 
ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, filling and pressing of 
particles, dust and fibres separated from machines; quality control consultancy relating to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for ventilation installations, ventilation 
equipment, air conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and equipment, air treatment installations, air conveying devices, in particular ventilators, blowing machines and 
compressors, air heaters, air coolers, air filters, and nozzle chambers for humidifying; quality control consultancy relating 
to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for drying 
ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with 
catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures 
and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar 
modules for heat generation, and regulating and safety accessories for gas equipment; quality control consultancy 
relating to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for 
machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; quality control consultancy relating to remote control, remote operation, remote 
monitoring, control and/or regulating apparatus and equipment for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; quality control consultancy relating 
to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for machines 
for packaging product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor.
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Priority claimed from 12/12/2016; Application No. : 30 2016 035 542 ;Germany 

3777792    30/05/2017
[International Registration No. : 1392343]
POINT tec Products Electronic GmbH
Steinheilstr. 6 85737 Ismaning Germany

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; preparation for body and beauty care; soaps; hair lotions.

Cl.14;Watches and chronometric instruments.

Cl.25;Clothing; footwear; headgear.
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Priority claimed from 20/06/2017; Application No. : 016890758 ;European Union 

3777805    06/12/2017
[International Registration No. : 1392628]
IM.CO. S.a.s. di Prisco Ferdinando
Via Trieste n. 272 I-80036 Palma Campania (NA) Italy

Proposed to be Used
IR DIVISION
Cl.3;Air fragrancing preparations; antiperspirants [toiletries]; aromatics; astringents for cosmetic purposes; bath 
preparations, not for medical purposes; bath salts, not for medical purposes; cosmetic masks; bleaching preparations 
[decolorants] for cosmetic purposes; antiperspirant soap; breath freshening sprays; cleansing milk for toilet purposes; 
cloths impregnated with a detergent for cleaning; cosmetic creams; dyes (cosmetic -); cosmetic kits; cosmetic pencils; 
skincare cosmetics; cosmetics for eye-lashes; baths (cosmetic preparations for -); cosmetic preparations for slimming 
purposes; cosmetics; cosmetics for animals; cotton wool for cosmetic purposes; deodorants for human beings or for 
animals; deodorants for pets; deodorant soap; depilatories; wax (depilatory -); detergents, other than for use in 
manufacturing operations and for medical purposes; douching preparations for personal sanitary or deodorant purposes 
[toiletries]; dry shampoos; cologne; essential oils; ethereal essences; eyebrow cosmetics; eyebrow pencils; eyelashes 
(false -); false nails; greases for cosmetic purposes; hair balm; hair dye; hair lotion; hair spray; hair straightening 
preparations; hair waving preparations; henna [cosmetic dye]; incense; lip gloss; lipstick cases; lipstick; lotions for 
cosmetic purposes; make-up preparations; make-up powder; make-up removing preparations; mascara; massage gels, 
other than for medical purposes; mouthwashes, not for medical purposes; musk [perfumery]; nail art stickers; nail care 
preparations; nail polish; oils for cosmetic purposes; perfumery; perfume; potpourris [fragrances]; pomades for cosmetic 
purposes; sachets for perfuming linen; perfume water; shampoo; shampoos for pets [non-medicated grooming 
preparations]; shaving preparations; shaving soap; shower gels; skin whitening creams; soaps; soap for foot 
perspiration; sunscreen preparations; cosmetic sun-protecting preparations; talcum powder, for toilet use; teeth 
whitening strips; tissues impregnated with cosmetic lotions; tissues impregnated with make-up removing preparations; 
toiletry preparations; toilet water; after-shave preparations; aftershave creams; after-shave gel; dentifrices; laundry 
preparations; cleaning, polishing, scouring and abrasive preparations.

Cl.9;Spectacles [optics]; sunglasses; optical glasses; parts for spectacles; make up goggles; children's eye glasses; 
lenses for eyeglasses; spectacle frames; contact lenses; covers for glasses; chains and cords for spectacles; parts and 
accessories for spectacles; smartwatches; covers for multimedia players; covers for mobile telephones; DVD jackets; 
jackets for CDs; sheaths for computer cables; covers for apparatus for the reproduction of sound; covers for handheld 
devices; covers for electronic agendas; covers for video cameras and covers for photographic cameras; cell phones; 
smartphones; covers for smartphones; tablet computers; covers for tablet computers; cases for tablet computers; stands 
adapted for tablet computers; software for tablet computers; covers for tablet computers; flip covers for tablet computers;
bags for cameras; bags adapted for laptops; carriers adapted for mobile phones; cases for smartphones; credit card 
cases [fitted holders]; protective cases for cell phones; battery leads; mobile telephone batteries; wireless 
communications devices with telecommunications functions enabling the transmission of texts, data, images, audio files 
and video files; electronic checking (supervision) devices incorporating microprocessors and accelerometers, for 
identifying, storing, communicating, monitoring, uploading and downloading data and information in relation to fitness 
and physical exercise; downloadable applications and software for smartwatches and mobile devices for managing, 
checking (supervision) and modification of data, enabling users to check presentation and the information contained in 
the aforesaid devices; wearable sensors for checking (supervision) of fitness and physical exercise enabling biometric 
data to be collected, incorporating monitors and displays, sold as a single unit; smartwatches; wearable activity trackers; 
pedometers; head protection; protective helmets for motor cyclists; articles of protective clothing for wear by 
motorcyclists for protection against accident or injury; smartbands; protective helmets for children; children's 
educational software; cases for children's eye glasses; computer software concerned with children's education; science 
sets for children being teaching apparatus; protective films adapted for smartphone screens, tablets and computers; 
telephone headsets; wireless headphones; wristwatches incorporating software for sending and receiving data or for 
monitoring personal physical activity; bracelets, rings or necklaces incorporating software for sending and receiving data 
or for monitoring personal physical activity.

Cl.14;Jewels; paste jewellery [costume jewelry (am.)]; earrings; rings [jewellery, jewelry (am.)]; necklaces [jewellery]; 
bracelets; decorative pins of precious metal; jewellery charms; shoe ornaments of precious metal; boxes of precious 
metal; pins being jewelry; tie bars; cuff links; horological articles; chronometric apparatus and instruments; clocks; 
chronographs and chronometers; watchstraps; watchstraps; watch pouches; gems, pearl and precious metals and 
imitations of precious metals; medals; coins; jewellery boxes and watch boxes; key rings and key chains, and charms 
therefor; prayer beads; jewelry boxes; jewelry boxes; statues and figurines, made of or coated with precious or semi-
precious metals or stones, or imitations thereof.

Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; clothing for pets; umbrella rings; saddlery; keycases; umbrella sticks; 
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vanity cases (not fitted); casual bags; slings for carrying infants; beach bags; sport bags; shopping bags; chain mesh 
purses; purses; handbags; travelling sets [leatherware]; horse bridles; bags (game -) [hunting accessories]; briefbags; 
satchels; cases of leather or leatherboard; straps (leather -); head-stalls; collars for animals; horse blankets; leather 
straps; harness straps; straps for skates; leather, unworked or semi-worked; horseshoes; umbrella covers; whips; knee-
pads for horses; pads for horse saddles; trimmings of leather for furniture; harness fittings; leather leashes; walking cane 
handles; umbrella handles; suitcase handles; pouch baby carriers; bits for animals [harness]; muzzles; parasols; blinkers 
[harness]; umbrellas; fur; animal skins; curried skins; skins of chamois, other than for cleaning purposes; business card 
cases; credit card cases [wallets]; card cases [notecases]; wallets; reins; net bags for shopping; furniture coverings of 
leather; haversacks; bags [envelopes, pouches] of leather, for packaging; bags for campers; holdalls; bags for climbers; 
boxes of leather or leatherboard; boxes of vulcanised fibre; hat boxes of leather; riding saddles; stirrups; frames for 
umbrellas or parasols; valises; attache cases; garment bags for travel; backpacks; boxes of leather or leatherboard; 
business card cases; card cases [notecases]; cases of leather or leatherboard; credit card cases [wallets]; fur; garment 
bags for travel; hat boxes of leather; keycases; luggage label holders; music cases; wallets; pouch baby carriers; purses; 
sling bags for carrying infants; suitcases; tool bags, empty; garment carriers; shoe bags for travel.

Cl.25;Clothing; shoes; headgear; rainproof clothing; clothing of imitations of leather; leather clothing; suit sets; gowns; 
clothing for gymnastics; robes; bathrobes; non-slipping devices for footwear; bandanas (scarves); caps (headwear); 
berets; underwear; suspenders; galoshes; skull caps; footwear; training shoes; stockings; socks; breeches; swimming 
trunks; albs; shirts; sports singlets; hats; coats; waist belts; money belts (clothing); collars (clothing); headgear (for 
wear); layettes [clothing]; swimming costumes; beachwear; masquerade costumes; neckties; swimming caps; shower 
caps; headbands (clothing); pocket squares; fittings of metal for footwear; ready-made linings (parts of clothing); 
scarves; boot uppers; gaiters; jackets [clothing]; garters; skirts; aprons (clothing); girdles; gloves (clothing); mittens; ski 
gloves; welts for footwear; ready-to-wear clothing; leg warmers; jumpers; hosiery; maillots; hand warmers [clothing]; 
sleep masks; boxer shorts; babies' pants [clothing]; waistcoats; trousers; mules; bath slippers; ear muffs that are 
clothing; pyjamas; ponchos; tips for footwear; brassieres; heelpieces for stockings; sandals; bath sandals; footmuffs, not 
electrically heated; bath slippers; gymnastic shoes; beach shoes; training shoes; ski boots; shawls; sashes for wear; 
insoles; topcoats; petticoats; knee-high stockings; half-boots; boots; shoulder scarves; heels; heelpieces for footwear; 
pockets for clothing; tee-shirts; footwear uppers; combinations (clothing); veils (clothing); robes; peaks (cap -); wooden 
shoes; ankle boots; brassieres; caps [headwear]; wedding dresses; corsets; furs [clothing]; fur stoles; girdles; garters; 
evening wear; half-boots; headbands [clothing]; hoods [clothing]; pinafore dresses; knitwear [clothing]; lace boots; leg 
warmers; leggings [trousers]; liveries; mantillas; motorists' clothing; neck scarfs [mufflers]; neckties; nighties; 
outerclothing; topcoats; knickers; parkas; ready-to-wear clothing; ponchos; mackintoshes; saris; sarongs; shirt fronts; 
short-sleeve shirts; sleep masks; slippers; slips [underclothing]; sock suspenders; stocking suspenders; suits; sweaters; 
tee-shirts; tights; top hats; turbans; briefs; underwear; uniforms; wetsuits for water-skiing; rainproof clothing; boas 
[necklets]; bodices [lingerie]; boxer shorts; camisoles; shoulder wraps; skorts.

Cl.35;Commercial administration of the licensing of the goods and services of others; assistance in management of 
business activities; business management consulting; professional business consulting; demonstration of goods; 
sample distribution; commercial or industrial management assistance; providing business information via a web site; 
marketing services; organization of exhibitions for commercial or advertising purposes; presentation of goods on 
communication media, for retail purposes; sales promotion for others; advertising; business advisory services relating to 
the establishment and operation of franchises; business management consultancy in relation to franchising; retailing or 
wholesaling (excluding the transport thereof) of perfumery, cosmetics, jewellery, clocks and watches, clothing, footwear, 
headgear, pyjamas, slippers, linen, bags, suitcases, spectacles, stationery, protective helmets, mobile telephones, 
electronic devices, toys, candles; these services may be provided through retail outlets, wholesale stores, through mail 
order catalogues or by means of electronic media, via websites or television shopping programs; the bringing together, 
for the benefit of others, of a variety of goods, in particular perfumery, cosmetics, jewellery, clocks and watches, clothing, 
footwear, headgear, pyjamas, slippers, linen, bags, suitcases, spectacles, stationery, protective helmets, mobile 
telephones, electronic devices, toys, candles (excluding the transport thereof), enabling customers to conveniently view 
and purchase those goods.
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Priority claimed from 15/11/2017; Application No. : 017482472 ;European Union 

3777809    16/11/2017
[International Registration No. : 1392650]
COSTAMP TOOLS S.R.L.
Via Verdi, 6 I-23844 SIRONE (LECCO) Italy

Proposed to be Used
IR DIVISION
Cl.6;Foundry moulds of metal.

Cl.7;Matrices for use in printing; die-casting moulding machines; die-stamping machines; moulds (parts of machines); 
machines for processing plastics; machines and high pressure die casting moulds made in alloys as parts of stamping 
machines; moulds for die-casting (parts of machines); molding and die-casting tools, namely, molding presses, being 
machine parts for dies and molds; injection moulding machines.

Cl.37;Installation, maintenance and repair of blow molding machines; installation, maintenance and repair of machines 
for processing plastics; installation, maintenance and repair of metalworking machines; installation, maintenance and 
repair of molding machines; repair of metalworking machines and apparatus; providing information relating to the repair 
or maintenance of metalworking machines tools; machinery maintenance services; machinery installation; assembly 
service relating to the installation of presses for processing metals; assembly service relating to the installation of 
machines and machine tools for treating and processing metals.
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Priority claimed from 06/06/2017; Application No. : UK00003235662 ;United Kingdom 

3777818    25/10/2017
[International Registration No. : 1391918]
TCC Global N.V.
World Trade Centre, Zuidplein 84 NL-1077 XV Amsterdam

Proposed to be Used
IR DIVISION
Cl.16;Printed publications; magazines; books; photographs; paint brushes; printing blocks; posters; cards; postcards; 
greetings cards; trading cards; printed invitations; photograph albums; prints; paper coasters; book ends; height charts; 
crayons; transfers; stamps; embroidery, sewing and knitting patterns; postage stamps; paper tablemats; bunting (paper 
and plastic); folders.

Cl.28;Toys, games, playthings; board games; magic tricks; soft toys; plush toys; toy and novelty face masks; toy 
musical boxes; toy musical instruments; toy models; puzzles; kites; play balloons; flippers; floats and inflatable toys for 
play purposes; playing cards; puppets; plastic toys; bath toys; developmental toys; wheeled toys; scooters and toy 
tricycles; sit on rides; masks (playthings) for children for fancy dress.
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Priority claimed from 18/08/2017; Application No. : 40201716021U ;Singapore 

3777820    24/11/2017
[International Registration No. : 1392917]
InfraCo Asia Development Pte. Ltd.
9 Raffles Place, Republic Plaza II Singapore 048619 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Business project management; business project management services for construction projects; information, 
advisory, consultancy services concerning or relating to all of the aforesaid services.

Cl.36;Arranging finance for construction projects, infrastructure projects, and assets; financing of assets and projects; 
project finance; industrial investment; project investment; infrastructure investment; asset investment; agricultural 
investment; investment in renewable, social or environmental projects; investment of funds; investment; information, 
advisory, consultancy services concerning or relating to all of the aforesaid services.

Cl.37;Building construction; repair; installation services; information, advisory, consultancy services concerning or 
relating to all of the aforesaid services.
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Priority claimed from 17/08/2017; Application No. : 87573765 ;United States of America 

3777845    31/10/2017
[International Registration No. : 1392606]
Atlassian Pty Ltd
341 George Street, Level 6 Sydney NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use on computers and mobile devices for task and project issue tracking; computer 
software for use on computers and mobile devices for use in task and project management, general work management, 
project tracking, document management, business management, transmission and receipt of data, images, and files, 
messaging and conversation based contextual sharing of information, organizing and providing a platform for 
collaboration, sharing of information and interactive discussions to other users, and uploading and transferring files; 
computer software for use on computers and mobile devices for electronic communications, chats, email and 
discussions; computer software for collaboration, development and release of software; computer software for facilitating 
the exchange of information via the Internet featuring collaboration tools; computer software for information technology 
support services, namely, for managing help desk services, trouble shooting of computer software problems, technical 
support in the nature of trouble shooting of computer software problems, and providing information related to technology 
project management services; downloadable electronic publications, namely, manuals, brochures, newsletters, technical 
data sheets and product specification brochures in the fields of computer software and information technology.

Cl.38;Providing online forums for transmission of messages among computer users concerning software design and 
development; providing access to databases; providing user access to computer programs in data networks; 
communication services, namely, electronic transmission of data and documents among users of computers.

Cl.42;Providing online non-downloadable software for task and project issue tracking for project management 
purposes; software as a service (SAAS) services featuring software for task and project issue tracking; providing online 
non-downloadable software for use in task and project management, general work management, project tracking, 
document management, business management, transmission and receipt of data and images, messaging and 
conversation based contextual sharing of information, organizing and providing a platform for collaboration, sharing of 
information and interactive discussions to other users, and uploading and transferring files; providing online non-
downloadable software for electronic communications, chats, email and discussions; providing online non-downloadable 
software for collaboration in programming, design, development and release of software; providing online non-
downloadable software for facilitating the exchange of information via the Internet featuring collaboration tools; providing 
online non-downloadable software for information technology support services, namely, for managing help desk services, 
trouble shooting of computer software problems, technical support in the nature of trouble shooting of computer software
problems, and providing information related to technology project management services; computer software design and 
development; consulting services in the field of design and development of computer software; providing non-
downloadable software in the fields of information technology systems management, task management and project 
management, via a website; providing temporary use of a non-downloadable web application for collaboration, project 
management, document management, and software development. 
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Priority claimed from 12/05/2017; Application No. : 4360955 ;France 

3777847    25/10/2017
[International Registration No. : 1392389]
bioMérieux
F-69280 Marcy l'Etoile France

Proposed to be Used
IR DIVISION
Cl.35;Database management; computer compilation and processing, namely compilation and systematization of data 
and scientific and technical documents in computer databases; updating and correction of scientific and technical 
documents and data; advice in the field of cost reduction, in particular services of assistance in personnel management, 
inventories, procurement of goods and cost control, stock control, reduction in waste and inefficiency; all these services 
dedicated to scientific, medical, veterinary, diagnostic fields and the field of laboratory and research techniques.

Cl.37;Installation, servicing, maintenance, repair and updating of scientific, diagnostic and laboratory instruments.

Cl.41;Training; teaching and education; organization and conducting of exhibitions, colloquiums, conferences, 
congresses, seminars, symposiums, forums and other events for cultural or educational purposes; editing and publishing 
of books and journals, electronic publication of online books and journals; all the aforesaid services provided exclusively 
in the scientific, medical, veterinary, diagnostic fields and in the field of laboratory and research techniques.

Cl.42;Research and development in the scientific, medical, veterinary, diagnostic fields, in the field of laboratory and 
research techniques and in the sector of research and data processing; consulting services in the scientific, 
technological, diagnostic and laboratory technique sectors; technical and scientific consulting and support for customers 
purchasing scientific, technological, laboratory and diagnostic apparatus; providing scientific information via Internet 
portals; providing information in the sector of laboratory technology; technical and scientific services of a laboratory and 
health center; analytical laboratory services; biological research laboratory services; medical research laboratory 
services; scientific laboratory services; laboratory work; development, design, installation, maintenance, repair, updating, 
technical support and rental of computer systems and software dedicated to scientific, technological, diagnostic fields 
and laboratory techniques; software as a service (SaaS), namely providing a software platform for the interconnection and
exchange of data between scientific, technological, diagnostic and laboratory apparatus and instruments for the transfer 
of data, images, messages and audio, visual and audiovisual data; assistance and technical consultancy for connecting 
computer, electronic and digital systems in a laboratory; technical project studies for installing scientific, technological, 
diagnostic and laboratory apparatus and instruments, consultancy relating to laboratory interior design, especially the 
design and optimization of space, technical advice and the implementation of scientific systems or scientific, 
technological, diagnostic and laboratory combinations of systems adapted to customer requirements; assistance in 
quality policy in relation to regulations, standards and current directives, namely assistance and consultancy services for 
quality control for qualifying systems, implementing protocols for the validation of methods, the validation of methods 
and parameters for laboratory accreditation; introduction or improvement of quality management systems, namely 
introducing or improving a system to test, authenticate and control the quality of operational procedures, working 
methods and performance indicators; assistance in tracking laboratory products, namely the introduction of systems and 
operational procedures to track, recognize, sort, select, read and analyze laboratory products; research, advice, auditing 
and consultancy relating to the automation and optimization of scientific and industrial laboratory procedures; electronic 
data storage for others; medical diagnosis and analysis for diagnostics, clinical research and industrial applications; 
services of scientific and industrial researchers and consultants, especially in the fields of human and veterinary 
medicine, pharmacology, biology, biotechnology, food and beverage products, cosmetics, pharmaceuticals and 
environmental technology.

Cl.44;Medical and veterinary consultancy; medical services of a laboratory or health center; medical consulting and 
support for customers purchasing scientific, technological, laboratory or diagnostic apparatus and instruments; 
providing medical and veterinary information; rental and placement of scientific, technological, diagnostic, medical and 
laboratory apparatus, instruments and equipment; medical, veterinary and hospital services.
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Priority claimed from 07/06/2017; Application No. : UK00003235860 ;United Kingdom 

3777848    06/12/2017
[International Registration No. : 1392920]
Dyson Technology Limited
Tetbury Hill Malmesbury, Wiltshire SN16 0RP United Kingdom

Proposed to be Used
IR DIVISION
Cl.8;Hair styling apparatus; electrical appliances for styling hair; apparatus and devices for curling hair; electric hair 
curling irons; electric hair straightening irons; electric apparatus for hair curling; electric apparatus for hair crimping; 
electric apparatus for hair cutting; electric apparatus for hair trimming; hand tools and implements for hair; heated hair 
curling devices; hand tools and implements for curling, cutting, crimping, straightening, styling, trimming or waving hair; 
hair tongs; cases, boxes, bags, parts, fittings and accessories all for the aforesaid goods.

Cl.11;Apparatus and appliances for drying hair; hair dryers; cases, boxes, bags, parts, fittings and accessories for all 
the aforesaid goods.

Cl.21;Brushes; hair brushes; electric brushes; electric hair brushes; electric rotating hair brushes; electric heated hair 
brushes; hot air hair brushes; combs; large-toothed combs for the hair; electric combs; cases, boxes, bags, parts, fittings 
and accessories for all the aforesaid goods.
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Priority claimed from 19/09/2017; Application No. : 709179 ;Switzerland 

3777873    14/11/2017
[International Registration No. : 1392409]
Union des Associations Européennes de Football (UEFA)
Route de Genève 46 CH-1260 Nyon Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Exposed films, slides, video game disks; software (recorded programs), including game software; computer 
databases and programs; recorded or downloaded sounds, images or data; videotapes, magnetic tapes, magnetic disks, 
DVDs, mini-disks, diskettes, optical disks, compact disks, CD-ROMs, videodisks, memory cards, USB flash drives, 
whether blank or prerecorded with music, sound or images (which may be animated cartoons); holograms; electronic 
publications provided by means of CD-ROMs, databases and the Internet; spectacles, sunglasses, diving and swimming 
goggles; cases, cords and chains for sunglasses and spectacles; binoculars; magnets and decorative magnets; 
directional compasses; sound and image recording, transmitting and reproducing apparatus; satellite dishes; decoders, 
namely, electronic hardware and software which can convert, supply and transmit audio and video data; television sets; 
flat screens, liquid crystal display screens, high-definition screens and plasma screens; radios; home cinema systems; 
video recorders; CD players; DVD players; MP3 players; cassette players; mini-disk players; digital music players; 
loudspeakers; headphones, earphones; computers, including laptop computers and electronic tablets; karaoke systems; 
systems for editing sounds and for mixing sounds; systems for editing video images, and for mixing video images; 
apparatus for computer data processing; computer keyboards; computer screens; modems; accessories for computers 
included in this class; computer mice, mouse pads; navigation apparatus; personal digital assistants (PDAs); electronic 
pocket translators; dictating machines; electronic agendas; scanners; printers; photocopiers; facsimile machines; 
telephones; answering machines; video telephones; cellular telephones; cellular telephone accessories included in this 
class, namely cases for cellular telephones, hands-free apparatus for using cellular telephones, earphones and headsets 
for cellular telephones, keypads for cellular telephones, straps for cellular telephones, special cases for carrying cellular 
telephones, cameras and video cameras integrated in cellular telephones, and mobile telephone covers; remote controls 
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for television sets and video systems; teleconferencing systems; calculating machines; credit card readers; currency 
converting machines; automated teller machines; video cameras, portable video cameras with built-in videocassette 
recorders (camcorders); photographic equipment, photographic apparatus, cameras (cinematographic apparatus), 
projectors, flash lamps, special cases and cords for photographic apparatus and instruments, electric cells and batteries; 
screen saver programs for computers; magnetic, digital or analog recording media, recorded or not, for sounds or 
images; magnetic cards (encoded); memory cards; integrated circuit cards (smart cards); microchip or magnetic credit 
cards, microchip or magnetic telephone cards, microchip or magnetic cards for cash dispensers, microchip or magnetic 
cards for automated teller machines and money exchange machines, prepaid microchip or magnetic cards for cellular 
telephones, microchip or magnetic travel and show admission cards, microchip or magnetic check guarantee cards and 
microchip or magnetic debit cards; alarms; wind socks (for indicating wind direction); distance measuring equipment; 
equipment for measuring and displaying speed; protective gloves; audio receivers, sound amplifiers; television tubes; 
cathode ray tubes; decoders, namely computer hardware and software which can convert, supply and transmit audio and 
video data; disk drives for computers; protected semi-conductors; integrated circuits containing programs for processing 
audio, visual or computer data; rechargeable batteries; audio and video data processors and converters; data 
transmission cables; payment apparatus for electronic commerce; protective helmets for sports; magnetic identification 
bracelets; electronic instrument assemblies; fuel/air coefficient analyzers; remote control devices for locking cars; 
photovoltaic cells; video game cassettes; computer game joysticks; voice-activated or manually operated computer game 
joysticks; scientific apparatus and instruments for weighing, measuring, signaling, checking (supervision), emergency 
(life-saving) and teaching, included in class 09; burglar alarms, anti-theft alarm apparatus, fire alarms; measuring 
apparatus and instruments; remote control equipment, remote controls; navigation apparatus, navigational instruments; 
telematic apparatus; telematic terminals.

Cl.12;Bicycles, motorcycles, motor cars, trucks, vans, utility vehicles, buses, camper vans, refrigerated vehicles; 
airplanes and boats; air balloons, dirigible balloons [airships]; vehicle accessories, namely sun visors, pneumatic tires, 
tire covers, luggage racks, ski racks, rims and hub caps for wheels; seat linings, vehicle covers, baby carriages, strollers, 
safety seats for infants and children (for vehicles); engines and motors for land vehicles; bull bars; headlamp covers; 
steering wheels for vehicles; trailers; motors, engines and distributors for land vehicles; alarm systems for vehicles, anti-
theft devices for vehicles.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); playing cards; printers' type; printing blocks

Cl.25;Clothing; shoes and footwear; headgear; shirts; knitwear (clothing); pullovers; slipovers; T-shirts; vests; singlets;
sleeveless jerseys, dresses; skirts; underwear; swimsuits; bath robes; shorts; trousers; sweaters; caps (bonnets); caps; 
hats; sashes for wear; scarves, shawls; peaked caps; tracksuits; sweatshirts; jackets, sports jackets, stadium jackets 
(jumpers); blazers; waterproof clothing; coats; uniforms; neckties; wrist bands; headbands; gloves; aprons; bibs (not of 
paper); pajamas; play suits for infants and children; socks and stockings; garters; belts; suspenders.

Cl.28;Games and toys; sports balls; play balloons; board games; tables for indoor football; dolls and plush toys; 
vehicles (toys); jigsaw puzzles; balloons; inflatable toys; play disks (pogs); playing cards; confetti; gymnastic and 
sporting articles; football equipment, namely balls for football, gloves, knee guards, elbow guards, shoulder guards, shin 
guards; football goals; sports bags and containers (adapted to objects) for carrying sports articles; party hats (toys); 
small electronic games designed for use with a television set; video game apparatus; game consoles; electronic games 
other than those designed to be used only with a television set; steering wheels for video games and mats for video 
games (for dancing upon); hands made of rubber or foam (toys); entertainment robots; appliances for gymnastics; kites; 
roller skates; scooters; skateboards; coin-operated video games for game halls (arcade games); electronic games with 
liquid crystal display; joysticks for video games, manually or voice-activated joysticks for video games; lottery tickets; 
lottery cards, scratch tickets for lottery games.

Cl.38;Telecommunication services; communication by mobile telephones; communication by telex; communication via 
electronic computer terminals linked to telecommunication networks, data banks and the Internet or via wireless 
electronic communication devices; communication by telegraphs; communication by telephones; communications by 
facsimile; paging services; telephone or video conferencing services; television program broadcasting; broadcasting of 
cable television programs; radio program broadcasting; transmission or broadcasting of radio and television programs 
related to sports and sports events; news and press agency services; other message transmission services; rental of 
telephones, facsimile machines and other telecommunication apparatus; transmission of commercial Internet pages 
online or via wireless electronic communication devices; services for transmitting and broadcasting television and radio 
programs provided via the Internet or via any wireless electronic communication network; electronic transmission of 
messages; simultaneous broadcasting of film recordings and sound and video recordings; provision of access to 
telematic servers and real-time chat forums; computer-aided transmission of messages and images; telecommunication 
via fiber-optic networks; provision of access to a global computer network or interactive communication technologies for 
access to private and commercial purchasing and ordering services; transmission of information and other data via 
websites and computers; transmission of information (including sites by telematic means) via telecommunication, 
computer programs and other data; transmission of information, computer programs and other data by telematic means; 
electronic mail services; provision of access via the Internet or on any wireless electronic communication network 
(telecommunication services); providing connections for telecommunications with a global computer network (the 
Internet) or data banks; provision of access to websites offering digital music on the Internet by means of a global 
computer network or via wireless electronic communication devices; rental of access time to MP3 websites on the 
Internet, via a global computer network or via wireless electronic communication devices; rental of access time to a 
database server center (telecommunication services); rental of access time to a computer database (telecommunication 
services); transmission of digital music by telecommunications; online transmission of electronic publications; digital 
music transmission via the Internet or on any wireless electronic communication network; digital music transmission via 
MP3 Internet sites; simultaneous broadcasting and/or netcasting of film recordings and sound and video recordings 
(telecommunications); simultaneous broadcasting and/or netcasting of interactive educational and entertainment 
products, interactive compact disks, CD-ROMs, computer programs and computer games (telecommunications); 
provision of access to blackboards (notice and advertisement boards) and chat rooms in real time via a global computer 
network; rental and provision of access time to blackboards (boards for displaying information and advertisements) and 
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to chat rooms in real time by means of a global computer network (communication services); telecommunication services 
dedicated to retail sale by means of interactive communications with customers; multimedia telecommunication; 
videotext and teletext transmission services; information transmission via communication satellite, microwave or by 
electronic, digital or analog means; transmission of digital information by cable, wire or fiber; transmission of information 
by mobile telephones, telephones, facsimile and telex; telecommunication services for receiving and exchanging 
information, messages, images and data; telecommunication services for setting up discussion groups on the Internet 
and on any wireless electronic communication network; provision of access to search engines for obtaining data and 
information on global networks.

Cl.41;Education; training; entertainment; organization of lotteries, raffles and competitions; betting and gaming 
services in connection with sports; hospitality services (sports, entertainment), namely providing entry tickets and 
information brochures for sports for VIPs, as well as guiding and gathering VIPs during sports or entertainment events; 
hospitality services, namely customer reception services (entertainment services), including providing access tickets 
during sports or entertainment events; entertainment services relating to sporting events; entertainment services in the 
form of public gatherings during the retransmission of sports events; sporting and cultural activities; organization of 
sporting and cultural events and activities; organization of sports competitions; organization of events in the field of 
football; sports camp services; provision of sports facilities; rental of video and audiovisual installations; production, 
presentation, distribution and/or rental of film recordings and sound and video recordings; presentation, distribution 
and/or rental of interactive educational and entertainment products, interactive compact disks, CD-ROMs, and computer 
games; coverage of radio broadcast and televised sports events; production services for radio, television programs and 
video films; ticket reservation services and information services for sports or entertainment events; timing services 
relating to sports events; organization of beauty contests; interactive entertainment; on-line betting and gaming services 
on the Internet or on any wireless electronic communication network; information in the field of entertainment (including 
in the field of sports), provided on-line from a computer database or via the Internet or via any wireless electronic 
communication network; electronic game services transmitted via the Internet or on mobile telephones; editing of books; 
publication of books and electronic journals on-line; audio and video recording services; production of animated 
cartoons for the cinema, production of animated cartoons for television; rental of sound and image recordings for 
entertainment purposes; information in the field of education provided on-line from a computer database or via the 
Internet or any wireless electronic communication network; translation services; photography services; provision of 
entertainment infrastructure; ticket agencies in connection with sports events.

Cl.43;Providing food and drink, snack-bars; hospitality services, namely provision of food and drink; catering services; 
hotel services; providing accommodation and food and drink, booking hotels and temporary accommodation; hospitality 
services, namely provision of food and drink during sports or entertainment events.
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Trade Marks Journal No: 1843 ,   02/04/2018           Class 99 
 

Priority claimed from 28/12/2016; Application No. : 2706 2016 ;Slovakia 

3778460    21/03/2017
[International Registration No. : 1392406]
AuLea s. r. o.
Psenicná 10, metská cast' produnajské biskupice SK-821 06 Bratislava Slovakia

Proposed to be Used
IR DIVISION
Cl.9;Game software; software (recorded programs); downloadable computer software applications.

Cl.16;Books; printing products; printed publications; magazines (periodicals).

Cl.28;Games, toys.

Cl.35;Retail sale and wholesale services for goods listed in class 9, 16 and 28; retail sale and wholesale services for 
goods listed in class 9, 16 and 28; commercial business intermediary services for goods listed in class 9, 16 and 28; 
marketing; advertising; sales promotion for others.

Cl.41;Game services provided on-line from a computer network; online publication of specialized electronic books and 
journals.
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Priority claimed from 10/02/2017; Application No. : 016344921 ;European Union 

3778474    11/07/2017
[International Registration No. : 1392756]
Koenig & Bauer AG
Friedrich-Koenig-Str. 4 97080 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.2;Printing inks, inks for printing in printing machines, offset printing machines, rotary web printing machines, rotary 
sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, coating machines, digital 
printing and marking machines; varnish, varnish, dyestuffs and/or pigments; inks, in particular printing inks and pastes, 
in particular electrically conductive or semi-conductive inks, electrically insulating inks, inks with magnetic or 
magnetisable properties, inks with piezoelectric properties, optically variable inks, dirt-repellent inks, inks with biocidal 
properties, olfactory inks, pharmacological and/or active substance-releasing inks, and siccatives for printing inks and 
pastes, binding agents for printing inks and pastes, engraving ink; printing inks for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; binding 
agents for printing colours, inks and pastes; engraving ink; primers; shellac; primary resist lacquers; metals in foil form 
for printing; mordants.

Cl.7;Printing machines; offset printers; web fed rotary printing machines; sheet fed rotary printing machines; screen 
printing machines; pad printing machines; flexographic printing machines; intaglio printing machines; printing machines 
for use on sheet metal; printing machines for use on cans; printing machines for use on hollow bodies; printing machines 
for corrugated cardboard; inkjet printing machines and apparatus; laser marking machines and apparatus; laser printing 
machines and apparatus; marking machines; painting machines; packing machines; coating machines, in particular 
working rotationally, for web-type and separate materials; digital printing and marking machines based on 
electrophotography, magnetography, xerography, ink jet; exposure apparatus, being parts for printing machines for 
contact printing or creating circuit and print templates; numbering, imprinting and marking machines, in particular for the 
graphics sector, the packaging sector and data processing; labellers [machines]; engraving machines; machines and 
mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or 
organic or inorganic materials; pallet changing and transfer machines; stacking machines; machines for handling sheets 
and plates of metal; foodstuff distribution machines; machines and apparatus for the surface treatment of metals; hot 
stamping machines and apparatus; thermal transfer machines and apparatus; rotary die-cutters for punching of printed 
matter or paper or plastics; sheet metal punches for stamping printed matter or paper or plastics; addressing and 
marking machines for printed matter; machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; printing plates; flexographic printing plates; accessories, included in this class, 
for the aforesaid printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, 
printing machines for corrugated cardboard, inkjet printing machines and apparatus, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, namely control apparatus, printing mechanisms, inking apparatus, damping units, lacquering units, 
reel changers, folding apparatus; machines and mechanical apparatus for storing printed matter or printing materials or 
printing material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for 
printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; conveyors (machines), 
belts for conveyors, conveying apparatus for conveying printed matter or printing materials or printing material reels or 
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paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for printing machines, offset 
printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the further processing of printed matter or printing materials or paper 
or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for the folding of printed 
matter or printing materials or paper or plastics or metal or organic or inorganic materials; machines and mechanical 
devices for changing and/or bending and/or punching printing plates and/or flexographic printing plates; machines and 
mechanical apparatus for the storing of printing plates for printing machines; conveying machines, conveyor belts, 
conveying apparatus for conveying printing plates for printing machines; machines and mechanical apparatus for 
cleaning rollers in inking apparatus or damping units and/or cylinders and/or lacquering units and/or inkjet print heads 
and/or laser systems in printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, 
printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one 
or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing 
machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for the 
graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing materials 
or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for cleaning rollers in 
inking apparatus or damping units and/or cylinders and/or lacquering units and/or inkjet printing modules and/or laser 
systems in printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, 
screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing 
machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing 
machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more 
inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; machines and mechanical apparatus for adjustment, for inking apparatus 
and/or damping units and/or printer engine cylinders and/or for lacquering units in printer engines and/or in lacquering 
units and/or for inkjet printing modules and/or laser systems; parts for inking apparatus and/or damping units and/or 
inkjet printing modules and/or laser systems and cylinders in tempering machines, included in this class; machines and 
mechanical apparatus for adjusting cutting equipment and/or cutting cylinders in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
machines and mechanical apparatus for adjusting registers and/or register marks in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
machines and mechanical apparatus for quality control of printing machines, offset printing machines, rotary web printing
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; machines and 
mechanical apparatus for adjusting web tension settings in printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; filters 
(parts of machines or engines); separators; suction and conveying machines for ventilation cleaning, dust removal and 
air separation of machines and spaces equipped therewith; filters for cleaning cooling air, for engines; blowing engines; 
fibre separators (machines); air compressors and air ejectors for machines; collecting machines for compacting, filling 
and pressing of particles, dust and fibres separated from machines; air conveying devices (air conditioning), namely 
compressors; air power-operated blowers; blowing machines; air compressors; accessories, included in this class, for 
the aforesaid printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, 
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screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing 
machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing 
machines for corrugated cardboard, inkjet printing machines and apparatus, laser marking machines and apparatus, laser 
printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, pallet changing and transfer machines, stacking 
machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for 
the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; 
accessories, included in this class, for the aforesaid filters, separators, suction and conveying machines for ventilation 
cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines, fibre 
separators, air compressors and air ejectors for machines, collecting machines, for compacting, filling and pressing 
machine-separated particles, dust and fibres; machines and mechanical apparatus for producing security labels, 
securities, banknotes and/or components therefor; machines and mechanical apparatus for applying security labels 
and/or components therefor; machines and mechanical apparatus for packaging product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; machines and mechanical 
apparatus for quality control in machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; machines and mechanical apparatus for quality 
control in machines for applying product security means, identification features, security features, security labels and/or 
components therefor; machines and mechanical apparatus for quality control in machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
machines and mechanical apparatus for quality control of product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; parts for the aforesaid goods and 
accessories for the aforesaid goods, included in this class.

Cl.9;Electronic checking (supervision), controlling, displaying and measuring apparatus, and consultancy software 
(recorded), sales software (recorded), and software, included in this class, for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; electronic checking (supervision), 
controlling, displaying and measuring apparatus, and consultancy software (recorded), sales software (recorded), and 
software, included in this class, for installations, equipment, apparatus, filters, separators, extraction and conveying 
devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air 
filters, blowing machines, fibre separators, air compressors and air ejectors for machines, collecting devices, machines, 
equipment and apparatus for compacting, filling and pressing particles, dust and fibres separated from machines; 
electronic checking (supervision), controlling, displaying and measuring apparatus, and consultancy software (recorded), 
sales software (recorded), and software, included in this class, for ventilation installations, ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air conveying devices, in particular fans, blowing machines and compressors, air heaters, air 
coolers, air filters, and nozzle chambers for humidifying; electronic checking (supervision), controlling, displaying and 
measuring apparatus, and consultancy software (recorded), sales software (recorded), and software, included in this 
class, for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, 
honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar 
collectors, solar modules for heat generation, and regulating and safety accessories for gas apparatus; electronic 
checking (supervision), controlling, displaying and measuring apparatus, and consultancy software (recorded), sales 
software (recorded), and software, included in this class, for producing product security means, authentication features, 
security features, security labels, securities, banknotes and/or components therefor; electronic checking (supervision), 
controlling, displaying and measuring apparatus, and consultancy software (recorded), sales software (recorded), and 
software, included in this class, for applying product security means, authentication features, security features, security 
labels and/or components therefor; electronic checking (supervision), controlling, displaying and measuring apparatus, 
and consultancy software (recorded), sales software (recorded), and software, included in this class, for packaging 
product security means, authentication features, security features, security labels, securities, banknotes and/or 
components therefor; electronic checking (supervision), controlling, displaying and measuring apparatus, and 
consultancy software (recorded), sales software (recorded), and software, included in this class, in the form of and/or for 
product security means, authentication features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), 
sales software (recorded) and software for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; electronic regulating apparatus, control apparatus, monitoring apparatus, quality 
control apparatus, production control apparatus, temperature monitoring apparatus, consultancy software (recorded), 
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sales software (recorded), and software for lacquering machines, packaging machines, coating machines, pallet changing 
and pallet transfer machines, stacking machines, machines for handling sheets, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, marking 
machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving 
machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature 
monitoring apparatus, consultancy software (recorded), sales software (recorded), and software for ventilation 
installations, ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and 
dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, 
blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus, consultancy software (recorded), sales software (recorded), and software for 
lacquering machines, packaging machines, coating machines, pallet changing and pallet transfer machines, stacking 
machines, machines for handling sheets, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, marking machines, hot stamping 
apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing 
apparatus, laser marking apparatus and laser printing apparatus; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web 
tension controls, consultancy software (recorded), sales software (recorded), and software for machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), 
sales software (recorded), and software for machines for applying product security means, identification features, 
security features, security labels and/or components therefor; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web 
tension controls, consultancy software (recorded), sales software (recorded), and software for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, consultancy software (recorded), sales software (recorded), and software of and/or for 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; electric and electronic measuring and testing apparatus and 
instruments for adjustment and preadjustment, for subassemblies and parts for installations, equipment, apparatus, 
filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of 
machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air compressors and air 
ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling and pressing 
machine-separated particles, dust and fibres; electric and electronic measuring and testing apparatus and instruments for 
adjustment and preadjustment, for subassemblies and parts for ventilation installations, ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; electric and electronic measuring and testing apparatus and 
instruments for adjustment and preadjustment, for subassemblies and parts for drying ovens, drying apparatus, heat 
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; consultancy 
software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; consultancy software (recorded) and/or 
sales software (recorded) for electric and electronic measuring and testing apparatus and instruments for adjustment and 
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preadjustment, for subassemblies and parts for installations, equipment, apparatus, filters, separators, exhausting and 
conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped 
therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, capture 
devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and 
fibres; consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for ventilation installations, 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; consultancy software 
(recorded) and/or sales software (recorded) for electric and electronic measuring and testing apparatus and instruments 
for adjustment and preadjustment, for subassemblies and parts for drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; consultancy software (recorded) and/or sales software (recorded) for electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for producing product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded) and/or sales software (recorded) for 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; consultancy software (recorded) and/or sales software (recorded) for electric 
and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies 
and parts for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for remotely controlling, remotely operating, remotely monitoring, controlling and/or regulating ink slides, ink 
rollers, damping rollers, register adjustment devices in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, 
controlling and/or regulating devices for transporting and/or storing printed matter or printing materials or printing 
material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulating of devices for the changing and/or transporting and/or storage of 
printing plates; consultancy software (recorded), sales software (recorded), and software for remotely controlling, 
remotely operating, remotely monitoring, controlling and/or regulating devices for cleaning rollers in inking apparatus or 
damping units and/or cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remotely controlling, remotely operating, 
remotely monitoring, controlling and/or regulating devices for storing and/or adjusting rollers in inking apparatus or 
damping units and/or cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for the remote control, remote operation, remote
monitoring, control and/or regulating of inking apparatus and/or damping units and/or printer engine cylinders in printer 
engines; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulation of devices for tempering of inking apparatus or damping units 
and/or cylinders and/or inkjet print heads and/or laser systems in printer engines; consultancy software (recorded), sales 
software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, controlling and/or 
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regulating cutting equipment and/or cutting cylinders in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, 
controlling and/or regulating registers and register marks in printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remote control, remote operation, remote 
monitoring, control and/or regulation for the purposes of quality control in printing machines, offset printing machines, 
rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remote control, remote operation, remote 
monitoring, control and/or regulating, for quality control in installations, equipment, apparatus, filters, separators, 
exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces 
equipped therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, 
capture devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, 
dust and fibres; consultancy software (recorded), sales software (recorded), and software for remote control, remote 
operation, remote monitoring, control and/or regulating, for quality control in ventilation installations, ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; consultancy software (recorded), 
sales software (recorded), and software for remote control, remote operation, remote monitoring, control and/or 
regulating, for quality control in drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, 
in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; consultancy software (recorded), sales software (recorded), and software for remotely controlling, remotely 
operating, remotely monitoring, controlling and/or regulating web tension settings in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), software for data processing devices for pre-press, for the 
printing of printed matter, for the further processing of printed matter, for production control, production planning; 
consultancy software (recorded), sales software (recorded), software for data processing devices for printing machines, 
for the printing of printed matter, for the further processing of printed matter, for production control, production planning; 
consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; consultancy software (recorded), sales software (recorded) and software for interfaces 
and/or data transfer for installations, equipment, apparatus, filters, separators, suction and conveying devices for air-
technology cleaning, dust removal and air separation from machines and rooms equipped therewith, air filters, fans, fibre 
separators, air compressors and air ejectors for machines, collecting devices, machines, equipment and apparatus for 
compacting, filling and pressing of particles, dust and fibres separated from machines; consultancy software (recorded), 
sales software (recorded), software for interfaces and/or data transfer, for ventilation installations, ventilation apparatus, 
air-conditioning, heating, refrigerating, aerating and de-aerating, humidifying and dehumidifying installations and 
apparatus, air treatment installations, air conveying devices, in particular fans, blowers and compactors, air heaters, air 
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coolers, air filters, and nozzle chambers for humidifying; consultancy software (recorded), sales software (recorded), 
software for interfaces and/or data transfer, drying ovens, drying apparatus, heat accumulators, heat exchangers and 
parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, 
heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal 
energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, 
for machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and software for 
interfaces and/or data transfer, for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for interfaces and/or data transfer, for machines for packaging product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; software (recorded) for for remotely 
controlling, remotely operating, remotely monitoring, controlling and/or regulating devices for transporting and/or storing 
printed matter or printing materials or printed material reels or paper or paper reels or plastics or plastics reels or metal or
organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; software (recorded) for the transport, packaging and storage of remote controls, remote
operators, remote monitoring apparatus, controllers and/or regulators for devices for the transport, packaging and 
storage of printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics reels
or metal or organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; electronic data carriers being product security means, identification 
features, security features, security labels, securities, banknotes; magnetic data carriers being product security means, 
identification features, security features, security labels, securities, banknotes; RFID systems (radio frequency 
identification); encoded identification chips and cards; apparatus for the payment of goods and/or services and/or bills, in 
particular for enabling customers to pay by themselves, in particular by payment means in the form of banknotes and/or 
coins and/or tokens of value and/or cashless payment by debit, credit and/or loyalty cards, in particular contactless 
and/or contact cards and/or NFC (near field communication) apparatus, including in particular with return of change; 
automated teller machines [ATM]; money-receiving apparatus; money-dispensing and -receiving apparatus; fittings for 
the aforesaid apparatus, included in this class, in particular cartridges for collecting payment means, in particular bank 
notes and/or coins and/or tokens of value; electric apparatus, namely data processing equipment for communication with 
recording media, in particular for communication with recording media with integrated circuits and recording media with 
contactless interfaces, and in particular data processing equipment for writing data in or on recording media, for reading 
data from or on recording media and for displaying data from recording media on a display; data processing equipment 
for personalising recording media; machine-readable recording media, in particular recording media with integrated 
circuits for storing, encrypting and decrypting, processing and providing data and programs; cards having an integrated 
circuit (chip cards), in particular cards having microprocessors for communication with external data processing devices 
or with mobile radio terminals; coded telecommunication cards; coded and encoded digital recording media with 
contactless interfaces; integrated circuits with characteristic physical properties for protection against forgery; memories 
for data processing installations, in particular non-volatile memories (digital storage media); digital recording media 
containing memories, in particular non-volatile memories (digital storage media); electric apparatus for processing, in 
particular encryption and decryption, data for both online and offline operation; software for computer network 
applications, in particular for internet, intranet and extranet applications; data processing software, in particular for 
telecommunications with chip card-activated mobile telephones and in particular for associated chip cards and mobile 
telephones, and computer programs for activating, modifying, testing and displaying data and software structures stored 
in these telecommunications cards; software for the encryption and decryption and the signing of data; operating system 
software and application software for digital recording media with integrated circuits, in particular for hardware tokens 
and chip cards, and for data processing equipment for communication with these digital recording media; computer 
programs for the development, management and maintenance of all the aforesaid types of software; digital recording 
media featuring the aforesaid software; electronically/optically stored pre-recorded advertising and communications 
media, included in this class, in particular films, videos, included in this class; inkjet printers, in particular with one or 
more inkjets, single-colour or multi-colour inkjet printers; accessories, included in this class, for inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers; encoding machines, in particular for the 
graphics sector, the packaging sector and data processing; parts for the aforesaid goods and accessories for the 
aforesaid goods, included in this class.

Cl.37;Installation, maintenance and repair of printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
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printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus and parts therefor; installation, maintenance and repair of 
installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, 
dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and fibre 
separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; installation, maintenance and repair of air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air conveying devices, namely fans, blowing machines and compressors, air heaters, air 
coolers, air filters, and nozzle chambers for humidifying; installation, maintenance and repair of drying ovens, drying 
apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, 
heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated 
catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat 
generation, and regulating and safety accessories for gas apparatus; installation, maintenance and repair of machines for 
producing security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of 
machines for applying security labels and/or components therefor; installation, maintenance and repair of machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of security labels and/or components therefor; installation, 
maintenance and repair (included in this class) of pre-printing data processing equipment, parts or fittings for pre-printing 
data processing equipment, data processing equipment for data preparation, including continuous data preparation, 
variable data printing, including database printing, further processing of printed matter, production controls, parts and 
fittings for interfaces and/or parts or fittings for data transfer for devices for transport and/or storage of printed matter or 
printing materials or printing material reels or paper or paper reels or plastics or plastics reels or metal or organic or 
inorganic materials for printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, 
printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one 
or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing 
machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for the 
graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing materials 
or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and 
transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, 
machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer 
machines and apparatus; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or fittings for printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, namely for 
transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, 
perforating, gluing, stapling, tying, bundling, bookbinding; installation, maintenance and repair of electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature 
monitoring apparatus, being parts or accessories for installations, equipment, apparatus, filters, separators, suction and 
conveying devices for the air-technology cleaning, dust removal and air separation of machines and rooms equipped 
therewith, air filters, blowers and fibre separators, air compressors and air ejectors for machines, collecting devices, 
machines, equipment and apparatus for compacting, filling and pressing particles, dust and fibres separated from 
machines; installation, maintenance and repair of electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, being parts or 
accessories for ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and 
dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, 
blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; installation, 
maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, quality control 
apparatus, production control apparatus, temperature monitoring apparatus, being parts or accessories for drying ovens, 
drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic 
properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and 
integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules 
for heat generation, and regulating and safety accessories for gas apparatus; installation, maintenance and repair of 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for applying product security means, identification 
features, security features, security labels and/or components therefor; installation, maintenance and repair of electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus and/or web tension controls, being parts or accessories for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
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components therefor; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories of and/or for product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; installation, maintenance and repair of electric and electronic measuring and testing 
apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for installations, equipment, 
apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; installation, maintenance and repair of electric and electronic 
measuring and testing apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; installation, maintenance and 
repair of electric and electronic measuring and testing apparatus and instruments for adjustment and preadjustment, for 
subassemblies and parts for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in 
particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; installation, maintenance and repair 
of electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for packaging product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts of and/or for product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, 
control and/or regulating apparatus and equipment for ink levers, ink rollers, damping rollers, register adjusting devices, 
devices for storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders, devices for cleaning 
rollers in inking apparatus or damping units and/or cylinders, and/or inkjet print heads and/or laser systems, for cutting 
equipment and/or cutting cylinders, registers and/or register marks, web tension settings, being parts or fittings for 
printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
equipment and apparatus for compacting, filling and pressing particles, dust and fibres separated from machines; 
installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for 
adjustment and preadjustment, for subassemblies and parts for ventilation apparatus, air-conditioning, heating, 
refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; installation, maintenance and repair of electric and electronic measuring 
and testing apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for drying ovens, 
drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic 
properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and 
integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules 
for heat generation, and regulating and safety accessories for gas apparatus; installation, maintenance and repair of 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for applying product security means, identification features, security features, security labels and/or 
components therefor; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts of and/or for product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; installation, maintenance and repair 
of remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for ink levers, 
ink rollers, damping rollers, register adjusting devices, devices for storing and/or adjusting rollers in inking apparatus or 
damping units and/or cylinders, devices for cleaning rollers in inking apparatus or damping units and/or cylinders, and/or 
inkjet print heads and/or laser systems, for cutting equipment and/or cutting cylinders, registers and/or register marks, 
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web tension settings, being parts or fittings for printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; installation, 
maintenance and repair of remote control, remote operation, remote monitoring, control and/or regulating apparatus and 
equipment for devices for the changing and/or transporting and/or storage of printing plates, for inking apparatus and/or 
damping units and/or printer engine cylinders in printer engines, and/or for devices for tempering, for inking apparatus 
and/or damping units and/or cylinders in printer engines; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; installation, maintenance and repair of 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for installations, 
equipment, apparatus, filters, separators, suction and conveying devices for the air-technology cleaning, dust removal 
and air separation of machines and rooms equipped therewith, air filters, blowers and fibre separators, air compressors 
and air ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, filling and 
pressing particles, dust and fibres separated from machines; installation, maintenance and repair of remote control, 
remote operation, remote monitoring, control and/or regulating apparatus and equipment for ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; installation, maintenance and repair of remote control, remote
operation, remote monitoring, control and/or regulating apparatus and equipment for drying ovens, drying apparatus, heat
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and equipment for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and devices of and/or for product security means, authentication features, security features, security
labels, securities, banknotes and/or components therefor; machinery installation, maintenance and repair; rebuilding 
machines; commissioning of machines within the framework of installation; commissioning of machines in the context of 
maintenance; cleaning of machines; cleaning of buildings; vehicle cleaning; installation and/or maintenance of apparatus 
for the payment of goods and/or services and/or bills, in particular for enabling customers to pay by themselves, in 
particular by payment means in the form of banknotes and/or coins and/or tokens of value and/or cashless payment by 
debit, credit and/or loyalty cards, in particular contactless and/or contact cards and/or nfc (near field communication) 
apparatus, including in particular with return of change; installation and/or maintenance of money-dispensing apparatus; 
installation and/or maintenance of money-receiving apparatus; installation and/or maintenance of money-dispensing and 
money-receiving apparatus; installation and/or maintenance of vending machines; installation and/or maintenance of 
accessories for the aforesaid apparatus, in particular cash boxes for receiving payment means, in particular banknotes 
and/or coins and/or tokens of value.

Cl.42;Design services; IT programming services; testing, authentication and quality control; scientific and 
technological services; provision of technical consultancy, computer software consultancy, computer systems design, 
creation of software in relation to planning of printing houses and installations for the further processing of printed matter
or printing materials or paper or plastics or metal or organic or inorganic materials; technological consultancy in relation 
to printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; design and updating of software for the aforesaid machines; technological consultancy with 
regard to installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation 
cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and 
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fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; technological consultancy with regard to 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; technological consultancy 
with regard to drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, 
honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar 
collectors, solar modules for heat generation, and regulating and safety accessories for gas apparatus; technological 
consultancy relating to machines for producing product security means, identification features, security features, security 
labels, securities, banknotes and/or components therefor; technological consultancy relating to machines for applying 
product security means, identification features, security features, security labels and/or components therefor; 
technological consultancy relating to machines for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; technological consultancy relating to product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; technological consultancy in relation to pre-press printing, data preparation, including continuous data 
preparation, variable data printing, including from databases, printing of printed matter, further processing of printed 
matter, production control, production planning, management information, for interfaces and/or for data transfer, for 
devices for transport and/or storage of printed matter or printing materials or printing material reels or paper or paper 
reels or plastics or plastics reels or metal or organic or inorganic materials for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus and parts therefor; designing and updating 
of software for the aforesaid processes; technological consultancy in relation to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus and/or web tension controls being parts or fittings for printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, namely 
for transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, 
checking, perforating, gluing, stapling, tying, bundling, bookbinding; creating and updating of software for the aforesaid 
goods; technological consultancy with regard to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, being parts or 
accessories for installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the 
ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing 
machines and fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and 
apparatus for compacting, filling and pressing machine-separated particles, dust and fibres; technological consultancy 
with regard to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, 
production control apparatus, temperature monitoring apparatus, being parts or accessories for ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; technological consultancy with regard to electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus, being parts or accessories for drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; technological consultancy relating to electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for producing product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; technological consultancy 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; technological consultancy relating to electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for packaging product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; technological consultancy 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for 
machines of an/or for product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; technological consultancy in relation to electric and electronic measuring and 
testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
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printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines 
for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface 
treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; creating and 
updating of software for the aforesaid goods; technological consultancy with regard to electronic measuring and testing 
apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for installations, equipment, 
apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; technological consultancy with regard to electronic measuring
and testing apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; technological consultancy with 
regard to electronic measuring and testing apparatus and instruments for adjustment and preadjustment, for 
subassemblies and parts for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in 
particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; technological consultancy relating to electric and electronic measuring and testing apparatus and instruments 
for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; technological 
consultancy relating to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for machines for applying product security means, identification features, 
security features, security labels and/or components therefor; technological consultancy relating to electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; technological consultancy relating to electric and electronic 
measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts of 
and/or for product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; technological consultancy regarding remote control, remote operation, remote monitoring, control 
and/or regulating apparatus and equipment for ink levers, ink rollers, damping rollers, register adjusting devices, devices 
for the storage and/or adjustment of rollers in inking apparatus or damping units and/or cylinders, devices for the 
cleaning of rollers in inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser systems, 
cutting equipment and/or cutting cylinders, registers and/or register marks, web tension settings in printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines 
for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface 
treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; creating and 
updating of software for the aforesaid goods; technological consultancy relating to remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for devices for the changing and/or transporting 
and/or storage of printing plates, for inking apparatus and/or damping units and/or printing works cylinders in printing 
works, and/or for devices for tempering, for inking apparatus or damping units and/or cylinders and/or inkjet print heads 
and/or laser systems in printing works; creating and updating of software for the aforesaid goods; technological 
consultancy in relation to consumables used during the operation of printing machines, offset printing machines, rotary 
web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
technological consultancy relating to consumables during the operation of installations, equipment, apparatus, filters, 
separators, suction and conveying devices for the ventilation cleaning, dust removal and air separation of machines and 
spaces equipped therewith, air filters, blowing machines, fibre separators, air compressors and air ejectors for machines, 
collecting devices, machines, equipment and apparatus for compacting, filling and pressing particles, dust and fibres 
separated from machines; technological consultancy with regard to consumables during the operation of ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; technological consultancy with 
regard to consumables during the operation of drying ovens, drying apparatus, heat accumulators, heat exchangers and 
parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, 
heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal 
energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; technological consultancy relating to consumables required during the operation of machines for producing 
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product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; technological consultancy relating to consumables required during the operation of machines for 
applying product security means, identification features, security features, security labels and/or components therefor; 
technological consultancy relating to consumables required during the operation of machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; technological consultancy in relation to material for the maintenance of printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; technological consultancy with regard to 
materials for the maintenance of installations, equipment, apparatus, filters, separators, exhausting and conveying 
devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air 
filters, blowing machines and fibre separators, air compressors and air ejectors for machines, capture devices, machines, 
equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and fibres; technological 
consultancy with regard to materials for the maintenance of ventilation apparatus, air-conditioning, heating, refrigerating, 
aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment installations, air 
delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and 
nozzle chambers for humidifying; technological consultancy with regard to materials for the maintenance of drying ovens,
drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic 
properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and 
integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules 
for heat generation, and regulating and safety accessories for gas apparatus; technological consultancy relating to 
materials for the maintenance of machines for producing product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; technological consultancy relating to 
materials for the maintenance of machines for applying product security means, identification features, security features, 
security labels and/or components therefor; technological consultancy relating to materials for the maintenance of 
machines for packaging product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; construction drafting, in particular relating to metal structures; technical 
planning; conducting technical project studies; technical research; development, creation and/or maintenance of software
for apparatus for the payment of goods and/or services and/or bills, in particular for enabling customers to pay by 
themselves, in particular by payment means in the form of banknotes and/or coins and/or tokens of value and/or cashless 
payment by debit, credit and/or loyalty cards, in particular contactless and/or contact cards and/or nfc (near field 
communication) apparatus, including in particular with return of change; development, creation and/or maintenance of 
software for money-dispensing apparatus; development, creation and/or maintenance of software for money-receiving 
apparatus; development, creation and/or maintenance of software for money-dispensing and -receiving apparatus; 
development, creation and/or maintenance of software for vending machines; development, creation and/or maintenance 
of software for accessories for the aforesaid apparatus, in particular boxes for receiving payment means, in particular 
banknotes and/or coins and/or vouchers; technological process analysis, in particular of processes for receiving and/or 
processing payments for goods and/or services and/or bills; development, programming, installation and maintenance of 
software, and consultancy relating to the use of software; rental of software; developing of technical concepts for and 
technical consultancy relating to the securing of data against counterfeiting, forgery and unauthorised spying-out in 
electronic communications systems; services of a certifying authority (trust center), namely issuing and management of 
digital keys, encryption algorithms and/or digital signatures; digital storage of data on computer networks; configuration 
of telecommunications hardware through software and remote maintenance; electronic data back-up; configuration of 
software for telecommunications terminals; quality control consultancy in relation to pre-press printing, data preparation, 
including continuous data preparation, variable data printing, including from databases, printing of printed matter, further 
processing of printed matter, production control, production planning, interfaces, data transfer and/or in relation to 
devices for transport and/or storage of printed matter or printing materials or printing material reels or paper or paper 
reels or plastics or plastics reels or metal or organic or inorganic materials for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; quality control consultancy in relation to 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus and/or web tension controls being parts or fittings for printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, namely for transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, 
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binding, scanning, checking, perforating, gluing, stapling, tying, bundling, bookbinding; quality control consultancy 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus and/or temperature monitoring apparatus, being parts or accessories for installations, equipment, 
apparatus, filters, separators, suction and conveying devices for air-technology cleaning, dust removal and air separation 
from machines and rooms equipped therewith, air filters, fans, fibre separators, air compressors and air ejectors for 
machines, collecting devices, machines, equipment and apparatus for compacting, filling and pressing of particles, dust 
and fibres separated from machines; quality control consultancy relating to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus and/or temperature monitoring 
apparatus being parts or accessories for air-technology installations, air-technology equipment, air conditioning, heating, 
refrigerating, aeration and de-aeration, humidifying and dehumidifying installations and equipment, air treatment 
installations, air conveying devices, in particular fans, blowers and compressors, air heaters, air coolers, air filters and 
nozzle chambers for humidification; quality control consultancy relating to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus and/or temperature monitoring 
apparatus, being parts or accessories for drying ovens, drying apparatus, heat stores, heat exchangers and parts 
therefor, in particular catalytically active coatings, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purification installations, thermal energy stores, 
solar collectors, solar modules for heat generation, regulation and safety accessories for gas appliances; quality control 
consultancy relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control 
apparatus, production control apparatus and/or temperature monitoring apparatus being parts or accessories for 
machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; quality control consultancy relating to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus and/or temperature monitoring 
apparatus being parts or accessories for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; quality control consultancy in relation to electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus and/or 
temperature monitoring apparatus, being parts or fittings for machines for packaging product security means, 
authentication features, security features, security labels, securities, banknotes and/or components therefor; quality 
control consultancy in relation to electronic regulating apparatus, control apparatus, monitoring apparatus, quality 
control apparatus, production control apparatus and/or temperature monitoring apparatus, being parts or fittings of 
and/or for product security means, authentication features, security features, security labels, securities, banknotes and/or 
components therefor; quality control consultancy in relation to electric and electronic measuring and testing apparatus 
and instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; quality control consultancy relating to 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment for 
subassemblies and parts of installations, equipment, apparatus, filters, separators, suction and conveying devices for air-
technology cleaning, dust removal and air separation from machines and rooms equipped therewith, air filters, fans, fibre 
separators, air compressors and air ejectors for machines, collecting devices, machines, equipment and apparatus for 
compacting, filling and pressing of particles, dust and fibres separated from machines; quality control consultancy 
relating to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment for
subassemblies and parts of air-technology installations, air-technology equipment, air conditioning, heating, refrigerating,
aeration and de-aeration, humidifying and dehumidifying installations and equipment, air treatment installations, air 
conveying devices, in particular fans, blowers and compressors, air heaters, air coolers, air filters and nozzle chambers 
for humidification; quality control consultancy relating to electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment for subassemblies and parts of drying ovens, drying apparatus, heat 
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; quality control consultancy relating to electric and electronic 
measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for 
machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; quality control consultancy relating to electric and electronic measuring and 
testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for 
applying product security means, identification features, security features, security labels and/or components therefor; 
quality control consultancy in relation to electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security means, 
authentication features, security features, security labels, securities, banknotes and/or components therefor; quality 
control consultancy relating to electric and electronic measuring and testing apparatus and instruments for adjustment 
and pre-adjustment, for subassemblies and parts of and/or for product security means, identification features, security 
features, security labels and/or components therefor; quality control consultancy relating to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for ink levers, ink rollers, damping 
rollers, register adjusting devices, devices for storing and/or adjusting rollers in inking apparatus or damping units and/or 
cylinders, devices for cleaning rollers in inking apparatus or damping units and/or cylinders, cutting equipment and/or 
cutting cylinders, registers and/or register marks, web tension settings and/or for quality control for and/or in printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
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apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; quality control consultancy regarding remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for devices for the changing and/or transport 
and/or storage of printing plates, inking apparatus and/or damping units and/or printer cylinders in printers and/or 
devices for tempering for inking apparatus or damping units and/or cylinders in printers and/or inkjet print heads and/or 
laser systems; quality control consultancy in relation to remote control, remote operation, remote monitoring, control 
and/or regulating apparatus and equipment for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials; quality control consultancy relating to 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for installations, 
equipment, apparatus, filters, separators, suction and conveying devices for air-technology cleaning, dust removal and air
separation from machines and rooms equipped therewith, air filters, fans, fibre separators, air compressors and air 
ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, filling and pressing of 
particles, dust and fibres separated from machines; quality control consultancy relating to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for ventilation installations, ventilation 
equipment, air conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and equipment, air treatment installations, air conveying devices, in particular ventilators, blowing machines and 
compressors, air heaters, air coolers, air filters, and nozzle chambers for humidifying; quality control consultancy relating 
to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for drying 
ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with 
catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures 
and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar 
modules for heat generation, and regulating and safety accessories for gas equipment; quality control consultancy 
relating to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for 
machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; quality control consultancy relating to remote control, remote operation, remote 
monitoring, control and/or regulating apparatus and equipment for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; quality control consultancy relating 
to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for machines 
for packaging product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor.
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3778490    13/10/2017
[International Registration No. : 1392501]
Emory University
201 Dowman Drive, N.E. Atlanta GA 30322 United States of America

Proposed to be Used
IR DIVISION
Cl.14;Jewelry, namely, clocks and watches.

Cl.16;Notebooks, envelopes, stationery portfolios, decals and stationery.

Cl.21;Cups and mugs.

Cl.41;Educational services, namely, courses, seminars, classes and workshops at the university level and 
entertainment services, namely, organizing and conducting athletic and sports events, lectures, concerts, symposia and 
theater productions.

Cl.44;Medical and hospital services.
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Priority claimed from 20/03/2017; Application No. : VA 2017 00661 ;Denmark 

3778520    19/09/2017
[International Registration No. : 1392779]
A.P. Møller - Mærsk A/S
Esplanaden 50 DK-1263 København K Denmark

Proposed to be Used
IR DIVISION
Cl.9;Computer software; interactive computer software; computer software downloadable from a global computer 
network; downloadable publications (electronic -); databases; computer software relating to database management; 
computer software for analyzing customer satisfaction and for analyzing, evaluating and comparing companies; computer
software and databases relating to logistics, transport, shipments, storage and warehousing of goods and passengers; 
computer software for booking, collection, loading, dispatch, transport, distribution, delivery and handling, storage and 
warehousing of goods and passengers; computer software for exchange of computer data, data processing and data 
analysis for statistics relating to logistics, transport, shipments, storage and warehousing of goods and passengers; 
magnetic, optical, electronic and/or digital data carriers for the aforementioned computer programs and software, and for 
software featuring databases that relate to stock management, logistics, transport shipments, storage, warehousing of 
goods and to passengers.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; electronic funds transfer; electronic funds 
transfer for others; financial information; online banking services and financial services; credit card services, and 
electronic payment services involving electronic processing and subsequent transmission of bill payment data; providing 
insurance for financial transactions; funds transfer services; transmission of funds by electronic means for others; 
transfer of payments for others via the internet; financial services in the nature of billing and payment processing 
services; financial services provided by telecommunication means; payment administration services; card payment 
processing services; payment transaction services, including in relation to discount store cards; financial transaction 
management; credit card transaction processing services, namely facilitating credit card, debit card and electronic check 
transactions for others over the internet and over terminals and servers in a local area network.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; constructing an internet platform for electronic 
commerce; providing temporary use of online, non-downloadable e-commerce software to allow users to conduct 
electronic business transactions in online marketplaces via a global computer network; development and maintenance of 
software for databases; providing temporary access to and use of non-downloadable computer software for shipment 
processing over computer networks, intranets and the internet; providing non-downloadable computer software for 
supply chain management; design and development of computer software for customer relation management (crm); 
hosting of internet platforms for digital online services, information services, data storage services or communications 
services; electronic data storage; providing of technical consultancy relating to dispatch and route plans for forwarding 
goods; providing of technical consultancy relating to transport, storage and warehousing of goods and passengers; 
providing of technical consultancy relating to management of stocks of goods; exchanges of computer data, computer 
engineering and design, development, maintenance and updating of computer software and databases, relating to 
logistics, shipments, transport, monitoring, storage and warehousing of goods arid passengers, in particular at controlled 
temperatures, management of stocks, monitoring of costs, calculation of estimates and invoicing in the aforementioned 
areas, and relating to statistics in the aforementioned areas; providing search engines for obtaining data on a global 
computer network.
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Priority claimed from 23/01/2017; Application No. : 87310350 ;United States of America 

3778524    24/07/2017
[International Registration No. : 1392847]
Waymo LLC
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile applications for coordinating transportation services; downloadable mobile applications for 
coordinating, scheduling, booking, and dispatching vehicles for passenger and freight transport and delivery services; 
computer software and hardware for vehicle fleet launching, coordination, calibrating, direction, and management; radar 
apparatus; lasers, not for medical purpose; laser device for sensing distance to objects; laser equipment for non-medical 
purposes; laser measuring systems; laser object detectors for use on vehicles; lasers for measuring purposes; lidar (light 
detection and ranging apparatus).

Cl.12;Vehicle parts and fittings; vehicle equipment and hardware; vehicle anti-theft and security equipment.

Cl.39;Freight logistics management; leasing of vehicles; leasing of automobiles; transport and delivery of goods; 
supply chain logistics and reverse logistic services, namely, storage, transportation, and delivery of goods for others by 
land; transportation services, namely, coordinating the pickup and dropoff of passengers at designated or directed 
locations.
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Priority claimed from 17/08/2016; Application No. : 302016000085679 ;Italy 

3778543    07/02/2017
[International Registration No. : 1392744]
BARUFFALDI S.p.A.
Via Cassino d'Alberi, 16 I-20067 TRIBIANO (Milano) Italy

Proposed to be Used
IR DIVISION
Cl.7;Parts and fittings for agricultural machines, industrial machines and excavators, namely, clutches, gear boxes, 
couplings, driving shafts, pistons, piston rings, variable flow fans; pistons and piston rings for land vehicle engines.

Cl.12;Parts and fittings for vehicles, tractors, agricultural vehicles, industrial vehicles, namely, clutches, gear boxes, 
couplings, driving shafts.
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3778544    24/08/2017
[International Registration No. : 1392835]
Perform Media Channels Ltd
Sussex House, Plane Tree Crescent Feltham TW13 7HE United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, periodical publications, books and printed stationery; all relating to sports results, sports 
personalities, sports and sporting statistics, sports news and sports events, entertainment, sporting and cultural 
activities.

Cl.38;Provision of access to a database relating to sports results, sports personalities, sports and sporting statistics, 
sports news and sports events.

Cl.41;Information services relating to sports results, sports personalities, sports and sporting statistics, sports news 
and sports events; entertainment; sporting and cultural activities; publishing of sports information relating to sports 
results, sports personalities, sports and sporting statistics, sports news and sports events; consultancy services relating 
to sports information including information relating to sports results, sports personalities, sports and sporting statistics, 
sports news and sports events, entertainment, sporting and cultural activities; consultancy services relating to 
entertainment in the form of data analysis services relating to sports results, sports personalities, sports and sporting 
statistics, sports news and sports events.
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Priority claimed from 26/12/2016; Application No. : 2016-144180 ;Japan 

3778555    16/06/2017
[International Registration No. : 1392754]
Roland DG Corporation
1-6-4, Shinmiyakoda, Kita-ku, Hamamatsu-shi Shizuoka-ken 431-2103 Japan

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed synthetic resins for 3D printers; radiation curable unprocessed synthetic resins; thermally curable 
unprocessed synthetic resins; unprocessed synthetic resins; unprocessed plastics in all forms; unprocessed plastic; 
zirconia.

Cl.5;Dental zirconia for denial prostheses, dental bridges and dental crowns; dental resin for dental prostheses, dental 
bridges and dental crowns; dental waxes; ceramics, zirconia and silica based resins for dental use; dental resins; ceramic 
materials for dental use for fillings; dental ceramics; artificial dental materials; synthetic materials for dental use for 
fillings; materials for dental crowns and dental bridges for dental use and for oral prophylaxis; composite materials for 
dental and dental technical purposes; dental materials; dental porcelain materials; dental impression materials; dental 
composite materials; dental bite registration materials; materials for making dental impressions; lining materials for 
dental purposes; fixing materials for dental purposes.

Cl.7;3D printers and their fittings and accessories; metal cutting machines and tools; glass cutting machines and tools; 
ceramics cutting machines and tools; resin cutting machines and tools; synthetic resin cutting machines; synthetic resin 
cutting machine tools; leather cutting machines and tools; stone cutting machines and tools; wood cutting machines; 
wood cutting machine tools; metal engraving machines; metal engraving machine tools; ceramics engraving machines; 
ceramics engraving machine tools; resin engraving machines; resin engraving machine tools; synthetic resin engraving 
machines; synthetic resin engraving machine tools; leather engraving machines; leather engraving machine tools; stone 
engraving machines; stone engraving machine tools; wood engraving machines; wood engraving machines and tools; 
metalworking machines; metalworking machine tools; glass-working machines; ceramics working machines; resin 
working machines; synthetic resin- working machines; synthetic resin-working machine tools; leather-working machines; 
leather-working machine tools; stone working machines; stone working machine tools; wood-working machines; wood-
working machine tools.

Cl.9;Computer software for supporting cleaning operation of surgical instruments by reading barcodes marked on used 
surgical instruments and showing process and procedure of cleaning surgical instruments, and the computer storing the 
aforementioned software; computer software and computer programs for enabling barcode scanners to read barcode of 
used surgical instruments monitoring systems and procedures of surgical instruments; computer software for 
management of surgical instruments to confirm whether or not surgical instruments are prepared and use history, 
cleaning history and sterilization history of the used surgical instruments, and the computer storing the aforementioned 
software; computer software and computer programs to monitor and track information of surgical instruments creating 
searched databases of information regarding sterilization history of surgical instruments; computer software for 
controlling and managing patient medical information; computer aided design (CAD) software for dental use; computer 
software for dental laboratory machines; computer software for medical machines and apparatus; software for 3D 
printers; bar code readers; computer software and computer programs for enabling barcode scanners to read medical 
equipment barcode; computer software for metalworking machines and tools; computer software for glass working 
machines; computer software for ceramics working machines; computer software for resin working machines; computer 
software for synthetic resin working machines and tools; computer software for leather working machines and tools; 
computer software for stone working machines and tools; computer software for wood working machines and tools; 
computer software; electronic machines, apparatus and their parts; telecommunication machines and apparatus.

Cl.10;CAD/CAM apparatus for dental purposes; dental laboratory machines; cutting machines for dental and technical 
purposes; polishing machines for dental and technical purposes; sharpening machines for dental and technical 
purposes; dental apparatus and instruments; medical machines and instruments.
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Priority claimed from 11/04/2017; Application No. : VR 2017 00826 ;Denmark 

3778561    06/10/2017
[International Registration No. : 1392869]
H. Lundbeck A/S
Ottiliavej 9 DK-2500 Valby Denmark

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals and medical preparations and substances; vaccines; pharmaceutical preparations and 
substances for the prevention and treatment of disorders and diseases in, generated by or acting on the central nervous 
system; pharmaceutical preparations and substances acting on the central nervous system; central nervous system 
stimulants; pharmaceutical preparations and substances for the prevention and treatment of psychiatric and neurological 
disorders and diseases; pharmaceutical preparations and substances for the prevention and treatment of dementia, 
Alzheimer's disease and disorder, dizziness, seizures, stroke, depression, cognitive impairment, cognitive disorders and 
diseases, mood disorders, psychosis, anxiety, apathy, epilepsy; pharmaceutical preparations and substances for the 
prevention and treatment of Lennox-Gastaut syndrome (LGS), sclerosis, porphyria, Huntington's disease and disorder, 
insomnia, Parkinson's disease and disorder, falls, movement disorders and diseases, schizophrenia, bipolar disorder and 
disease, ADHD, cancer, migraine, pain, alcoholism and dependency; preparations, substances, reagents and agents for 
diagnostic and medical purposes.

Cl.9;Electronic publications (downloadable), including books, reports, brochures, booklets, leaflets, patient information 
leaflets, magazines, journals, teaching and educational material in the field of research and development, science, clinical 
studies, tests and trials, diagnostic, medicine, pharmaceuticals, disorders, diseases, treatment and prevention; software 
for medical and pharmaceutical information, education and sales activities; software including application software for 
mobile devices, apparatus and instruments for information and interaction in the field research and development, science,
clinical studies, tests and trials, diagnostic, medicine, pharmaceuticals, disorders, diseases, treatment and prevention; 
electronic publications (downloadable) related to magazines, journals, education and training material in the field of 
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research and development, science, clinical studies, tests and trials, diagnostic, medicine, pharmaceuticals, disorders, 
diseases, treatment and prevention.

Cl.10;Surgical and medical apparatus and instruments; apparatus and instruments for diagnostic purposes including 
test kits; integrated medical systems containing medical instruments and software for information and information 
management for use of a web-based physical and psychological and neurological examination and assessment of 
patients and clients at a distance and at a clinic; medical instruments for information, guidance and control of medicines.

Cl.35;Whole-sale and retail services with pharmaceuticals preparations and substances; promotion and advertising 
services in the field of research and development, science, clinical studies, tests and trials, diagnostic, medicine, 
pharmaceuticals, disorders, diseases, treatment and prevention; providing the aforementioned services electronically on-
line, via cable or Internet or other electronic media; providing consumer information in the field of research and treatment 
of central nervous system diseases and disorders.

Cl.41;Education; providing of training; arranging and conducting seminars, conferences, symposiums, workshops 
(training) and courses; educational and training services in the field of research and development, science, clinical 
studies, tests and trials, diagnostic, medicine, pharmaceuticals, disorders, diseases, treatment and prevention and related 
to cognitive functions; providing the aforementioned services electronically, on-line, via cable or Internet or other 
electronic media; arranging and conducting expert forums, including on-line; on-line training programs; providing on-line 
publications (not down-loadable), including of books, reports, brochures, booklets, leaflets, patient information leaflets, 
magazines, journals, teaching and educational material in the field of research and development, science, clinical studies, 
tests and trials, diagnostic, medicine, pharmaceuticals, disorders, diseases, treatment and prevention and related to the 
assessment of cognitive functions; providing educational assessment services in the field of cognitive functions through 
on-line non-downloadable screening tools.

Cl.42;Pharmaceutical research and development; scientific and technological services and research in the field of 
medical disorders, medical diseases and medical prevention; scientific and technological services and research in the 
field of the central nervous system and central nervous system related disorders, diseases and pharmaceuticals; medical 
research and tests; diagnostic research and tests; providing online non-downloadable screening tools (software) for the 
assessment of cognitive functions.

Cl.44;Medical, therapeutic and healthcare services, including clinical healthcare services; medical, clinical, therapeutic 
and healthcare information services; services in the field of psychiatry and psychology and central nervous system 
diseases and disorders; advice related to medical and pharmaceutical preparations and substances; healthcare and 
medical services related to central nervous system and brain disorders, diseases and pharmaceuticals; providing medical 
and medicinal information in the field of diagnostic, medicine, pharmaceuticals, disorders, diseases, treatment and 
prevention; providing on-line medical data and analyses designed to provide patients and clients customized information, 
including regarding medical doses, diagnoses, therapeutic issues and medical management.
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3778566    06/12/2017
[International Registration No. : 1392490]
Infastech Intellectual Properties Pte. Ltd.
8 Marina Boulevard, 05-02 Marina Bay Financial Centre Tower 1 Singapore 018981 Singapore

Proposed to be Used
IR DIVISION
Cl.6;Nuts, bolts and fasteners; metal screws; wing nuts of metal; threaded washers of metal; U-bolts of metal; 
thumbscrews [fasteners] of metal; threaded nuts of metal; set screws of metal; self-tapping metal screws; self-tapping 
metal plugs; self-tapping metal bolts; screws of metal; screw-in insert nuts of metal; screw threaded fasteners of metal; 
metal threaded fasteners; screw rivets of metal; screw rings of metal; screw covers of metal; screw bolts of metal; rivets 
of metal; blind rivets; pitons of metal; nuts of metal; nuts [metal hardware]; metal turnbuckles; metal studs [other than for 
football boots, clothing or vehicle tyres]; threaded welding studs; metal bolts [fasteners]; fixing bolts of metal; threaded 
fixing devices of metal; threaded fasteners of common metal; eye bolts; threaded dowel rods of metal; threaded metal 
rods; bolts of metal; blind bolt fasteners of metal; threaded inserts; metal screw-threaded inserts; wire screw-threaded 
inserts; metal coils; bushings of metal [other than parts of machines].

Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic 
vending machines.

Cl.8;Hand-operated screw-threaded formers; hand tools for threaded fastener installation; hand tools for threaded 
fastener extraction; taps [hand tools].
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3778567    05/12/2017
[International Registration No. : 1392459]
Genture Electronics Co., Ltd.
Room 137, Building 28, No. 8 Yuanhua Road, Xianlin University City, Xianlin Street, Qixia District Nanjing China

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; integrated circuit cards [smart cards]; flashing lights [luminous signals]; signal 
lanterns; signs, luminous; signalling panels, luminous or mechanical; road signs, luminous or mechanical; electronic 
notice boards; light-emitting electronic pointers; traffic-light apparatus [signalling devices]; digital signs; radar apparatus;
detectors; inverters [electricity]; integrated circuits; light dimmers [regulators], electric; light-emitting diodes [LED]; step-
up transformers; printed circuit boards; voltage regulators for vehicles.

Cl.11;Light bulbs; light bulbs, electric; electric lamps; lamps; lighting apparatus and installations; ceiling lights; safety 
lamps; miners' lamps; searchlights; street lamps; light-emitting diodes [LED] lighting apparatus.
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Priority claimed from 06/04/2017; Application No. : 302017000037821 ;Italy 

3778575    17/05/2017
[International Registration No. : 1392828]
CAFFE' BONINI S.R.L.
Via Rosellini, 10 I-50127 FIRENZE (Firenze) Italy

Proposed to be Used
IR DIVISION
Cl.30;Coffee; coffee-based beverages; coffee-based beverages containing milk; prepared coffee beverages; foodstuffs 
containing chocolate (as the main constituent); cocoa-based beverages with milk; cocoa-based beverages; chamomile 
based beverages; chocolate based beverages with milk; chocolate-based beverages; artificial coffee-based beverages; 
tea-based beverages; chocolate beverages; drinks flavoured with chocolate; chocolate-flavoured drinks; drinks 
containing chocolate; cocoa; chocolate; chocolate powder; chocolate confectionery; chocolate cakes; roasted barley and 
malt for use as substitute for coffee; chocolate pastry; pastry and confectionery; preparations for making beverages 
(cocoa-based); preparations for making beverages (coffee-based); preparation for making beverages (chocolate-based); 
preparation for making beverages (tea-based); preparation for making chocolate flavoured beverages; chocolate based 
products; artificial coffee; tea.

Cl.43;Restaurant services (food); restaurants; bars; snack-bars; cafeterias; self- service restaurants; catering services; 
preparation and sale of take-away food and drink.
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Priority claimed from 07/03/2017; Application No. : 302017000025370 ;Italy 

3778580    30/06/2017
[International Registration No. : 1392831]
Pirelli Tyre S.p.A.
Viale Piero e Alberto Pirelli, 25 I-20126 Milan Italy

Proposed to be Used
IR DIVISION
Cl.9;Data transmission networks; apparatus for data transmission; data transfer units; electronic monitoring 
instruments, other than for medical use, including point-to-point communications equipment; network communication 
apparatus; wireless communication apparatus; computer software (recorded); downloadable applications for use with 
mobile devices; software and applications for mobile devices including software and applications; downloadable 
computer software for remote monitoring and analysis; software for data transmission; applications for smartphones for 
measuring data of vehicle running motion; computer programs for measuring data of vehicle running motion; navigation, 
guidance, tracking, targeting and map making devices; safety, security, protection and signaling devices; measuring, 
detecting and monitoring instruments, indicators and controllers; electronic sensors; tire monitoring apparatus; tire 
pressure sensors; tire pressure gauge.

Cl.12;Vehicles and parts and fittings for vehicles; treads for vehicles; tires, solid, for vehicle wheels; pneumatic, semi 
pneumatic and/or solid tires; vehicle wheels; wheel rims; inner tubes and mousse for vehicle tires; non-metallic support 
for use in or with tires for vehicles.

Cl.17;Rubber and goods made from rubber; semi-finished rubber and articles made therefrom; packaging, padding and 
packing materials made of rubber; packaging containers of rubber.

Cl.37;Maintenance and repair services for vehicles and their component parts and accessories; maintenance, repair, 
retreading and replacement services for vehicle tires; installation, maintenance repair and replacement services for 
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vehicle equipment, instruments and electric and electronic devices; information and advice services for drivers and 
vehicle fleet managers related to vehicle maintenance and repair; retreading of tires; vulcanizing of vehicle tires; tire 
rotating and balancing; installation, maintenance, replacement and repair services for vehicle equipment, instruments and 
electric and electronic devices; services relating to the inspection of cars, namely checking the technical state of tires.

Cl.38;Data transmission.

Cl.39;Delivery of equipment, instruments and electric and electronic devices for vehicles and their component parts, 
and of tires and/or vehicle wheels; storage of equipment, instruments and electric and electronic devices for vehicles and 
their component parts, and of tires and/or vehicle wheels; information and advice services for drivers and vehicle fleet 
managers related to vehicle geolocation and routes; transport services for passengers; vehicle transport; storage 
services; conveyance of persons, goods and motor vehicles; vehicle rental (including car sharing and courtesy car); 
chauffeur services; car parking services, parking place rental and procurement of parking places for motor vehicles; 
carpooling; delivery of pneumatic tyres and/or wheels for vehicles, storage of pneumatic tyres and/or wheels for vehicle-; 
towing in the event of vehicle breakdown, repatriation, by all means, of people and/or vehicles in the event of breakdown.

Cl.41;Provision of training; providing computer assisted courses of instruction; training related to industrial electric 
and electronic systems; training related to tire pressure sensors; training related to tire pressure gauges; training related 
to electronic instruments for measuring, detecting and monitoring in the automotive industry.

Cl.42;Providing temporary use of web-based software; providing temporary use of web-based applications; providing 
temporary use of on-line non-downloadable software for inventory management; hosting of databases; programming of 
software for database management; programming of software for inventory management; providing computer programs 
for measuring data of vehicle running motion; designing, programming or maintenance of computer programs for 
measuring data of vehicle running motion; cloud computing featuring software.
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Priority claimed from 10/05/2017; Application No. : 87444581 ;United States of America 

3778583    11/10/2017
[International Registration No. : 1392861]
UNITEDHEALTH GROUP INCORPORATED
9900 Bren Road East, MN008-T202 Minnetonka MN 55343 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications in the nature of articles in the fields of insurance, health, health care and 
wellness; downloadable mobile apps in the field of health, health care and wellness.

Cl.16;Printed publications in the nature of articles and newsletters in the fields of insurance, health, health care, 
wellness, travel-related emergency assistance, security and intelligence.

Cl.35;Employee assistance services, namely, administration of referrals in the fields of health care, physical health, 
mental health, legal services, financial services, transportation, housing and home repair, substance abuse, insurance 
services, and personal safety services; cost management services for health, vision, dental, and pharmacy benefit plans 
of others; business administration of pharmacy reimbursement programs and services; business management consulting 
and advisory services for the health care industry; charitable services, namely, organizing and conducting volunteer 
programs and community service projects; promotional services for raising awareness of health issues.

Cl.36;Insurance services, namely, underwriting, issuance and administration of health, dental health, vision care, 
accident, critical benefit, life, disability and pharmacy insurance; providing information in the fields of health, dental 
health, vision care, pharmacy, disability, life, accident and critical benefit insurance; charitable foundation services, 
namely, providing fundraising activities to support disadvantaged persons and children in need of healthcare; financial 
administration of pharmacy reimbursement programs and services.

Cl.41;Education services, namely, providing training, seminars and workshops in the field of health, insurance, 
wellness, health care services; providing on-line non-downloadable electronic glossaries.

Cl.42;Providing temporary use of on-line non-downloadable software for analyzing, processing, reporting and auditing 
data in the fields of health care, insurance, health, revenue management, and pharmaceuticals and manuals sold 
therewith; scientific research and consulting services related thereto in the fields of health care, insurance, health, 
revenue management, pharmaceuticals, and data management.

Cl.44;Managed health care services; health care services, namely, wellness programs; health counseling; providing 
information in the fields of health, health care, and wellness; comprehensive health care management services.

Cl.45;Lobbying services, namely, promoting the interests of consumers and health care providers in the field of health; 
online social networking services in the field of health.
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Priority claimed from 20/10/2017; Application No. : 2017743578 ;Russian Federation 

3778593    25/10/2017
[International Registration No. : 1392508]
Aktsionernoe obshchestvo «Tsifrovoe Televidenie»
Leningradskii prospect, 31A, str. 1, et. 15, pom. I, com. 1 RU-125284 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, 
electric, for vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; 
anticathodes; apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; electro-
dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
remote control apparatus; monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; 
intercommunication apparatus; stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; 
radiological apparatus for industrial purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing 
lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; 
igniting apparatus, electric, for igniting at a distance; acid hydrometers; salinometers; acidimeters for batteries; 
aerometers; beacons, luminous; battery jars; barometers; anode batteries; galvanic batteries; batteries for lighting; solar 
batteries; solar panels for the production of electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; 
biochips; electronic tags for goods; lens hoods; magnetic tape units for computers; computer memory devices; fire hose 
nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; safety tarpaulins; 
electronic key fobs being remote control apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; 
directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter 
scales; weighbridges; precision balances; scales with body mass analysers; levelling staffs [surveying instruments]; 
camcorders; video baby monitors; video cassettes; video telephones; video screens; viewfinders, photographic; sockets, 
plugs and other contacts [electric connections]; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas 
testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for telephones; heliographic 
apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding 
leads; plumb bobs; range finders; densimeters; densitometers; optical goods; detectors; smoke detectors; infrared 
detectors; counterfeit [false] coin detectors; joysticks for use with computers, other than for video games; transparencies 
[photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-emitting diodes 
[LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk drives for computers; 
juke boxes for computers; DNA chips; electronic interactive whiteboards; electronic notice boards; bullet-proof 
waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers 
and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio 
interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; 
probes for scientific purposes; buzzers; needles for surveying compasses; needles for record players; measures; 
pressure measuring apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure 
indicators; temperature indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; 

9760



mathematical instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth 
instruments; interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial 
cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; 
calculating machines; pocket calculators; decompression chambers; cinematographic cameras; thermal imaging 
cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display units]; 
holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers and 
photocopiers; memory cards for video game machines; encoded magnetic cards; riding helmets; protective helmets; 
carriers for dark plates [photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils 
[impedance]; coils, electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic 
agendas; push buttons for bells; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; smart rings; 
protective suits for aviators; commutators; compact discs [audio-video]; comparators; marine compasses; computers; 
laptop computers; tablet computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for 
indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, 
for the prevention of traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; pressure gauges; security tokens [encryption devices]; divers' masks; solderers' 
helmets; protective masks; respiratory masks, other than for artificial respiration; materials for electricity mains [wires, 
cables]; voting machines; money counting and sorting machines; material testing instruments and machines; furniture 
especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; digital weather stations; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for 
counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; 
microprocessors; microscopes; microtomes; microphones; audio mixers; modems; lightning conductors [rods]; monitors
[computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction 
sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for 
workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical data media; electronic 
sheet music, downloadable; computer software, recorded; sheaths for electric cables; identification sheaths for electric 
wires; weighing machines; computer hardware; punched card machines for offices; objectives [lenses] [optics]; lenses 
for astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; clothing for protection 
against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for protection against fire; 
clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with 
computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; sunglasses; goggles for sports; 
electronic collars to train animals; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket 
translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic signals; switches, 
electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for protection against X-rays for 
industrial purposes; asbestos gloves for protection against accidents; furnaces for laboratory use; pipettes; pyrometers; 
planimeters; plane tables [surveying instruments]; plates for batteries; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, 
electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording 
apparatus; distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the 
thickness of leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching 
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; 
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus 
and instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
protectors; voltage regulators for vehicles; stage lighting regulators; speed regulators for record players; cell switches 
[electricity]; washing trays [photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; 
relays, electric; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; humanoid robots with artificial intelligence; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light apparatus 
[signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for protection 
against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for interlocking
doors; integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; sonars; sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; 
spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use 
against accidents; audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; 
radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for 
photographic apparatus; stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; 
spherometers; integrated circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution 
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counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; 
telegraphs [apparatus]; telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; 
interactive touch screen terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; 
thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; transistors [electronic]; 
transponders; protractors [measuring instruments]; transformers [electricity]; step-up transformers; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
control of industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video 
recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft 
prevention installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character 
readers; centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; anti-theft warning 
apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic 
tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; heat regulating 
apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic effects units for musical 
instruments; bar code readers; downloadable image files; downloadable music files; animated cartoons; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; 
equalizers [audio apparatus]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity]; black boxes [data recorders].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; banknotes; banners of paper; paper bows; table linen of paper; tickets; forms, printed; announcement 
cards [stationery]; note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing 
instruments; pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for 
radiograms; electrocardiograph paper; wood pulp paper; carbon paper; copying paper [stationery]; parchment paper; 
writing paper; rice paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet paper; wrapping paper; 
filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; composing sticks; modelling wax, 
not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of paper; newspapers; electrotypes; 
hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; page holders; diagrams; table runners of paper; engraving plates; writing slates; blackboards; galley 
racks [printing]; drawing boards; advertisement boards of paper or cardboard; duplicators; punches [office requisites]; 
cream containers of paper; magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching 
needles; tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; wood pulp board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; 
index cards [stationery]; geographical maps; paper tapes and cards for the recordal of computer programmes; trading 
cards, other than for games; perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper 
for flower pots; paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household 
purposes; isinglass for stationery or household purposes; gluten [glue] for stationery or household purposes; starch 
paste [adhesive] for stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; 
drawing pins; cigar bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes 
[articles for use in school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; 
paper ribbons; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or household purposes; 
correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or 
household purposes; self-adhesive tapes for stationery or household purposes; square rulers for drawing; drawing 
rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for 
foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for 
wrapping or packaging; steel letters; type [numerals and letters]; lithographs; paint trays; architects' models; postage 
stamps; plastics for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing 
compounds for stationery purposes; adhesives [glues] for stationery or household purposes; stuffing of paper or 
cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; packaging material 
made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; 
bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; 
franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; marking chalk; spray chalk; bags 
[envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; plastic bags for pet waste 
disposal; painters' easels; hand-rests for painters; printing sets, portable [office requisites]; bibs of paper; stickers 
[stationery]; finger-stalls [office requisites]; writing cases [stationery]; cords for bookbinding; paper knives [cutters] 
[office requisites]; printed sheet music; numbering apparatus; bottle envelopes of paper or cardboard; sealing wafers; 
covers [stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs [patterns]; 
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handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; conical 
paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; folders for 
papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office perforators; pens [office 
requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; letter trays; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking 
sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for 
stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office 
requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing make-
up; face towels of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files 
[stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in 
microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board 
erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing 
books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; 
squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines 
for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses 
[office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; compasses for drawing; numbers [type]; artists' watercolor saucers; correcting 
ink [heliography]; ink; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; cabinets for stationery 
[office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints [engravings]; labels of 
paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; 
shuttlecocks; spinning tops [toys]; dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay 
pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards 
[sports articles]; skateboards; sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of 
synthetic material; cups for dice; swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for 
inflating balls for games; toys for pets; stuffed toys; plush toys; mobiles [toys]; practical jokes [novelties]; toys; parlor 
games; board games; ring games; games; building games; kaleidoscopes; bladders of balls for games; rosin used by 
athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; 
skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for 
Christmas trees; dolls' rooms; controllers for toys; confetti; explosive bonbons [Christmas crackers]; ice skates; roller 
skates; in-line roller skates; dice; paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; 
building blocks [toys]; dolls; flippers for swimming; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; 
matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; electronic 
targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing bait; billiard 
table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon games; 
pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; paragliders; 
pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; 
fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; protective films 
adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for Christmas trees; 
Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid crystal displays; 
swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; soap bubbles 
[toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; rackets; 
surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports articles]; 
rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket; scooters
[toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite 
indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; bags 
especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs 
[ammunition for paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole 
vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports articles]; chest expanders 
[exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing telecommunications connections to a global 
computer network; providing telecommunication channels for teleshopping services; video-on-demand transmission; 
message sending; computer aided transmission of messages and images; transmission of telegrams; transmission of 
digital files; providing online forums; videoconferencing services; rental of message sending apparatus; rental of access 
time to global computer networks; rental of modems; rental of telecommunication equipment; rental of telephones; rental 
of facsimile apparatus; radio broadcasting; radio communications; transmission of electronic mail; communications by 
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fiber optic networks; communications by cellular phones; communications by computer terminals; satellite transmission; 
communications by telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone 
or other means of electronic communication]; teleconferencing services; telex services; voice mail services; streaming of 
data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of lotteries; organization of fashion shows for entertainment purposes; organization of shows [impresario 
services]; organization of sports competitions; vocational guidance [education or training advice]; amusement park 
services; sign language interpretation; television entertainment; mobile library services; vocational retraining; providing 
on-line videos, not downloadable; providing on-line music, not downloadable; providing television programs, not 
downloadable, via video-on-demand transmission services; providing films, not downloadable, via video-on-demand 
transmission services; providing golf facilities; providing sports facilities; providing amusement arcade services; cinema 
presentations; presentation of circus performances; presentation of variety shows; presentation of live performances; 
theatre productions; conducting fitness classes; educational examination; film production, other than advertising films; 
rental of audio equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show 
scenery; rental of sound recordings; toy rental; rental of cinematographic apparatus; rental of motion pictures; games 
equipment rental; rental of stadium facilities; rental of lighting apparatus for theatrical sets or television studios; rental of 
radio and television sets; rental of skin diving equipment; rental of sports equipment, except vehicles; rental of stage 
scenery; electronic desktop publishing; on-line publication of electronic books and journals; publication of texts, other 
than publicity texts; radio entertainment; entertainer services; entertainment services; writing of texts; sado instruction 
[tea ceremony instruction]; zoological garden services; news reporters services; party planning [entertainment]; music 
composition services; subtitling; tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey 
services; personal trainer services [fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke 
services; club services [entertainment or education]; songwriting; providing museum facilities [presentation, exhibitions]; 
teaching; educational services provided by schools; orchestra services; translation; scriptwriting, other than for 
advertising purposes; ticket agency services [entertainment]; coaching [training]; sport camp services; recording studio 
services; language interpreter services; nursery schools; photography; photographic reporting; timing of sports events; 
boarding school education; production of shows.
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Priority claimed from 08/06/2017; Application No. : 1850636 ;Australia 

3779744    14/06/2017
[International Registration No. : 1392823]
Lex Medicus Pty Ltd
Se 1202, 9 Yarra St South Yarra VIC 3141 Australia

Proposed to be Used
IR DIVISION
Cl.9;Electronic training materials; electronic publications; electronically recorded data; cd's, dvds and other media 
capture devices, including those in pre-recorded format; computer hardware, software and firmware in relation to 
education, training, legal services, document management and e discovery.

Cl.16;Printed material; printed training materials; books, brochures, leaflets; paper based training materials.

Cl.35;Document management services for e-discovery; legal document management services for e-discovery; legal 
document management services; business administration and management; information, advisory and consultancy 
services in relation to the aforementioned.

Cl.41;Education and training services; education and training services in relation to medical negligence cases; 
information, advisory and consultancy services in relation to the aforementioned.

Cl.44;Medical services in relation to the assessment of injuries; preparation of reports on medical conduct including for 
medical negligence cases; information, advisory and consultancy services in relation to the aforementioned.

Cl.45;Legal services; legal services being provision of information relating to medical experts for providing expert 
opinion in legal cases via a register; legal document preparation services in relation to e-discovery; legal document 
preparation services; legal services in relation to provision of expert opinions; providing expert opinions in relation to 
legal matters; providing expert opinions and reports in medical negligence cases; information, advisory and consultancy 
services in relation to all of the aforementioned.
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3779752    02/06/2017
[International Registration No. : 1392825]
LEC, INC.
3-15-1, Nihonbashihamacho, Chuo-ku Tokyo 103-0007 Japan

Proposed to be Used
IR DIVISION
Cl.24;Woven textile goods for personal use; mosquito nets; bedsheets; futon quilts; quilt covers for futon; futon ticks 
[unstuffed futon]; pillowcases; blankets; table napkins of textile; dish towels for drying; shower curtains; banners and 
flags, not of paper; toilet seat covers of textile; woven fabrics; knitted fabrics; felt and non-woven textile fabrics; oilcloth; 
gummed waterproof cloth; vinyl coated cloth; rubberized cloth; cloth, felt cloth, flax cloth; filtering materials of textile; 
billiard cloth; labels of cloth.

Cl.27;Bath mats for wash places; Tatami mats; floor coverings; wall hangings, not of textile; artificial turf; gymnastic 
mats; wallpaper.
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Priority claimed from 28/06/2017; Application No. : 30 2017 015 878 ;Germany 

3779770    22/11/2017
[International Registration No. : 1392923]
Greggersen Gasetechnik GmbH
Bodestr. 27-29 21031 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Gas-powered hand-operated devices, in particular gas-powered welding and cutting equipment, brazing equipment, 
cutting torches, heating torches, swivel-ring burners; gas supply equipment for technical purposes, namely vacuum 
regulators, pressure regulators, flow meters, pressure gas regulators, dosing regulators, pressure reducing valves 
(machine parts).

Cl.9;Pressure gauges, manometers.

Cl.10;Medical devices and apparatus, in particular gas-medical devices and apparatus, in particular insufflation units, 
inhalers and extraction units; gas supply equipment and systems for medical purposes consisting thereof, namely for the 
supply of medical gases, in particular consisting of switching units, distribution systems, control and valve boxes, 
warning systems, and outlet sockets for distributing, monitoring and unloading medical gases from a medical gas supply 
system.
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3779775    31/07/2017
[International Registration No. : 1392686]
TUI AG
Karl-Wiechert-Allee 4 30625 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery; perfumes; scented water; Eau de Cologne; deodorants for human beings; potpourris 
[fragrances]; essential oils; cosmetics; cosmetic preparations for baths; skin care (cosmetic preparations for); lotions for 
cosmetic purposes; creams (cosmetic); beauty masks; make-up preparations; lipsticks; cosmetic kits; shampoos; hair 
lotions; dentifrices; mouth washes, not for medical purposes; suntanning preparations [cosmetics]; shaving 
preparations; after-shave lotions; boot cream; joss sticks.

Cl.9;Scientific apparatus and instruments; nautical apparatus and instruments; surveying apparatus and instruments; 
photographic apparatus and instruments; optical apparatus and instruments; measuring apparatus and instruments; 
signalling apparatus and instruments; teaching apparatus and instruments; digital thermometers, not for medical 
purposes; barometers; temperature indicators; wireless meteorological station in essence composed of a temperature 
indicator, a barometer, a hygrometer as well as an indicator of date and time; data carriers, in particular magnetic data 
carriers, CD-ROMs, DVDs, magnetic cards, smart cards, phonograph records and other digital recording media; 
exchangeable digital data storage media; exchangeable electronic data storage media; USB flash drives; data processing 
apparatus and computers; hardware for data processing; computer software; apparatus for recording, transmission and 
reproduction of sound, images or data; digital cameras; cameras [photography]; camcorders; telephone apparatus, in 
particular mobile telephones and accessories for the above goods; calculating machines; magnetic data carriers, in 
particular magnetic tapes and videotapes, films, exposed; mechanisms for coin-operated apparatus; binoculars; 
magnifying glasses; spectacle cases, spectacles, spectacle lenses, spectacle frames; sunglasses; optical goods; diving 
suits; masks for diving; breathing apparatus for underwater swimming; decorative magnets; protective helmets for 
sports, in particular bicycle helmets; tachometers; mouse pads; scales; test tubes; navigation apparatus for vehicles (on-
board computer); navigational instruments; satellite navigational apparatus; downloadable music files.

Cl.16;Paper; cardboard; transfers [decalcomanias]; stickers [stationery], containers for stationery; beer mats; paper 
bags for packaging; plastic bags for packing; conical paper bags; pads of paper and writing paper; printed matter, in 
particular books, leaflets, brochures, newspapers, magazines [periodicals]; photographs; postcards; tickets, entry tickets, 
calendars, cards, catalogues; writing instruments, in particular pens, pencils; fountain pens; artists' materials; 
paintbrushes; office requisites, except furniture, in particular drawing pins, sealing stamps, inking pads; holders for 
notepads; instructional and teaching material (except apparatus); cardboard, paper and plastic materials for packaging; 
printers' type; paper flags and pennants made of paper; adhesives for stationery purposes; table mats of paper for 
glasses, mugs, cups, coffee and tea pots; document holders [stationery].

Cl.18;Leather and imitations of leather; trunks [luggage], attaché cases, travelling bags; briefcases; rucksacks; bags, in 
particular shoulder bags, camping bags, belt bags, beach bags, sports bags, swimming bags; pocket wallets; purses; 
shopping bags, net bags for shopping; travelling sets [leatherware]; key cases; toiletry bags; straps for luggage; 
saddlery; horse blankets; horse halters; umbrellas and parasols; walking sticks; boxes of leather or leather board.

Cl.24;Textiles and textile goods; bed covers, bedspreads; table covers and tablecloths, bath towels, hand towels; 
textile napkins, handkerchiefs of textiles; curtains of textile; pennants and flags, not of paper; printers' blankets of textile; 
bed clothes; labels of cloth; table mats [table linen] for carafes, bottles, glasses, mugs, cups, coffee and tea pots of textile 
material; shower curtains of textile or plastic.

Cl.25;Clothing, in particular tee-shirts, trousers, gloves [clothing], shirts, blouses, money belts [clothing], belts 
[clothing]; headgear, in particular hats, caps [headwear], shower caps; scarves, ties [clothing], overalls, raincoats, 
shawls, socks, headbands [clothing], sweaters, swimming costumes, bathing trunks, bathrobes; footwear, in particular 
sandals, bathing shoes, sports shoes; pockets for clothing; wet suits for waterskiing; aprons [clothing]; masquerade 
costumes; ski gloves.

Cl.28;Games; playthings; parlour games; inflatable toys, in particular in the form of planes and animals; gymnastic and 
sporting articles; playing cards; model toys and their parts; toy models, in particular of vehicles, air planes, railways and 
ships as well as accessories therefor; scale model kits [toys]; golf bags, with or without wheels; golf clubs; golf gloves; 
divot repair tools [golf accessories]; pitch forks [golf accessories]; landing nets for anglers; ornaments for Christmas 
trees, except illumination articles and confectionery; candle holders for Christmas trees; confetti; puppets; plush toys; 
rattles [playthings]; scooters [toys]; roller skates; balls for games; play balloons; puzzles; video game machines; portable 

9768



games with liquid crystal displays; apparatus for games; water wings.

Cl.36;Insurance; insurance brokerage; insurance consultancy; financial services, monetary transactions; real estate 
affairs; real estate brokers; apartment house management; appraisal and evaluation of real estate including financial 
appraisal for its use; real estate management as well as providing, leasing and renting of real estate; financial planning 
services relating to building projects; financial advice for franchise concepts; rental of offices [real estate]; issuing of 
credit cards; issuing machine readable customer cards with a payment feature for entering bonus and premium 
transactions; issue of tokens of value; charitable fund raising; safe deposit services; sponsorship in the form of financial 
support; electronic commerce payment services, in particular processing payments for the purchase of goods and 
services via an electronic communications network; credit card services.

Cl.38;Telecommunications; electronic communication; transmission of data and information by computers and 
electronic communication means (telecommunications, computer, telephone, Internet and Intranet), in particular 
communication of offers; telecommunications by means of platforms and portals on the Internet; providing access to 
websites on the Internet; electronic communication particularly by means of chat rooms, chat lines and internet forums; 
providing internet chatrooms; providing telecommunication channels for teleshopping services; broadcasting of 
teleshopping programmes; rental of telecommunications apparatus for hotlines and call centres; telephone services; 
communication of traffic information within the scope of telecommunication services; broadcasting of radio and 
television programmes; communication of technical information within the scope of telecommunication services; 
telecommunication services in Internet cafés; providing access to databases; rental of access time to global computer 
networks.

Cl.39;Transport; packaging and storage of goods; transport of persons and goods, in particular by road, rail, sea and 
air; river transport; porter services; transport of money and valuables; transportation logistics; organization, booking and 
arrangement of travels, excursions and cruises; arrangement of transport services; rental of diving suits; organization, 
booking and arrangement of excursions, day trips and sightseeing tours; sightseeing [tourism]; travel consultancy and 
escorting of travellers; rental, booking and providing of aircraft; rental, booking and providing of ships, in particular 
rowing and motor boats, sailing vessels and canoes; rental, booking and providing of motor vehicles, bicycles and 
horses; parcel delivery; organization of trips, sightseeing travel tours and arranging travel for package holidays; travel 
agency services, in particular consultancy and booking services for travel, providing information about travel, 
arrangement of transport services and travel; travel reservation; transport reservation; providing information about travel, 
via the Internet, in particular about reservation and booking in the tourism and business travel sector (online travel 
agencies); delivery, dispatching and distribution of newspapers and magazines; consultation provided by telephone call 
centres and hotlines regarding travels, including business travel and in the field of transport logistics, transport and 
storage; tracking of passenger or freight vehicles using computers or global-positioning systems (GPS); traffic 
information.

Cl.41;Basic and advanced training as well as education information; instructional services, in particular 
correspondence courses and language training; entertainment; film production, other than advertising film production; 
DVD and CD-ROM film production; production of radio and television programs; rental of films and videos; presentation 
of films and videos; theatrical ticket agencies; musical performances; circus performances; public entertainment; 
theatrical performances; arranging and conducting of concerts; ticket agency services [entertainment]; organization and 
providing of an after school children's entertainment centre featuring educational entertainment; holiday camp services 
[entertainment]; physical education services and provision of courses of instruction in languages; fitness club services, 
training club and fitness club services, providing nursery schools, cinema facilities, discotheque services, providing 
museum facilities [presentation, exhibitions], amusement arcades, sport camps and, amusement park services; providing 
golf courses, tennis courts, riding facilities and sports facilities; rental of skin diving equipment; organization of sports 
competitions; organization of cultural and sporting events; arranging of cultural and sporting events; reservation services 
for sporting, scientific and cultural events; game services provided on-line [from a computer network]; rental of recorded 
data carriers (films, music, games), projector apparatus and the accessories thereof; rental of newspapers and 
magazines; writing of texts, other than publicity texts; publication of printed matter also in the form of electronic media 
including CD-ROMs, other than publicity texts, in particular books, magazines and newspapers; publication of printed 
matter in electronic form, except for publicity purposes, in particular magazines and newspapers, including in the 
Internet; publication of texts, except publicity texts, in particular of books, magazines and newspapers, including in the 
Internet; organization of exhibitions for cultural and teaching purposes; entertainment and educational services provided 
by recreation and amusement parks; services of an interpreter and of a translator; photography; radio entertainment; 
television entertainment; consultation provided by telephone call centres and hotlines in the field of education, training 
and further training, and entertainment; consultation provided by telephone call centres and hotlines in the field of 
reservation services for sporting, scientific and cultural events; information about entertainment events, in particular 
provided via online networks and the Internet; modelling for artists.

Cl.43;Providing temporary accommodation; providing of food and drinks for guests; accommodation bureau services; 
providing and rental of holiday homes, holiday flats and apartments; providing room reservation and hotel reservation 
services; providing hotel and motel services; catering; boarding house services; rental of meeting rooms; bar services; 
restaurant services; providing food and drinks in Internet cafés; consultation provided by telephone call centres and 
hotlines in the field of accommodation services, providing and rental of holiday homes, room reservation services and 
hotel reservation as well as accommodation and catering for guests.

Cl.44;Medical services; hygienic and beauty care for human beings; health and beauty care services provided by 
saunas, beauty salons, sanatoriums, hairdressing salons and massage parlours; nursing, medical; public baths for 
hygiene purposes; Turkish baths; health centre services; medical assistance services; convalescent homes; flower 
arranging; manicuring; massage; nursing home service; physiotherapy; animal grooming; dentistry; arrangement of 
wellness and beauty care services.
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Priority claimed from 17/08/2017; Application No. : 87573769 ;United States of America 

3779781    01/11/2017
[International Registration No. : 1392879]
Atlassian Pty Ltd
341 George Street, Level 6 Sydney NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use on computers and mobile devices for task and project issue tracking; computer 
software for use on computers and mobile devices for use in task and project management, general work management, 
project tracking, document management, business management, transmission and receipt of data, images, and files, 
messaging and conversation based contextual sharing of information, organizing and providing a platform for 
collaboration, sharing of information and interactive discussions to other users, and uploading and transferring files; 
computer software for use on computers and mobile devices for electronic communications, chats, email and 
discussions; computer software for collaboration, development and release of software; computer software for facilitating 
incident, change, and problem management and the exchange of information via the internet featuring collaboration tools;
computer software for information technology support services, namely, for managing help desk services, trouble 
shooting of computer software problems, technical support in the nature of trouble shooting of computer software 
problems, and providing information related to technology project management services; downloadable electronic 
publications, namely, manuals, brochures, newsletters, technical data sheets and product specification brochures in the 
fields of computer software and information technology.

Cl.38;Providing online forums for transmission of messages among computer users concerning software design and 
development; providing access to databases; providing user access to computer programs in data networks; 
communication services, namely, electronic transmission of data and documents among users of computers.

Cl.42;Providing online non-downloadable software for task and project issue tracking for project management 
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purposes; software as a service (saas) services featuring software for task and project issue tracking; providing online 
non-downloadable software for use in task and project management, general work management, project tracking, 
document management, business management, transmission and receipt of data and images, messaging and 
conversation based contextual sharing of information, organizing and providing a platform for collaboration, sharing of 
information and interactive discussions to other users, and uploading and transferring files; providing online non-
downloadable software for electronic communications, chats, email and discussions; providing online non- downloadable 
software for collaboration in programming, design, development and release of software; providing online non-
downloadable software for facilitating incident, change, and problem management and the exchange of information via 
the internet featuring collaboration tools; providing online non-downloadable software for information technology support
services, namely, for managing help desk services, trouble shooting of computer software problems, technical support in 
the nature of trouble shooting of computer software problems, and providing information related to technology project 
management services; computer software design and development; consulting services in the field of design and 
development of computer software; provision of non-downloadable software in the fields of information technology 
systems management, task management and project management via a website; providing temporary use of a non-
downloadable web application for collaboration, project management, document management, and software 
development.
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3779788    30/10/2017
[International Registration No. : 1392678]
Techagent, Limited liability company
Pushkina Street, 41 RU-680000 Khabarovsk Russian Federation

Proposed to be Used
IR DIVISION
Cl.35;Advertising services provided via the internet; advertising services relating to the sale of goods; advertising via 
electronic media; advertising, marketing and promotion services; arranging and conducting of trade fairs for commercial 
or advertising purposes; arranging commercial transactions, for others, via on-line shops; business intermediary and 
advisory services in the field of product sales; commercial information and advice for consumers [consumer advice 
shop]; computerized on-line ordering services; computerized on-line retail store services; demonstration of goods and 
services by electronic means; demonstration of goods; demonstration of goods for advertising purposes; dissemination 
of advertising for others via an on-line electronic communications network; dissemination of advertising matter on-line; 
electronic order processing; internet advertising services; market studies; on-line advertising and marketing services; on-
line advertising on a computer network; on-line advertising; on-line marketing; on-line ordering services; organization 
and conducting of product presentations; organization and management of customer loyalty programs; organization of 
events, exhibitions, fairs and shows for commercial, promotional and advertising purposes; organization, operation and 
supervision of sales and promotional incentive schemes; presentation of goods on communication media, for retail 
purposes; presentation of products to the public; procurement of contracts for others relating to the sale of goods; 
procurement services for others [purchasing goods and services for other businesses]; product marketing; product 
merchandising; promoting the goods and services of others on the internet; promoting the goods and services of others 
through advertisements on internet web sites; promoting the goods and services of others via a global computer network;
providing commercial directory information via the internet; providing commercial information to consumers; providing 
consumer product information via the internet; providing information about products via telecommunication networks for 
advertising and sales purposes; providing information and advice to consumers regarding the selection of products and 
items to be purchased; provision of commercial and business contact information via the internet; publication of printed 
matter for advertising purposes in electronic form; publication of publicity materials on-line; publicity and sales 
promotion services; purchasing agency services; retail or wholesale services for electrical machinery and apparatus; 
retail services provided via computer communications networks; sales promotions at point of purchase or sale, for 
others; updating and maintenance of data in computer databases; updating of advertising material.

Cl.42;Advisory and information services relating to computer software; advisory services in the field of product 
development and quality improvement of software; compilation of computer programs; computer programming; computer
programming and computer software design; computer programming for data processing; computer security 
consultancy; computer software consultancy; computer software design; computer system analysis; computer system 
design; computer system design and analysis; computer technology consultancy; computer virus protection services; 
consultancy and information services relating to computer system integration; configuration, installation, fault diagnosis, 
repair, upgrading and maintenance of computer software; consultancy in the field of computer programming; consultancy 
in the field of computer software design; consultancy in the field of computer system analysis; consultancy in the field of 
computer system integration; consultancy in the field of security software; consultancy relating to the maintenance of 
computer software; consultancy relating to the recovery of computer data; consultancy relating to the updating of 
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computer software; creating and maintaining web sites for others; creation, maintenance, and updating of computer 
software; creation of computer programs; customization of computer software; design and development of computer 
database programs; design and development of computer firmware; design and development of computer programs; 
design and development of operating software for computer networks and servers; design and updating of computer 
software; design, development and programming of computer software; development and maintenance of computer 
software; development and testing of computer software; development services in the field of computer software and 
advisory services relating thereto; diagnosis of computer hardware problems through the use of software; information 
technology [it] consultancy; installation and maintenance of database software; installation of computer software; 
installation, maintenance and repair of software for computer systems; installation, maintenance and updating of 
computer software; installation, maintenance and updating of database software; installation, maintenance, updating and 
upgrading of computer software; installation, repair and maintenance of computer software; integration of computer 
systems and networks; it programming services; maintenance of computer software; monitoring of computer systems by 
remote access; professional consultancy relating to computer security; programming of operating software for computer 
networks and servers; providing information on computer technology and programming via a web site; providing 
technical advice relating to computer hardware and software; recovery of computer data; repair of computer software; 
research, development, design and upgrading of computer software; technical consultancy relating to the installation and 
maintenance of computer software; troubleshooting of computer software problems [technical support]; updating and 
maintenance of computer software; updating of computer programs; upgrading of computer software; updating of 
computer software relating to computer security and prevention of computer risks; writing and updating computer 
software; writing of computer programs.
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Priority claimed from 26/04/2017; Application No. : 87425926 ;United States of America 

3779830    25/10/2017
[International Registration No. : 1392623]
Deublin Company
2050 Norman Drive Waukegan IL 60085-6747 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal pipe fittings in the nature of rotating pipe couplings and joints.

Cl.7;Rotating unions for installation on machine tools.

9774



Trade Marks Journal No: 1843 ,   02/04/2018           Class 99 
 

Priority claimed from 24/02/2017; Application No. : 30 2017 101 964 ;Germany 

3781677    02/08/2017
[International Registration No. : 1393142]
LEONHARD KURZ Stiftung & Co. KG
Schwabacher Straße 482 90763 Fürth Germany

Proposed to be Used
IR DIVISION
Cl.7;Stamping tools, embossing rollers, embossing dies, stamping/pressing dies, die plates, embossing matrices as 
machine parts; matrices and embossing moulds as machine parts; tools for printing, embossing and stamping/pressing 
as machine parts; machine-driven apparatus for stamping, particularly hot stamping or cold stamping; machines for hot 
stamping, embossing and stamping/pressing; machines for plastics processing, paper processing and foil processing; 
foil overlaying machines for covering the surfaces of articles or substrates with foils with patterns, decors, structures 
and/or functional surface structures; stamping dies and small stamping plates (machine parts); matrices for use in 
printing, stamping and embossing.

Cl.9;Magnetic, optical or electronic information carriers in form of foil strips, foil patches, stickers, labels, vignettes, 
bands, tokens, coins, discs, cards and plates; all aforementioned goods containing encoding means, optically active 
spatial structures, optical diffraction structures, holographic structures or combinations thereof, for use as identification 
devices, authentication devices or money replacement means or for use for banknotes, bills or payment means; encoded 
identification devices and authentication devices, in the form of foil sheetings and foil bands, foil patches, stickers, labels,
bands, threads, discs, cards or plates with magnetic, optical or electrically conductive structures for storing, processing 
and/or display of information; electric and/or electronic and/or optical and/or opto-electronic circuits, particularly in form 
of foil sheetings and foil bands, foil patches, stickers, labels, bands, threads, discs, cards or plates, each with 
microprocessors, printed coils and printed circuits, each for application in the field of passive labelling, tracking and 
tracing of goods or identification of persons and objects; encoded identification devices and authentication devices, in 
the form of foils, foil strips, foil patches, stickers, labels, bands, threads, discs, cards and images with optically active 
spatial structures, optical diffraction structures, holographic structures or combinations thereof for use as identification 
devices or authentication devices; optical security features and security feature carriers for certifying the authenticity of 
banknotes; optical security foils, primarily of plastics, for certifying the authenticity of persons, goods, documents, 
passes/IDs and other identification documents, certificates, banknotes, bills, payment means or money replacement 
means or other documents of value; integrated circuits and electronic components, namely printed circuits, foil sheetings 
and foil bands, foil patches, stickers, labels, bands, threads, discs, cards or plates of polymers; opto-electronic energy 
converters, solar cells, light-emitting diodes or laser diodes; antennas; optical display devices, namely LCD-displays and 
organic light-emitting diodes; all aforementioned goods also encodable as well as with optically active interference layers,
polarization layers and/or liquid crystal layers and/or with optically active spatial structures, optical diffraction structures, 
holographic structures or combinations thereof; magnetic, optical, electric and electronic parts and components in form 
of foil sheetings and foil bands, foil patches, stickers, labels, bands, threads, discs, cards or plates that are encoded or 
provided with optical structures, for storing, processing and/or display of information; data carriers namely identification 
devices, authentication devices and money replacement means, namely data carriers in form of chips, cards, discs, 
magnetic plates, stamps, plates, tokens, bands as well as sheets and foils of plastic, synthetic materials, paper or metal, 
that are encoded or provided with optical structures; encoding means, namely data carriers in the form of stamping dies, 
sheets and foils of metal, that are encoded or provided with optical structures, as identification devices, authentication 
devices and money replacement means; encoding means, namely data carriers in the form of covers and sheaths, 
inherently stable sheaths of plastic, except for packaging purposes, stamping foils, namely hot stamping foils and 
laminating foils, also in form of bands or patches, except for packaging purposes, all aforementioned goods as encoding 
devices with optically active spatial structures, optical diffraction structures, holographic structures, magnetic structures, 
electrically conductive structures, electronic circuits or combinations thereof, for use as identification devices, 
authentication devices or money replacement means or for use for banknotes, bills or payment means; electronic security 
tags/labels for goods; electric and optical data processing apparatus; banknote checkers/validators; programmable 
electronic controls, electric control units for security systems, electric components as far as contained in this class; 
magnetic data carriers; computer hardware; peripheral devices for computers; portable mini-computers, mobile 
telephones, personal digital assistants (PDA); portable data processing apparatus and checking/testing devices; 
electronic databases and computer databases (software); computer software, particularly computer database software 
and client software for access to databases; computer software for checking/validating the authenticity of goods and 
documents, for tracking and tracing of goods and documents as well as for authentication validation and identity 
validation; computer software for database administration and database management; computer software for encryption 
and decryption of information and data; downloadable electronic documentations and publications; electric equipment for
the controlling, remote control and supervision of industrial installations and machines.

Cl.16;Tags, stickers, labels, stamps, vignettes, tokens, seals and bands, of paper as well as of plastics for packaging 
purposes; packaging covers and packaging sheaths of paper or plastics; pouches, patches, foils, sheaths and jackets of 
paper as well as of plastics or synthetic materials for packaging purposes; sheets, covers, cards and sheaths of paper, as 
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well as of plastics for packaging purposes; all aforementioned goods particularly for receiving optically active spatial 
structures and/or optical diffraction structures and/or holographic structures and/or magnetic structures and/or 
electrically conductive structures and/or electronic circuits; stamping foils, particularly hot stamping foils and cold 
stamping foils, primarily of paper, for decoration as well as for application onto identification devices or authentication 
devices or payment means or money replacement means or for unencoded identification means or authentication means 
or payment means or for use for banknotes, bills or payment means; stickers, stamping foils, transfer foils and laminating 
foils (packaging purposes) as well as foil strips or foil patches; paper with UV-curable adhesives for cold stamping; labels 
of paper or primarily of paper; vignettes primarily consisting of paper; tokens, cards, discs, tags and bands of paper and 
sheets and foils of paper or plastics, for the purpose of creating non-electronic unencoded data carriers in particular 
identification devices, authentication devices and money replacement means; stamping foils and transfer foils for 
packaging purposes, namely foils, consisting of a carrier film primarily manufactured of plastics and at least one transfer 
layer which is removable from the carrier film and can be applied to a substrate; stamping foils for packaging purposes, 
namely hot stamping foils and cold stamping foils, consisting of a carrier film primarily of plastics and a consumption 
layer which can be detached from the carrier film during stamping for application to a substrate; markings, labels, 
stamps, seals, bands as well as sheets and foils of paper as identification devices, authentication devices and money 
replacement means; stamping foils, particularly hot stamping foils and cold stamping foils, for packaging purposes as 
well as for use for decoration as well as for identification devices or authentication devices or money replacement means 
or for use for banknotes, bills or payment means; packaging materials of paper or plastics (as far as contained in class 
16); self-adhesive foils for packaging purposes; laminates of synthetic materials (packaging purposes); stamping foils; 
paper and cardboard; bags, pouches and goods for packaging purposes, wrapping purposes and storage/archiving 
purposes of paper, cardboard or plastics; printed matter; book binding material; photographs; stationery; adhesives for 
paper and stationery or for household purposes; instructional and teaching material (except apparatus); plastic materials 
for packaging as far as not contained in other classes; printers' type; printing blocks; as far as the aforementioned goods 
are made of plastics, these goods only for packaging purposes.

Cl.17;Foils of plastics or primarily of plastics (semi-finished goods) and goods made thereof, for the manufacture of 
tags, stickers and labels; semi-finished goods of plastic material or primarily of plastic material, in form of bands, 
sheetings, patches, foils, sheets, covers, sheaths and laminating foils, except for packaging purposes; laminating foils, 
namely plastic laminating foils consisting of a carrier film for lamination onto a substrate, whereby the film has decorative 
elements and/or is intended to contain optically active structures, magnetic structures, electrically conductive structures 
and/or electronic circuits; stamping foils, transfer foils and laminating foils as well as foil strips or foil patches, primarily 
consisting of plastics, other than for wrapping and packaging; stamping foils and transfer foils, namely plastic foils other 
than for wrapping and packaging consisting of a carrier film primarily of plastics and at least one transfer layer that can 
be detached from the carrier film and applied onto a substrate; semi-finished goods of plastics, namely self-adhesive 
foils, sheets, plastic laminates, laminating foils, stamping foils for surface decoration as well as for identification devices, 
authentication devices and money replacement means or for use for banknotes, bills or payment means; security threads 
of plastics in form of narrow stamping foil strips, transfer foil strips or laminating foil strips; laminating foils primarily of 
plastics with or without a metal layer for application onto a substrate; foils primarily of plastics for optical security 
devices; bands as well as sheets and foils of plastics for identification devices, authentication devices and money 
replacement means; laminated goods of plastics; agglomerated semi-finished goods of plastics; semi-finished goods, 
namely self-adhesive foils, plastic laminates, stamping foils for such identification devices, authentication devices and 
money replacement means; self-adhesive foils of plastics, plastic laminates, stamping foils of plastics; laminates of 
synthetic materials not for packaging purposes; all of the aforementioned goods not for packaging.

Cl.35;Collecting, systematizing, updating and maintenance of data and information in computer databases, namely of 
data for checking of the stock, the authenticity of goods and documents, for tracking and tracing of goods and documents
as well as for authentication validation and identity validation; business administration services, namely computer-based 
organizational and business-management data verification and data analysis concerning data for checking of the stock, 
the authenticity of goods and documents, for tracking and tracing of goods and documents as well as for authentication 
validation and identity validation; systematizing and updating of data in computer-databases concerning data for 
checking of the stock, the authenticity of goods and documents, for tracking and tracing of goods and documents as well 
as for authentication validation and identity validation; file management by means of computers; advice in business 
matters about movement of goods, also by means of databases and by means of an internet portal; electronic data 
processing consultancy concerning data processing.

Cl.38;Telecommunication; providing access to electronic communication networks and electronic databases, 
particularly to databases for checking the stock, the authenticity of goods and documents, for tracking and tracing of 
goods and documents as well as for authentication validation and identity validation; telecommunication services for 
electronic data transmission and for the access to databases for acquiring information; data transmission on the internet; 
providing access for temporary use to non-downloadable software by means of computer networks, intranets and the 
internet for tracking and tracing, management of deliveries and commodity flows as well as for checking the stock, the 
authenticity of goods and documents, for tracking and tracing of goods and documents as well as for authentication 
validation and identity validation.

Cl.39;Providing transport information; consulting services related to the transport and the storage of goods; services 
of tracking and tracing (shipment tracking) of shipments and goods; consulting services concerning the tracking and 
tracing (shipment tracking) of shipments and goods; computerized tracking, tracing and control of goods and stock 
inventories and commodity flows in the area of storage, logistics and transport; providing of information, also by means 
of databases, about the location, the movement and the stock of goods.

Cl.42;Technological consultancy concerning surface decoration and/or surface coating by means of stamping foils, 
transfer foils and laminating foils; technological consultancy concerning the transfer of patterns, decors, structures 
and/or functional surface structures; technological consultancy concerning possibilities of application of identification 
devices, authentication devices and money replacement means, particularly of data carriers and data media in form of foil 
strips, foil sheetings and foil bands, foil patches, stickers, markers, labels, threads, plates, chips, tokens, stamps, seals, 
cards, discs, tags, bands as well as sheets and foils of plastics, paper or metal; technological consultancy concerning 
possibilities of use and application of security elements in form of foil strips, foil sheetings and foil bands, foil patches, 
stickers, labels, threads, tokens, bands, sheets and foils of plastics, paper or metal on goods, banknotes, bills or payment 
means, particularly for increasing security against forgery; technological consultancy concerning possibilities of use of 
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money replacement means, namely data carriers, in particular chips, tokens, cards, discs, bands, sheets and foils of 
plastics, paper, metal or glass; technological consultancy concerning security architectures by using of optical devices 
for authentication of products or documents; technological consultancy in the area of use of identification devices, 
authentication devices and money replacement means, namely data carriers in particular chips, tokens, bands, sheets as 
well as foils of synthetic materials, paper or metal; technological consultancy concerning security architectures for 
access control, for authentication checks of documents, of money and commercial papers as well as for data protection; 
technological consultancy concerning the use and optimization of surface decoration and/or surface coating by means of 
stamping foils, transfer foils and laminating foils with respect to computer software and computer hardware, particularly 
with respect to databases; technological consultancy concerning possibilities of use of decorative and/or functional 
surface structures and/or surface coatings in combination with software and hardware for data processing; computer-
based technical data analysis and data conversion; consultancy services relating to the design, development and use of 
computer hardware and software and information technology [IT] consultancy; data-warehousing services (electronic 
data storage); services for updating of information via computers (update of database software); development and 
creation, update and maintenance of computer programs for data processing, particularly with respect to databases; 
development of hardware and software for data processing, data storage and data transmission, particularly with respect 
to databases; encryption, decryption and authentication of information and data; time sharing-services (leasing) for data 
processing apparatus, namely rental of shared data processing apparatus; technological consultancy concerning 
computer security and data protection; electronic data storage; leasing of processors for the use of the computing power, 
namely computer calculation capacity, for data processing.
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3781710    20/09/2017
[International Registration No. : 1393657]
SHANKARA BULGARIA
h.c Hladilnika, 28 Banat str., ap.59 BG-1407 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.29;Processed fruits, fungi and vegetables (including nuts and pulses); jellies, jams, compotes, fruit and vegetable 
spreads; almonds, ground; broad beans; maraschino cherries; glazed fruits; cooked fruits; nuts being cooked; coconut 
butter; linseed oil for culinary purposes; nut oils; honey butter; banana chips; white pudding; desserts made from milk 
products; spreads consisting of hazelnut paste; linseed for human consumption; seed based snack bars.

Cl.30;Sugars, natural sweeteners, sweet coatings and fillings, bee products; coffee, teas and cocoa and substitutes 
therefor; ice, ice creams, frozen yogurts and sorbets; processed grains, starches, and goods made thereof, baking 
preparations and yeasts; salts, seasonings, flavourings and condiments; baked goods, confectionery, chocolate and 
desserts; syrups and treacles; sweet glazes and fillings; herbal honey; biological honey for human consumption; white 
sugar; glucose powder for food; grape sugar; natural ripe honey; natural honey; sugar substitutes; honey substitutes; 
sugar; sugar, other than for medical use; sugar for making jellies; sugar for making conserves of fruit; sugar for making 
jams; cube sugar; sugar candy [for food]; sweet spreads [honey]; foodstuffs made of sugar for sweetening desserts; 
foodstuffs made of sugar for making a dessert; sugar coated pine nuts; invert sugar; caramelised sugar; brown sugar; 
glucose syrup for use as a preservative for food; glucose syrup for use as a fermenting aid for food; glucose syrup for 
use as a gelling agent for food; glucose syrup for use as a texture improver for food; glucose syrup for use as a 
sweetener for food; glucose syrup for use in the manufacture of foods; glucose syrups for food; glutinous starch syrup 
(mizu-ame); topping syrup; maple syrup; powdered starch syrup [for food]; starch syrup [for food]; pancake syrup; agave 
syrup for use as a natural sweetener; flavouring syrups; syrup for food; table syrup; fructose syrup for use in the 
manufacture of foods; corn syrup; icing; frostings; cake frosting [icing]; icing sugar; cake icing; cake frosting; malt 
dextrin glazings for confectionary; chocolate flavoured coatings; castor sugar; custard-based fillings for cakes and pies; 
coffee based fillings; confectionery chips for baking; confectioners' glaze; fondants [confectionery]; chocolate-based 
fillings for cakes and pies; chocolate based fillings; vegetable based coffee substitutes; chicory based coffee substitute; 
espresso; tea essences; tea extracts (non-medicated -); chicory extracts for use as substitutes for coffee; extracts of 
coffee for use as flavours in foodstuffs; extracts of coffee for use as flavours in beverages; coffee extracts for use as 
substitutes for coffee; coffee extracts; extracts of cocoa for use as flavours in beverages; ginger tea; decaffeinated 
coffee; sage tea; prepared coffee and coffee-based beverages; prepared cocoa and cocoa-based beverages; hot 
chocolate; aerated beverages [with coffee, cocoa or chocolate base]; herbal preparations for making beverages; aromatic 
teas [other than for medicinal use]; aromatic preparations for making non-medicated infusions; aromatic preparations for 
making non-medicated tisanes; flavoured coffee; iced coffee; asian apricot tea (maesilcha); ice cream substitute; soy-
based ice cream substitute; frozen custards; frozen lollipops; iced confectionery (non-medicated -); fruit flavoured water 
ices in the form of lollipops; ice milk [ice cream]; frozen yogurt confections; frozen yogurt [confectionery ices]; ice cubes; 
cooling ice; ices and ice; ice, natural or artificial; edible ice powder for use in icing machines; ice lollies; ice lollies being 
milk flavoured; ice lollies containing milk; ice beverages with a cocoa base; ice beverages with a coffee base; ice 
beverages with a chocolate base; parfaits; dairy ice cream; ice cream drinks; organic binding agents for ice cream; non-
dairy ice cream; cereals; yeast and leavening agents; dried and fresh pastas, noodles and dumplings; doughs, batters, 
and mixes therefor; carbohydrate preparations for food; gluten prepared as foodstuff; gluten additives for culinary 
purposes; natural starches for food; grist; malt extract for food; maltodextrins for nutritional use [other than medical]; 
malt dextrin glazings for foodstuffs; sausage binding materials; modified pregelatinized starches for food [not medical]; 
modified starches for food [not medical]; starches for food [other than pharmaceutical purposes]; starch for food; starch 
derivatives for food; farinaceous foods; processed quinoa; processed cereals for food for human consumption; 
processed sorghum; organic thickening agents for cooking foodstuffs; sago palm starch [for food]; flavoured popcorn; 
wholewheat crisps; pizza crusts; burritos; wontons; chocolate-based ready-to-eat food bars; ready to eat savory snack 
foods made from maize meal formed by extrusion; prepared pizza meals; prepared meals in the form of pizzas; prepared 
foodstuffs in the form of sauces; prepared rice dishes; ready-made dishes containing pasta; prepared meals containing 
[principally] pasta; prepared meals containing [principally] rice; enchiladas; buckwheat jelly (memilmuk); wrap 
[sandwich]; frozen pizzas; vegetable flavoured corn chips; cereal snack foods flavoured with cheese; grain-based chips; 
flaky pastry containing ham; calzones; cheese curls [snacks]; sticky rice cakes (chapsalttock); savory sauces, chutneys 
and soy bean paste; aniseed; star aniseed; angelica; coffee flavorings [flavourings]; flavourings for butter; flavourings for 
beverages; flavorings [flavourings], other than essential oils, for beverages; flavourings for milk shakes, other than 
essential oils; flavorings [flavourings], other than essential oils, for cakes; flavourings for snack foods [other than 
essential oils]; flavourings for cakes; flavorings and seasonings; flavourings made from fruits [other than essential oils]; 
flavourings made from fruits; flavourings in the form of concentrated sauces; flavourings made from vegetables [other 
than essential oils]; flavourings made from meat; flavoured vinegar; flavourings of tea; savory food flavourings for animal 
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foods [other than essential oils]; aromatic preparations for pastries; aromatic preparations for ice-creams; aromatic 
preparations for cakes; aromatic preparations for food; sweets (candy), candy bars and chewing gum; cereal bars and 
energy bars; pastries, cakes, tarts and biscuits (cookies); bread; aerated chocolate; pancakes; almonds covered in 
chocolate; almond confectionery; bars of sweet jellied bean paste (yohkan); butterscotch chips; boiled confectionery; 
wafered pralines; waffles; prepared desserts [chocolate based]; prepared desserts [confectionery]; ready-to-eat 
puddings; graham crackers; chocolate coated nougat bars; dessert mousses [confectionery]; dessert souffles; fruit jellies 
[confectionery]; imitation custard; marzipan substitutes; imitation chocolate; frozen dairy confections; chocolate coated 
marshmallow biscuits containing toffee; lollipops; lollipops [confectionery]; milk chocolate bars; marshmallow 
confectionery; non-medicated candy; candies (non-medicated -) with honey; fudge; lozenges [non-medicated 
confectionery]; sweetmeats [candy] containing fruit; corn candy; acid drops [confectionery]; non-medicated lozenges; 
sweetmeat made of sesame oil; mint flavoured sweets (non-medicated -); candy with caramel; candy with cocoa; bonbons 
made of sugar; marshmallows; easter eggs; guar gum; dragees [non-medicated confectionery]; sugar-free chewing gum; 
dental health gum [other than medicated]; chewing gum; muesli bars; high-protein cereal bars; snack bars containing a 
mixture of grains, nuts and dried fruit [confectionery]; cereal bars; cereal preparations consisting of oat bran; cereal 
preparations consisting of bran; cereal products in bar form; cereal preparations coated with sugar and honey; cereal 
cakes for human consumption; rice cake snacks; bars based on wheat; cereal based food bars; wafers; almond cake; 
macaroons [pastry]; almond pastries; biscuits for human consumption made from cereals; biscuits for human 
consumption made from malt; biscuits having a chocolate flavoured coating; biscuits with an iced topping; biscuits 
flavoured with fruit; biscuits having a chocolate coating; biscuits containing fruit; biscuits containing chocolate flavoured 
ingredients; half covered chocolate biscuits; flour confectionery; puff pastry; chocolate covered wafer biscuits; wafers 
[food]; edible wafers; wafers with a flan base; bean-jam filled wafers (monaka); viennese pastries; iced cakes; prepared 
desserts [pastries]; danish butter cookies; danish pastries; english muffins; aperitif biscuits; barm cakes; bread biscuits; 
onion or cheese biscuits; breadcrumbs; bagels; danish bread rolls; danish bread; thick breadsticks; empanadas; 
sandwich wraps [bread]; bread rolls; bacon buns; buns; croutons; pikelets; crumpets; scones; malt bread; malted bread 
mix; matzo; soft rolls [bread]; unfermented bread; oat biscuits for human consumption.
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Priority claimed from 23/02/2017; Application No. : VA 2017 00445 ;Denmark 

3783657    22/08/2017
[International Registration No. : 1393652]
ROCKWOOL International A/S
Hovedgaden 584 DK-2640 Hedehusene Denmark

Proposed to be Used
IR DIVISION
Cl.6;Building materials of metal, namely, grids of metal; ceiling systems of metal for attaching ceiling panels.

Cl.17;Insulating materials of mineral wool; packing, stopping and insulating materials; insulants in the form of strips, 
felt, mats, boards, slatted mats, shaped parts for insulation and sealing against heat, cold, fire, sound, vibrations, air, light 
and humidity/moisture/damp/vapour, including sound absorbing materials for acoustic regulation; acoustic and thermal 
insulation products and articles; insulation and vapour barrier products and articles; insulation in the form of floor, wall 
and roof coverings; ceiling panels of mineral wool fibres; mineral wool fibres in the form of matting for insulation; mineral 
wool/fibres [insulators]; processed mineral fibres for use in the manufacture of seals, sealants, fillers and gaskets; boards 
of extruded mineral wool, shells of mineral wool, blankets of mineral wool, mineral wool stucco and mineral wool felt, 
loose or semi-finished granulated mineral wool and loose or semi-finished mineral wool fibres for manufacture of 
reinforcing and/or filling materials for insulation; insulating mineral wool fibres for use in sealing and gasketing 
applications in the automotive and building industry; electrical insulating boards; friction materials; mineral wool boards 
for ventilated constructions, for façade cladding, roofs, soffits and fascias; insulating building materials of mineral wool; 
wall, floor and ceiling panels, all made of mineral wool and fibres.

Cl.19;Building materials for road and track constructions and for fencing; processed mineral fibres for use in the 
manufacture of cements and plaster for building purposes; processed mineral fibres for use in the manufacture of asphalt 
sealants and of sealants for road construction and roofing.
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Priority claimed from 08/05/2017; Application No. : 708357 ;Switzerland 

3783698    08/11/2017
[International Registration No. : 1393749]
Wingding AG
Fällmisstrasse 12 CH-8832 Wilen b. Wollerau Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software, particularly navigation software and applications; software and applications for cultural or educational 
use; application software for mobile apparatus, namely software for providing social notifications and meetings.

Cl.38;Chat room services; telecommunication services provided via the Internet; telecommunication services; 
providing Internet forums for communication; provision of access to web pages for others via a general login; provision 
of on-line chat rooms; electronic display services with an electronic bulletin board; transmission of data, audio content, 
text and video by computer or other communication networks, particularly for downloading, displaying, showing and 
selecting, and for the transmission of data, information, audio and video images; electronic transmission of digital photo 
files, videos and audiovisual content between Internet users; provision of access to an online network that enables the 
transmission and sharing of personal data via various websites; provision of access to a web page using technology that 
enables online users to create personal profiles with key information for social networks and to transmit and exchange 
such information between multiple web pages; provision of telecommunication access to films and television programs 
provided via a video-on-demand service.

Cl.41;Club services (in the form of entertainment); provision of non-downloadable films provided via a video-on-
demand service; provision of non-downloadable music online; online provision of electronic, non-downloadable 
publications.
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Priority claimed from 05/10/2017; Application No. : 017295841 ;European Union 

3783712    23/10/2017
[International Registration No. : 1393407]
Antares Vision S.r.l.
Via del Ferro 16 I-25039 Travagliato Italy

Proposed to be Used
IR DIVISION
Cl.7;Packing machines.

Cl.9;Thermal printers; bar code printers; optical inspection apparatus for electronic inspection and traceability of 
pharmaceutical preparations and pharmaceutical packaging.

Cl.42;Industrial design analysis of scientific, weighing, labelling, printing and optical apparatus and instruments for 
electronic inspection and traceability of pharmaceutical preparations and pharmaceutical packaging; research in the field 
of printing, publication and packaging.
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Priority claimed from 05/12/2016; Application No. : 464740 ;Poland 

3783716    10/05/2017
[International Registration No. : 1393650]
Torunskie Zaklady Materialów Opatrunkowych, Spólka Akcyjna
Zólkiewskiego 20/26 PL-87-100 Torun Poland

Proposed to be Used
IR DIVISION
Cl.3;Cotton wool for cosmetic purposes, goods made from cotton wool for cosmetic purposes, cotton sticks for 
cosmetic purposes, cosmetic pads, cotton pads, tissues impregnated with cosmetic liquids, wipes for removing make-up, 
lotion, creams for body care, lotions for body wash, cosmetics for children, bath lotion, baby oil, baby powder, shampoo, 
cosmetics kits for children.

Cl.5;Sanitary towels, panty liners, menstruation tampons, tissues impregnated with anti-bacterial preparations, liquids 
for intimate hygiene, urological pads, lactation pads, urological pads for men, anatomic pads for incontinence women, 
disposable diapers for incontinence persons, disposable diaper-pants for incontinence persons, disposable pants for 
incontinence persons, disposable diapers made from paper and/or cellulose, disposable diaper-pants made from paper 
and/or cellulose, gynaecological towels, compresses, set of compresses, dressings, operation serviettes, preparations 
and dressings for use during operations, gauze dressing, eye dressing pads, nose dressings, cotton and cotton wool for 
hygienic and medical purposes, goods made from cotton or cotton wool for hygienic and medical purposes, cotton wool 
made from cellulose for medical purposes, plasters, adhesive tapes, adhesive tapes with sterilization indicators.

Cl.10;Elastic bandages, supporting bandages, plaster casts for orthopaedic purposes, lining beneath cast bandages, 
medical bedding, namely protective bedclothes, bed underpads, bed underpads for incontinence persons, surgical 
gowns, apron for operating, caps for surgeon, gloves for medical purposes, liquid pouches, pouches for organs; medical 
trays, operating foil, clips for bandages; tubular bandage sleeves; orthopedic paddings; supporting dressings.

Cl.16;Disposable bibs made from paper, disposable paper napkins, toilet paper, paper towels, tissues of paper for 
removing make-up, bags and purses for packaging, disposable reels for packaging.
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Priority claimed from 20/06/2017; Application No. : 4370144 ;France 

3783747    28/11/2017
[International Registration No. : 1393756]
NOVASEP PROCESS
SITE EIFFEL, Boulevard de la Moselle F-54340 POMPEY France

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for the industrial treatment of liquids; ion exchange products and resins; chromatography chemicals; 
enzyme products for industrial purposes; ferments for chemical use; filtering materials, such as ultrafiltration, 
microfiltration, nanofiltration, reverse osmosis, electrodialysis membranes.

Cl.7;Electrodialysis machines for industrial use; membrane filtering machines and installations, especially for 
ultrafiltration, microfiltration, nanofiltration, reverse osmosis.

Cl.9;Laboratory centrifuges; apparatus and installations for laboratory chromatography; laboratory apparatus and 
installations for operating enzymatic or fermentation processes; apparatus and installations for ion exchangers, 
electrodialysis, filtation, all the aforementioned apparatus and installations for laboratory use; software in the field of the 
production of molecules, purification of molecules, process control, process analysis calculations, process simulation, 
process optimization; programmable automated systems in the field of production of molecules, purification of 
molecules, process control, process analysis calculations, process simulation, process optimization.

Cl.11;Apparatus for the treatment of liquids and particularly ion exchangers; water filtration apparatus; apparatus for 
purifying water; chromatography apparatus and installations for industrial use; installations for the treatment of aqueous 
solutions or suspensions.

Cl.42;Engineering; inspection of factories and machines; technological audits; scientific and technological services in 
the field of chromatography, electrodialysis, membrane filtering, ion exchange, enzyme and fermentation processes; 
research services in the field of chromatography, electrodialysis, membrane filtering, ion exchange, enzyme and 
fermentation processes; chemistry services; testing and evaluation of products and materials; laboratory services for 
chromatographic analysis, electrodialysis, membrane filtering; design of processes for processing, transforming, 
purifying, enriching liquids, molecules or raw materials for others.
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Priority claimed from 16/06/2017; Application No. : 1355871 ;Benelux 

3783753    16/10/2017
[International Registration No. : 1393745]
HOUSE OF KIDS, Société privée à responsabilité limitée (unipersonnelle)
Rue Théodore Verhaegen 150 B-1060 Saint-Gilles

Proposed to be Used
IR DIVISION
Cl.27;Carpets; doormats.

Cl.28;Games; toys.
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Priority claimed from 12/07/2017; Application No. : 4375948 ;France 

3783761    27/11/2017
[International Registration No. : 1393772]
ARKEMA FRANCE
420 Rue d'Estienne d'Orves F-92700 COLOMBES France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, agriculture, horticulture and forestry; artificial and 
synthetic resins; chemical products for cleaning and descaling of sanitary installations and industrial equipment; 
products made of unprocessed plastic materials (in the form of powders, liquids or pastes); acids used in the formation of 
detergents and scale-removing preparations for household use.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; detergents for cleaning and descaling of sanitary installations and industrial equipment.
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3784039    06/03/2017
[International Registration No. : 1393246]
RUBOTHERM GmbH
Konrad-Zuse-Str. 4 44801 Bochum Germany

Proposed to be Used
IR DIVISION
Cl.9;Analytical apparatus and instruments, not for medical purposes; analytical apparatus and instruments, namely, 
magnetic suspension balances; measuring apparatus and instruments for gravimetric analysis, thermogravimetric 
analysis or sorption analysis; apparatus and instruments for analyzing and metering gas, pressure control; laboratory 
reactors; chemical reactor tubes for autoclaves for scientific research purposes; chemical reactors for autoclaves for 
scientific research purposes; software for analytical apparatus and instruments; instruments and computer software for 
analysing materials by measuring changes in the physical or chemical properties of the materials.

Cl.37;Maintenance and repair of analytical apparatus and instruments; maintenance and repair of magnetic suspension 
balances; maintenance and repair of measuring apparatus and instruments for gravimetric and thermogravimetric 
analysis, sorption analysis, apparatus and instruments for analyzing and metering gas, pressure control; maintenance 
and repair of autoclaves and devices and accessories associated therewith including reactors and reactor tubes.

Cl.42;Scientific research services in the fields of analytical measurement instruments; scientific research services in 
the fields of absorbent characterization, catalyst characterization, adsorption and desorption measurements, solubility of 
gas and thermogravimetry; updating of software for analytical apparatus and instruments.
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Priority claimed from 13/04/2017; Application No. : 16608986 ;European Union 

3784115    11/10/2017
[International Registration No. : 1393467]
Enercon GmbH
Dreekamp 5 26605 Aurich Germany

Proposed to be Used
IR DIVISION
Cl.7;Apparatus and installations for regenerative energy production, namely hydroelectric power stations, wind power 
plants for generating electricity, wind energy converters, windmills, wind-diesel systems; rotor blades for wind energy 
plants, rotors for wind energy plants, generators.

Cl.9;Electric components of power stations, hydroelectric power plants, wind energy plants, biogas installations, 
included in class 9, parts of the aforesaid goods, in particular electrical circuits, frequency transformers, measuring, and 
signalling and control instruments, data processing apparatus and computer for monitoring and controlling wind energy 
plants, electric, electronic, mechanical and optical testing apparatus for quality assurance.

Cl.16;Written support material, namely manuals, catalogues, manuals for instructional purpose and work instructions, 
brochure material, printed matter; bookbinding material; photographs; stationery; instructional and teaching materials 
(except apparatus), certificates, registration certificates.

Cl.19;Towers for wind energy plants.

Cl.25;Clothing, footwear, headgear.

Cl.37;Maintenance and servicing of apparatus and installations for regenerative energy production, in particular for 
hydroelectric power stations for generating electricity (hydropower plants), wind energy plants, wind energy converters, 
wind-mills, wind-diesel systems, rotor blades for wind energy plants, rotors for wind energy plants, towers for wind 
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energy plants, electrical installations, apparatus and instruments, for energy production, and parts of the aforesaid 
goods, in particular generators, electrical circuits, frequency transformers, measuring, and signalling and control 
instruments, data processing apparatus and computers for monitoring and controlling wind energy plants, electric, 
electronic, mechanical and optical test means for quality assurance as well as maintenance and servicing of parts of the 
aforesaid goods.

Cl.42;Services of an engineer, physicist and chemist; examination and testing of apparatus, building elements and 
materials; development and preparation of methods of testing for the aforesaid examinations and tests; technical 
monitoring of the production of wind energy plants, wind farms and hydroelectric power stations; surveying, research, 
testing, certifying and monitoring in the field of the aforesaid plants.
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Priority claimed from 10/04/2017; Application No. : 1351553 ;Benelux 

3784197    05/10/2017
[International Registration No. : 1393468]
Dog with a mission V.O.F.
Loudelsweg 2 A NL-1861 TG Bergen

Proposed to be Used
IR DIVISION
Cl.14;Bracelets; bracelets [jewellery]; watch bands; pearl bracelets; bead bracelets; bracelet charms; wooden bead 
bracelets; bracelets and watches combined; ornaments [jewellery, jewelry (am)]; chains [jewellery]; earrings.

Cl.18;Luggage; bags; purses; suitcases; umbrellas; parasols; leather pouches; saddlery; straps of leather [saddlery]; 
harness for horses; horse quarter sheets; riding saddles; covers for horse saddles; knee-pads for horses; saddlecloths 
for horses; harness straps; pads for horse saddles; horse fly sheets; training leads for horses; equine leg wraps; horse 
tail wraps; equine boots; halters; whips; harnesses; all-purpose carrying bags; saddlebags; animal carriers [bags]; 
leather leads, harnesses, leashes, collars, bags and halters for animals; clothing for dogs, cats and horses; coats for 
dogs, cats and horses; protective shoes for dogs, cats and horses; socks for dogs, cats and horses; rawhide chews for 
dogs and cats; pet bellybands; blankets for dogs, cats and horses [animal covers].

Cl.20;Cushions, sleeping mats, mattresses, baskets, beds for dogs, cats and horses; plastic nameplates for dogs, cats 
and horses, primarily for attaching to collars, leads or leashes.

Cl.21;Brushes; combs for animals; cages for household pets; pet feeding and drinking bowls; horse brushes; mangers 
for horses.

Cl.25;Headgear; hats; woolly hats; caps [headwear]; visors; headbands [clothing]; bonnets [headwear]; ear muffs 
[clothing]; bandanas [neckerchiefs]; sports caps; sun visors; boots; shoes; underwear; pants; sweaters; short-sleeved t-
shirts; printed t-shirts; bathwraps; clothing; bomber jackets; outerclothing; boxer shorts; leisure suits; belts [clothing]; 
vest tops; jackets [clothing]; overcoats; denim jeans; tracksuit bottoms; running suits; jogging tops; breeches for wear; 
leggings [trousers]; lounge pants; pyjamas; shorts; socks; aprons [clothing]; casualwear; swimming trunks; shawls; 
cuffs; shirts; polo shirts; sweatshirts; jersey’s; blouses; turtleneck shirts; suits; vests; coverups; mackintoshes; parkas; 
ponchos; swim wear; bikinis; rainwear; windproof overcoats; nightwear; shower caps; neckties; sneakers; sandals; 
mules; suspenders; mittens; gloves [clothing]; slippers; waist belts; hooded pullovers.
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Cl.28;Toys for animals; toys for pets.

Cl.42;Industrial design; design of leads, collars, baskets, clothing and other fashion accessories for dogs, cats and 
horses; design of fashion accessories for dogs, cats and horses; design of fashion for dogs, cats and horses.

9791



Trade Marks Journal No: 1843 ,   02/04/2018           Class 99 
 

Priority claimed from 27/06/2017; Application No. : 87506741 ;United States of America 

3784262    23/10/2017
[International Registration No. : 1393099]
The Rocket Science Group LLC
Suite 5000, 675 Ponce de Leon Ave NE Atlanta GA 30308 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for marketing services, namely, supporting and managing the creation, sending, optimizing and 
targeting of bulk electronic mail, advertising and promotional campaigns and surveys, and for promotion of e-commerce 
web sites.

Cl.35;Advertising, promotion, and marketing services in the nature of e-mail campaigns for others; business monitoring
and consulting services, namely, tracking web sites and applications of others to provide strategy, insight, marketing, 
sales, operation, particularly specializing in the use of analytic and statistic models for the understanding and predicting 
of consumers, businesses, and market trends and actions; commercial assistance relating to system implementation and 
system integration.

Cl.38;Broadcast communication services, namely, transmitting e-mails, faxes, text messages and telephone voice 
messages to designated recipients for others; electronic transmission of e-mail for e-mail marketing; telecommunication 
services, namely, providing e-mail notification alerts via the Internet.

Cl.42;Electronic storage of documents and archived e-mails; integration of computer systems and networks; providing 
on-line non-downloadable software for marketing services, namely, the creation, sending, tracking and management of 
electronic mail, advertising and promotional campaigns and surveys, and for promotion of e-commerce web sites; 
software as a service (SAAS) services featuring software for marketing services, namely, the creation, sending, tracking 
and management of electronic mail, advertising and promotional campaigns and surveys, and for promotion of e-
commerce web sites.
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3784288    05/10/2017
[International Registration No. : 1393471]
SLIGHTLY MAD STUDIOS, Limited
5th Floor Mill House, 8 Mill Street London SE1 2BA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer and video games software; computer software downloaded or downloadable; 
electronic publications; computer software publications downloaded; interactive entertainment software; data recorded 
electronically from the Internet; data recorded in machine readable form from the Internet; discs, tapes, cartridges, CD-
ROMs and other magnetic, electronic or optical media, all bearing computer games software or video games; software 
and apparatus for downloading, transmitting, receiving, providing, publishing, extracting, encoding, decoding, reading, 
storing and organizing audiovisual, videographic and written data; computer software for gathering, processing, 
monitoring, analysing, managing and/or reporting information; computer software for gathering, processing, monitoring, 
analysing, managing and/or reporting information concerning usage and performance of software, applications, computer 
and video games, websites, virtual worlds and audio visual content; computer software for gathering, processing, 
analysing, managing and reporting information concerning online, internet and web site activity; computer software for 
data mining, data query, data processing and data analysis; computer software for designing, developing, modifying and 
improving computer software, applications, computer and video games, websites and audio visual content and the 
marketing, promotion, sale, distribution, monetisation and operation of the foregoing; information stored on electronic, 
magnetic and/or by optical means; publications in electronic form supplied on-line from a database or from facilities 
provided on the Internet or other networks (including websites); electronic notice boards; online database; parts and 
fittings for all the aforesaid goods.

Cl.25;Articles of clothing; headgear; t-shirts; shirts; trousers; sweatshirts; jackets; knitwear; hats; caps; belts; scarves; 
shoes; socks; neckwear; garments for women; garments for men; garments for children; footwear; apparel parts and 
fittings for all the aforesaid.

Cl.41;Entertainment services in the form of electronic, computer and video games provided by means of the Internet 
and other remote communications device; provision of non-downloadable games on the Internet; organising of games; 
online game services provided via a global computer network; providing interactive entertainment services; education 
and entertainment services for the provision of information by computer networks, television, mobile telephone, cable 
and other electronic means; preparation, editing and production of cinematographic, televisual, digital and motion picture 
films, radio and television programs; entertainment services in the form of electronic, computer and video games 
provided by means of the Internet, mobile telephone and other remote communications device; multimedia entertainment 
publishing services; publishing of manuals and reviews on entertainment and educational software; arranging, organizing 
and conducting conferences and seminars for entertainment purposes; advisory and consultancy services in connection 
with the foregoing.

Cl.42;Computer services namely technical services for the downloading of video games; software development, 
design, maintenance, programming, engineering, research and writing services; advisory and consultancy services 
relating to computer software and computer software development, design, maintenance, consultancy, programming, 
engineering, research and writing; computer software development, design, maintenance, consultancy, programming, 
engineering, research and writing; computer and video game development services; computer graphics design services; 
computer game software design; design and development services in relation to computer and video games and 
interactive entertainment products; design services relating to the production of computer and video games and 
interactive entertainment products; social network software and virtual worlds software development, hosting and 
management; services for gathering, processing, monitoring, analysing, managing and/or reporting information 
concerning usage and performance of software, applications, computer and video games, websites, virtual worlds and 
computer based audio visual content; services for gathering, processing, analysing, managing and reporting information 
concerning online, internet and web site activity; services for data mining and data analysis; services for designing, 
developing, modifying and improving computer software, applications, computer and video games, websites and audio 
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visual content; development of computer software that performs the above functions to others; software development, 
design, maintenance, software programming, engineering, research and writing in the field of computer and video games; 
advisory and consultancy services relating to computer and video games software; advisory and consultancy services 
relating to the foregoing; providing customized on-line web pages featuring user-defined information which includes 
game player information, including information regarding a player's identity and the player's preferences.
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Priority claimed from 23/02/2017; Application No. : VA 2017 00450 ;Denmark 

3784326    22/08/2017
[International Registration No. : 1393539]
ROCKWOOL International A/S
Hovedgaden 584 DK-2640 Hedehusene Denmark

Proposed to be Used
IR DIVISION
Cl.6;Building materials of metal, namely, grids of metal; ceiling systems of metal for attaching ceiling panels.

Cl.17;Insulating materials of mineral wool; packing, stopping and insulating materials; insulants in the form of strips, 
felt, mats, boards, slatted mats, shaped parts for insulation and sealing against heat, cold, fire, sound, vibrations, air, light 
and humidity/moisture/damp/vapour, including sound absorbing materials for acoustic regulation; acoustic and thermal 
insulation products and articles; insulation and vapour barrier products and articles; insulation in the form of floor, wall 
and roof coverings; ceiling panels of mineral wool fibres; mineral wool fibres in the form of matting for insulation; mineral 
wool/fibres [insulators]; processed mineral fibres for use in the manufacture of seals, sealants, fillers and gaskets; boards 
of extruded mineral wool, shells of mineral wool, blankets of mineral wool, mineral wool stucco and mineral wool felt, 
loose or semi-finished granulated mineral wool and loose or semi-finished mineral wool fibres for manufacture of 
reinforcing and/or filling materials for insulation; insulating mineral wool fibres for use in sealing and gasketing 
applications in the automotive and building industry; electrical insulating boards; friction materials; mineral wool boards 
for ventilated constructions, for façade cladding, roofs, soffits and fascias; insulating building materials of mineral wool; 
wall, floor and ceiling panels, all made of mineral wool and fibres.

Cl.19;Building materials for road and track constructions and for fencing; processed mineral fibres for use in the 
manufacture of cements and plaster for building purposes; processed mineral fibres for use in the manufacture of asphalt 
sealants and of sealants for road construction and roofing.
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Priority claimed from 16/06/2017; Application No. : 709278 ;Switzerland 

3784328    21/11/2017
[International Registration No. : 1393572]
Würth International AG
Aspermontstrasse 1 CH-7000 Chur Switzerland

Proposed to be Used
IR DIVISION
Cl.6;Screws of metal; wall plugs of metal.

Cl.7;Bits for manual power tools; screwdriver bits for machines.

Cl.8;Screwdrivers.
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Priority claimed from 19/11/2016; Application No. : 30 2016 033 140 ;Germany 

3784839    18/05/2017
[International Registration No. : 1393440]
IKA-Werke GmbH & Co. KG
Janke und Kunkel Strasse 10 79219 Staufen Germany

Proposed to be Used
IR DIVISION
Cl.7;Chemical processing machines and apparatus, chemical fiber spinning machines, filtering, milling, blending and 
kneading machines for chemical processing, mechanical mixing machines, rubber mixing machines, pumps [machines], 
in the field of the treatment and manufacture of foodstuffs and semi-luxury consumables, chemicals, pharmaceuticals, 
rubber material and rubber, plastics, lacquers and pigments, fibres and textiles, paper and cellulose, mineral oil and 
carbon products; blending machines for chemical processing and kneading machines for chemical processing; technical 
equipment, namely technical accessory parts in the form of exchangeable processing tools for the aforesaid machines.

Cl.9;Scientific research and laboratory apparatus, educational apparatus and simulators; laboratory apparatus and 
instruments; laboratory mixers; electricity measuring instruments for laboratory use; software for scientific research and 
laboratory apparatus, educational apparatus and simulators as well as for laboratory apparatus and instruments; vacuum 
distillation, controlling, regulating and monitoring apparatus for laboratory use, vacuum tube characteristic testers.

Cl.10;Medical apparatus and instruments; laboratory apparatus for batch processing for medical purposes; apparatus 
and instruments for testing, mixing, agitating, blending, kneading and pumping for medical purposes.

Cl.11;Drying apparatus for chemical processing, chemical fiber drying apparatus, distillation apparatus for chemical 
processing, evaporators, heating furnaces for industrial use, thermostatic valves, cooling machines, in the field of the 
treatment and manufacture of foodstuffs and semi-luxury consumables, chemicals, pharmaceuticals, rubber material and 
rubber, plastics, lacquers and pigments, fibres and textiles, paper and cellulose, mineral oil and carbon products.
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